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LOK SABHA DEBATES 

LOK SABHA 

Thursday, March 14, 19851 
Phalgulla 23, 1906 (Saka) 

71,e Lok Sahha lII('r at 
Ele)'tll of rll(' Clock 

lMR. SPEAKER ill 'he Chair] 

MEMBER SWORN 

SHRl N. V. N. SOMU (Madras 
North) : 

ORAL ANSWERS TO QUESTIONS 

LEn.orlish] 

MR. SPEAKER: Shri Mohan Lal 
Patel. Question No. 21. 

SHR( MOHAN LAL PATEL 
Question No 21. 

THE MrNISTER OF EDUCATION 
(SHRI K. C. PANT) : Sir, I have al­
tered slightly the answer to part (d) of 
the Question since 1 have got more in­
fonnation. J shall read out the revised 
answer 

Opening of More Central School 

*21. SHR( MOHAN PATELt : 
SHRI ANANT" PRASAD 
SETHI: 

Will the Minister of EDUCATION 
be pleased to Itatc • 

(a) the number of Central School 
functiOning in each State as on 1 Jan. 
uary, 1985; 

(b) whether there is any proposal 
to increase the number of Central 
Schools in the country; 

(e) if so, the number of such 
~chools likely to be opened during the 
year 1985 in different States; and 

(d) whether there is any proposal 
to provide free education to children 
from poor families in Central Schools; 
if so, the details thereof? 

THE M[NiSTER OF EDUCATiON 
<SHR[ K. C. PANT): (a) A statement 
is laid on the table of the Sabha. 

(b) Yes, Sir. 

(c) The number of Kendriya 
Vidyalyas (Central School) to be ope· 
ned in the country during tlte academic 
session 1985-86 has yet to be decided 
in consultation with the Defence, Home 
Affairs and other related Ministr ies. 

(d) The Kendriya Vidyala~as are 
essen! ially meant for the children of 
transferable Central Government Em. 
ployees. Education upto CI .. ss VIU is 
free in Kendriya Vidyalayas. In classes 
lX to XU the fcc structure is related 
to the incQme of the parents, but there 
is provision for exemption from pay­
ment of tUition fees in these clasael, 
to deserVing poor students to the 
extent of 10% full freesllip in a 
clll$. 
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Statement 

State-Wiu bl'l'ak-lip of Kl'IIdriya Vidyalayas as 011 1. 1. 1985 

S. No. SlalciU :r. Number of K.Vs. 

I't 

1. Andhra Prad~h ;.' j,. 25 
2. AlISllm 26 
3. Bihar 35 

! 4. Gujarat 25 
( 5 Haryana 13 

6. HImachal Pradesh 8 
7, Jammu & Kashmir 15 

8. Karnataka 19 

9. Kerala 14 

10. Madhya Pradesh 42 
,11. Maha rashtra 36 
12, Manipur 3 

13. Mel!halaya 4 

14. Nagaland 3 , 

15. Orissa 16 , 
• " 1-

Punjab 21 16. 
t ~ ~. 

17. Rujasthan 27 

18. Sikkim 1 

" ," 19. Tamil Nadu 22 

20. Tripura 4 

21. Uttar Pradesh 66 

22. West Bengal 28 

23. A & N Islands 1 
. . ~ 24 . ' Arunachal Pradesh 6 

" Chandigarh 5 25. '\ 

24 
,., 

J .... " ;" 26. Delhi 
,',I 27. Goa, Daman & Diu 1 ,-' 3 

28. Mizoram 11 

29 Podicherry .- 1 
~~ 

'~ , ) 
" 

j . ~l --l 

OUT-SIDE INDIA 
.'~; ~ r·I.· ~ , " 

, 
30. Bhutan , ' 

.' Ii' 
-" :...:.: ~ 'Nepal (Kathmandu) 

" _,-

. ,31. , . 
'\ 1"-· 32 Afllohanistan (Kabul) 

.. td • t i'f -\ " Total 499 c'i 
" 

-~ --'~-
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SHRI MOHAN 1.AL PATEL: 
Recently, the hon. Prime Minister hr.s 
stated 111:\\ every district will be ~over. 
ed with at least one Central Scho.:>1. 
In view of this, 1 WQuid like to know 
from the hon. Minister whether 
Government have prepared any speci. 
ffc programme to open at least one 
Ce:1tral School in e,:lh diftrict of the 
country. If yes, will he give dl'lails 
thereof ... viz. oy what time will all 
the district he covered b~ Central 
Schools. 

SHRJ K. C. PANT: The feets and 
figure~ I hlwe given. relate to the 
present scheme of Kcndriya '\Iidyal:>yr.s. 
The proposed sl;heme to which my hon. 
friend has referred. is for the eS('lhll. 
shment of Central Schools which would 
cater to the children cf the respective 
States, not only to the children of the 
transferable government ~;erv[\nt~. Th:lt 
would be the b[;si~ change while the 
financial outlays. etc. :.re \Indtr dis 
cussion now and the full c~ntours (,f the 
scheme will emerge. I would ]1fcsonally 
like 10 implement Ihe scheme within 
the Seventh five.Year Plan so that we 
could have one school in c[lch district. 

SHRI MOHAN LAL PATEL: The 
hon. Minister has stated in his state· 
ment that at present 499 Centra I 
Schools are working in the country. 
J would like 10 know the number of 
districts in the country which have n.) 
Cer.tnd Schools. Wi II :~ny pr;orilY be 
given (0 those districts which have 110 

Central Schools ill opcnil1~) new 
schools? 

SHRI K. C. PANT :! J do not have 
the distric!.wisc f.lres. The m~in 

thrust of the scheme is to rrodde for 
the children of transferable Ccntml 
Government S crv:.mts and, therefore. 
it is no! very reI eV:'"t whe:her a di •• 
trict has it or does not have it. If it 
has a sufficient number of Central 
Governm:nt Emp'oycc:~ inclu<l:ng Dc· 
fence Per~oN1el or public undertak. 
ings or in some in~titlltion of highcr 
learning if it does not h:'.ve 11 Central 
School. then il becomes an eligible 
candi<'~t e for ,onsidcraliol1 fur the 

establishment of such II school. Whe. 
ther a district h .. s it or r.ot is r.ot in 
this Clse totally rei evnnt. 

SHRI BASlJDER ACHARIA: The 
teachers of Kendriya VidYlllayas all 
I'vcr tJ;e country hnc been agitating 
since lorg for their seven point demand 
~u(.;h as their rcrrer.enll'.ti(JI1· in the 
bml I'd of governors, bet! er pl!Y sea) es. 
internal prcmolicn quota. a time. 
bound selc<.:ti(ln grade. promotion 
avenue. physical educillion. el('.; and 
also they hnve been demanding I'eco~ni_ 
lion to their leach(;r~' ~swcialion. 
Wh:tt act on does he propOSe to tuke 
on the demands thaI have been put for­
werd since long by the representative 
body of Kendriya Vidya Inyas Te'!chers' 
Assod~.tion ? 

SHRI K. C. PANT: Whatever 
demands arc coming from ar.) te­
lIchers' asso.;iation must be under cor.­
sideralion of the Kendriya Vjdyal~)as 
Sangalhlln. If he wants my reaction. I 
would require a nolice for thaI. 

SHRI K. P UNNJKRISHNAN 
Would he consider students of parents 
working in societies like !CAR or CSIR 
which arc practically reparded socie. 
tics. but they are m far off places? 
They arc doing significant work for us 
and attached "mces of the G(lv~rnmcnt 
of India which He nnw deprived (If 
Ihese facilities Central Schools. 

SHRI K. C. PANT: Yes. ]('AR 
anu CSIR would even no.... he within 
Ihe zone of considera: ion. 

SJlRI K. P. UNNIKRISHNAN: 
They say thll.\ they lire wt qllalified. 
That is the interprelatk·n ti\'cn by 
Your Minislry and m~lOy other ptir.ci. 
plis. . 

SHRI K. C. PANT: Strictly sp(:.k. 
ing. unle~s a'l in~titution has (11",. 

plc.yees wh( :lre tran~feT;'.ble or hu~ 
br:lnches in the whole connllY where 
Ihey can go. the scheme is not strictly 
applicable. But when preHur"r c: C( 11".1 S 

fr(;m pe'kn like my frier d. "e I1IW;:')5 

kelp n t.tlel elbow room 
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SHRI D. L. nAITHA: In reply 10 

(CI, it has been stated that morc I~um· 
ber of schools are going to be set up and 
State-wise figures have also been given. 
May I Know from Ihe Minister what 
is Ihe basis for openillg of such 'R 

schoo]; ? 

')HRT K. C. PANT : The main 
criteria' is, as I said, the concentr~· 

tion of Central Government Employees 
in positions which are transferable. 
This is the central criteTlon. Now, a 
proposal for a Central School has to 
be sponsored either by one of the civi. 
lian Ministries or by the Defence 
Ministry or instil ulions of highcr I earn­
ing or J')ublic undertakings and so on ; 
and there are certain conditions thaI 
have to be fulfilled like provision of 
land fr~e of cost. etc. so the main con­
sideration is the epneentration of trans­
ferable emploYees and the number 
of children who have to be admilted in 
different classes of Ire schools under 
the conditions which I can sJ')cll out if 
my friend is interested. There are cer­
tain conditions alta ~hed. 

SHRI A. E. T. BARROW : Sir, 
may I know, in the proposed schools 
that are to be opened in each district, 
what will be the medium of instruction 
at the primary stage and what will be the 
medium of instruction at the secondary 
and the higher secondm y stage if there 
is any change. 

SHRI K. C. PANT: In the propos. 
ed schools classes will start from Chss 
VI. not at the priml1ry stage--w:: 
have primuy schools-and the pro_ 
pos~1 is to have Enl{lish and Hindi as 
Ine media of instru.:t ion. 

WB~on Buildin!', Project 

*22. SHRI K. RAMAMURTHY 
Will the Minister of RALWAYS be 
Pleased to state: 

(n) whether Rs, 42 crore WI1I:on 
building Projett undcrtnkcn hyt' e R~il. 
ways is bems aborted. as the er.d.pre­
duct N Type wagon ha~ not bef'n found 
Suitable for {ndir.n Rai!\lays ; 

(b) Whether RD iJway Design and 
Shndards Organisation was consulted 
before undertaking this project; 

(c) whether a large number of en· 
gineering ur.its in private sector on 
whom ordus have bc(n plr.«:d fer dif. 
ferent parts of the w~.gon are facing 
closure with hUtre financial loss; and 

(d) If so, how Government propose 
to compensate them? 

THE M[NJSTER OF RAILWAYS 
\SHRJ BANSI tAL) : (a) No, Sir. Rail· 
ways have not undertaken an} project 
costing Rs. 42 crores for wagon buil. 
ding, nor have the BOX 'N' type wa­
gons's been found ul1suit,. bl e for Indian 
Railways. 

(b) 10 (d). Does not nrise. 

SHRI K. RAMAMURTHY : Mr. 
Speaker. Sir, My intention of putting 
this question is to draw t"e attention of 
the hon. Railway Mini~ter ab0ut the 
shortage of wl'.&ons in our country, 
particularly in the Indian Railways. As 
on date, that is in March 1984, the 
total wagons available for our freig:lt 
Movement throughout the country are 
3,92.000 and in the Sixth Fh'e Year 
Plan we have estimated that we have to 
acquire one lakh wagons for freight 
mOVement in the Ir.dian Railways. Then 
it was restricted to 80,000 wagons. And 
later, as it is, in the Sixth Five Year 
Plan'thay nave come and said that only 
60,000 wagons are going to be replac. 
ed and so they are not goin!! to h:we 
any addition to the wagon movement in 
this country. So. I WJl!1d like to know 
from the hon. Ra.,ay Minister whether 
10 meet ihe shorta~e of wagons the 
acquisitIOn of one lakn of wagc,ns in the 
Sixth Five Year Plan-Ihat target-hl's 
been fulflJed or not. 

SHRI BANSI LAL: We can pur· 
chase wallons only accordirg to the 
resourCeS avnilnb!e. So far as the num· 
ber of wagons with us is cone :rncd, as 
on 31-3-1984 the number of wagons 
with u~ were, in terms of four-wheeler 
unit$ broad gaullc 4,27.197; metre 
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!!aup;e 1,04,673 and narrow gauge, 

8.238 : 

SHRl K. RAMAMURTHY : J want to 
know whether it i~ sufficient. T would 
like to know about'thc target of the 
Indian Railways in the Sixth F ve Year 
Plan has been achieved or not. 

SHRI BANSI LAL : There was no 
final target for acquiring one lakh wa­
gons in the Sixth Five Year Plan, 

SHRI BASUDEB ACHARTA : In 
the Railways' Corporate Plan there was 
a target of one lakh wagons. 

SHR IT<, RAMAMURTHY : The 
allocation of rollir,' stoek in the Indian 
Railwa~s is declining every year. and 
freight earning has gone up. by ahout 
more thtcn Rs. 3.000 (Torcs, Not cven 
2 per cent of that earning was earmar· 
ked for this rolling stock (Ind also due 
to sh(lftage of wagons only--I feel in 
the year 1984.85-the freight move· 
ment which was estimated at 309 million 
tonnes had ~o be lowered down to 245 
mill,on tonneS, Does it no\ show that 
the shortage of wagons is only respon­
sible for this? And. with this depletion 
of wagons lioware the Railways going 
to cope with the target of 245 million 
lonnes of freight in 1984.85? 

SHRJ BANSl LAt: The shortfall 
was not becaUSe of the shortage of 
wagons hut because of the f<:cl that th ~ 
core sector would not present the Rail. 
ways with the ('xpcclcd quantit> (If 

goods f(IT load in!!. 

SHRT INDRAJIT Gt'PTA : Some 
of the principar wrgon builders r.re 
situated in West Bergal in the puhlie 
sector like Braithwate. Rllrn & Co. Jcs. 
!\OP & Co, ard so on. Of course. he 
has raised the contlc\'I:,ny as to whe. 
ther there is :'ctual1y hrl'J't:oge of 
wfl,gor,s or rot. But J would like to 
knew frl\m h;m wherher it is a fr.ct fhl'.t 
these major wagon hui!dcr~ r,re HI:<.h. 
ing les~ orders frem the Railway Bn.',rd 
for wlIgor.s for the ccmirg yeo rs than 
they were gettirg pr,vi('l:~ly. That is 

referred to in part (c) of the qucs'ic n 
that many of thcm are facmg the proll- I 

lem of idlc manpower and idle machines 
and some workers may face the problem 
of unemployment a/so. May J know 
whether he will see to it that sufficient 
orders for wagons are p'arcd with these 
concerns so th;!t there is r.') problem 
ofunemp!oyment or idle capacity? 

SHR! BANS! tAL: We will p'ace 
orders on them ~ubjcct to ,the availabi. 
lity of funds. 

DR. DATTA SAMANT: The 
Government underfakinp', Richardson 
& Cruddas, in Bombay is manufacturing 
the~e unjts of railway wagons. nut the 
Railways (lTe not giving them ordcrs 
and the workers arc getting ildc thcrc. 
Will the Government look into this? 

( lllle""lIplicn) 

MR. SPEAKER : II is thc Sl'me 
l',nswer. 

( Inferruptioll) 

SHRJ BHEFRAVADAN K. 
GADHAVT : Is it a fact that wago., 
manufacturing industry in the country 
is suffering heavily because of the fact 
thaI thc wheel & Axle Plant ill Itt 
Bangalore could not be put i'n opera. 
tion in time? 

SHRI BANS( LAL: More wagons 
have not been purchasc!l because of 
constrnint (If rCSOUTCCf:. 

(f nterrupt;on) 

SHRI nHEFRAVADAN K. 
GADIIAVI: My question was different. 
J asked that becausc the whecl & Axle 
Plant at Ban1alorc could 1I0! bc )lut .n 
o)leratkn within I ime. there W:IS shorr­
::"e (If wnllon~ r.s they cOI,kI rot )lfl" 

vide whcels llrel ax!n. 

SHIH BANSI tAL That is not 
'h~ reason, 
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Electrification of Rail Tracks 

*23. SHRI CIHNTAMANI JENAt: 
SHRIMATI MADHURl 

SINGH: will the Mini­
r.tcr of RAILWAYShe 

plelsed to st:lte : 

(a) What ·W.L~· the GJVer.1m:nt's 
proposal for the Sixth Five Yelr Plan 
in regard to the electrification of r~iI 

tracks ; 

(b) the area covered dllring that 
plan period; 

(c) whether the work of el cctrifi­
cation of rail trilckf. !;ulfered tlMin!! . 
that plnn period; 

(d) if sa. tll'! d~tlils til :rC'Jf .V1 d 
main reasons therefor; and 

(e) the Government poli ey for 
el eetritkation of rail tracks during (he 
Seventh Plan? 

THE MINISTER OF RAILWAYS 
(SHRl BANSI LALl: (a) II was pro­
posed to complete the electrification 
of about 2150 Route Kilometres of 
Railway line during the Sixth Five 
Year Plan. 

(b) to (d). The electrification work 
actually completed in Sixth Plan 
period will be about 1600 Route kilo­
metres, the Shortfall being mlinly due 
to constraint of resources. 

(e) The policy during the Seventh 
Plan is to progress electrification on 
the trunk routes Delhi-Bomb~y. Delhi­
Madras and BombaY-Calcutta. In addi­
tions some other important sections 
from the operational point of vi ew ar! 
also proposed to be electrified to en· 
sure better m{)v~ment of vi'al commo­
dities. 

SHRT CHINTAMANT JENA: May 
T know the e~timatcd cost of electri­
ficatin of 2750 lIOute kilometres of 
rllilway line during Inc Sixth Five 
Year Plan? What was the ae tual 
<Lmount nvailahle fOI it and what waS 

the cost to electrify 1600 route kilo­
metres of railway line in the Sixth 
plan period? Is it a f:tel that the only 
reason for the shortfall of 11 SO route 
kilometres is Ilot constrain't of resour_ 
ces but non-availability of energy for 
ele':!rification by the State Electricity 
Boards? If so, what i~ the' Govern­
ment planning to overcome th is diffi­
culty in future in caSe th: Sta!e Electri­
"ity Boards concerned are no! ready to 
supply adequate energy for this electl'i­
fic, tion work? 

SHRI BANSI LAL : Sir, I have not 
got the calclulatcd fi~ures of the Sixth 
Five Yellr Plan bu-t the cxepcl'diture 
on one Route Kilometres is Rs,21 
lakhs to Rs. 25 lakhs 

SHRI CH1NTAMANl JENA: Sir. 
I have asked my question in two parts 
which have not "I all bcen replied. The 
first part of my question was what was 
the estimated C(1~t d this 2.750 kilo-
mctcrcs (If raih\ay liucs ........ . 

( Interruplion.l) 

MR. SPEAKER: He has not got 
the calculated figure he has given you 
the figure for or c kikmetl e. 

SHRI K. P. UNNJKR1SHNAN: 
He hilS asked abolit the tctal J)lr.n 
period. 

MR. SPEAKER : What he hrs 
replied is hc has I.ot pot the C:l!cu­
latcd figure; he has quoted the figllre 
for Gne kilometre. He cnn send il. 

SHRI C'HINTAMANI 'lENA: The 
second part of my &upplementry was 
wnether the ccr.stHlint of reSOUfCCS 
is the only reason for the shortfall or 
some other reasons are also there, 
like the non-availahility of enel gy. If 
so. what arc the Government planning 
to work 011 it? Tl-tis was the la~t part 
of my first supplemenlltry. 

MR. SPEAKER : You can :.~k 

only one question. 

AN HON' BLE MEMBER : This l~ 

t he last part of the first question, 
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SHRI CHINTAMANI JENA: )n 
the last part of the reply. the hon. 
Minister has mentioned some trunk 
routes to be electrified during the Se­
venth Plan perio(i. I may mention that 
this type of shorthlJ is defenit ely hav­
ing adverse effect on the national eco­
nomy because there is no planning to 
electrify the entire route ....... .. 

~ Interruption I 

MR. SPEAKER: You put the que<­
tion now. 

SHRI CHINTAMANI JENA : SO~lC 
portion of the rout c is electrified nnd 
some p01ticn is left bccaus'e of the 
constraint (f HfrUH'(l. I ~m giving 
you one example ........ . 

( IlI1t'rl'llplion) 

MR. SPEAKER: You arc just c'''_ 
berating something. 

SHRT CHINT AMANI JENA : From 
Howrah to Madras, the route has been 
electrified up to Kharagpur. Vijaya. 
wala to Madras is also electrillcd. llut 
the middle portion j~ lefl. So, may ) 
know whether the hon. Minister will 
look into it so that the entire rute is 
electrified \.\ hen once it is lak en up ? 
One porlion is ...... 

(Interruplioll ) 

MR. SPEAKER: You arc just 
lecturing something. It is not a ques. 
tion, it is a diagram. 

SHRI CHINTAMANJ JENA: This 
is having adverse efTewt. So, may 
know the reasons for the shortfall. 

l Transialiolll 

MR. SPEAKER : In case you have 
further inform:t1ion, please inform the 
Hous.:. 

SHRJ BANS) LAL: Sir, J have no 
further information. 

[Eng/ish] 

MR. SPEAKER: I could not get 

anything out of his quest ion. you let 
me know if you h,.vc ~ot l\Oything He 
is asking why this shortfall is there 
~nd what step~ you are going to take. 
That is what I hay! ~ome to know. 

SHRI BANSJ LAL: The shortage 
is due to constraint of funds. He has 
asked about the target of Ihe Sevenlh 
FIve Year Plan. The target for the 

'Seventh Five Year Plan is 3,500 Route 
Kilometres. 

l Translaliolll 

SHRJMATJ MADHUlll SlNGH : 
Mr. Speaker. Sir, 1 wOl:ld like to 
know from the hon. Minist cr \.\ hcther 
government has formulated an} scheme 
for the elec(lilicalion of Railway track 
in Norlh Bihar. Electrilieation has 
not been done In respcl:t of railway 
track in Norlh Bih:'.T w far. In view of 
the tr::ffic on Patn?-B:lrl'.uni·Katihar 
line it is neccss:try to electrify to this 
track. 

SHRl BANS[ LA'-: The rllutes 
which we are going to electrify lIf!! the 
following : Bayana.GangaJlur KOla­
Ratlam. Jh".nsi.Bina·Jlarsi. Wardha. 
lla!harsnah, llal'si.Nilgpur. 8alharshah. 
V ijaY3.wada, Bhusa wal.Nagpur, )tarsi. 
Bhusawal, Nagpur.Durg. Champa­
Gevra Road nnd Tundla-Agra-Bay,·na. 

( Illterruptiolls) 

MR. SPEAKER : He says these 
arc the only routes. They have got nnh­
ing else in the current plan. 

PROF. MADHU DANDAVATE: 
I would lik: to know from the hon. 
Minister ...... 

MR. SPEAKER: To the Minister 
from the ex.Minister. 

PROF. MADHU DANDAVATE: 
Somebody said '(he late Minister'. 

MR. SPEAKER: Why should I do 
that 1 

,; 
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PROF. MADHU DANDAVATE: 
Is it not a fact that, as far as fuel 

'expenditure is concerned. as compared 
to steam tractiofl al:d diesc\ traction, 
electr,c traction is the cheapest, where 
the per km cost would be almost one­
fourth,? That b~ing so is it not feasi­
bl e to go in for a greater degree of 
e' ectrification '! Is it not a fact that 
the only constraint in this respect is 
that the cost of electrification per km 
is considerably large and, therefor~, 
the Raj Committee was appointed to 
find out wa)s and means to rcduc!: 
the cost per km of electrification of 
roules ? 1s it not n fact that th~ir 

recommendations arc already (lut? If 
they arc cut. wIll the hon. Minister 
give an :.\~surance t') this House that 
the Raj Committee r:port will be im­
plemented and the pace of clectriflca­
tion will be improved? 

SHRI BANSI LAL : So far as ele­
ctnfication is concerned, it is true that 
previously electr illcation w"s much 
cheaper. Now it is not cheaper on all 
these routes, because of the increase 
in tariff by the Stat ~ Electricity Hoards 
at their ~wect will. Only the high den­
sity areas are economic to be dectri­
fied. 

PROF. MADHU DANnAVATE Sir, 
I would request the hon Minister to 
check up the figures. Even up to dal e, 
ellcrFY cOl'lsum{ltion is far Ie,s thall that 
of coal and diesel, so far as ~l::ctrie 

traction is concerned. He can check 
up the figures. If hydel power is made 
available, it will be slill cheaper 

SHRJ BANSl LAL: That is not 
true for low density se :tions. 

Popularity of Delhi Ring 
Railway 

*25. SHRl R. P. DAS : Will the 
Minister of RAILW<\YS b: pleased 
to state: 

{a) Whether the Ring Railway in 
Delhi is as popular as are the short 
distance electric trains in Bombay, 
Calcutta and Madras; 

(b) if not, reasons therefor? 

THE M[NISTER FOR RAILWAYS 
(SHRI BANS I LAL) : (a) No, Sir. 

(b) The Ring Railway in Delhi L" 
not gained popularity mainly due 1. 

Ring Railway not p'lssing through the 
thickly popu lat ed ar eas or industria 
complexes, wherc::.s the DTC Services, 
namely. Mudrika, Laghu-Mudrika and 
mini bus services serve such areas 
directly and with fare. 

SHRI R. P. DAS : Although the 
ring railway is in service for over 
two years, it could not fill the need or 
solv c the chronic prool em of mass 
transportation. The oth~r side of the 
story is that Government have already 
spent over it Rs. 300 million. In spite 
of that, it h'IS proved a grand failure, a 
commercial flop, as compared with the 
electric trains in Calcutta. Bombay and 
Madras. In view of this I would like to 
know from the hon. Minister Whether 
the EMU services will be kept 10 the 
minimum level as is being done now or 
increase the frequency of services to 
every I eo minlltes, w:Ji..:h is wide in 
keeping with the suburban services. If 
so. the reasons thereof; and if not, the 
reasons for not hcing so. 

SHRI BANSI LAL : At present 
lherc arc six trains in the even ing six 
iI the morning and we have no plan to 
introduce every ten minute servIces i,e. 
more services, because the passen~ ers 
are very less available on these ser­
vices. But, now we are thinking to in­
crease it up to Palwal and Ghaziabad. 
And if the passengers increase, we 
will introduce more trains. 

SHRI R P. DAS: My second 
question is: since the Delhi Rillg Rail­
way does not pass through any of the 
established transport corridors and since 
it has proved to be a big commercial 
fai!ure and since most part of the Rina 
Railway is essentiallY avoiding lines 
meant for goods movement, I would like 
to know from him, how does his Mini~ 
stry plan to make.it a viable alternative 
mass transport system with a view to 
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lessening the pressure of accommoda­
tion in the City? 

SHRI BANSI LAL : The portion of 
the Ring Railway from Nizamuddin to 
Dayabasti via Safdarjang is also "sed 
for running 20 goods trains per day 
each way. The portion from Nizamud­
dip is also used internsive1y for main 
line passcnger trains, including the 
Ring Railway Service. 

SHRI PRIYA RANJAN DAS 
MUNSHI Since the Hon. Minister 
has admitted that Delhi Railway is not 
as popular as the Calcutta or B~bay 
Railways and that the Suburban Rail­
ways in Calcutta and Bombay are gain. 
ing popularity, I would like to know 
from the Minister whether he is in a 
podtion to expand furth'r the jurisdic. 
tion of the Calcutta Circular Railway, 
which has very recent Iy gained momen· 
tum among the commuters? 

SHRI BANSI LAL : I have not fol· 
lowed his question. 

l Ttamlatiol11 

SHRI J AI PARKASH AGARWAL: 
RING railway in Delhi has not become 
popular becal.se its stations arc far 
away from residential co'onies and the 
people car.r.ot reach there ea~ily. I 
would like to suggest that the station 
sbould be provided near the co!onies so 
as to make the ring railway llopular. 

MR.. SPEAKER: The stations, of 
course, would be located near the rail· 
way line. 

SHRI BANSI LAL: ]t is true that 
the stations are not located in popula. 
ted areas. 

[English] 

MR. SPEAKER 
V ikhe PatH. 

Shri Balasaheb 

SHRI BALASAHEB VIKHE PATIL: 
Que~tion No. 26. 

SHRI O. O. SWELL: May I SU8iost 

• . , 
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that Question No. 40 may also be 
taken up along with this? They are the 
same questions. 

MR. SPEAKER: If all agree, then 
] can do so. Mr. Madhav Reddy. should 
we get your questi on also tied up along 
with this question? 

SHRI C. MADHAV REDDY: Yes, 
Sir. 

PROF. SAIFUDDlN SOZ: Sir. my 
question No. 37 also should b.: taken 
along with these. 

MR. SPEAKER: En blo..:, Sir? 

Use of Sodium Thiosulphate for Trea. 
tmcnt at Victims of Gas tragedy In 

Bhopal 

*26. SHRI BALASAHEB VIKHE 
PATJL: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

t a) whether it is a fact that as yet 
no cure could be found for those affe­
cted by the !las tragedy in Bnopal ; 

(b) whether the AIMS suggested 
used of Sodium thiosulphate ; 

(c) whether according to Press reo 
ports use of Sodium thiosulphate hal> 
naster.cd death of many victims; 

(d) whether Government propose 
to consult leading expe rts to arrive 
lit a solution as m:I.OY people are suffe­
ring from blurred vision, choking of • 
throat and acute breathl essness and 
pain; and 

(e) the proRress made if such an 
cxerciae has already be:n undertaken 7 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA': (a) No, 
Sir. 

(b) No, Sir. 

(e) Government have Seen such re­
ports in the Press. 
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(d) & (e l , The results of the study 
uone by the Indhn Council of Medical 
Research on the use of Sodium thiosul. 
"hale do not support the views expres. 
ed in the Press. Wide.ranging clinical 
and zpidcAliological follow.up actions 
have already been initiated by the Gov­
ernment of Madhya Pradesh in consu!. 
tation with experts. The Indian Coun. 
cil of Medical Research. besides col. 
laboralinll with the State Governmc,lt, 
has initiated several multi.disciplinary 
studies to cover the various facets of 
the problem. Experts arc unanimous 
that there is no short.term curc to all 
the medical problems being faccd by 
the affected people and that it careful. 
long.term follow·up orall the cases is 
the only posiible approach. 

Treatment of Vict:ms of HhuPlll Gas 
Tragedy 

*40. SHRl C. 'MADHAV REDDY: 
Will the Ministtr of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) wheth er wrong drug was used 
for tr:atment of patients in Bhopal 
yas tragedy and if so. corrective, steps 
laken'proposed; 

(bl whether it is a fact that thc 
treatment recommended by ICMR is 
con~idered to be wrong; and 

(c) whether Government propose 
to set up an effective machinery which 
clm act speedily and effectively to meet 
such accidents and occurrences? 

THE MINISTER OF STATE IN THE 
DEPARTM'=.NT OF HEALTH (SHRI 
YOGENDRA ·MAKWANA): (a) No. 

Sir. 

(b) No, Sir. 

(c) According to the information 
available with the Government, the 
e"i~tinl macbiner), available with the 
various stat.: Governments to deal with 
the medical relief required arrer su!=h 
Indu~trial accidents and disa.sters is 
fair;yadequate. The system is strength. 

. 

cned and augment:d from time to time 
hy the concerned State Governments 
as per their requirement. The union 
Government supplements the efforts of 
the concerned state governments when­
ever requir ed. 

I Tralll1afiolll 

SHRl BALASAHEB VIKHE PATlL : 
Mr. Speaker, Sir, the rep:y to this que. 
stion is not satisfactory because many 
lives have been lost and many people 
are still in critical conditions. It has 
been staled that no cure could be found. 
1 w,,"dll like to know from the hon. 
Minister as to whell the trealment 
would be found. I would also like to 
k'1oW the action taken by Government 
on the sugge~tions made in the Seminar 
of Lawyers and Medical Association 
held in Delhi reccntly. 

SIll(;! stIli u vcry Illrge' number of 
pers('ns are suffering from the after 
clrects of the gus and :IS ac~ording to 
ollr OWIl scientists like Dr. Paintal and 
a Briti~h ~cicntist who visited the 
country recer,tly, greater use of oxygen 
will be more usef.ul. I wOldd like to 
know whether GoverrmerJ will creat 
more centres in Bhop,!1 and in all main 
hospitals III the country wnere this can 
be given free since many ma)' not 
be able to avail of this cos:ly treat. 
ment. Without this, many who are suff. 
ering now will be reduced into a men­
tal cabbage, a paralytic and live with 
a Choking throat. What is the reaction 
to this? 

SHRI YOGENDRA MAKWANA: 
Sir, as I have said, earlier the hon 
Minister for Chemicals and Fertilizers 
in his stat ement dat ed 18th January 
1985, has said that all possible steps 
are taken by the Government and aU 
doctors ar.d other facilities available 
e'sewhere are also brought to Bhopal 
just to help the victims. 

SHRI BALASAHEB VIKHE PATlV 
I could not understand what possible 
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steps are already taken, which steps 
Government have already initiated. 

. 
MR. SPEAKER: Medical steps. 

SHRT BALASAHEB VIKHE PATIL : 
J could not understand this. J asked 
specifically whetner oxygen will be 
available and Government will create 
centres or not. 

SHRI YOGENDRA MAKWANA: 
Sir, earlier oxygen cyliinders were in 
shortage and so they weI' c transport cd 
from Delhi b)' air and from other p'ilces 
also. They were brought from klll1pur 
-from the Indian Oxygen Fae:ory 
also. We asked th em to t mnspcrt il im· 
mediately. 

[Translation 1 

• SHRT BAlASAHEB VIKHF PATJL: 
Mr. Speaker. Sir in reply to part (c) 
of the question, it has been stated the, 
the Government h(\s seen such reporls 
in the Press urd th cy did not knO'\' 
anything about it earlier. [would like 
to know the remedy suggested by Indiun 
Council of Medical Research and the 
action taken by Fovernment in this reo 
gard. I would also like to know as to 
who suggest cd Sodiftrn Th:osulphat e 
and now far it was used ·in the treat. 
ment and whether it has been banned or 
not; and. if not, the reasons therefor. 

r Eng1i.\·,,1 

C;HRI YOGENDRA MAKWANA: 
Sir. for Sodium Thiosulphatc we have 
~ought help from W.H.O :.>Iso and from 
all avallable resources with uoctors and 
scientists to help in t'his calamity. So, 
one Germln Toxico'ngist Dr. D:J.unuer 
er, suggesl;d that Sodium Thiosufph:.te 
can be useful and as the hon. Member 
and the entire Hou~e knows the Ger. 
man experts have some experiercc in 
this treatment So he sUbge~ted Sodium 
ThiosuJphate and it has helped 10 a 
certain extent bf('tuSC when given, 
:t has demonstrat'ed that ?dmiristration 
of ~(odium Thiosulphate increased the 
excret ion of Thiocynade in the urine. 
So, it has helped. r have said in my 

reply alsQ Ihat \\hutc\,cr appeared In 
the preSs is not correct. I have specie 

fica Ily denied it, 

SHRIMATt GEETA MUKHERJEE: 
Sirl, would like 10 know whether 
the Minister is awr.rt: tilat there wa!> 

• strong suspicion expressed that cynade 
poisoning probably W;:5 found in the 
victims. There was an Army person 
admitted in the AIIMS. It is learnt that 
the POST MORTEM report had reveal· 
ed ':YI~ade poisor.irg "hi:(,' the Union 
Carbide denied stating Ihut it wus not 
S(I, [ would like to know from the Mini. 
sl er whether he is aware of that POST 
MORTEM reporl; if so, \lhether it is 
cynade poisoning' and if not, whether' 
he would ,"0 inlo this question and see 
that this uoes not rffe,;t adversely. 

SHRI YOOENDRA MAKWANA: 
SIr I do not know which POST MORTEM 
r ~port the hon. lady Member is referr. 
in'l to. 

MR. SPFAKFR : You gel the 
information from the Member and 
follow it llJ'. 

SHRI YOGENDRA MAKWANA:. 
But as I have already said. a double 
blind stud} demonstrated that Sodium 
Thiosulphate administration increased 
the excretion of in tne urille. So Sir. 
the POSTMORTEM report dc..es show 
the cynade poisoning. 

SHRIMATI GEETA MUKHERJEE: 
Sir' J hope regarding your propmaJ 10 

take up the matter. it \\'ould he follow. 
ed till by the Minister. 

PRor. SAlfUDTlIN SOZ : Sir will 
you kindly l\~k Ihe Minbter to give 
reply 10 Question No. 37 alro, \lhich is 
a similar one? 

MR. SPEAKER No, \Ie did not 
lake that UJl now. 

SpTI'8d of Menlngits DI&eIlM' 

2R. PROF P. J. KURtEN: 
SHRI CHJ'ITA MAHATA : 

Will 111M Mini5ter of HEAl.TH 
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AND FAMLLY WELFARE be pleased 
to state: 

(a) the number of lives lost due to 
the recent ~pread of meningitis disease 
in Delhi; 

(b) whether it is a fact that the di. 
sease has spread to the neighbouril g 
states !llso : 

(c) what measures are being taken 
by Government to check the dis'aes 
Rnd to stop its spreading: and 

(~J) whether experts opinion has also 
been sought and if so. the suggestions 
made by experts? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRJ 
YOOENDRA MAKWANA): (n) 225 
deaths due to Meningococcal men in! itis 
in Delhi have been reportfd since be­
ginning January to 10th March' 1985. 

(b) While all the stat es have been 
aiel ted' the reports received so far 
indicate only sporadic occurrences in 
certain parts of Rajasthan and Uttar 
Pradesh. 

(c) The following measures have 
been undertaken to check the spread of 
the dIsease: 

(i) Constant surv:illance is being 
maintained specially in the 
affected and congested loca. 
lities. 

(ii) Earl) diagnosis and treatment. 
even on the basis of presum­
ptive clinical dia!?nosis is be. 
ing undertakt'n. 

(iii) Arrangements for adequate 
supply of drugs required to 
combat the disease have been 
made. All the hospitals and 
dispensaries have sfocked suf­
ficient quantifies of the requ· 
ired antibiotics and support. 
ive drug~. 

(iv) In order to create a general 

awareness among~t the bublic 
and to impress upon them the 
need for early diagnosis and 
treatment the services of AIR 
and Doordarshan, and also of 
the press have been utilised. 

(v) The Indian Medical Associat. 
ion have initiated actions to 
issue instructions to their 
members regarding proper 
management of case§. 

(vi) The WHO, at our behest has 
airlifted Sera for proper typ_ 
ing of the causative organ­
isms. 

(vii) The Indian Council of Med­
ical Research has initiated 
studies on carriers and their 
management in order to prov­
ide information on the epid­
emiology of the disease for 
better control. 

(viii) It has been decided to vac. 
cinate the indentified high­
risk proups for which arrang. 
ements have been made. 

(d) The experts are being consulted 
regularly. They"ave suggested close 
monitoring, intensification of the prev~ 
entive and health education measures 
nnd a limited vaccination of the ident. 
ified high.risk groups. Necessary action 
is being tak en accordingl). 

r Translafl 0111 

MR. SPEAKER: As the reply is 
so long it could have been given in 

'theform ofa statement. 

[English] 

PROF. P. J. KURlEN: Sir, the 
Minister had said that 225 deaths have 
taken place due to the attack of menin_ 
gitis. He has a'so admitted that this 
disease has spread tn Uttar Pradesh and 
Rajasthan also. But Sir. the informa. 
tion is not complete. Today in the 
newspaper it has been reported Iha 
in Punjab also, this disease hast 
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NpTead. In Chandiga rh 5 deaths have 
been reported. J h<lve relld it in today'~ 
newspaper. )s it not a fact that percen­
tage of deaths due to this al1ack of 
Meningitis is much mor! this year 
than that of last year? IS it also not 
n fact thoat the higher percentalle of 
dea'hs this year is due to the fact that 
vital drugs for curing this disease were 
not avail? ble in many of th: hospitals? 

SHRJ YOGENDRA MAKWANA: 
No, Sir. The hon. Member is not cor­
rect in saying that the number of dealhs 
have increased Iris year. I have gol 
the figures with me in respect of 3 
hospitals which show that though th~ 
number of cases have increased. the 
number of deaths have come down. 
DUring the period. November, 1982 
to January, 1983, tl'e number of cases 
were 193 but the number of deaths 
were 81. in november. 1983 to January, 
1984, the number of cases increased 
from 193 10 203 but the number of 
deaths decreased from 81 to 77 and 
again, in November, 1984 to January, 
1985, the number of cases increased 
from 203 in the previous year to 328 
but the number of deaths decreased 
from 77 in the previous year to 75. 
So, the figure of deaths has gone down 
and it has not increased. 

PROF. P. J. KURIEN: The hon 
Minisler himself admil1ed in the writ­
ten answer that the figure of deaths 
this year is 225 He is now saying that 
the figure of deaths is only 75. 

SRRI YOGENDRA MAKWANA 
If the hon. Member heard me proper­
ly. I hav'e given the figures for d quar· 
ter, from November, 1984 to January. 
1985. 

PROF. P. J. KURIEN : According 
to the hon. Minister himself. tnis year. 
from .November to March. 1985. the 
total number of deaths is 225. My 
contention is. according to his own 
ligures, the perc:lltage of deaths this 
year is higher Ihan that of last )Car. 
That i. my point, 

SHR! YOGENDRA MAKWANA : 
The hon. Member is . confused. ! h~ve 
given the figure of 225 for the period 
from 1st Janual) to 10lh March. 1985 
whereas the figures which I referred to 
here are for the period from Novem­
ber. 1984 to January. 1985 This is 
beyond January. not befNe January. 

PROF. P. J. KURlEN: My ques­
tion was about this period only. From 
1st January to March. 1985. the total 
number of deaths is 225. not 75. So 
there is definitcly an increase in the 
percentage of deaths. If he has not got 
the fililures. let him ~xamine it. Let me 
come to my ~econd supplementary. 

AN HON. MEMBER : The first 
suppl ementary has not been replied to. 

PROP. P. J. KUR1EN: He can 
answer both together. Sir. if YOll can 
assurt: m: that you will ullow me se­
cond supplementary. let him answer 
first supplcmen1ary. 

. SHRrYOGE'NDRA MAKWANA: r 
said repeatedly that there is a confu­
sion in the mind of the hon. Member. 
It is about the period for which! have 
gi ven the figures. Another thing is 
tha t the figure. which I have given 
here, that is, 225, is in respect of 7 
hospitals wheras the figures which, 
am quoting are in respect of 3 hospi. 
tals. 

AN RON. MEMBER: He is creat­
ing more confusion. 

SHRI NARAYAN CHOUBEY : 
THE He:dth Minister'& heallh is no t 
proper. 

MR. SPEAKER: Can you "ourh­
safe for that. 

PROP. P. J. KUR[EN: There is a 
famous dictum that prevention is better 
than cure. Is it not a fact that \I.e are 
not having sufficient prever.t ive drugs? 

PROF. MADHU DANDAVATE: 
Don't ~ay that. Other\l.ise, there will 
be preventive qetention. 
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SHR[ SUDlNI JAIPAL REDDY: 
The prevention of a question is better 
than the cure of an lnswer. 

PROP. P. J. KURIEN: Is it not 
that we are rot having suffici ent pre­
ventive measures? Is it not n I;~ct that 
so far we have not stut cd vaccinat i('n 
for immunising the people HI I east in 
the vulner!lbl e mens '! 

SHRT YOGENDRA MAKWANA: 
We have not re<!ched lkt stage where 
we have to vaccinate all the people. [n 
case of an epidemic or a disease in a 
cluster. we can surround the area and 
vaccinate the surrounding population. 
But lhat is not the case here. These 
are sporadic cases occurring in diffe­
rent parts of the city and in different 
places. So. it docs nol Invite vaccina­
tion EN MASSE. 

SHRI CHITTARANJAN MAHATA: 
I would like to know from the hon. 
Minister whethcr this disease is identi­
fied as viral or hacter'al and which part 
of the country is the most affected by 
it? 

SHR[YOGENDRA MAKWANA: It 
is bacterial. 

SHRI CH1TTARANJAN MAHATA: 
What b1cteria ? 

SHRl NARAYAN CHOUBEY : Con. 
gress bacterial! 

SHRI YOGENDRA MAKWANA: 
Meningo Coccnl is the bllctcria. 

SHRI C. P. THAKUR: This disease 
occurs all over India throughout the 
year in II sporadic form. Sometimes it 
erupts in an epidemic form and it is 
bacteri::ll infection caused by Meningo 
Coccai. It is not virus, Just now, the 
hon. Minister has !i..'1 id that it is caused 
by Menin!! Coccai. In that case, all 
the drugs to treat that disease are 
available in the country. like the 
Sulpha dial,in~, Chloromp~eni·ol. Peni­
cillin and G-:ptamyc'ne. It is ~cnsitive 
to the~1: drugs.The p.:1 l icnt dies only if 
the infection is very serious or if the: 

bacteria are resistant to drLllis which 
is rare. 

MR. SPEAKER: I have !Sol Jot of 
doctors. Why don't we nmke a com. 
mitt-ee of them? 

. SH~r C. P. THAKUR: The P'!_ 
tlent dres only if the dru~s nrc not 
administered at 'in early stage. 1 would 
like to know from the hon. Minister 
whether the p,l(ient died because of 
the severity of the infection or because 
Mcnin.;o Cocc:,i were found resist:!nt 
to drugs. Is there an~' r('port en 
that? 

SHRI YOGENDRA MAKWANA: 
I h:l\'e the information with me ah::,ut 
the bacteria. This bacteria i~ I'ot A & 
C type. 

SHRT (', p. THAKUR : I want to 
know Whether this dise:>se is resistant 
to drugs or not. 

SHRT YOGENDRA MAKWANA : 
If immediate treatment is ::dministered 
to the patient. then it is cured. £f the 
trealment is delayed, it becomes 
fatal. So faT. no drug resistance is 
noticed in any of the cases treated. 

Then. aboul the sufficiency of pre­
vent ive clrngs. we have suffici ent preve­
live drugs, the sulpha diazine. 

SeUing up Thermul Power Plllnt 
ot Kharsia 

*29. KUMARI PUSHPA DEVI : 
Will the Minister of IRRlGATION 
ANn POWER be plellsed to slate: 

(a) whet~,el Government hlve a 
proposal for the ef,tablishment of a 
Therm:d Power Plant at Kharsia in 
MaJhya Pradesh: and 

~ 

(b) if so. the steps taken to imple-
ment the above Proposal? 

THE MIN[STER OF [RRlGAT[ON 
AND POWER (SHRI B. SANKARA­
NAND): (a) The Mahya Pr;:desh State 
Eleulricity Board has sent 10 th,e Cc:r.. 
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tral Electricity Authority a propos,,1 
10 set up a thermal stadon at Kharsia. 

(b) The proposal is in the State 
sectoir ;~nd MHlIwa Pradesh EI ~ctri. 
city B 1 lrd h:l.> b~~1 req\lc;ted to ob:ain 
the clearance of the Slate I'ollution 
Control Rl):lfd, State revenue allthori. 
'ies ~nd the Mini~try of Agriculture. 

KUMARl PUSHPA DEVr: The hon. 
Minister has stated in his reply that 
the GJvernmcnt of Mldh)a Pradesh 
has sent to Central Electricity Autho· 
rity a proposal to set up it thel'm·,1 
statIon at Kh:'rsia. r wou'd like to 
kllow w:len tilat P;'Otlosal W.IS rce~ived 
by Central Ele~lricity Authority and 
what was the eslimat e of co~t ill the 
original P;'oj,nsal '! 

~HIU B. SHANK\RANAN,): The 
hon. lady Member had ..vrltten a Idler 
to lhe Energy Minister and it was 
replied that the pro I'l:)sa I waS reed· 
ved by the Minister in July. 19l!3. 

PROF·. MADHU DANDAV{\TE 
He ~hollid net read the letters writ. 
ten by ladks III others. 

SHIH B. SHANKARANAND rhey 
;Ire sometimes interesting. 

THE M[NISTI::R OF Sf ATE IN 
THI~ DEPARTMENT OF HEALTH 
(SHR: YO,JEND:{A M\KWANAl 
Not sometimes; alwa}s. 

SHR B. SHANKARANAND: The 
propOSal was received in July. 1983: 
this is it I'rollosal to set up a therma I 
station of 2 X 2 to MW cnpacity in 
S'age I in district Rai~nrh, the district 
of the hon. Member. Stltge I of the 
Project is estimated to cost about Rs. 
371 crores. It is being examined from 
technoceonomic and viability point of 
view .. 

KUMARI PUSHPA nEVI: May T 
know whether the Thermal Power 
Station at Kt.arsia will be commls~ion. 

ed before the end of the Seventh Plan 
period ar.d, sine.: the abrve preject is 
loins to be set up in a backward area 

in . Madhya Pradesh, what steps lire 
beipg taken to imillemcnt the J1toposal 
cXiJcdit iously ? 

SHRr B. SHANKARANAND: The 
propl)~al is to ~el up the thermltl plant at 
a si Ie about 30 kms. frem Rnigarh lown, 
I'n Il]c b!:r.k. d the river Kurket. II 

I ribuiory of river Mar..d. This is going 
to .be a joint project of MadhYIl 
Pradesh and Gujaral. As I sa iJ ear Iier. 
Stage r is going to cost about Rs. 371 
eror.:s. Cool! is proposed to be pro­
cured from the ncUI hy MU.d.Rr.igarh 
coalfieldS and W;)tc!" from a reservoir to 
he created on river Kurkct by const. 
ruc;ion of a d,lIn, However. lirm (.;oal 
linkage anu olher inJlut:; howe yet to be 
tied up. The C.:ntrul Eleetridty Autho. 
l'Ily envisage bcndits from Siage I of' 
the Project durmg th(' Eighth pll:n. 

Conversion of Macherlu·Gllnrur 
Metre Gallge Line !nlo Broad Gauge 

*30. SHR! VADDE SOBHANADRE. 
rSWARA RAO : Will the Minister of 
RAILWAYS be p'ef'~.:d to state: 

(a) whether the R'Lllw,IY Board has 
apprc.ved a propos", I for conversion of 
Macho,la·Gunt u r metre g::uge sc(.;tion 
into baord g;Luge ~eetion ; 

(b) if so, the progress of the 
scheme ar:d it~ preS(f:t stn"e; and 

(c) by what time th,: wJrk is likely 
to be completed? 

THE MINISTER OF RA'ILWAYS 
(SHRI BANS] LAL) : (a) Yes, Sir. 

(b) Work Of} two bridges has been 
taken up. The pro~rcss of work on 
these two bridges is 98 %. 

(c) The completion of the project 
will deJ1end on the availability of reso­
urceS in the coming years. 

'iHR( VADDE SOBHANADREES. 
WARA RAO: In view of the fael that 
the Macherla area has got abundant 
reserves of limestone mineral as well 
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as of Cuddapah stor.es and there is 
every need to transport them to oth~r 
places and in view of the fact that It 
has been provided irrigation facility a 
few years back. after which the passen­
ger as well as goods traffic has increas. 
cd mDnifold. will the hon. Minister 
take necessary steps to provide more 
fun(ls and to see that the proj eel is 
completed as early as possible to serve 
the needs of the people of that area? 

SHR[ BA NSI LAL: ] am trying to 
persuade the Planning Commission to 
all(\cate more' funds for this project. 

SHRI VADDE SOBHANADREES. 
W ARA RAO : I wC'uld I ike to know 
from the hon. Minist :r, since the grou· 
nding of the project, what was the 
amout allo:ated and what WDS the 
amount spent and what is the amount 
alloea t ed in the cun ent year. 

SHR[ BANSl LAL: The amount 
al local ed and spent so far is Rs. 2.02 
crores. 

SHRI SUDlNI JAIPAL REDDY: 
What is the estimated ~ost of the 
scheme and what was the time .frame 
fixed for completion of the scheme 
when the scheme was origil'}ally san. 
ctioned ? 

SHRI HANSI LAL : The scheme 
was or'ginllily ~;anctioned in 1974.75 
and the total length of the line is 130 
km. Thl! total cost will depend upon 
the escalation and other things. 

( 1nlumplion,\) 

SHRl SUD£N[ JAIPAL REDDY: 
How can it be an answer? The scheme 
was sanctioned way back in 1974 and 
it is more than 10 years now. 

SHRI BANSI LAL : The total esti­
mated cost is Rs. 32.26 crores. 

AN HON. MEMBER: What was 
the I ime frame ? 

SHRI SUDlNT JAIPAL REDDY: 
In the last 10 years they have spenl 

only Rs. 2 crores. Will it mean that the 
Minister would require SO more years 
to complete the project? ...... We 
want an answer, Sir. 

MR, SPEAKER: What to do? 
What can be done Clbout that now'! 

( Iflterruplioll) 

r Translatiolll 

MR. SPEAKER: He wants to know 
how so mueh time has been taken. 

(Jlllerruplioll) 

[English] 

SHRI BANo;;l LAL : Because I)fnol1' 
availability of funds. 

(/IIIerruptions) 

WRITTEN ANSWERS TO QUESTIONS 

lElIgli~"J 

Guidelines For Conducting Lotteries 

*1. SHR,[ VIJAY KUMAR YADAV: 
Will the Minister of HOME AFFAIRS 
be ph;~sed to state: 

(a) V_'1\ether Government had issued 
guidelines fOT-th,e conduct of lotteries 
and copies of thllt were sent out to the 

f Finance Secretaries and Directors of 
Lotteries of all the States and Union 
Territories some time in June, 1984; 

(b) if so, whet her despIte these 
guidel ines, th.: malpractices in the 
conduct of loiter ies continue; and 

(c) if 60, the details thereof and 
Government's reaction in the matter 'l 

THE MlNISTER OF HOME AFFAIRS 
(SHRI S. B. CHAVAN) : (a) Yes, Sir. 

(b) and (c). The guidelines were issued 
in the contex orthe State Lotteries which 
come under Entry 40 orthe Union List or 
the VIl Schedule of the Constitution. 
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The private lotteries which are authori­
sed by the ~tllte Gwcrnments come 
under Entry 34 of the State List of the 
vrr Schedule and are within the pur­
~iew of the State Governments. The 
States were requested to keep in view 
the guidelines mennt for Stat e LDtter. 
ies. while authorising private lotteries. 
The Statc G.)vernments/U.T. Adminis­
trations have by and large adhered to 
the guidelines in respect of State lot_ 
terries. The departures from the guide­
lines which have come to notice relate 
to private lotteries which are authorised 
by the State Governments. The State 
Government b have been urged again re­
cently to ensure strict adherence to the 
guidelines and to take !'ther measures 
to make the entire mechanism fool­
proof. 

[ Translalio,,1 

Report Submitted By Commissioner for 
Scheduled eastes and Scheduled Tribes 

*2. SHRIMATI SUNDERWATI 
NAWAL PRAHHAKAR: Will the Milli­
steT of HOME AFFAJRS be pleased to 
slale: 

(al whether the Commissioner for 
Scheduled Castes .\lHI Scheduled Tribes 
in his Twenty-Seven Report for the 
years 1979-80 and 1980-81 had reCDIll­
mended recognilion to nil Unions/Asso. 
chtions and Federations formed in 
Government offices to ensure n:ling up 
of reserved posts; . 

(b) if so.. the action taken by Gov­
ernment thereon; 

(c) whether prior to year 1980, 
thcse Unions used 10 enjoy all the fad. 
lilies normally given by Government to 
other Unions "nd if :'0, the rC<lsons for 
not CAt ending 'these facilities now; 
and 

(d) tIle number of Scheduled Castes 
and .Scheduled Tribes included in the 
official list of Scheduled Castes/Tribes? 

THE M[N{STER OF HOME AH·AlRS 
(S.H.lU S.B. CHAVAN): (a)YC6, Sir. 

(b) and (c). The Government, as a 
matter of policy. do not recollnise as­
sociation of Government employees 
based on caste. creed. tribe. rei igion. 
etc., for any purpose. The Government 
feel that once in service. the service 
interests of all the employees arc com­
mon and they should ventilate their 
grievances through the common service 
unions. Recognition of associations of 
Government :mployees formed on the 
basis of caste and tribe will fragment 
the Government servants into cast eist 
and tribal compartments and there may 
be demands for reco(!nit ion of associa­
tions on the basis of religions or sub­
casteS. 

For the purpose Of giving wide pub­
licity to reserved vacanci es, on Iy out­
side voluntary assod~tior.s of Schedul­
ed. Castes and Schedllied lnbes are 
enlisted so that the vacancies could be 
circulated 2mongst the prospective 
SC/ST candidates 

(d) As per the 15 Presidential or­
ders issu cd so far specifying Scheduled 
Custes <lrd S~heduled Tribes, the num­
ber of S!:heduled Castes and Scheduled 
Tribes included in the lists of Schedul­
ed Ca~lcs and S,heduled Tribes are 
471 and 532. respectively. 

I EII/(Ii.vh I 

Talks with Pakistan 

*3. SHRI MAHENDRA SINGH: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) Whether any talks during the 
past six months at offici;,I, minist erial 
or dip'omalic levels have t .. ken place 
with Paki~tan with a view to' improving 
relations with that count!') on the basis 
of the proposal for a trelllY of friend­
ship and peace; and 

(b) if so, the issues discussed and 
the outcome thereof? 

THE PRIME MINISTER. (SHRI 
RAJIV GANDHI): (a) IUld (b). No 
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Sir, However, in keeping with Govern­
ment's commitment to develop cordial 
and cooperative relations between the 
two countries, contacts have been 
maintained at various levefs. 

r Trallslatioll] 

Firing on Indian Fishermen by Sri 
Lanka Seamen And Naval Forces 

·4. DR. A.K. PATEL: 
SHRI C. JANGA REDDY: 

Will the Minister of EXTERNAL 
AFFA1RS be pleased to state: 

(a) the number of Indian fishermen 
kill ed by seamen and naval forces of 
Sri Lanka, the number of those injured 
and those imprisoned in the territorial 
waters between India and Sri Lanka; 

(b) whether there were arrange· 
ments for their safety at the seashore 
and if so. the reasons for the failure 
in protecting them. the number of such 
incidents and the dates when they 
occurred; 

(c) whether any prot est was made 
to the Government of Sri Lanka i~ this 
regard and if so, the nature and dates 
thereof; 

(d) whether any compensation has 
been demanded from or paid by Sri 
Lanka Government; 

(e) the steps taken by Government 
to prevent Sr i Lankan Naval Vessels 
encroaching into our territor ial waters; 
a.nd 

(f) the reaction of Tamil Nadu 
GOVernment in the matter? 

THE PRIME MINISTER (SHRI 
RAlIV GANDHI) : (II) and (b). Five 
Indian fishermen were killed by the 
Sri Lanka Navy from December 
1984 to February 1985 on the folIo. 
win, dates: 

December 10, 1984 1 killed 

January 7,1985 2 killed 

February 13, 1985 2 killed 

Several have been injur ed in the past 
month and over the last year, 175 have 
been imprisoned. 

The Coast Guard can ensure safety 
and security of our fishermen in our 
maritime zones. OUf fishermen have 
been given standing instructions not to 
cross over into the Sri Lankan waters. 

(c) and (d). Government of India have 
Strong protests 10 the Government of 
Srt Lanka over these incidents and 
urg:d them to exercise restraint. 
Government have also asked the Sri 
Lanka Government for ('ompensation 
for the lives of fishermen. Ex-gratia 
payment of Rs. 10,000/. to each 
famil), is being made flOm Prime 
Minister's Relief Fund. 

(e) Government have strengthened 
its Coast Guard presence in Indian 
waters and organised regular patrollmg 
in the area to prevent any recurrence 
of such incidents. 

(f) Th:se incidents have created 
deep reSentment and concern in Tamil 
Nadu. 

l£lfglishJ 
, 

Allocation of N.E.C. Fund for Denlop. 
ment of Municipal Areas of Nortb 

Elstern Region 

*5. SHRJ AJOY BISWAS: Will the· 
Minister of HOME AfFAIRS be pleased 
to titate : 

(a) whether there is any fund of 
North Eastern Council for the develop. 
ment of Municipal areas of North 
East ern Region; 

(b) if so, allocation of fund State­
wise; and 

(e) if not, whether the North Eas­
tern Council propose to prepare auy 
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scheme for the development' of Muni. 
cipal areas of North Eastern Region 
lacking in civil amenities? 

THE MINISTER OF HOME 
AFFAIRS (SHRI S.B. CHAVAN) : (a) 
No. Sir. 

(b) Question does not arise. 

(c) The draft Seventh Plan pro­
posals as approved by the 24th meeting 
of North Eastern Council held on 29th 
September, 1984 do not contain any 
scheme for development of municipal 
areas. 

Monitoring of Progress of Public 
Sector Plants Through Computer. 

*6. SHRI G.O. SWELL: Will the 
Minister of PLANNING be pleased to 
state: 

(a) whether computers wi 11 be have 
been installed with the Planning Com­
mission to monitor prOFress of public 
sector plants with an investment of 
more than Rs. 100 crores and whether 
the data thereof would be. transmitted 
to the Prime Minist er in th ~ first three 
days of ev.:ry month; 

(b) the total cost of the hardware 
requIred; 

(c) whether in addition to the cost 
of the hardware, the Cost of software 
requirements has also been computed; 
and 

(d) the likely date when the opera· 
tion will go into effect? 

THE PRIME MINISTER (SHRJ 
RAJIV GANDHI) :(a)No new computers 
have been installed in the Planning 
Commission for monitoring the progress 
of the· Central Public SectN Projects 
with a sanction,.ed cosl of more than Rs. 
100 croreS each. However, Ihe existing 
computer facilities of the National 
Informatic Cenlre (NIC) will be used 
for this purpose. The terminals of this 
computer already exi~t in the Planning 
Commission and in the Prime Minister's 
Office. Brief outpul rcports are e"pec· 

ted to'be generated on this computer 
and be.available on tlte terminal in the 
Prime Minister's Offic: within about II 

week after the dose of the month. 

( b) Does not arise. 

«(,;) Software is already available 

with the NIC. 

(d) March, 1985. 

I\ft'asures to Encour age Tourism 
Industry For Earning Fort'IKn 
ExchallKt' And Creating Employ. 
, ment 

*7. SHRT R. ANNANAMBI : Will 
the Minis! er of TOURISM AND CTVIL 
AVIATION be pleased to state: 

(a) whether Union Government 
have accorded sufficient importance to 
tourism for earning more foreign ex. 
change and creating more productive 
employment; 

(b) if s(\. whether the industry had 
been handicapped because of scar':ily 
of suitable land and high costs of cons. 
truction of hot e Is ; 

(c) whether Government propose 
to provide some in(';entives to the hotel 
industry ; and 

(d) if so, the details there(\f? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT) : 

(a) Ye~. Sir. 

(b) The scarcity of suitable land ir 
some of the metropolitan centre!!. par. 
ticularly Bombay and Calcutta. ai also 
the hiBh cost of construction materials 
have affected the construcdon of 
hotels. 

(c) and (d). Various proposals for 
COCWItasionsiincentiv'cs for hotel indu:. 
try •• ander examination. 
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r Translation 1 

"Po Jlu lion by Vc bidcs" 

*8. SHRfCHHITrUBHAl GAM!T: 
Will the PRIME Ml'NISTER be pleased 
to slate: 

(a) whether in considering the 
devices to save diesel and petrol on 
the increasing numb:r of Government 
vehicl es, Government propose to tuke . 
into acc('unt the question of minimising 
the pollution caus{'d by these vehicles; 
and 

(b) if so. the measures taken by 
Government' to reduce the pollution or 
to stop it completely? 

THE PRIME MINISTER (SHRI 
RAllV GANDHI) : fa) Yo:s, Sir. 

(b) The measu r es taken to reduce 
the pollution include the following: 

(il Standards have been formu­
lated for progressive reduc­
t;on of vehicular exhaust 
emissions. 

(ii) State Governments have 
been asked to make provi. 
sion~ in the M()tor Vehicles 
Rules for statutory enforce. 
ment of standards by 
December. ]98 S. 

(iii) The petroleum industry has 
beed asked to minimize the 
usc of lead in petrol. 

(iv) Campaillns for public awar­
eness ure being organised; 
One sueh campaign has 
air eudy been launched in 
Bombay since November, 
1984. 

Tl'1Insport Plane Carrying Arm s to 
Sri Lanka . 

~9. SHRI VILAS MUTTEMWAR: 
SHRI SATYENDRA NARAIN 
SINHA: 

Will the Minister of EXTERNAL 
AFFA1RS be plea'!;ed to state :' 

'f 

(a) whether a transport plane carry. 
in!! arms to ~rj Lanka had landed at 
Trivandrum in F ebrua ry, 1985 ; 

(b) if so, the details of the articles 
it waS loaded with Ilnd Ihe ground~ on 
which it was permit! ed to land j and 

(c) the quantity of aviation fuel 
supplied to th;s plane and who made 
payment thereof and how? , 

THE PRIME MINIc)TER (SHRI 
RAJIV GANDHI) : (a) Yes, Sir. 

( 

(b) The plane was permitted to 
land on the 9th February under distress 
as it ran out of fuel. It was carrying: 
arms and ammunition hl'aring Portugesc 
markings. 

tel 8000 litres of aviation turbine 
fuel was supplied for which the pilot 
made 'cash payment. 

r English 1 

Annual SurVl'Y of Industries 

*]0. PROF. MADHU DANDA­
VATE: Will the Minister of PLANN. 
ING be pleased to state: 

(1) whether Government consider 
the annual survey of industries to be 
useful in stimulating :lnd accel erating 
industrial growth; 

(b) the latest year for which the, 
annual survey.of industri es is ao'ailable; 
and 

(c) steps taken to ensure avail. 
ability of latest to (six month) survey 
of indu~tries in a partkular year? 

THE PRIME MINISTER (SHRI 
RAJIV GANDHI) : (a) Yes, Sir. 

(b) 1981·82. 

(c) Step~ have been taken 10 reduce 
the time lag !!.nd make available 
results of Annual Survey of TnduSlries 

. withlll onc year of the close of the 
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field work. Steps taken include instal­

lation of modern data processing equip­

ment and augmentation of staff. 

Inclusion of Nuapnli Irrigation 

Project ill Seventh Plan 

., 11. SHRI SOMNATH RATH: Will 

the Minister of PLANNING be pleased , 
to state: 

(a) whether Government of Orissa 

have requested his Ministry to include 

the major irrigation Project in Nuapali 

in Ganjam district of the stat e in 

Seventh Plan; and 

\b) if so. the steps taken by Govern­

ment thereon? 

THE PRIME MINISTER (SHRI 

RAJIV GANDHI) : (a) No, Su. 

(b) Does not arise. 

Shri Lanka Proposal for Joint 

Naval Patrolling in Palk 

Straits 

*12. SHRI N. DEENIS : 

SHiH AMAR ROYPRADHAN : 

Will t"e Minister of EXTERNAL 
AFFATRS be Plea~ed to st'lte : 

(a) whether Sri Lanka Covernment 

have put forward a proposal that there 

should be joint naval patrolling in the 

palk-straits to prevent smuggling of 

arm~ and militant~ activities wh:ch their 

author;ties allege to have oeen tak­

ing p~ace from Tamil Nadu ; and 

Ib) if so. the reaction of Govern­

ment thereto? 

THE PRIME MINISTER (SHRI 

RAJIV GANDHI) : (.a) Yes, Sir. 

(b) The proposal ha~ to be "iewed 

in the totality of the prevailing situation 

in Sri Lanka and its fallout on u~. 

Income and Expclldih:rc of 

lIottIs . 

*13. SHRI RAM BHAGAT 

PASWAN: Will the Minister ofTOU~­

ISM AND CIV[L AVIAT[ON be pleas­

ed to state: 

(a) tho names of public undertak­

ings under his Ministry which are eorn­

ing profits; and 

(b) the names' of Grovernment hot­

els with details of income and, expend­

iture for the years 1983-84 and 1984-85 

for each to them? 

THE MINISTER OF STATE IN 

THE MINISTRY OF TOURrSM AND 

C[VTL AVIATION (SHRI ASHOK 

GEHLOT) : (a) The following Public 

Undertakings under the Ministry of 

Tourism & Civil Aviation recorded pro­

fit during the year 1911 3-84 : 

(i) Air India 

(ii) [ndian Airlines 

(iii) International Airports Author. 

ity of India 

(iv) Vayudoot ltd. 

(v) Air India .Charters Ltd 

(vi) India Tourism Development 

Corporntion. 

The Holel Corporation of India 

sustained n los~ in 1983-84 had earned 

Profits in earlier years from 1977-78. 

(b) A statement is laid on the Table 
of the Huusc:. 
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Statement 

S. No. Name of the Hotels 1983.84 (ACluals) 

Income Expenditure 

2 4 

Hotels of India T:mrism Developmen,l Corporation: 

t. Ashok, New Delhi 

2. Jal1path, New Delhi. 

3 Lodhi. New Delhi 

4. Ranjit, New Delhi 

S. Ashok, Banpalore 

6. Akbar, New Delhi 

7 •. Hassan Ashok 

8. Jammu Ashok 

9. Aurangabad Ashok 

10. Khajuraho Ashok 

11. Kovalam A\hok Beach 

Resort 

12. Laxml Vilas Palace Hotel, 

Ud:upur 

13. Temple Bay Ashok Beach 

Resort, Mahabalipuram 

14. Varansi Ashok 

15. Qutab, N ew Del~i 

16. Lalitha Mahal Palace 

HOI cl, Mysore 

17. Airport Ashok, Calcutta 

18. Patliputra Ashoka, Patna 

19. Jaipur Ashok 

20. Kalinaa, Ashok, Bhuba. 

ncshwar 

877.16 874.06 

333.19' 265.] 9 

175.12 151.96 

103.22 111.84 

246.70 252.19 

298.12 3]6.19 

]8.93 20.61 

25.56 27.88 

37.94 - 39.00 

19.01 21.95 

1 12.86 IlLS 1 

42.55 30.90 

14.63 17.85 

63.05 62.71 

114.14 116.29 

'50.28 51.37 

304.96 266.43 

31.34 40.80 

49.66 53.41 

44.83 41.42 
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I 
(Rs. in lakhs) 

1984·85 (Estimated) 

Income Expenditure 

5 6 

960.00 905.95 

328.30 69.60 

179.90 157.50 

108.30 114.70 

200.45 . 250.60 

241.90 306.90 

20.60 21.55 

20.05 26.40 

41.90 41.10 

19.88 22.70 

137.35 121.35 

44.30 H.l0 

16.20 13.95 

67.75 6S.]! 

124.30 120.1~ 

. 6U5 57.10 

379.80 309.35 

34.05 40.70 

55.50 55.05 

32.00 40.3~ 



H Cl \ I 

Wmttn Ans~·trs PHALG'uNA B, i 906 (S.4./(.4) Written Ans~:t'rS ~~ 

2 3 

21. Madurai Ashok 20.97 

22. Samrat New Delhi 11l2.10 

23. Kanishka New Delh; 39'4.81 

24. Ashok Yatri Niwas, New 

Delhi 147.78 

Hotels of Hotel Corporation of India: 

1. Centaur Hotel, Bombay 1058. 10 

2. Centaur Hotel, Delhi 347.31 

.L Centaur Lake View 

Hotel. Srinagar 

Visit of Tourists From Foreign and 
In land ·to ReJigiol's Pla«s in Bihar 

'" 14. SHRIMATT MADHURI 
SINGH: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased 
to state: 

3.60 

(a) the number of tour ists who visit. 
ed religious places in Bihar from abroad 
and within the country; 

(b) the country.wise number of tt'le 
foreign tourists who visited Bihar dur­
ing the last three years and the most 
popular places visited by thes: tourists; 
and 

(c) whether Government propose 
to implement some new and attractive 
lichcmes to increase the number of 
tourists from all corner of the world 1 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI ASHOK 
GEHLOT): (a) and (b). Statistics' 
of foreign tourist arrivals arc beina 
collected from disembarkation cards 
filled in by the lour iSiS a I the 
time of their entry into India. These 
statistic, therefore, do not indicate 
the details of the plares visited b) 

4 5 6; 

27.64 26 SO 3US 

388.17 280.15 412.10 

343.71 413.20 366.25 

161.96 193.0S 178.65 

879.89 1192.95 941.7S 

652.53 364.89 699.10 

11 I.3S 72.20 356.08 

them aft er entering [ndia. However. 
!'s per the Foreign Tourist Survey 
undertak:n by the f. Indian Statistical 
Institute during 1982-83 on behalf 
of the Deptt. of Tourism, about 3.29 
per Cent of foreign tourists spent a' 
I cast one night in Bihar during thaI 
year. The most popular destination in 
Bihar was Pafna with 2.13 per cent of 
the tourists staying for a night at least 
in lhat city. Among the religious placcs 
Gaya-Rodhgaya accounted for aboul 
0,S4 % of the tourists makinj. over. 
night halts. 

At present, statistics of domestics 
tourist arrivals are not being compiled 
and, therefore~ it is difficult to esti. 
mate the number of domestic tourist 
visitinll Bihar. 

(c) The schenles that have been 
taken up by the Central Gov:rnment 
for the Promotion of tourism in Bihar 
include development of infrastructural 
facilities and beautification of places 
like Bodh.Gaya. Bux,ar, Betla, Raj,ir, 
Nalanda, Patna. and RaDchi, overseas 
publicity of Buddhist shrines and other 
attractions and introduction of It spe· 
cial train the "Great Indian Rovcr" to 
take overSeaS Buddhi61 pilgrims to Bud. 
dhist pilJfimale 'centres in Bihar aDd 
U.P. 
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Afforestation Pro~rall1me to meet the 
Demands of Wood for Fuel and 

Industry 

*IS. PROF. RAMKRISNA MORE : 
Will the PRIME MINISTER be pleased 
to st~te : 

(al whether Government propose 
1(, start a massive afforestation pro· 
gramme to meet tlte demands of wood 
fOl fuel and industry; and 

(b) if so, lhe details thereof? 

THE M[NISTER OF STATE TN 
THE MINISTRY OF E:-lV[RONMENT 
AND FORESTS (SHRI BIR SEN) : (a) 
and (b). Yes, Sir. The afforestation 
eITort is being slepped up with the ob­
ject of bringing five million hectares 
of land every year under fUl!lwClod and 
foader plantations. Th ~ d elails arc be· 
inl! worked out. 

India's Relations I\'ith Bhutan 

* 16. DR, KRUPASINDHU BHOt : 
Will the Minister of External Affairs 
be pleased to state: 

(a) the .stcps takei' during the las 
one year to impro\'e lndiil's relat ions! 
with Bhu'an ; and 

(b) further slep5 proposed to be 
taken to iml'rove these relations in 
future? 

THE PRIME MINISTER (SHRI 
RAJIV GANDHI) : (a) Our relations 
with Bhutan have been further stre1gth. 
cncd in this period by exchange of vis. 
its, [ndian assistance to Bhutan's dev. 
elopment plan and' speCific projects. 
and c1o~c comultations in all fields. 
H M the King of Bhutan paid three visits 
to India from Janu:\ry 1984 to February 
1985. and HM the Queen Mother hlS 
been our guest in India last year .. A neW 
Trade Agreement come into effect, a 
Tel ecommunications Agreement was 
signed, and a microwave communicat. 
ions link between Bhutan and the outs· 
ide world was commiSSioned. 

(b) During the re:cnt visit of HM 
the king of Bhutan, the Prime minister 
has expressed his willingness to visit 
Bhutan this year. and India has assur·~d 
Bhutan of its continued support in that 
country's development. close consultat. 
ions are envisaged on lhe formulation 
of Bhutans Sixth Develop·ment Pilin 
commenein~ 1987. Meanwhile, some 
Indo.Bhutan projects are under cons· 
ideration in cement, PO" er generation. 
transmission and distribution, river, 
training, broadeas ting etc. 

Security Personnel Killed by 
Under.Ground Nags Insurg. 

ents 

*17, SHRI DHARAM PAL SINGH 
MALIK: 
SHRI BALASAHEB VIKHE­
PATIL : Will the Minister 

of HOME AFFAIRS be pleased to 
~tate : 

(a) whether 15 security personnel 
have been killed in Minfiching in Man­
ipur's Ukill'ul d;str ;et by N"g:l und­
erllround insurgents during the second 
week of February, t 985 ; 

(b) if so, the details of the incident; 
and 

(c) the action taken by Government 
in rcdard thereto ? ~, .. 

THE MINISTER OF HOME AFFA. 
IRS (SHRI S. B. CHAVAN) : (a) and 
(b). On February 18, 1985. a vehicle 
belonging to the g,ecurity Forces prOCe. 
eding from Kangpat to Kantjong vil1a~e 
in the Ukhrul district was ambushed by 
a group of Nalla undcr~round belon!!. 
IIlg to the National Socialist Council 
of Nagaland (NSCN) near Nampisha 
village ab()ut 10 Kms. South of Oms. 
sad. 13 SF personnel (including a 
lCO) and a Circle officer of the Vii. 
lage Volunteers Force (VVF) were kil. 
led and one of the two VVF personnel 
travelling in the vehiCle was injured 
while the other managed to escape. 
The NSCN underifounds aho oarricd 
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away some arms and ammunition bes­
ides the belongings of th" ambushed 
personnel. 

(c) Security measures have been 
tightened. Combing Opcratior.s in the 
area have been tllken up urd strict 
vigil is being maintained. 

"Air Pollution Duc to Lead" 

* 18. SHRI P. MAN[K REDDY: 
Will the Pnme Minister bc pleased to 
state: 

(a) whelher Goverr,menl arc aware 
that addition of lead is tile main cause 
of air pollution; and 

(b) whether Covernmen t propose to 
follow USA example and stop usc of 
lead and s\Vit~h over to power alco11ol? 

THE PRIME MINISTER (SHR) 
RAJIV GANDH[): la) Yes, Sir. 
Addition of J ead to pelrol beyond a 
certain limit is olle of the causes of 
air pollution. 

(b) Np, Sir. Switching over to 
power alcohol is not under comidcrn­
tion in the ncar future. 

Air Services between Delhi and Raipur 

"')9. KUMAR1 PUSHPA DEVl: 
Will the Minister of TOURISM AND 
CIVIL AVII\TION . be pleased to 
state: 

(a) whether Government have a 
proposal to provide better air serviccs 
between Delhi and other places; and 

(bl if so, the details of the air 
servIces provided at present and pro­
posed to be provided iCl near future 
between Delhi and Raipur in Madhya 
Pradesh? 

THE MINISTER OF STATE IN THE 
MlNISTRY OF TOUiUSM AND 
CIVIL AVIATION (SHRI ASHOK 
GEHLOT) : (a) It is the constant end­
eavour of the Airline to improve its 
services throuah measures which in. 

clude, inter-alia. introduction of new 
services, augmentation of capacity on 
elfisti:tg routes, introduction of bettet 
aircraft and provision of mor ~ efficienr 
ground and intlight services. 

(b) Raipur is linked with Bhopal by 
a daily Avro flight which operates on 
the rout I' Rhopal/Jabalpur/Ralpur and 
back. A daily Boeing 737 service on 
the route Delhi/Gwalior}Bhopal/­
Indore/Bombay provides a very con­
venient connection for passengers des­
tined to Delhi/Raipur. [n addition, 
Indian Airlines is operating a twice 
weekly Boeing 737 ser\ice on theroute 
DelhiiVaranasi!Raipur and buck. The 
p:esent capacity to and from Raipur 
adequately meets (he traffic demand 
and it is not proposed to cffec' any 
changes in the services for the present. 

Plain and Facilities to Attract Tourists 
from Foreign Countries 10 Ashokll 

group of Hotels 

*20. SHR[ ANANTA PRASAD 
SETHI: Will the Minister (If TOU­
RISM AND CIVIL AVlTAT]ON be 
pleased to state: 

(a) whether Government havc pro­
posed a new plan a longwith some faci­
I ilies recent Iy to UL tract more tourist& 
from foreign ."ountri es to slay in the 
Ashoka Group of hotels of ITDC ; and 

(b) if w, the details in this regard. 
THE MINISTLR OF STATE IN THE 
MINISTRY OF TOURISM AND 
CIVIL AVIATiON : (SHRI ASHOK 
GEHLOT) : (a) and (b). With a view 
attr~cting more tourists from. foreign 
countries to stay in thc Ashok Group of 
hotels, ITDC has recently entered into 
a Marketing and Reservation agreement 
with other Hot el Representatives 
(OHR) of Hong Kong. This agreement 
provides ITOC the benefit of market­
ing and reservation facilities with the 
help of IS offices of O.H O.R. 
located in 11 countries. Under this 
a,~reement, ORlt, which also repre­
sents major hotel chains world-wide, 
wi) I mak.e sales calls on behalf of 
ITOC and provide the reservlltion in­
frastructure to brina business to lUX; 
hotels. ' 



~ I ltrittt'n Answt!I,t , MARCH i4, 198~ 

ITDC has also introduced the follo­
wing schemes to attract foreign tourists 
to its hotels: ' 

(i) Ashok Young Explort'rs Travt'l 
Plan 

Under this scheme foreign 
students/youths are being off­
ered a package to come to 
India during the Internatio­
nal Year of Youth (1985) at 
US S 10 per day per head 
which will include accommo­
dation and breakfast. The 
package is opcn to grclIps of 
15 persons and above, with 
the tour leader and his spouse 
being given complimentary 
facility. The offer IS open 
subject to a group maintain­
ing its miraimum size, 

(ii) Slop-Ora Packagt's ill Illdia 

Under the sehemc ITDC pre­
vides accommodation to all 
stop-over passengers travell­
ing from the Far-East to 
Europe a'ld vice versa,through 
Delhi ar.d Calcutta, at US $ 
19 per person per 'day, Th e 
~ackage includes accommoda­
tion on twin-sharing basis. gro­
und transfers and also II half­
day's sight-seeing, 

(iii) ltllt!l'tlalional Marketing Effort 

ITDC has also inten~ified its 
international marketing effort 
by active participation in 
world travel trade forums, 
such as INTERNATIONAL 
TOURISM BORSCHE (Ber-
lin), FIRARE INTERNA-
TIONAL DE TOURlSMO 
(Madrid), PACIFIC AREA 
TRAVEL ASSOCIATION, 
etC. 

(vi) Food-Cllm-Cu/lural F~sti "als 

"I" In order to project India as 
II t"ourist destination, fTDC 
have also orpnised several 
Fvod-cum-Cultural festivals 

abroad, These festi ... als were 
held at Rome, Berlin" Mau­
ritius. Athens. Kuala-Lum­
pur. Dubai and Abu Dhabi 
during the last year. 

Explosion in Mahatma Gandhi Hydro­
Electric Station at Jog 

*24. SHRI B. V, DESAI: Will the 
Minister of IRRIGATION AND 
POWER be pleased to state; 

(a) whether the 15 ntw transformer 
at the Mahatma Gandhi Hydro-electr~c 

station at Jog caught fire and exploded 
on 19.2, 19 8 ~ disflIptinlt powcr supply 
from that station; 

(b) if so, whether II team of experts 
from Karnataka Elcctricity Board rush­
ed to the spot to invcstigatc thc cause 
of thc accident; 

(c) whether a number of hYdro­
..: I CCI ric st alions havc been damaged 
dul' to sabotagc 

(d) whether Centra I investigation 
has heen ordcro::d into all such fires 
that had occurred in the hYdro-cledric 
and thermal power station in the 
country 

(c) if so, the out come thereof; 

and 

([) remedial mcasures being taken 
to check such sabotage in thc thermal 
and hydro-electric power station? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKAR­
ANAND) : (a) and (b). There was a 
fire at Mahatma Gandhi Power Station 
at Jog on 19.2.1985, but there was 
no explosion. A team of experts from 
Karnataka Electricity Board is investi­
aatins the cause of the fire, but liabo­
lilie is not suspected. 
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(c) to (f). As a rcsult of fire in som e 
po,," cr stations dn01age has occurred hut 
thcre is no evidcnce of Sllbotage. Cen· 
tral investigations were ordcred in thc 
case of Koyna hydro.cl(ctri<; power 
sta tlOn and Sinrrauli super thermal 
station. lnstructicns have been issued to 
project authorities to strengthen the 
safety measures ar.d impf(\ c security 
arrangements. 

Evaluation Slud~' of CGHS 

*27. SHRI S. M. GURADDI: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether Gov!rnment huve made 
any indepth evaluation study of the 
Central Covernment Health Scheme 
vis.a.vis its obj ectives • 

(b) if so, what are the repNts of 
the study for the la~t three years; lnd 

(c) what action has been tllken on 
the recommendations thereOf'? 

THE M[NISTER OF HEALTH AND 
FAMILY WELfARE (SHR1MA.Tf 
MOHSlNA KlDWAI): (a) to (c). 
Govemment have entrusted the Nat. 
ional Institute of Health & Family 
Welfare with the ta~k of carrying out an 
indepth evalu!ltion of the working of 
the CGHS in all its facets and to sug· 
gest a mehani Sol for monitorinl" the def. 
iciencies in the implementation of the 
scheme for introducing the corrective 
measures at apPTC'priate level. 

The National In!>litllt e of Health & 
Family Welfare proposes to conduct 
the study in three phases. fhe report 
relating to the first phase comprisinll 
of the objectives of the scheme. the 
organi§3tiona I support required and the 
infra~tructllra! increases ha~ been rec­
eived. The Government proposes 10 

take a comprehensive vilw after all the 
reports are received fH'm National 
Institute of Health and Family 
Welfare. 

Replael'D1cnt of old Tracks 

-x. 31 SHRI DHARAM PAL SINGH 
• MALIK: Will the Minister of RA· 

ILWAYS be pleased to stu',e 

(oj) whether it is a fact that very 
ohl tracks on the Indian Railwuys result 
in slowing down the speed of many 
tl'atins, posing sufety ha7ards and in 
creasing the furl consumption: 

(b) if so. the extent to which it hu~ 
cost addit iona I expenditure per goods 
train and passenger/ mail train separat­
ely; and 

(c) the measures Government "fr. 
pose to take for changing the old tracks 
and financial implications thereof? 

THE MINISTER OF RAILWAYS 
(SHRI BANSJ LAL): (a) It is a 

fact that In case of very old tracks, 
it some times beccmes neceffUry to 
impose speed restrictions on condition 
basis to ensure safety. Fuel consumptIOn 
in cases of restriction i~ also marginally 
affect cd. No safety hazard is, however, 
allowed. 

(b) No assessment of additional exp­
enditure for goods or passen&erfmail 
train' on this account has been made as 
the ('ccurrenCe of speed restrictions 
v3 ry in degree, is on different routes. 
and hence it is difficult to isolate the 
precise effect of speed restriction on 
the overall running time and fuel 
c()nsuTl"ptic1l1 of a train. 

(c) In 1984·85 about 2500 kms 
of track is proposed to be renewed'\I 
a nel cosl of about Rs. 30e crore~. 

The draft Seventh Plan ( 1 Q II 5.90' er,vi­
sages renewals of approximately 
21000 kms ()ftrnck at an appr('ximale 
cost of Rs. 2S 00 crorcs. 

Plan P~npt'Clh'e for RUlid IWf· 
elopment 

*32. SHRJ AMAR ROYPRA· 
DHAN: Will f the Minister of SHIP· 
PING AND lRANSI'ORl be: plc:aHd 
to stAte: 
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(a) whether Government have for. 
mulated a plnn perspective for develop­
ment of National Highways; 

(b) if so, what are the main featur. 

es thereof j and 

(c) if not, reasons therefur ? 

THE MINISTER OF STATE OF 
THE MTNISTRY OF SHIPPING AND 
TRANSPORT: (SHRJ Z. R. ANSARI): 
(a) Pre'umably, the Honble Member 
is having in minde the Road Develop.. 
ment Plan (1981.2001) formulated by 
the Council of Indian Roads Congress 
which is a professional bqdy of High. 
way Engineers havinr the support of 
the Central Government. State Gov. 
ernments etc. A copy of this document 
has been circulated by this Ministry 
to all State Governments recommend. 
ing th:!t this document should be used 
as n guideline in PI cpnrir.g similar 
Master Plans for each State and for usc 
in the formulation of the Various Five 
Year Plans, which will of course, be 
subject to the availabil it)' of reSOurCc~. 

(b) The Phn aims at providing road 
connection to all villages in the country 
by the year 2001, thus increasing the 
total. road length from 15.03 lakh 
km in 1981 to 27 lakh km in 2001. 
It involves an investment of about 
Rs.64,2S0 crores. The P Ian aims at 
Sbalanccd development of the road 
aetwrok including National Highway. 
ntate Highway al:d Rural Roads, and 
places emphasis on crucial issues such 

ItS energy conservation through road 
improvements, road safety, preservation 
of environment, modernisation of con· 
s truct ion techno logy hnd research 
activities. 

(c) Does not arise. 

r rralufa/ion 1 

~ailway Accidents During January. 
February. 1985. 

*33. DR. A. K. PATEL: 
SHRI KAMAL NATH : 

Will the Minister of RAILWAYS be 
p! eased to stat e :. 

(a) the number of Railway acci· 
d cnts during January·F ebruary, 1985 in­
dicating the number of persons killed 
and injured therein as compared to 
the corresponding months of 1983 and 
1984; and 

(b) the number of persons killed 
and injured in respect of whom full 
amount of compensation has not been 
paid during the above period and the 
reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) The number 
of train accidents and casualties 
during January and February. 1985 
and in the .ame months of 1983 and 
1984 is as under :. 

No. of train accidents 

1985 1984 1983 
-_._----------------

January 64 66 56 
February 85 61 45 

CasuaJtifs 

1985 1984 1983 

Killed Injured Killed In,I\Jred Killed Injured 

January 17 SD 34 126 9 30 

february 48 120 44 87 12 32 
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Ib) No claims have been filed so 
far in respect of train accidents that 
occurred during January and February, 
1985. A.i for 1984, only 23 accident 
compensation claims llertaining to Ihe 
months of January and February. 1984 
are pendi,1g. No claim is pending in 
respect of accidents during January 
llnd February. 1983. 

r English I 

Steps 10 Meel Country-Wide Powrr 
Crisis 

"'34. SHRI GADADHAR SAHA: 
SHRI HANNAN MOLLAH : 

Will the Minister of IRRIGATION 
AND POWER be pleasl'd t (I state: 

(a) in view of the sC~ere power 
crisis in Ihe country. wh :thcr Govern­
ment pro[msc 10 clear all power pro­
jects pending with them; 

(b) if so, the details thereof and 
w'len these arc likely 10 be approved; 

(c) whether Government are consi­
dering to clear the West Bengal 
Government's proposal to set up a 
power project at Bakrcshwar in the 
district of Birbhum in West Bengal; 

(d) if so, the details tht:reof; 
and 

(e) if not, the reasons thereof? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKA­
RANAND) : (a) and (b). Such Power Pro­
jects as are lec~no-econom ically viable 
are cleared and approved, depending 
on the availability of resources. To meet 
the shortages ofpower, projects of an 
aggregate c.-.paeity of over 36,000 MW 
have been sanctioned and are in vari­
ous statr.es pf implementation. 

(c) to (e). The proposal can be consi. 
dered for tcchnoeconomic appraisal 
only after availability of essrntial inputs, 

~ 'Includinar ~oal and water, is established. 

State Governmtnl'8 Direrl Colla­
bOration with Foreign Gonrn­

ments For PO"'tr Pro!eel 

*3 S. SHRT THAMPAN THOMAS: 
Will the Minister of IRRIGATION 
AND POWER be pleased 10 state: 

(a) whether It State Government 
can directly ent cr into a foreign col. 
laboration for power projects ; 

(b) whether G,lVernNcnt of Kerala· 
has enlered into an a!1reement with 11 

foreign country for the construct­
ion of a hydro-cl rctric project in the 
State; 

(c) if so, the~details thereof; and 

(d) whether any of the plans for 
the project has been cleared by the 
Government of India in this regard 7 

THE MINISTER OF IRRIGAT­
ION AND POWER (SHRT B. SHAN­
KARANAND) : (a) and (b). No, Sir. 
(c) and (d). Do not arise. 

Shut Down of DVC Power System 

*36. SHRI SANAT KUMAR MAN­
DAL: Will the Minister of IRRI­
GATION AND POWER be pleased to 
state: 

(a) whether the I SO-minutes tOlal 
Shut-down of the DVC power ~ystem 
brought to a halt all the activities of 
the Steel Plants and coal mines and 
also affected the Railways throughout 
West Bengal on the 14th February, 
198~; 

(b) if SC, whether any Committee 
had been set up to enqJire mto the 
total failure of DVC power system; 

(c) if so, the findings of this Com­
mittel'; und 

(d) the steps being taken to pre­
vent failure of the DVe power system 
in future? 

THE MINISTER OF IRRIGATION 
AND POW~R (SUR) B. l\IiANKA· 
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RANANn): (a) to (d), The Thermal 
Power SllIlinns in the nvc syst"t;' 
tril'Pcd on 14th morning, Although It 
took some time In rcst(lrc normalcy. 
the total failure of tho: ~ystem was con­
fined to ~5 minutes. The power sup~ly 
to collieries, Steel Plants and Rad­
ways dependent upon the DVC system. 
was affected. Power supply was restor­
ed gradua lIy at different off-take points. 
DVC have set up a Committee to 
enquire into the causes of failure. 
Government of lndia have also set­
up a technical C(mmiltee to Ill(k 
in to the mailer Ilrd suggest remedial 
measu res. Reports of the Committees 
are awaited. In the meantime, nvc 
have issued fresh instructions to its 
staff on ma intenance procedures, with 
a view to prevent such failures in 
future. 

Psychiatric Trouble :lnd lt~ Treat­
IIIfnt 

*37. PROF. SAIF UD DIN SOZ : 
. Will the Minister uf HEAL TI-! ANn 

FAMILY WELFARE be pleased tu 
Slate : 

"(a) whether it is a fact that 10 to 
1 2 per cent of these affect ed and 
receiving medical treatment show sym­
ptoms of psychiatric trouble; and 

fbI if so. whether Government 
propose any action to deOlI with this 
situation? 

THE MINISTER OF HEALTH 
AND FAMILY WELFARE (SHRIMATl 
MOHSINA KIOWA!) : (a) No empiri­
cal data is a\'llIlable to indicate that 
about, I 0 % to 12 % of the p:rsons 
who receive medical treatment show 
symptoms of psychiatric troubles. 

(b) Does not arise. 

Free F.duC8tic.n (0' Girls 

·38. SHRIMATl J .... YANTI PAT­
NAIK : Will the Min;stcr of EDUCA­
TION be pi tllSeu to ttat c : . 

(a) whether Government have a 
proposa I to prov ide free cdueat i(l n up 
to 10 -i- 2 syst elll for sir Is ; and 

(b) if so, the year from which such 
proposal is expected to be implemen­
ted? 

THE MINISTF.R OF EDUCATION 
(SHRI K. C. PANT): (a) Yes, Sir: 
Education of girls upto class VIIf is al­
ready free in most of the Government 
Locnl Bodyand aided schools - in the 
countl y. Government propose to make 
girls' education free upto XII Class in 
all su(..h institutions in the country un­
der a nroposed scheme. 

(b) A scheme of reimbursements 
of tuition free for girls in classes IX to 
XII to the Slat es of /UTs from 1985-86 
is being formui:lted, 

r Trans/arion) 

Hydro-Electric Potential of Gauri 
(,nnga R ivcr IV, P . ) 

*39. SHRI HARISH RAW AT: 
Will the Minister of IRRIGATION 
AND POWER be pleased to state: 

(a) whether there is any prepos:11 
to start survey/research l/1is vrar for 
hYdro-electric generatiln in Gauri 
Ganga (Uttar Pradesh) ; and 

(b) if nQt, the steps contemplated 
by his Ministry to exploit the hydro­
electric capacity of this rive)' ? 

THE MINISTER OF IRRIGATJON 
ANI> POWER (SHRI B. SHANKAR 
ANAND: (a) and (b). Investigaticns 
on Gauri·ganga H. E. Project Stagt'-l 
are proposed III he inithtcd during 
19R5-86. 

[ElIgJi.lh] 

Pakistanis wilhout Valid TrUfl 00('11-

mrnts in India 

I. SHRI CHINTAMANI JENA; 
SHRI MOHANLAL PATEL: 

Wi)) the Minister of HOME AFFA. 
IRS be pleased to Mate; 
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(a) the number of Pakistani natio­
na:s held travelling in India without 
valid t~avel documents during the year 
1984; 

(b) the action taken against them; 

(e) whether any investigation has 
been made to know the purpose of 
Their visit; 

(d) whether any Paki$tani national 
has been arrest cd in espionage case 
out of them; and 

(e) if S(I. lhe details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRTMATI RAM DUL.ARI SINHA): 
'(a) to (!t. InfMmltion is heing colle-
ct -:d and will be laid on the Tabl e of 
the House. 

Assrnt to Stall" Bills 

2. SHRI GADADHAR SAHA: 
Will the Minister of HOME AFfAIRS 
be pI eased to stat c: 

(a) the nllmber of Bills plsscJ by 
the State Assemblies and yet 10 gCI 
President's assent, Stale wise: 

(h) when Ihese B;ll, were rc(.;.:iv­
co ; and 

(c) the present stage of these 
Bills? 

THE MINISTER OF HOME AF­
FAIRS (SHRI S. B. CHAVAN): (a) to 
(c). A statement indicating the State-wise 
position as on 10-3-1985 of S 2 bi lis 
yet to get President's assent, is laid on 
the Table of the House. 

Placed in Library Su. No.LT- 459, 85).] 

, 
Conservation lind Impr _ "emrnt of 

Museums 

3. SHRIMATI JAY ANTI PAT-
NAIK : Will the Minister of CULTURE 
be pleased to atate ~ 

(a) \ .. ':,ether Go~ernment have II 

p"opHal to take step~ for the proper 
cons('rvation'and improvement of the 
mllseum~ in I~e country: j _ 

(bl if so, the number of museums 
idenl illeJ in dIfferent States for con­
servation and improvement by the 
Centre in 1985-86: and 

(e) what are those museums ., 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PERSONNEL 
AND ADMINISTRATIVE REFORMS 
AND CULTURE (SHR[ K. P. SINGH 
DEO) : (a) to (cl. Museums "being a 
State subject," the State Governnlcnts 
mainly as~i~t them for their conserva­
tion and imp:ovcmcnt. The Depart­
ment of Culture Clperates a hchemc 
for financial \assistance to muscum\ 
run by universities and ~oluntary orga­
nisations. Applications for 1985-86 
for this purpose arc yet to be invit cd. 

Pick Pockrl Rin~s in Orlhi 

4. SHRJ G. V. RAMA RAO: Will 
the Minister of HOME AFFAIRS be 
pi cased 10 sta t e 

(a) whether Guvernment's allen­
tllln has heen drawn to widespread ;IOU 
serious rHl,hlcm faced hy dtilcns duc 
to nus~ive piek·pocket rillg, opcratin¥ 
in Delhi and if SlI. steps takcn:propo­
sed to eliminate this m.:nace 

(bl whether it is a fact Ih:!l ran­
dom sample hurvey has shown that 
almost every regular bu~ passeneer ha& 
been affel.:ted once or more; 

(c) whether it is a fact 'hat pick­
pockets arc operating with the knowle­
dge: and support of bus conductors and 
thc police; 

(d) whether it i~ a fact that many 
of these offenders carry arms and let­
hal weapons; and 

(c) whether it is a fact thaI police 
stations arc reluctant 10 re,illter .uch 
casn 1 
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THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DUlARl SINHA) : 

(a) Yes, Sir. 1 he following steps 
have been taken to combat the menace 
of pickpockcting :-

(j) policemen in uniform aM in 
plain clothes arc deployed 
in running DTC buses and Pt 
the bus stops. 

(ii) special drives against pick· 
pockets are undertaken from 
time to time. 

(iii) strict survd lIanee is bcing 
kept on the activiti es of thc 
known pick·pockets. 

Uv) ~pecial directions to the field 
officers have be en given to 
remain vigilant over the actio 
vities of pickpockets durin,!! 
patrolling in their respective 
divisions. 

(bl No, Sir. 

(cl No. Sir. 

(dl Yes, Sir. 

(el No, Sir. 

Employment of Liaison Offctn by 
Large Industrial Houses 

5. SHRI SANAT KUMAR MAN· 
DAL : Will the PRIME MINISTER be 
pleased to slate: 

(a) whether his attention has been 
drawn to the news item captioned 
'Behind the Scenes' under the heading 
'Business in Documents' appearing in 
the 'Hindustan Times' New Delhi, 
dated the 11th February, 1985; 

(bl whether Government have 
taken note of the fact that the Liaison 
Officers employed by Large Industrial 
Hous.s arc playing with integrity of 
Government servants in the various 
public dcalini MinislCics and arc 

fishing out vital information for the ir 
principals; and 

(cl if so, what surveillance Govern· 
ment arc exercising or propose to 
exercise l'ver the activities- of theie 
persons? 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF PERSONNEL 
AND ADMINISTRATIVE REFORMS 
AND CULTURE (SHRI K.P. SINGH 
DEO) : (a) and (bl. Yes, Sir. 

(c) Instructions exist for keeping 
a watch on the undesirable activities 
of liaison Officers and also requiring 
the concerned officers to be careful in 
deal ing with them. It would, however. 
not b(' in public interest to disclose 
the nature and details of surveillance 
exercised over such persons. 

Fire in the Engine of Indian Airline~ 
Boeing at Calcutta. 

6. SHRI LAKSHMAN MALLICK : 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to stat e: 

(al whether somt: passengers were 
injured when the engine of ;tn Indian 
Airlines Boeing caught firc and the 
aircraft overshot the run\\;ty after 
touching down at Caiculla airport on 8 
February, 1985; and 

(b) if so, the details thereo f '/ 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIAT JON (SHRI ASHOK 
GEHlOT): (a) Yes, Sir. 

(b; An Indian Airlines Boeing 737 
aircraft operating as flight No. IC·248 
from Kathmandu to Calcutta mel with 
an accident while landing at Calcutta 
on 8.2.198 S. Investigations ca rri cd 
out so far indicate tha t th: aircraft 
touched the runway sur face on its 
engines and slid 250 feet beyond tbe 

• end of the runway. The two engines of 
the air craft caught fire in the accidenl. 

"The emergency services of international 
Airports Authority of India cXliniuiiihed 
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the fire and all passengers were evacua­
ted from the aircraft through the 
escape slides. In the process of evacua­
tlO11, 14 persons, including 2 members 
of the cabin crew, received injuries! 
bruisc.-s. 

Places Included in National Tourist 
Map 

7. SHRI AJIT KUMAR SAHA : 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) the r.~mc of places included in 
the National Tourist map; 

(b) whet her Darj:c lillg is a Iso 
included in the stlld map; 

(c) if not, the reasons therefor; 

(d) whether Govcrnment propo~c 

to in ;I\ale Da !jct I ing therein; and 

(e) if so, when? 

THE MINISTER OF STATE IN THE 
M1NISTRY OF TOliRISM AND 
CIVIL AVIATION (SHRI ASH OK 
GEI-ILOTI : (al Ivhll'c than 300 place~ 
including Darjceling. Siliguri Kalim· 
pungo <;hillong ;tnd Agartala have been 
included in the Tourist Map of India 
entitled "The Right Place". 

(b) Yes, Sir. 

(c) to (c). Does not arise in view of 
anbWer to part (bl above. 

Aid of World BlInk For Special Forestry 
, . ", ProeJects 

8. SHRI AMARSINGH RATHA. 
WA = Will the PRIME MINISTER be 
pleased to stale: 

I 

(a) whether the world Bank has 
provided aid for social forestry projects 
in the country; 

(b) if so~ the amount of such aid 
received by India; 

(c) the amount allocated to Gujarat 
for the purpose; and 

(d) the area. overed by this project 
in Gujarat, and the achievements made 
so far? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI BIR SEN) : (a) 
Yes, Sir. 

(b) Upto the half-year ending 
September, 1984, an amount of US 
$63.1 million has been disbursed. The 
total amount committed is US $ 202.80 
million. 

(c) An amount of US $ 37 million 
has been allocated to Gujaral, 

(d) 1,05,725 ha. have been covered 
and 221 million seedlings distributed 
to the people against the project 
targets of 1,05,440 ha. and 1 SO 
million seedlings, respectively, 

Setting lip of Helicopter Corporation 

9. KUMARl PUSlIPA DEVI 
SINGH: Will the Minister of TOU­
RISM AND CIVIL AVIATION be 
pleased to sIal e : 

(a) whether Government have a 
proposal to set up a Helicopter Corpo. 
ration; 

(b) if so, the pJrpose of seU ing up 
such corporation; 

(c) the time by which it is expected 
to be constituted; and 

(d) the steps taken in the matter? 

THE MINJSTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVlL AVIATION (SHRI ASHOK 
GEHLO!) : (a) Yes, Sir. 

(bl The Helicopter Corporation hal 
been conceived with the primary 
objective of providing air Iranlporl 
support to the petroleum sector inolu­
dina exploration and in5po~tioD Qf 
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pipelines in difficult terrains. The oth~r 
objectives inter-alia are operatIOns In 

hilly terrains, tourist chart ers, pass­
enger transport from airports to central 
points in cities and relief operations 
during national calamities. 

, (c) and (d).. A Committee has been 
constituted by Government to formu­
late' a dt:tailed project report. The 
Committee has been asked to submit 
its report by 15th March, 1958. 

Assililllnce from Uelhi ~1.oUlltainet'rlng 

Association for Cell'bration of 
International Youth Year 

10. SHRT ANANT PRASAD 
SETHI : 
SHRI ANIL BASV: Will 

the MINISTER OF TOURISM AND 
CIVIL AVIATION tPARYATAN AUR 
NAGAR VIMANAN MANTRI) be 
pleased to state: 

(a) whether his Ministry plans to 

organise activities during the year as 
part of celebrations of International 
Youth Year and inviting youth p,lrt i­
cipation from India and abro,\d ; 

(b) whether trekking programmes 
in Sikkim are :llso included in the 
plan of Government ; ami 

(c) if so, whether his Ministry has 
~ought the assistance of guides from 
the Delhi Mountaincering Association? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATiON (SHRI A')HOK 
GEHLOT) : (a) A propo-;ul for orga­
nising one national Youth festival and 
4 resional youth festivals is being 
considered by the Department. These 
will be organised in collaboration with 
the State/Vr Governments and youths 
from all over the ~ountry will be 
invited to participate in the above 
festivals. 

(b) and (c) Government of Sikkim 
bas orppised, trekkina 00. two routes 

• J I • 

during MarchiApril and May/June, 
1985. The Department of Tourism is 
assisting them in publicising these trelcs 
in India and abroad. No assistance is 
being sought b) the Government of 
Sikkim from the- Delhi Mountaineering 
Association as they havc their own 
well trained guides who are morc 
familiar with that region. 

Plans For Jail Reforms 

11. SHR! PIYUSH TlRKI : Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government propos\! 
to chalk out plans for jail reforms in 
the country; 

(b) if so, by what time; 

(c) whether it includes setting up 
of high I ~ve1 jail reforms Committee 
or a Parliamentary C0ll1mittcc for the 
purpose; 

(d) if so. by what time; and 

(c) if not, the reasons thereof '[ 

THE MlNISTER OF STATE IN 
THE MINISTRY OF HOME AFFA1RS 
(SHRIMATI RAM DULARI SINHA) : 
(a) to \ c). As the que.tion of effecting 
improvements in prison administration 
had been engaging the attention of the 
Government, the All India Committee 
on Jail Reforms was set up in July, 
1980 under the Chairmanship of Mr. 
Justice A.N. Mulla(Retired) to enquirc 
into the rna Ltcr and make necessary 
recommendations. The Committee 
submitted its report in March, 1983. 
After studying the report, a scheme of 
Central Assistance for the Modernisa­
tion of Prison Administration with 
special refercnce to women and youna 
offenders has been prepared in the 
context of the Seventh Five Year Plan 
and is under the scrutiny of the Plan­
nina Commission. 



69 Written Answers' PHALGUNA 23, 1906 (SAKA) Wr{tttn Answtrs 70 

Claims of Absconders Applying For 
Swatantrata Safnik Samman Pcn~!on' 

12. SHRJMATT GEETA MUKHER. 
JEE: Will the Minister of HoME 
AFFAIR~ be pleased to state: 

(a) what are the present gu ide­
I ines for certifying the c'aim~ of 
absconders applying for Swatanlrata 
Sainik Samman Pension ; 

(b) if an applicant for the pension 

dies before the case is sanctioned whe­
ther the widow can get the widows 
pension if the husband's case proves 
sound; and 

(c) if the answer to (b) is in the 
negative, whether Government propose 
to change the guidtlines in \' iew of the 
fact that n very large number of 
applications remain "ending for a 
very long period? 

THE MINISTER of STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULAIU SINHA) : 
(a) Under the Freedom Fighters' Pen­
sion Scheme 1972, a freedom fighters 
claiming underground suffering against 
arrest warrant was rCQuired to produce 
documentary c\'idence from official 
records such as court document or 
executive orders proclaiming him an 
offender etc. A relaxation in this 
regard was made under the Swatantrata 
Sainik Samman Pension Scheme effec­
tive from 1.8.80 to the exLent that in 
case the official records are not £Ivai I­
able, a freedom fight cr may furnish a 
certificate from the personal knowledge 
of a prominent freedom fighter who 
himself has undergone imprisonment 
for not less than 5 years. In view of 
the various represcnta tions received 
by the Go\,crnment (If India. it haS 
been decided to reduce the minimum 
period of imprisonment of the 'certi­
fy ing freedom fight er' from 5 Years. 
to 2. years. Certificate! issued by! 
competent ccrtifiers arc however 
acceptable only if the area of opera­
tion i.e. district of the certifier and 
the applicant during the freedom 
struggle was the same. 

(bl Yes, Sir. 

(c) Doe~ not arl~e, 

IlIdia's Pcrfornlllllcc in Cricket 

13. SHRT KAMAL NATH.: Will 
the Minister of YOUTH AFFAIRS AND 
SPORTS be plea~ed 10 state: 

(n) whelher 'India's performance in 
Cricket against England in the last 
series has exposed the need for better 
select ion., better training and above all 
ensuring bctter tcam silirit during the 
games; 

(b) if so, whether Government 
have taken up the matt er with Cricket 
Control Board: and 

(c) the olher effective step~ 
Government propme 10 take in thi~ 
rcgard ? 

THE MINTSTlR OF STATE IN 
THE DEPARTMENT OF YOUTIf 
AFFAIRS ANn SPORTS (SHRI R. K. 
JAICHANDRA SINGH) : (0) The 
Indian cricket team. cr>nsisting mainly 
of the same plt1yers who played in the 
dilTercnt Test matches and one-day 
internationals .. gainst Ihe English 
crickel team In the winter of 1984-85, 
has recently won the World Champion­
ship of Cricket bealing the English, 
Australian, Newzealand and Pakistan 
tcams. It would not be appropriate, 
therefore. to ascribe the Joss of the Test 
and one-day international series against 
England, in the winter of 19R4-RS, 
to deficiencies in selection and tra. 
ining or tenm spirit. 

(h) and f c). Do not arise. 

"joIRtlon of 8ord~r Rules by 8I1n&III' 
dt'~his 

14. SJlRI PRIYA RANJAN DAS 
MUNSHI : 
SJlRI AMAR ROYPRADHAN: 
SHRIMATJ JAYANTl PAT­
NAIK : Will Ihe Minister 

of HOME AFFAIRS be pJeaHd '0 
>J state: 
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(a) whether it is a fact that fre.­
quent violation of Border fules are 
witnessrd in Trd('.Bllr.gll~dcr" DOlder in 
West Bengal by the Bangladeshis; 

, (b) how many foreign nationals 
have been detected by BSF in Border 
of West Bengal and Bangladesh during 
the 3 last years; and 

(c) the steps Government propose 
to take to strensthen the vigil? 

nIE MINTSTER OF STATE IN 
THE MINISTRY GF HOME AFFAIRS 
(SHRIMAT! RAM DULARI SINHA) : 
(a) No, Sir. 

(b) The number of foreign nationals 
detected by the BSF on West BeT'gal. 
Baneladesh border w(!s 4,120 in 1982; 
9,548 in 1983; and 9,864 in 1984. ' 

(c) Constant v'igil is maintained by 
the BSF in the border. Additional BSF 
units hav''; been induoted and more 
b~rder out posts have been established. 
More watch towers are being erected 
and patrolling over land and riverine 
routes has been intensified. 

Agitation in Statl's Against Reservation 
Policy 

1~. SHRI SODF RAMAIAH : Will 
the Minister of HOME AFFATRS be 
pleased to state: 

(a) whether Goverr.ment's atten­
tion has been drawn to the recent agio 
tation ngainst the reservation in Gujarat 
and Madhya Prndesh; 

(a) if so, the details and Central 
Government's stand on this issue; 
and 

(c) steps taken, if any, by the 
Union Government to intervene and 
settle the issue? 

THE M1N!STfR OF STATE IN 
THE MINISTRY OF HOME AF­
FAIRS (SHRIMAil RAM DULARI 
SINHA) : (a) to (c). Reports have beea 

received that the students in Gujarat 
and Madhya Pradesh st!!rted aj!itation 
in both ~tatcs against the St:;te Go\'err­
ments, decision to increase quota ·of 
reserved seats in profrssiol)l'1 ('ollel!t'. 
The agitation has been in the form of 
boycott of classes aT'd e)(r-mination~, 

holding prrcnsirn/rc.llies, bHdh. for­
cible closure of shcps etc. 

According to the existing Central 
Governmcnt/U.G.C. guidelines on 
the subject, 22.5% of sents in all are 
required to ~e rfsCT\"Cd fer students 
belonging to SC/ST communities (15 % 
for S. C. and 7.5/~ for S. T.). Whil e 
Central universities arc expected to 
follow the Central GovclTmcr,t.l'CC 
guidelines regarding reser\'ation for 
c;C/ST, the universities established ur.­
drr Acts of state Legislatures gener· 
a lIy follow the reservat ion policy and 
instructions issued by Ih~ respective 
sta,e Governments who arc primarilY 
responsible for implementt.tion of reo 
servation policy. 

Antl.NaHollal Activlt:(s of SfC~ssionist 
in J&K 

16. SHRI MOHD. MAHFOJ AU 
KHAN: Will the Millistn of HOME 
AFFAIRS be pleased to state: 

(a) whether GGvclT,mu,t are ~\\are 
of the grcwirg anti.national &ctivities 
r,f the seces~i(.nist ell mlf ts bdcr ging 
to the sc·call(d KasJ.mir LIberation 
Front in the State of kmmu ard KIl~h· 

mir ar:d their recent violent demonstra 
tionswhen s(me pClSons were killed 
in Srinagar in police firing; ar.d 

(b) if so, the details thereof and 
the renction of Government in regard 
thereto? 

THE MiNISTER OF HOME AF. 
FAIRS (SHRI S. B. CHANAN) : (a) 
and (b). The Government are tware 
that seme elements IIrt! ir<1uJainl in 
secession'st ard anti-n:itional activities 
in Jammu ar.d Kashmir, The Govern­
mt'nt views their r.ctlvitics with cor.cern 
and brings thl'm to the,noti~c of the State 
Govt. for appropriate act"'on und~i· I~';. 
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Trial: (f Hljtchu In pakistan 

17. SHRT MOHAN lAL PATEL : 
SHRI C'HlNT AMANT JENA : 

Will the Minister or EXTERNAL 
AFFAIRS be pleased to refer to 
the news item puhlishld in theHin­
dustan Times dr.lcd 8 FeblualY, 1985 
regarding "POlk to try hijuckers soon" 
and stilt e : 

(a) the number of hijackers of Indian 
Planes under deter.lien in prkistan and 
since when they are under detention 
there; 

(b) whether Government of India 
have approached Pakistan Government 
for the rdl'rn d th(lse hijackers to 
Indm; and 

(c) if so. th'! react ion (If Guvern. 
ment of Pakistan thereto? 

THE MJNISTER OF STATE IN 
THE MINISTRY OF EXTERNAL AF· 
FAIRS (SHRJ KHURSHEED ALAM 
KHAN) : (3) Fi\'!.' hijPckers who hija· 
eked an Indian Airlines plane to La­
hore on September 2Q.1981.andnine 
hijackers who hijacked another plan e to 
Lahore on July 5. 19114. have been in 
the custody of the Pakistan ;luthorities 
since September 30, 1981 and July 6. 
1984 respectively. 

(b) and (c). Govarr.ment have, on 
different occasion s, verbally and in 
writing, asked the Pakistan Govern. 
ment to either return the hijackers or 
put them or trial ;n pakistan. The trial 
of the hijackers has begun in Lahore 
on the 9th March, 1985. 

Discussion of Foreign Secretary w IIh 
his Pakistan Counterpart 

18. SHRI ANAND SINGH: Will 
the Minister of EXTERNAL ,AFFAIRS 
be Jllcased to stlltc : 

(a) whether the Foreign Secretary 
during his visit to Mal, in February, 
198 S h::u in depth talks With his 
Pakistan counterpart on various iSlIues 
r.'elating 10 Indo-Pak relations; and 

(b) if so. specific issues which 
discussed and the outcome thereof? 

. THE MINISTER OF STATE lN 
THE MINISTRY OF EXTERNAL AF· 
FAIRS (SHRI KHUR!!HEED ALAM 
KHAN) : (a) and (hI. During his visit to 
Male for the SARC Standing Com. 
mittee Meeting in February 1985. the 
Foreign Secretary had infonnal talks 
with his pakist;:.n counterpart on variou'l 
aspects of ollr bilateral rehtions and 
reiterated Jndia'~ desire for cordial 
and cooperative relations with Pakistan. 
Bo!h Foreign 'iecretaries f(lund these 
to be useful. 

Publkation of Consumer Elpendlture 
Survey 

19. SHRJ THAMPAN THOMAS: 
Will the MINISTER OF PLANNING 
be pleased to state: 

(a) whether Government havo been 
publishing oonsumer e~pendilure 

survey; 

(b) since when these .are being 
publishl'd ; 

(c) the latest year for which con· 
sumer expcn~jture survey is available; 

(d) the main trends revealed by 
the survey; and 

(el Government's response to these 
trends? 

THE MJN ISTER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRJ K. R. NARAYANAN): (a) 
y~s. Sir. 

(b) December, 1952. 

(c) 1977.78. 

', .. 
(d) The main t{OII4s are. as 

follows: 
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'I 

Survey Round Period of Survey 

Number 
, ,~ . 

--~---

16th July 6O.August 61 

20th July 6S·June 66 

28th Oct. 73·June 74 

32nd July 77.June 78 

(c) Government IS constantly try­
ing to improve the Per capita Consum­
Tltion and standard <'f Ii ving of the 
people. 

Loan A~sistlnce to Velcru Reservoir 
of Andhrft Pradcsh 

20. SHRI SOBHANEDREESWARA 
VADDE RAO: Will the Minister of 
PLANNING be plcn.ed (0 state: 

(a) whether Union Gov~rnmtnt 

have received the request from the 
Goveroment of Andhra Pradesh for 
loan assistance of rupees fifty (fores 
to enable the Yeleru Reservoir Project 
to be completed earlier to sllpply reo 
qu ired quantity of wat er to Visakhu­
patrulm Steel Plant; and 

(b) if so, the details thereof and 
Government's reaction thereto 1 

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI K.R. NARAYANAN: (a) & (b). 
Yes, Sir. The GO\ ernment of Andhra 

I Pradesh has been asking for a loan of 
Rs. SO crOfes to complete the Yeleru 
Project of the state Government to 
supply w1ter to the steel plant under 
construction at Visakhapat nam. 

The Government of Ar.dhra Prade~h 
had given lln! ll.surance in 1978 to 
supply water at the plant boundary at 

• 
Monthly Per capita " 

Expenditure ~ r 

---_ 
(Rupees at current I'Irices) 

Rural Urban 

21.44 29.62 , 

28.40 36.(,5 

53.31 70.77 

68.89 96.IS 

its own cost. In cOJ1~equence Cen tral 
investment for the Vizag Steel Plant 
did not include any provision for this 
purpose and the Andhra Pradesh Gov­
ernment has heen informed by the 
Department of Steel that it will not be 
possible to provide this loan. 

Inclusion of Haryana, Punlah, Chandi­
garh and Himachal Pradesh into a Single 

state 

21. SHRI SATYAGOPAL MISRA: 

Will the Minister of HOME AF. 
FAIRS be pleased to statc : 

(a) whether it is a fact that some 
people have been advocating to make 
Haryana. Punjab, Chandigrah' and 
Himachal Prade~h into single state; 

(b) if so, the details thereof; and 

. (c) the react ion of Government 
thereto? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA): 
~)y~, S~ • 

(b) tr.d (d. 1\0 tuh plC}:(Jlal is 
under consic(latiu. cf it.e ('(Hit D.lf.t 

at the m(lment. 



PJ-!:ALOUNA 23, 1906 (SAKAl Writt~n Answtrs ;8 

Setting up of a Tourist Complex in 
Palghat, Kerala 

22. SHRI V. S. VIJAYARAGHA­
VAN: Will the Minister of TOUR­
RJSM ANn CIVIL AV.IATION be 
pleased to state: 

(a) whether there is any pro­
posal for setting up a tourism complex 
at Palghat In Kerala linking Malam­
puzha, Nelliampathy, and I'arambi­
kku lam etc; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM 
AND CIVIL AVIATION (~};RI 

ASHOK GEHLOT): (a) and (b). 

There is no proposal presentlY under 
consideration of the Department of 
Tourism for seltin,lZ up of tourism com­
plex at Palghat in Kerala link ing 
Malampuzha, Nelliampathy and param­
bikkulam etc. 

However, Malampuzha has been 
identified by the Department in con­
sultation with the State Government 
in one of (he travel circuits for the 
development of tourist facilities thro­
ugh the Centre, Stat e ar.u the Privat e 
Sectors. 

"RESOLUTION IN UNEP MEET­
ING ON POVERTY, POPULATION 

AND ENVIRONMENT" 

23. SHRI M. SUBHA REDDY: 
Will the PRIME MINISTER be pleased 
tostatc: 

(a) whether India had moved a 
R~solution of United Nations Environ­
ment programme meet ing on 28 M~y, 
1984 in Nairobi on poverty, population 
and environment which was adopt ed 
un~'nimously ; 

(b) if so, the implementation me~­
sures which ha~e been taken In 
the country in this respect and the 
reau It 'thereof ; 

. (c) whether Govt:lnment have sue. 
ceeded in its efforts to introduce sewe­
rage regulations, discharge of pollu:­
ents in rivers from Indu~tries fnd air 
pollution; and 

(d) if so. the results of these 
efforts? 

THE M1NISTER OF STAfE IN 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI BIR SEN): (a) 

Yes Sir, A resolution on populati(," 
and environment was moved by India 
was adopt cd. 

(b) The resolution envisaged the 
inclusion of the issue of populellOn 
in relation 10 environment as a topic 
in the state of environment report for 
the year 1985, Government of India 
is not expected 10 take any steps in 
pursuance of the resolution at this 
stafe. 

tc) and (d). Guidlines for sewcrllpc 
regulations have been framed for 12 
Metropolitan cities. They arc at 
various stage~ leading to enforcement 
of the regulations. Minimal national 
standards have been fixed for 12 pollu­
ting industries. For others. standards 
are bcinlt formulateu. ){cgulation~ 
have been framed under the Air pullu­
lion Control Al.:l. Out of 4109 larlle 
and medium industries 1966 units have 
installed pollution control equipment. 
Other are being pursuaded to adopt 
necessary mea~ures. The Government 
has succeeded to a considerable mea­
sure in its efforts. 

IMPORT OF COLoUR T.V. Sl:.T 

24. SHRIMATI KISHORI SINHA 
W ill the PRIME MINISTER be pleased 
to state: 

(a) whether Government have seen 
a news item in the Economic Times 
of March J, 1985 that import of 

. colour T.V. sets, is biJini cons,defed 
in view of the shortage of these sets; 

(b) if so, whether indi&cnou~ 
colour TV makers hav~ pro~ellcd alai..~L 
this move ; and 
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(c) whether the Government policy 

of providing colour TV sets at around 

Rs. 5500:. h'ls failed? 

THE MINISTER OF STATE IN 

THE MINISTRY of SCIENCE AND 

TECHNOLOGY AND INTHE DEPART-

THE MINISTER of STATEJN 

THE MINISTRY OF PLANNING 

(SHRI K. R. NARAYANA~n: (a) 

and (b). The state Government have 

proposed an outlay of Rs. 16842.60 

erOTes for th'e Seventh Plan which in. 

eludes Rs. 1723.30 crorcs for the hill 

MENTS OF OCEAN DEVELOP· artas. 

MENT, ATOMIC ENERGY SPACE 

AND ELECTRONIC (SHR{ SHIVRAJ 

v. PATIL): (a). Yes, Sir. 

(b) Yes, Sir. 

(c). There was no Government 

policy of providing Colour TV set. al 

around Rs. 5,500; •. However, based 

on the reduction in customs and excise 

duty forming part of the "Measures 

to further Accelerate the Development 

of Electronics IndusllY" announc,ed by 

the Government on August 18, 1983. 

Government had felt that CTV sets of 

51 cms screen size shou!d be available 

for around R s. ~ ,000 '. + loc.1i t.lxes. 

Outlay for Uttar I'raduh in the I('\'ellih 
Plan 

25. SHRI HARISH RAWAT : Will 
the Minister of ?L~NN[NG be pleased 

to Slate : 

(a) the tota J l ut la)' proposed for 

Uttar Pradesh for tIJe Seventh Five 

Year Plan; 

(b) the amount earmarked for the 

hill areas of U t1ar Pradesh in this 

propo sed outlay; &Ild 

(c) the lime by which consultatioos 

between the Utlar Pradesh Go\,crnmen; 

ilml PlanoiD, Commiuion are likely 

tv be hold aDd the proposal approv­

ed 7 

(c) Thc meetings bctween the Pia. 

nning Commissicn and l'lc chief Mini. 

sters for finali~ing the Seve~th Plan 

of States are likely to tak.e place some. 

time during April, 1985. 

Outlay and E~Ptnditure of Each Five 
Year Plan 

27. SHRI CHITTA MAHATA: 

Will the Minister of PLANNING be 

pleased to state: 

(a) the approved outlay and total 

expenditure in each Five Year Plan; 

(b) whether there was an 

expenditure in c:H:h l'llln ; and 
cxcess 

(d if so, the d":I('iis in this reg(lld 

and also rcasons therefor? 

THE MINISTER OF STATE IN 

THE MINiSTRY OF PLANNING 

(<sHRI· K. R. NARAYANAN): (a) 

and (b). A statement giv ing the appro­

ved Plan outlays and total expenditure 

is attached. While the figures of appro· 

ved outlays are at constant base period 

prices, the figures of actual expendi. 

ture are the totals of the Har to year 

Plan expenditurc at current prices. 

(c) A detailed review of the pre­
vious Plans is Fiven in each 'of tbe 
Five Year Plan documents. The Anl'u· 
al Plan dOl:umcnts i.~ turn. review the 

previous year's Plan. These publi~hed 

document Ii arc av~ilable in the Parlia. 

ment Library. 
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Statement 

l . Pr;OIress of Plan Expenditure 

.' 

First Plan (1951.56) 

Second Plan (1956-60 

-
Third Plan (1961-66) 

Annual Plans (1966·69) 

Fourth Plan \ 1969-74) 

Fifth Plan (1974.79) 

Aunual Plan (1979-80) 

Sixth Plan (1980~85) 

Tarll~ts For Seventh. Five Year Plan 

28. S~l ~. v. ~~.S11: Will 

the ¥illJst,er of P~ANNIN<;i.be,pl~sed 

to state;: 

(a) whether full meeting of the 
newly' rcconstituied Pllmning Com~is~ 
sion which was pre;ided over by the 
Prime Minister wis held 'on February 
1985; , 

(b) if. so, whether the. prime Mini­
afer had;' issued' certain lu'idelines to' 
the planners; '" 

(c) if so" what were those guide­
lines anrl"whcthcr' all these',uidelines 
have: been reor ieDt ".d, and 

• .' 1 • 

. ,' (d) the rna in !ralch set (or the 
Seventh Five Year Plan and by what 
tiP1c. the plan is likely to be set ilp,' . 

Approved, 

Outlay 

at constant 

{base period) 

prices. 

2378.00 

4S00.00 

7500.00 

6625.00 

15902.20 

39322.00 

12600.70 • 
97500.30 

(Rupees in crores) 

Expenditure 

at current 

prices 

1960.00 

4672.04 

8576.50 

6605.00 

157'/8.80 

39426.20 

12176.50 

109950.10 (Provi· 

sional) 

THE MINISTER OF STATE IN 
THE MINISl RY OF PLANNJNG 
(SHRl K. R. NAUYANAN) : (a) Yes, 
Sir. 

(b) and (c). The meeting di~cussed 
the,statuli of,preparation of the Seventh 
Five Year Plan and the Annual Plan 
1985-86 outlays. A Copy of the 
press note issued in this connection 
summarising the remarks of the Prime 
Minister is laid on the table of, the 
House. [Placed in library. See No. LT., 
460/85). 

ThejPlanning Commission is cur­
rently enp,aled in the fo~ulation of 
the Draft Seventh Five Year PIan, 
1985-90. Detailed tarlets for the 
Sevcn.th Plan arc yet to be finalised. 
It is not possible at this stage to. 
give a firm date for the finaliaation u( 
the Plan. 
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Conference for Elimination of I, 
Corruption 

29. SHRI C. MADHAVA RED­
DY: Will the PRIME M1NISTER be 
pleased to state : 

I 
(a) whether in a 2 day conference 

of Chief Secretaries held recently, a 
proi,ramme for eliminating corruption 
was worked out; 

(b) if so, the saicnt points which 
emerged in th c conference; and 

(c) the act ion being taken in this 
regard '? 

TIlE MINISTER OF STArE IN 
THE DEPARTMENTS OF PERSONNEL 
AND ADMINISTRATIVE REFORMS 
AND CULTURE (SHRI K. P. 
SINGH DEO) : (a) to (c). The Chief 
Secretaries C01ifcrence considered 
measure for curbing corruption. A 
three-pronged strategy comprising sim­
pIifyinp rules and procedures, intensi­
fying supervision and surveillance and' 
deterrent punitive action for those 
found guilty has been suggested. 

Setting up of New Nuclear Power 
Stlltions in the Country 

30. SHRI N. VENKATARATNAM : 
Will the PRIME MINISTER be pleas­
ed to state: 

(a) whether Government have any 
plans of starting new nuclear power 
stations in the country and if so, steps 
taken in that direction; 

(b) whether any survey was done 
near Nagarjuna Sagar dam site' and a 
most suitable ~ite was found; and 

(c) if so, the reasons for delay in 
taking up that site for establishment of 
a nuclear power ~1ation 1 

THE MINISTER OF STATE IN 
THE MfNISTRY qF SCIENCE 

. AND TECHNOLOGY AND IN THE 
DEPARTMENTS OF OCEAN DEVE-

LOPMENT, ATOMIC ENERGY, 
SPACE AND ELECTRONICS (SHRT 
SHTVRAJ. V. PATIL): (a) Yes, Sir. A 
15 year profile has been drawn up 
for increasing the installed nuclear 
power capacity to10,000 MWe ~y 

the year 2000 A.D. 

(b) and (~). In respect of the Sou­
thern, Northern and Western Electri­
city region;, the Site Selection Com­
mittee of the Department of Atmoic 

, Energy has submitted its report on 
possible sites for locating atomic 
power stations (uP(O 2000 A. D.) 

Apart from the decision to expand 
the existing power station at Rawat­
bhata in Rajasthan with two units of 
:?3 5 MWe and opening of a new site 
in Kaiga at Karnataka I:onsisting of 
two units of 235 MWc each, a final 
decision on other sites is Yet to be 
taken. 

I'reight Equalisation PoliCY 

31. SHR) SAIFUDDlN CHOW. 
DHARY : Will the Minister of PLAN. 
NING be pleased to state: 

(a) whether Government are aware 
',lhat the freight equalisation policy im­

posed on certain items available in 
certain regions of the country has led 
to the regional imbalance regarding 
establishment of new industries; 

(b) whether Government are plan­
ning to extend the freight ,equalisation 
policy on the other essential and 
nationally important articles as a step 
to remove regional imbalance; 

(c) if so, within what time limit Go. 
vernment are going to enforc,e it 
and 

(d) if not, the reasons thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI K. R. NARAYANAN): (a) to 
(d). The National Transport Policy 
Committee, which submitted It I Repon 
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In 1980, examined the issue of Freight 
Equalisation and endorsed the view 
that freilbt equalisation in industr ill I 
commodities did not meet the desira· 
ble objective of dispersal of economic 
activit),. The Committee, therefore, 
recommended that freight equalisation 
scheme be phased out gradually. 
Government has accepted the recom· 
mendation in principle, subject to sub· 
sidisation of transport for remote, 
inaccessible and isolated areas. 

Dacoltles lind Murders In South 
DeIhl 

32. SHRJ LALlT MAKEN: Will 
the Minister of HOME AFFAIRS be 
pleased to state :, " 

(a) how many dacoities and mur· 
ders took place in South Delhi since 
January 1985 ; and 

(b) whether Government are' pIan. 
ning to open more police stations and 
depute morc mobile police vans in 
South Delhi? 

·THE MINISTER OF STATE IN 
. THE MINISTRY OF HOME AFFATRS 

(SHRIMATI RAM DULARI SINHA) : 
(a) and (b). 3 cases of dacoity and 13 
cases of murder have been reported 
in the year 1985 in South Delhi. The 
South District has at present 14 police 
Stations and is also covered by 7 mobile 
police van~ of the control Room which 
patrol the areas. Besides following 
steps have also been taken to prevent 
crime. 

1. Increased pol ice presence has 
been ensured. 

2. Intensive foot and mobile 
patrolling including armed 
patrolling with walkie/talkie 
sets and wrieless filt ed motor 
cycles. 

3. Action under th.e r.olD al pre· 
ventive section of Cr. P. C. 
againsl bad chwactels and 
criminals. 

, , 4. Continuous drives by the special 
, squads to detect dacoits and cri. 

minals. 

5. Surp~jse checking of vthieles. 

6. Patroll ing.' by local residents 
and private chowkidars in coor. 
dination with patrol police. 

, 
7. Strengthening of surveillance 

over known criminals. 

Leakage of Secret DocuDI(mts or 
Industrial Interest 

33. SHRI SRIHARI RAo Will 
the Minister of HOME AFFAIRS be 

pleased to state: 

(a) whether. recent le:lkages of 
~eeret documents are mostly of indus. 
trial interest as reported in the Times 
of India dated 21 February, 1985; 

.b) whether Government will make 
public list of all leaked secret docu. 
ments for the last 25 years by C:oomar 
Narain and Company as a Iso any other 
similar leaks in possession of the 
Governments? 

THE Mn~lSTER OF STATE IN 
THE . MINTSTRY of HOME AF. 
FAIRS (SHRIMATI RAM DULARI 
SINHA) : (a) and (b). The case involv. 
ing leakage of classified documents in 
which some persons including Govern. 
ment employees have been arresfed, is 
still under investigation. It will not 
be in the interest of proper investi. 
gation to make any disclosure or fur­
nish any other in formation pertaining 
to the cases. 

l.aw for Determlnlnl: Awardees of Free· 
dom FIllhters Pension 

34. PROF. SAIF.UD·DlN .SOZ: 
Will tne Minister of HoME AFFAIRS 
be pleased to state: 

(a) whether th:re is a law for 
determining the awardees of freedom 
liFters pension; an4 
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(b) if ~o, whether the 'same law 
was being applied to Jamm\l and 
~ashmir State also? 

'THE MINISTER OF 'STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRn~iATI RAMDULARI SINHA) : 

. (a) and (b). The grant of pension to 
the Freedom Fighters and their depen­
dents from the Central Revenues is 
made 'under the Freedom Fighters 
Pension Scheme, 19'12 now renamed as 
Swatantrata Sainik Samman Pension 
Scheme, 1980, which applies unIform­
ly to an the States/U.Ts including 
the State of Jammu & Kashmir. The 
Scheme is non-statutory 'and the pen­
sion paid under the Sc~eme is only :'>5 

ex-gratia payment. 

Exposure of Staff to Radiation In 
Rajasthan Atomic Power StaUon 

3~. SHRI K. RAMA~'iURTHY 
Will the PRIME MINISTER be pleased 

to state : 

(a! 'whether workers in the Raj­
'9sthan Atomic Power Station at Kota 
are . time and again over-exposed to 
radiation; 

(b) whether the Atomic Energy 
Regulatory Board, the principal nu­
clear energy control body in the country, 
has not ensured strict adherence to all 
'the radiation control measures; 

(c) whether periodic health sur· 
veys are not being done; and 

(d, If so, the steps proposed to' be 
taken for protecting the life of the 
workers in Rajasthan Atomic Power 
Station at Kota ? 

, THE MINISTER OF STATE IN 
TNE MINISTRY OF SCIENCE AND 
TECHNOLOGY, AND IN THE DE­
PARTMENTS OF OCEAN DEVELOP­
MENT, ATOMIC ENERGY. SPACE 
AND ELECTRONICS (SHRI SHIVRAJ 
V. PATIL ) : (a) No. Sir. The radiation 
dose rece ived by the workers is well 
within the limits prescribed by th.-~to· 
mit EnerlY Rellulatory Board. 

(b) Atomic Energy :) Regulatory 
!Board is tnsuring strict adher"ence to 
. all the radiation controJ'measures. 

(c)'Periodic (health j surveys are 
• being done on a'regular basis. ' 

'(d) Does not'arisc . 

MLA'S Link wifh·Dacoits 

36."'SHRI K. RAMACHANDRA 
REDDY: Will the minisicr of HOME 
AFFAIRS,be pleased to state: 

(a) whether it is a fact that some 
MLAs of the pol it ieal parties have 
been h~ld'for links with'dacoiLs (Times 
'of India dated 15' February, 85) and 
if so, full details ther'eof ; and 

(b) whether there is 'anY proposal 
to introduce am'endments in the pro. 
posed electoral reforms to' meet su'ch 
exigenci'es and prevent entry of unde. 
8inbl e el ements in» our Parliamentary 
system? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF HOME AFFAIRS 

f(SHRIMATI RAM DULART SrNHA) : 
(a) and (b). Information 'is:being i col. 
lected and will' be laid on t!le Table 
of the House. 

FIJlure of Kota Atomic POII'fr 

'Station 

37. SHRI MOOL CHAND'DAGA 
Will the PRIME M1NISTER be pleased 

'to state: 

(a) whether R::watbhatn Ate-mic 
Power Station (Kota) was closed on 4 
March, ] 982 for repairs and started 
working on 1 February, 1985 but again 
went fb,ulty on Februuy 3. 198 S. if so 

, th e reasons for) the above lo~s of en,ergy 
and financial losses occurred'therefrom; 

(b) the total amount spent for repa· 
ITS during this period towards its spare 

J parts and staff; and 

(c) ball responsibility' betn fill co 
for this failure? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-

~ NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI SH1VAJ V. PATIL) : \~) Unit 1 
of R.ajasthan Atomic Power Station was 

Ishutdown on 4th march. 1982 for car­
rying out perman.ent repairs to one of 
the end shields. Aft er successful compl­
etion of repairs the unit was recomm­
issioned on 1st February. 1985. The 
outage takc'n on 3rd February. 1985 

, was a planned outage to correct certain 
deficiencies noticed in the initial op­
eration. The unit i~ prescnt Iy operating 
at about 110 MWe. 

(b) The total expenditurc incurred 
on the repairs of the end shield is 
about Rs. 60 lakhs. 

(c) The ·failure of the end shield 
was due to a combination of factors 
including in:td'!quaeies in the choice of 
material, fabrication and inspection 
methods in vogue at the time of constr­
uction, and the operoting regime, invo­
Iv ing too many unmgu latcd starts and 
stops. 

Report of National Sample 
Survey . 

38. SHRI S. M. GURADDI: will 
the Minister of PLANNING be pleased 

··to'state : 

(a) whether a Technical Work ing 
Group was set up to suggest the ace­

~ eleration of "National Sample I Data 
r processing and wa} s and means of 
, bringing' out the results within 12 mon-
ths after completion; 

• (b) if so. 'whether the Group has 
I submitted its report ; 

(c) the main features of the recom­
mendations of the Group; 

(d) whether any follow up action 
has been taken on the recommendat. 
ions of the Group; and 

(e) the names and details of the 
National S:Jmple Survey in the past 
five years conducted and rcsults of 
which had bten brought out within J 2 
months after completion of the field 
work'? 

THE MINISTER OF STATE IN THE 
MINISTRY of PLANNING (SHRJ K. 

JR. NARAYANAN): (a) Yes. Sir. The 
workiny Group was aske d to give ways 
and means to bring out the re~ults 

within 12 to 15 months afler complct­
i on of field work. 

(b) Yes Sir. 

(c) The main feature of the recom­
mendations was effective computerisat­
ion of dala'proceslIiny in the NSS invo­
lving, in!eralia. (i) installation of direct 
data entry equipment, (ii) restructuring 
lI"d strengthening of the Data Procesi­
sing Division, and (iii) suitable training 
programmes for various categories of 
staff. 

(d) An order for the direct data en­
try equipment has been placed. A study 
team of the Indian Institute of Manag­
ement Ahmedabad' has made certain 
suggestions for strengthening and red­
eployment of s' aff which are bein, 
processed. A training programme for 
the different categories of staff has 
been worked out.in collaboration with 
the firm supplying the equipment. 

(e) The surveys conducted during Ihe 
past five years and the 'present statu, 
of their processing are given in ,.the at­
tached table. 
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. " 

Period of Survey 

July 79·June 80 

Ju Iy 80·June 81 

July 81·Dec. 81 

Jan. 82·Del:. 82 . 

Jan. 83·Dec. 83 

Jan. 84·June. 84 

July 84·1une. 85 

Statement 

Subject 

Unorganised sector 

Soci:!1 Con~umption 

Disabled persons 

Land holdings, 

livestock holdings 

and debt and 

investment. 

Employm ent lun emp· 

loyment and consu· 

mer expenditure 

Population, Births 

& Deaths. 

Non.Directory Man· 

ufacturinr Establ. 

. ishments and Own 

Declaration of Civil Aerodrome at 
Trivandrum as an International 

Aerodrome. 

',' 

Present status 

P:lrts of results alreadY 

released, the rest in the 

process of being released. 

Results expected by 

June 1985. 

Results already released 

within 15 months • 

Results are being 

fina lised. 

Some provisional results 

are available for the 

plannin~ process. 

Results under processing 

Field wOIk is in progress. 

Account Enterprises • 

38. PROF. P. J. KURTEN: Will 
the Minister of TOURISM AND CIVIL 
AVTA:rl0N be pleased to state: 

CIVIL AVIATION (SHRI ASHOK 
GEHLOT): (a) to (c). there is no spec. 
ific proposal under consideration Of 
the Government at present to declare 
Trivandrum as an Internahonal 
Airport. In January, 1984, a request 
wa~ received from he Chief Minister 
of Kerala to declare Trivandrum as an 
International Airport. It was felt at 
that stage that the existing International 
airports in the country were adequate to 
cater to the need of international t ralfie, 
and therefore declaration of any other 
airport including Trivandrum as an int. 
ernational Airport was not necessary. 
The Chief Minister of Keral a was' ap­
prised of the position accordingly. 

(8) whether there is (I' proposal to 
declare the Civil Aerodrome at Trivan. 
drum as an International Aerodrome; 

(b) whether Government have rec· 
eived represontation from Kerala ~n this 
regard; and 

(e) if so, the reaction of Govern. 
ment thereto? 

THE MINISTER OF ST AT~ IN 
THE MINISTRY OF TOURISM AND 

The Government have, however, 
recently appointed a Committee to int­
er-alia identily otber airports for the 
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development of international operations 
with a view to reducing the pressure 
on Bombay Airport. 

Site for nuclear power Station In 
MidAapore District. West Bengal 

40. SHRI ANIL BASU : Wid the 
PRIME MINISTER bc pleased to 
state: 

(a) whether State Government of 
West Bengal has suggested a fresh site 
for a nuclear power station on the 
bank of Rasulpur River in Midnapore 
District; and 

(b) if so, when Government arc go­
ing to takc a final decision on this 
suggestion? 

THE MINISTER OF ~STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY OCEAN DEVELOP. 
MENT ATOMIC ENERGY, SPACE 
AND ELECTRONTb (SHRJ SHIVRAJ 
V. PATIL): (a) No, Sir. 

(b) Doc~ not arisc. 

Guidelines on Administrative Reforms 

41. SHRI K. KUNHAMBU; Will 
the PRIME MIN[STER be pleased to 
state: 

·(a; whether detailed guidelines 
have been issued with regard to the 
proposed administrative reforms; 
and 

(b) wha t steps have been taken 
so far for streamlining the administra­
tion 1 

: ! 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF PERSON­
NEL AND ADMINIS1RATIVE RE­
FORMS AND CULTURE (SHRI K. P. 
SINGH DEO) : (a) and (b). Ministries! 
Departments have been asked to un· 
dertake a review of administrative 
oraanisation. procedures and prac~ices 
and draw up suitable action plans as 
would be appropriate to thpir taKl aDd • 
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needs to reduc,e dela),s, enforce acco­
untability, decentralise decision-mak­
ing processes and simp] ify rul es and 
procedures. 

UpliftRlent of Electronics Industry 

42. SHRI CHINT AMANI JENA: 
Will the PRIME MINISTER be pleased 
to state: 

(a) the steps being taken for up­
lift of the electronics industry in the 
country to put India on the electronics 
map of the world; 

(b) the details of the proposals un. 
der consideration of Government in 
this regard; and 

, (c) the amount earmarked for the 
c'ectronics industry in the Seventh 
Five Year Plan? 

MINISTER of STATE IN THE 
MINISTRY OF SCIENCE AND TECH­
NOLOGY AND DEPARTMENTS OF 
OCEAN DEVELOPMENT ATOMIC 
ENERGY. SPACE AND ELECTRO­
NICS (SHRJ SHIV RAJ v. PATIL) : 
(a) and (b). The steps taken 
in recent years to accelerate 
growth of the el ectronies industry 
in the country arc givc:n in the enclos­
ed Statement Government considers 
from time to time further measures 
needed in this direction and such pro­
posals are announced as and when these 
are finalised. 

(c) The amount to be earmarked 
will be decidcd on tinalibation of the 
Seventh Five Year Plan. 

Statement 

(j) A higher rate of deprecia­
tion allowance, thereby en. 
couraglng the industry for 
modernisation and invest. 
ment. 

(ii) Reduced duty on capital equj4 
pment, components and raw 
material, 



(iii) Liberalised licensing and·crea­
t ion- of large capacities in· 
components so as to ensure­
viable production base. 

(iv) Rationalised import policy; 
canalising and certain types 
of components for which de­
mand is mor.e than the- indi­
genous supply. 

(v)· Providillg R&D funds to pub­
lic sector units :md R&D 
laboratories for .upgrading 
and developmen: of products. 

(vi) Increased TV Iransm iss ion 
coverage. 

(viii Allowing the MRTP!FERA 
companies to the area of 
computer peripherals. compo­
nents and other high techno­
logy products. 

(viii) A separate standardisation. 
Testing and Quality Control 
(STQC) programme has been 
initiated to assist manufactu­
rers of electronics goods in 
improving the quality of 
their products. 

Spor. Equipment Lying unuse.d In 
Nehru Stadium 

43. SHRI SANAT KUMAR MAN. 
DAL : Will the Minister of YOUTH 
AFFAIRS AND SPORTS be pleased to 
state: 

(a) whether it is a fact that at I cast 
two crore worth of sophisticated epuip­
ment used in athletics. cycling and 
IYUlDUtics has been lying unused in 
baaementlll at Ihe Nehru Stadium, New 
Delhi and is rott in, there; 

# 
(b) if ~o. whether lhe Sportt; Autho-

rity of :ndia has work.ed out any scheme 
for re,ular utilisation of this equip. 
glenl i 
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(c) -i f so, the broad· out) ines there- ' 
of; and 

(d) if not what sleps are being 
taken to prevent ils roUing;and to put 
it to proper use? 

THE MINISTER I OF STATE IN 
THE DEPARTMENTS OF YOUTH AF­
FAIRS AND SPORTS (SHRI R.· K. 
JAICHANDRA SINGH): (a) No Sir. 
The lotal valu: of the' equipm'ent1pur­
chased for IX' Asiad in respect of the' 
three sport disciplin'es menlioned is 
about Rs. 52 lakhs only. This equip. 
ment is avai labl e for use in siores in 
New Delhi patiala, Bangalore and 
Calcutt:; for its utilization. The equip­
ment is made availabl e for use for 
national coaching camps, national chao 
mpionships and other major sporls 
events. The equipment stored in the 
JawaharJal Nehru Sladium is in G,?od. 
condition. 

(b) to (d). Do not arise. 

Introduction of Five Day 1I'o5king Week 
In Central Government Offices 

44. SHRl K. PRADHANI : Will 
lhe PRIME MINISTER be pleased to 
state: 

(a) whether Ihe pros ant:! cons of 
introducing a live day working week 
in Central Government offic~s has 
since been examined; and 

(b) if so, its outcome and the stage 
at which the matter stands at present? 

THE MINISTER OF STATE 'IN 
THE DEPARTMENTS OF PERSONNEL 
AND ADMINISTRATIVE 'REFOMS 
AND CULTURE (SHRI K, P: S.NGH , 
DEO) : (a) and (b). The mailer is under 
consideration. 

. Lanka Getting U.K. Arms. Gunship. 

45. SHRI K. PRADHANI : Will ' 
the Minister of EXTERNAL 'AFFAIRS ; 
be pleased to Itate : 
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(a) whether his attention has been 
drawn to the news item captioned 
• Lanka getting UK arms, gunships-new 
move to combat rebels, appearing in 
the 'Indian Express', New Delhi 
dc.ted 4 Feb'ru<lTY, 1985 ; 

(b) if so, whether Government 
h:we assessed the threat to India posed 
by Ihi5 acquisition by Sri Vlllka ; and 

(cl the steps taken or proposed to 
be taken in this behalf? 

THE:: MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL AF­
FAIRS (SH~I KHUR<iHEED ALAM 
KHAN) : (a) Yes Sir. 

(b) and (el, Yc,. Sir. The Govern­
ment of India 11'Ivc taken note of the 
recent Sri Lankan efforts at securing 
arms and ammunit ion from 'abroad. 
These aequisiti,o'ns pose no threat to 
India. 

Inclusion of D::rjeeling in Trekking 
prOj!rlllnlllC 

46. SHRI ANANDA PATHAK: 
Will the Minister of TOURISM AND 
CIVIL AVIA nON be pleased to 
state: 

(a) whether therc is any »:op05al 
10 organise Trckk ing p~ogrammes by 
his Ministry; 

(1-) if so, the details thereof 1 

(c) whether his Ministry is aware 
tluit the Darjeeling is a best place for 
trekking ; 

(d) if so, whether his Ministry has 
included Darjeelirig in.the p:ogramme ; 

(¢) if So, details (hereof; and 

([) if n'~t. the reasonli therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND' 
CiVIL AVIATION (SHRI ASHOK 
GEHLOT) : (a) to (0. The Depart­
ment of Tourism is not d ireetly orga­
nlslllF trekking progn:mmcs in the 
country. However.for the development 
and promotion of trekking in the 
Himalayan Stales. the Department 
prov ides assistance for the purchase of 
equipment and other infrastructural 
facilities, During 1982-83 an amount 
of Rs. 1.52 lakhs was released to the 
Govt. of West Bengal for purchase of 
trekking/camping equipment for' Dar­
jeeling in the Himalayan Region. 

Tourism Programme of Government 

47. SHRI HANNAN MOLLAH 
Will the Minister OF TOURISM AND 
CIVIL AVII\TION be pleased to slate: 

(a) the Tourism programme of the 
Government; and 

(b) the salient feature of this 
programme 7 

THE MINISTER OF STATE IN 
THE MINISTRY of TOl1RISM AND 
CIVIL AVIATION (SHRI A:SHOK 
GEHLoT) : (a) and \b). Promotion of 
a tourism is a continuous process. The 
programmes and measures being taken 
in .his regard include selective 
approach to development of tourism 
infrastructure particularly in centres 
falling along the identified travel 
circuits, expansioll of tourist attrac­
tions including floodlighting of monu­
ments, development of beach resorts, 
mountain resorts and winter sports, 
will life tourism, SPOrt8 tourism such 
as water sports, mountaineering & 
trek.king etc., improvement and preser­
vat iOIl of national heritage areas to 
increase cultural tourism, provision of 
facilities at cultural tourism centres, 
development of buddhist tourism, pro­
vision of economy class accommoda­
tion for the tourists, construction of 
YatriJ.:as/Dharamshalas at pilgrim 
centres and improvement in the quality 
and availability of surface transport 
facilities. The programme also include. 
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bidding for international conferenceS 
and conventions, preparation of tourist 
publicity material, participation in 
promotional fairs & exhibitions abroad. 
joint promotion with international air­
lines. inviting foreign travel agents, 
TV tC.'lms and travel writers, promo­
tion of charter traffic, expansion of air 
tran~port facilities both in telms of 
serv ices and rout es and inc;'cased 
promotional efforts overseas through 
effect ive publicity. 

Setting up of a Commission For SC/ST 
"'or lmplemt'ntation of Schemes 

at State Level 

48. SHRI PIYUSH TlRKI: Will 
the Minist'er of H'1'v1:E AFFAIRS be 
1'1 ~ased 10 stat e : 

(a) whether Government proposed 
to set up a Commission for Scheduled. 
C,lstes and Scheduled Tribes as Sche­
duled Cast<:s and Scheduled Tribes 
development :lgcncy for the implemcn­
tat ion and monitor i ng schemes at stare 
level ; and 

(b) if so, details thereof? 

THE MINISTER OF STATE IN 
THE MINlSTRY OF HOME AfFAIRS 
(SHRIMATl RAM DULARI SINHA) : 
(a) No, Sir. 

(b) Docs not al isc. 

"Pollution in Mathabballga Churni 
River in West nengal" 

49. SHRIMATlGEETA MUKHER. 
JEE : Will the PRIME MINISTER be 
pleased to slate: 

(a) whether Government arc aware 
that the Mathaohanga Churni river 
flowing in Nadia district, West Bengal 
at the border of Bangladesh is being 
constantly polluted by the dl~charge of 
the suaar mill and the distillery of 
Keru and Company in Bangladesh ; 

(b) whether Govcrnment are also 
aware that this pollution is deplctini 

the aquatic animals;' particularly fish 
resulting in great distress to the poor 
fis1}ermen of the area: and 

(c) if So, the steps bein!! taken by 
Government to take up the matter 
with B;tngladesh Governmen+ to stop 
this po llulion ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENVIRONMENT 
AND FOREST (SHIH fUR SEN) : (a) to 
(c). The information is being collected 
and wIIl be laid on thc Table of the 
Holtse. 

Stricture 011 Delhi Police in a Gang 
Rape Case 

50. SHRI VlJAY KUMAR 
YADAV : Will lhe HOME MINISTER 
be pleased to statc : 

(a) whether the atterttion of 
Government has been drawn to stric­
tures passed on Delhi Police by 
Addi'ional Sessions Judge in a case of 
(!,ang ra.pc on 27 February, 1985 : 

(b) If so, the dclails thereof; and 

(c) the ar.t ion being taken in the 
maltcr? 

THE MINISTER OF STATE IN 
THE MINISTRY of HOME AFFAIRS 
(SHRIMATl RAM DULARI SINHA) : 
(a) Yes, Sir. 

(b) and (cl. Thc case pertains to 
FIR No. 127/82, which was registered 
on 5.3.82 at the behest of Smt. Asha 
Rani under Sections 363/365/3761506/ 
34 IPC at Police Station Hauz Khas, 
New Delhi. Smt. Asha Rani was 
abducted from her village Shahpur Jat 
on 3.3.82 by some miscreants and 
gang raped by the said miscreants 
during the night on 3.3.824.3.82. All 
the accused Involved in the crime were 
arrested. After investigation, the case 
was put in the court on 22.2.84 The 
learned Court whil'e acquitting ·.he 
accused in this case, has Ptlssed stric­
tures against the Invesdaating Officer. 
The matter has been examined and it 
has been found that there was ng 
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laxity on the part of the Investigation 
officer to merit the stT ict UTes. 

Falsified Recording of FIR Regarding 
Train Robbery 

51. SHR} VIJAY KUMAR 
YADAV:. WiJllhe Minister of ROME 
AFFAIRS be plefSed to stale: 

(a) whether Government's atten­
tion has beell. drawTl to the report 
appearing in Patriot dat cd 15 Fl:bruaTY 
1985 regarding falsified not ing of the 
FIR on a train robbery case in Flying 
Mail between New Delhi Station and 
Niz~muddin Stalion on the night of 
February 10, 1985 ; 

(b) if so, the details thereof; 

(c) whether an)' enquiry was condo 
ucled into this incident; and 

(d) if so, the progress m:lde so far? 

THE MINISTER of STATE IN 
THE MINTSTRY OF HOME AI-FA-
1RS (SHRIMATI RAM DULARI 
SINHA) : (a) to (d). The repNI appear­
ing in the patriot dated 15. 2.85 rclat. 
es to case FIR 60 dat:d 11.2. 85, 
police Station, N(w Delhi. The report 
was lodg,ed by one Shri R. K. Sharma, 
the complainant, verbatim and is not 
falsified. In thc crill'inal stutcmen( of 
Shri Shalm:l the "umber (:f persons 
involved in the crime were given is four 
and accordingly, the case wus register. 
ed under section 392/34 IYC'. On inv. 
estigation it was found that six persons 
were involved in the crime and uccord· 
ingly, th.e case wus registered under 
Section 3951397 IPC' (D:'coity). The 
investigation of the case is bt>ing pursu· 
ed vigorousty 

Influx of Refugees Frum Sri Lanka 

52. SHRJ MAHENDRA SINGH: 
SHRI K. PRADHANJ: 
~RI KAMAL NATH : 
SHRl MAHFOOZ ALI 
KHAN: 
SHRI V. S. VIJAYARAGHA· 
VAN : 

SHRT B. Y. DESAI: 
SHRI SAIFUDDIN CHOW­
DHURY: 
SHRI MATI GEETA MUKH. 
ERJEE: 
SHRI MATI JAYANTI 
PATNAJK: 
SHRI BALASAHEB VIKHE 
PATIL: 
SHRJ N DENNJS : 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether.t is a fact that (hou. 
sands ofterror.strickcn Tamils from Sri 
Lanka, mostly wumen and chi!drtn have 
arri \Cd at Ramcshwaram and other 

'parts of Tamil Nadu as refugees dur ing 
the last six months ending February, 
1985 ; 

(b) if so, the dctuils thereof; 

(c) the measures tuken by Govern­
ment to provide them food and shelter 
and rehabilitate th(m : 

(d) whether the matter was diseus~­
ed with the Sri L!I'lk:tn Ministcr of Nat­
ior,al Security during his visit ir. Ft,;­
bruary or otherwise with the Govcrr.­
ment of Sri Lanka; and 

(c) if so, the 'outcome there(lf? 

THE MIN)STER OF STATE IN 
THE MINISTRY OF EXTERNAL AF­
FAIRS (SHRI KHURSHEED ALAM 
KHAN): (a) Yes Sir. 

(h) Since the beginning of Fchruaq 
1985:\ tolal of 2722 Sri Lanka Tamil 
families ccmprismg 11,225 mcmheras 
have arrived in R~,mcshwarnm as refuge· 
es fr("m Sri Lrr k:>.. Th:s rumber is in 
addition (0 over 50,000 ~ht) crme after 
the July 1983 diMurbRnccs in Sri tnnkn 
lInd conlinue III be in Irdi'l. 

(c) Such a Jluge 'c<lle and unabated 
influx of refugees puts a sever e slndn 
on the Govt. As the eXlslll~g P.CC( 11.­

m"t;on in cemps at Mandappllm lind 
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Kottapatfu in 1 amil Nadu can house 
on Iy 25'00 pcrsors, efforts nre beirg 
made to create rdditicral facilities for 
shelter nnd for provision for food for 
the refugees. 

(d) & (e). Yts. Sir. Our cor:cern over 
the fresh ir.flllx of Sri Lr.r:k::n refugees 
intO'lndia was conveyed to the Sri 
Lar,kal~ Gcvl. We have urged fhat cond­
itions should be crcatld In SdLankaso 
there would be no exodus of refugees 
from Sri L::'.I:ka to lrdia and those who 
are in India would bc able to return to 
their cOUlltry ill sHfety p.nd dignity. 

Exopsnsion Work of the Run~'ay at 
Peelamedu Airport 

54. SHRT R. ANNANAMBI: Will 
the Minister of TOURISM AND 
CML' AVIATION he pleased to 
state: 

(a) whether Government arc aware 
that Government of Tamil Nadu have 
alreadY acquired 41. 21 acres of land 
and handed over to the CPWD in 
July, 1984 for runway cxpansion work 
at Peelamcdu Airport; 

(b) whether this wOlk will be 
given top priority in the Seventh Plan 
so that modern ahcrafts such as Boeing 
and Air buses could be operated from 
Peelamedu airport and night services 
connecting Coimbatore with important 
cities in the counhy aI'd ab:oad intro­
duced; 

(c) if so, the details thereof; and 

(d) if not. the reasons therefor '1 

THE MINISTER eF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATIoN (SHRI ASHOK 
GEHLoT); (a) Ye's, S·r. Land 
me.;suring 42.21 acreS has been acquir­
ed for extension of the existing runway 
at Peclamcdu (Co;mbaton:) aerodrome. 
(b) to td). Havin! regard 10 Ihe ur­
gent ne,d fur. development of Peela­
mc:du ailport to m:kc it suitable for 
,clular Boeing 737 operation~. provi-

sion has been made in .. the Annual 
Plan, 19 84-8~ and has also been pro­
posed for inclusion in the Seventh Plan 
for civil works pertaining to extension 
ar:d strengthening of runway and as­
sociated pavements as well rs exte!'­
sion!modific~.lion of the telmiNl1 buil­
ding. The civil wOIks will be t:.ker. up 
and completed in the Scventh Plan 
period. The aerodlOme is present Iy 
equipped with Medium intensity Run­
way Li!1-hting Syst(m, Taxi-way lights 
and Apron lights. To facilitate night 
operations with Boeing- 73 7 aircraft, 
2-Bar Visual Approach Slope Indicator 
System (VASIS) is also being provided. 
This work is expect ed to be compl ct cd 
by the end of June, 1985. 

American Plans frT Dewl('rrrrnt of 
Components of a S)'sten1 fvr Shir 

war in Indian Ocean. 

55. SHRI ANANTA PRASAD 
SETHI: Will the Minister of EXTER­
NAL AFFAIRS be pleased to state: 

(a) whether the U.S.A. Plans to 
deploy on its basis in the Indian ocean, 
components of a system for star war' ; 

(b) whether the c cnstl uction of a 
new station for anti-satellite directing 
system is already underway in Diego 
Galcia; 

(e) whether reports have also been 
received that prepalations arc also 
underway for stationing' F-15 fighter 
bombers, equipped with .special 
rockets for hitting targets In the 
space; 

(d) if so, the detai Is in this regard, 
if any reports have been received by 
Government of India in this regard; 
and 

(e) the names (f the countri cs who 
have protested in this regard? 

THE MINISTER OF STATE IN 
1 HE MINISTRY OF EXTERNAL 
AfFAIRS (SHRI KHt:RSHEED ALAM 
KHAN): hI) Government of India 
arc awal e of reports on thc possibility 
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o( the Tndian Ccean bcinR usrd as an 
intrinsic part of the ncw U.S. ~p:,ce 
slrRlc~y. 

(b) As part of its ~p~ce defence 
programmes the U.S. is deploying a 
worldwide nc:w01k of five ground based 
electro op'ic:\1 mrveillance sensors. 
Thesc sensOlS, which complement 
exrstmg raders. are desip'ne(i to detect. 
track and ident ify objects. in spl'.ce. 
Diego GRrcin is contemplated l'S one 
site for these scn~ors. Pent:>.gon plans 
reportedly call for the silt' to begin 
operations in financial )car 1987. 

(c) and (d). 1'h ere is no infor­
mation which would .confirm that the 
U. S. Govcrnment has deployed F-IS 
fighter .bombers in Diego Garcia. 
However. U. S. Secretary of Defence 
('aspl'.r Weinbergcr ';Iatcd in his Bud­
get tcslim(lf,y to the COJlgrt'ss for 
financial y(:\r 19~5 that "r-15 air­
cnft frolT' wh ich the Miniaturised 
Homir.g Vehicle will be launched 
could be hased in the SOlilhern Hemis­
pheres for 'attemrted intercepts' of 
satellites in highly elliptical (\fbil:~ ... " 

(c) 1he (,V(1\\lle!ming m.ljNity of 
nations have stated their opposition to 
the extensicl' of the alOiS race into 
outer ~pacr. Rcsolu!ion No. 30/59 
adopted by the UN General AssemblY 
in its last s~ssion on "Prevelltion of 
an Arms Race in Cu! cr Spaee'-'receiv 
ed 150 vot (s in favour with non 
against and a singk l!bstension. This 
resolution expressed grave concern'. 
at the danger posed to all mankind by 
an arms race in outer space, in pari i­
cular the impending danrer of exacer­
batin8 the current state of insecurity­
by developments that could further 
undermine international peace and se­
eurity." It reiterated the need for 
negotiating, on an urgent basis, ,to 
agreement to p:'el'ent such an alms 
n:ce in out er SP:lc·~. 

[Tran.liatio,d 

Allocation of Monry to Maharashlfa 
for Implementation of 20-Point 

Pro&ranrme 

56 .• SoHRJ VB AS MtlTTE~WAR : 

Will the Minister of PLANNING 
be pleased to state :. 

(a) the amount of money allocated 
10 Maharashtra for successful implemen­
tation of 20-Point Prol!:ramme ; and 

(b) the percenta!;e of persons still 
helow the poverty line in the Slate of 
Maharashtra ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRT 
K. R. NARAYANAN) : (a) Implemen­
tation of the revised 20-Point Pro­
gramme. announced on 14-1-1981. 
was t'lkcn up from the Annual Plan 
1982-83. The r e~ised 20-Point Pro­
gramme forms an integral part of the 
State Plans. and the oUllays for it, 
are derived from the relevant develop­
mental sectors. The outlay/expenditure 
during 19~2-83, 83-84 and 84-85 
for Maharashtra is shown below ;-

Year 

1982-83 (Actual) 

1983-84 (Outlay) 

1984-85 (Outlay) 

(Rs. erores) 

Outlay 

863.83 

953.77 

964.71 

(b) On the hasis of the NSSO 32nd 
Round (1977-78) • the latest Survey 
for which results aTe availablr, th~ 
percentage of popul al ion· below (he 
poverty line in Maharashtra was esti­
mated at 47.71 %-5585% in rural 
arcas and 31. 6 2 % in urban areas. 

r Englisl,j 

Inclusion of Nepali Language in Eighth 
Schedule 

57. SHRI ANANDA PATHAK: 
Will the HOME MINISTER be 

pleas(.' d to st 1( e 

(a) whether Government have now 
decided 10 include Nepali languaae in 
the Eighth Scheduled of the Constitu­
tion of India; and 
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(b) if so, when Government pro­
po~e to do so ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMA11 RAM DULARI SINHA) : 
(a) No. Sir. . 

(h) Does "ot arise. 

lncJusion of Mizo Lanjiluallc In Eighth 
Schedule 

58. SHRI ANANDA PATHAK: 
Will the Minister of HOME 

AFFAIRS be pleased to sl at e : 

(a) whe.her Gov(rnment have 
I\grecd to include the Mizo· language 
in the Eight h Schedul e of th c Cons­
titution ; 

(b) if so. whether Goverllment 
propose to include the Nep:ln language 
also in the said Schedule; and 

(c) if not. reasons thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATJ RAM DULARI SINHA) : 
(a) to ~c). No ~uch proposal is under 
consideration. The Government are of 
the view that irclusion of more langu· 
ages in the Eighth Schedule would 
create other repercussions and reac 
tions. J;iowever. it is the endeavour 
of the Government to develop the cuI. 
tural an d lit crary herituge of all' the 
languages irrc~pe(,;tlve of their in­
elu ~ion in the Eighth Schedule. 

Bangllld('~hi Poet 

59. SHRI HANNAN MOLLAH: 
SHRI SYED MASUDAL 
HOSSAIN: 
SHRI ANIL BASU : Will the 

Minister of HOME AFFAIRS be· 
pleased to state: 

(a) whether Governme-nt have as· 
k.ed Daud Haider. an internationally 
k.nown Bal1gladeshi Poet to leave India 
immediately; 

(b) whether Government are awa re 
that his life may be er.dangered in the 
hlLnds of fundamentalists as soon as he 
would enter into Bungladesh ; 

(e) whether the attention of 
Govcrl'men; has been drawn to the 
uppeal made by mlll'iY eminent persons 
to them to ueeept the prayer of Mr. 
H:!ider for Jndi:!" citizenship; and 

(d) the step, if any Government 
propose to save the life of til e Poet? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DLLARI SINHA): 
(a) Hi~ stay ill India has been ex' end­
ed till further ·orders. 

(b) No, Sir. 

(c) Yes, Sir. 

(d) Does not arise in view of (b) 
above. 

'Proposal to Establisb A Separate 
Departm('nt for Mountain Develop· 

ment,' 

60. PROF. RAMKRISHNA MORE: 
Will the PRIME MINISTER be 

pleased to state: 

(u) whether Govenmcr.t arc aware 
of Ihe imperative need for pr,serva­
tion of mountains; 

. (b) whether Goverrment have re­
ceived any suggestion for cstablishing 
a separate Departmc~t of Mountain 
ot:velopmcnt ; and 

(c) if So, Government's rCllction 
thereto? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI BIR SEN): (a) 
Yes. Sir. 

(b) The recommcrdatiors of the 
72r.d Session of the Indian Science 
Congress Association amongst other!> 
include a suggestion for the setting up 
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of a Department of Mountain Develop­
. ment ; 

(c) The Union Dcpartmcn t of En­
vironment rnd the state Departments 
consider integrated mountain develop­
ment an area of highest national prio­
rity. Accordingly, the Himalayan In­
stitute of Environment ard Deve10p­
ment with a network of Centres of 
Advanced Studies. is being set up <IS 

an autO:1On10US orgaryisation to concen­
trate only 071 cnvirO;}l11c:1tal problem, 
of the Himalayan region. In addition 
Intcgrated, Action Oriented Ec",­
Research Progrllmmcs have been moun­
ted to find solutions to the location­
specific problems in the Himalayas, 
Western Ghats ard olher lllountain 
are'lS in the country. Major emphasis 
of these prO!!nlllll11eS is on solving the' 
local problems with public participa­
tion. In view of the above it is nJt 
cons idcred feasiblc to create a separate 
Department for M)u1tain Development. 

"Schemes to Pre-Empt Environmental 
Damage" 

61. PROF. RAMKR1SHNA MORE: 
Will the PRIME M[NISTiR he pleas­
ed to stale: 

(a) whether GOl'anmcllt have drawn 
s.:hemes to prt;-empt further environ­
mental damage in the country; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINfSTRY OF ENVIRONMENT 
AND FORESTS (SHRI BiR SEN) : (a) 
Yes, Sir. 

(b) The scheme which have been 
formulated include the followill(; ; 

(i) An actio.l plan fur cl can ing 
the polJut cd s\retches of 
Gani.a ; 

(ii) RiVer basinwisc illvcntori:;a­
tion of . polluting sour,ces 
and their control. 

(iii) Implementation of standards 
pollut ing industries within a 
given time frame j 

(iv) Demonstration projects for 
reclamal ion ()f d e"raded 
areas; 

(v) Raising of fodder and fuel­
wood plantations in 5 million 
hactares of West eland every 
year under the aegis of the 
Nat ional West e I;wd Develop­
ment Board; 

(vi), Social Fore~tlY 1)l'ogral1ll11e. 

(vii) protection of selected ecolo-
gically scmitivc areas !is 

Biosphere R ese) ves ; and 

(viii) Catalytic ~'ssislance for pro­
Illotion of envirormental acti­
vities a( thc State level. 

Kidnapping of Students by Hanglfld('sh 
Rifles Jawan~. 

62. SHRI DHARAM PAL SINGH 
MALlK : Will thc Minister of EXTER­
NAL AFFAIRS be pleased to state : 

(a) whetl\er Government's atten­
tion bas been drawn to the news item 
appearing in Ihe Hinduslan Times dat cd 
18 Feoruary. 1985 Slating Ihat (wo 
Indian school students were k'idnarped 
frlm West Tripura's Narayanpul' vill­
age, 500 yards inside the Indian ter­
ritory by intruding Bangladesh Rifles 
Jawans; 

(b) if so, the details of the inci­
dent; and 

(-;) the action taken by Government 
for their release? 

THE MINISTER OF STATE IN 
THE MiNI'iTRY OF EXTERNAL 
AFFAIRS (SHRI KHURSHEED ALAM 
KHAN) : (al. Yes, Sir. 

{b) On 15th February, 1985 at 
about 1530 hours, two Indian students, 
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Mr. Padmal Dev resideat of villag' 
Usha Dollar and Mr. Parlmal Sarkar of 
village Ga~dhigram inadvertently 
e'1ter~d Bangladesh f.·om Nuaya,pur 
village 001 the [ndial side ulld were ap­
prehended by the Banglad('sh Rilles. 

(c) The P~F Commandant lodged a 
protest with his count erpart and reques­
ted that the two Indian nationals be re­
turned. 

A Company Commander level meeting 
was held on 20th February. 1986 an'd 

la flag meeting at the b:ulalion Comma. 
nder level on 25th February, 1985. The 
Bangladesh side h:ts informed the BSF 
thlt the two Indian students who had 
been apprehended on the Bangladesh side 
of the border would be tried as per 
local laws. 

To pursue the matter further. BSF 
~ought a m:eting at the Sector Com­
mander.> level between DIG BSF Tripura 
and Sector Commander BDR Comilla 
on 7th March. The S~ :tor Commander 
BDR. however, failed to turn lip for 
the mec:ting. 

Government will continue its efforts 
to obtain the release of the two Indian 
nationals 

Flouting of Slifety Rules b~ lndilln 
Airlines 

63. SHRI DIIARAM PAL SINGH 
MALiK: 

SHRI AJIT KUMAR SAHA 

Will the Minister of TOURiSM 
AND CIVIL AVIATION be pleased to 
state: 

la) whether attl!ntion of Govern­
ment has been drawn to the news item 
appeared in the 'Hindustnn Times' 
191h February 1985 under the caption 
"I. A. flouting, safety rules"; 

(bl if so, the details thereof; 

(c) whether any inquiry has Silll:C 

been conducted in the malter; 

(Q) if so, the outcome thereof; aIltt 

(e) the action Government have 
taken to follow safety rules in the 
Air India and Ind:an Airlines? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AViATION (SHRI "SHOK 
GEHlOT) : (a) Yes, Sir. 

(b) The news item mentions that 
flight sl'..fety is being ig'lOred by Indian 
Airtines ard refers in this regard to 
the followhg: (i) Flying of aircraft 
without aCcrtifie:'.Ie of Airworthi1lesses, 
(in U'1dcr-~ltamng in Indi:l" Airli '~i 
Corporation. (iii) Non-m1int,:n'.lnet" 
of Minimum Eqllipm'~:1t List 1M. E. L.), 
(iv) sct,ffirg of Tyrc~, (v) Ov,rl:tnding 
of HS·748 :tircraft and (vi) Absence of 
Aircraft Maintenuncc Engincl'TS (AMES) 

\c) and (dJ. The contents of the 
ne\\'s iHm were cx.:mined and it was 
found th·\t there h~,d heen no viola­
tion of ruks ~ttfccting Ihe s;:fcty of 
a ircraf{. 

(d) The airlines arc required to 
folio\\' the p·cscrib:U procedures 
strictly, and this is monitored by the' 
nirf:etor C,nl:r:'1 of Civil Aviatbn 
through SPLIt l:hceks and a system of 
m'lnu('.tory rep 'ninl! nf major ddccts/ 
incidents!accidents etc. These are 
promptly invl.'sligatcu by the Director 
General of Civil Aviation :md necess:try 
p 'eventh e/correcti ,e <lct ions are «'.ken 
including pUOlitive action, wherever 
breach of regulations is involved. 

Proposal to Boost Tourism Under 
South India Programme 

64. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of TOU· 
RISM AND CIVIL AVIATlONbe pleas. 
cd to slate: 

(a) whcther thcre is any proposal 
1Il1d~r consideration (Jf Gvvcrnment 
to boost tourism under South India 
programme; 

(b) if so, the details of the pro· 
a;ramme : 
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(c) the extent to which it will at­
tract tourists; 

(d) the amount of funds. if any. 
alloc:ued for, the programme; and 

(e) the foreign exchange likely to 
be earned from this programme '? 

THE MINISTER OF STATE IN 
THE MlNISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI ASHOK 
GEHLOT): (a) to (c). Measures 
taken by th,: Government to boost 
tourism to South Jnd ia include the 
opening of central Tourists Offices at 
Bang,llore. Cochin and Hyderabad. 
the provision of funds tourism-oriented 
infrastructur.: improvement projccts to 
be undertaken by Statc Governments 
and promotiunal and p;.tblicity efforts 
by th'! [)cj);rtmcnt's overs eas offices 
to promote such South Indian desti­
nations along with destinations 
in other parts of the country. 
Also in prep:aing itinerary for tours 
of media representatives , television 
and film m~kcrs and travd agents from 
abroad who arc invited as nep:trtmental 
gUests, selected d.:stinations :n South 
Tndb of ~p :chl tourist importance arc 
included. Recently, a special tour of 
South India by 13 top European travel 
agents w~s organised and seminar was 
held at Kov.llam Beach, ill February, 
1985. 

As a pJrt of our charter policy. 
Deplrtmcnt hlS cleared direct landing 
of Ch'trlers at M tdras' and Trivandrum. 

Additionally. Indian Airl ines allow 
rebat e of 30 pc r cent on tickets bought 
by foreign tourists covering South 
Indian dcstiaations starting from 
Madras. 

(d) In addition to the hospitality 
proaramme, Department of Tourism also' 
assist the htate Governments in schemes 
of promotional nature and has released 
an amou.lt of Rs.7:1. lakhs to the 
Southern States durin, the Sixth Five 
'roar Plu. 

(e) The foreign exchange earnings 
are not measured in terms of a specific 

-State or region. However, according 
, to an RBI estimates the totnl foreign 
exchange earnings from tourism during 
the last three years have been as 
follows :-

1979-80 

1980-81 

1981-82 

1982-83 

Rs. in crores 

920.0 

1166.3 

1063.9 

113 O. 6 

"Delhi the Third Grubbiest city in the 
World" 

65. SHRI P. MANIK REDDY: Will 
the PRIME MINISTER be pleased to 
stal e : 

(a) whether accord ing to a World 
Health OrganisatIOn study. Delhi is .he 
third grubbiest city in t he World; 
and 

(b) the steps Government propose 
10 take to see that the situation docS 
not worsen III this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI BIR SEN): (a) 
No such conclusive finding has been 
brought to the attention of the Gove­
rnment. However ... ccording to a WHO 
study on urban air pollution. the sus­
pended particulate maqer (air-borne 
dust) in Delhi is considerably high 
in certain parts of the city on account 
of natural cond itions and industrial 
activities. 

(b) The steps being taken include 
the followin~: 

(i) The industries are pursued to 
instal pollution conlrol equip. 
ment and legal actions are 
taken aa~insl the errina 
unit. ; 
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(ii) Incent ives arc providl!d for 
installation of pollution 
control equipment and shift­
ing of polluting units from 
the congested areas; 

(iii) Under the industrial licen­
sing system, for site selection 
and issue of licences, a pro­
... edure has been established 
for environmental evaluation 
of industries which arc pol­
luting in nature. 

(Iv) steps are also being taken 
to maintain adequate tree 
cover for acting as a prote­
ctive barrier against the air­
born dust. 

Allocation of Funds to Deihl Municipal 
Corporation 

66. SHRI R. P. DAS : 
Dr. SARA DISH ROY : 

Will the Minister of HOME AF­
FAIRS be pleased 10 state: 

(a) whether the Capital city of 
Delhi is the most grubby al'd unhealthy 
city in the World according to the 
World Health Organisation; 

(b) the total budget allocation to 
Delhi Municipal Corporation for the 
city during the last four years, year­
wise; 

(c) how much of the said budget is 
being sanctioned by the Central Gov­
ernment years-wise; 

(d) whether any audit of the said 
~anctioned amount has ever been 
made; and 

(e) if so, how far the said audit 
report and the WHO !'eport differ In 
the mattcr of proper use of the avai. 
lable funds for cleaning the city? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRlMATI RAM DULARI SINHA): 

(a) to (e). The information is 
being collected and will be laid on 
the Tabl e or the House. 

Outlay for Agriculture for Madhya 
Pradesh in Seventh Plan 

67. KUMARI PUSHPA DEV] 
Will the Minister of PLANNING be 
pleased to state 

(a) the total outlay proposed for 
agriculture during the Seventh Five 
Year Plan for Madhya Pradesh; and 

(b) ~he tolal amount out of that 
earmarked for agriculture activities 
under the Tribal sub-plan and for the 
developments of Scheduled Castes in 
the State? 

THE MINISTER OF STAlE IN 
THE MINISTRY OF PLANNING 
(SHRI K. I{. NARAYANAN): (a) The 
Madhya Pradesh Stat e Government 
have proposed an outlay of Rs. 339.60 
crores under Agriculture & Allied 
Services for the Seventh Five Year 
Plan. The Seventh Five Year Plan 
of all Slat cs is yet to be finalised. 

(b) Proposals relating to TribLlI 
Sub-Plan and Scheduled Castes Com­
ponent Plan have not yet b!cn receiv. 
ed from the Stal c. Government. 

Broadcast by Khalsa Voice 

68. SHRI CHHITTUBHATl GA­
MIT: 
SHRI K. PRADHANI : 
SHRI HARISH RAWAT 
SHRl LAKSHMAN MALLICK: 
SHRIMATI GEETA : 
MUKHERJEE: 
SHRI K. KUNJAMBU 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether Government's att!!n. 
tion has becn drawn to the broadcast 
by the so-called 'R,:ldio Khalistan'; 

(b) whether the B .. itilh Home 
Depw-tment expressed their inability 
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in 8etting corr ct informat:on in this 
regard; 

(c) whether Government of India / 
have received any information in re­
gard to 'Khalsa Voice' ; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI KHURSHEED ALAM 
KHAN) : (a\ 10 (c). On February 
26. 1985 Radio Luxembourg, a cOm­
mercial radio slat ion, carried a fifteen­
minut e programme call cd "Khalsa 
Voice" from 1845 hours to ] 9 00 
hOUTS, British time. The programme 
mainly concentrated on explaining the 
word 'Khalsa'. played a few religious 
songs and a Punjabi film song whose 
wordin8s refer 10 the glory of Punjab 
etc. The programme concluded by a 
message from Dr. Jagjit Singh Chau­
han, who was referred to by the an­
nouncer as 'President of Khalistan'. The 
message congratulated the producers 
of the programme for having put 
"Khalsa Voice" on Ihe air. 

The address of the producers of 
"Khalsa Voice" is given as 38, Hert­
ford Street, Mayfair, London. The 
question of the broadcast was taken 
up with Ihe British authorities a; soon 
as our High Commission in London 
became aware of the possibility of a 
radio broadcast. Subsequently, the 
British Home Office stated that they 
had no formal power to give or 
refuse clearance to a broadcast by 
R:tdio Luxembourg. A sccond broa­
dcast which was expccted 10 take place 
on March 5 did not materialise. Radio 
Luxembourg have decided not to 
permit programme by "Khalsa Voic!'''. 

Visit of Prime Minister to USA nnd 
Other Countries 

69. SHRI KAMAL NATH: Will 
the Mini'ster of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether the Prime Minister 

proposes to visit U. S. A. ard some 
othcr countries this year; and 

(b) if so, the dctaifs thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI KHURSHEED AlAM 
KHAN: (a) and (b). The Prime 
Ministcr will be making the following 
visits abro:td during 1985 : 

USSR May, 1985. 

Fr:mcc June, 1985. 

Algeria - June, 1985. 

USA JUlle. 1985. 

Egypt June, 1985. 

Geneva (to rddress JLO)- June, 
1985. 

Bhutan - EXP.ct pt'ri('d still 
to be decided. 

Bahamns (to attt'rd Cemmon­
wealth Heads of Government 
meeting) Oelcber, 1985. 

New York-(Io altcr.d 40th An­
niversary Celebrations of V. N.) 

Oclober, 1985. 

Sjudf'njs Asdhllion In Slates Aralnst 
Resenalion Polrey 

70. SHRI KAMAL NATH : Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(r) .... hel her law ::r.d order prf'.hllm 
has Hiscll in a nurn"cr cf S!llt{S resul­
ting from sludents agit;til'n rgl'irst 
Ihc rcscT\'::titn policy; 

(b) whelher any guidelines about 
the rc:ser\'atkn p< liey havc bcen issued 
to thc States by Ihe ("cntml Gevern­
ment; 

(c) if so, the details thereer; llnd 

(d) if not, whether Centrol 
Government prcpcse to issue u.y 
f;uic!clinc5 f( .... ? 
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I MTNISTER OF STATE IN THE 
MINTSTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : 
(a) to (d). Reports ha'/e been received 
that the students in Gujnrat and 
Madhya Pradesh have ~tarted agitation 
in both states against the state rovern­
ments' decisicn t(l increase quota of 
reserved seats in professional colleges. 
The agitation has been in the form 
of boycott of classes and cxamina­
tions. holding procession/rallies, 
blmdhs, forcible closure of shops etc. 

According to the existing Central 
GOllemment/U. G. C. guildelines on 
the subjcct. 22.5% of seats in all 
arc requ ired to be reserved for stu­
dents belongin!;: to SC/ST Communi­
ties (15 % for S. C. and 7.5 % for 
S. T). While Central univer~ities are 
expect ed to follow the Central Govern­
ment/UGC guidelines regarding res­
ervation for SCiST, the un iversities 
established under Acts of State Legis­
latures generally follow the reservation 
policy and instructions issued by the 
resl'ective stat e Governments who arc 
primarily responsibe for impl ementa­
tion of reservation policy. 

Report of Sarkaria Commission to 
Revlew·Cenlre-Slate Relations 

70. SHRI AMAL DATTA : Will 
the. Minister of HOME AFFAIRS b~ 

pi eased to stat e : 

(a) whether the Sarkaria Commis­
sion set up to review Centre-State 
relations would be able to complete 
its report in time; 

(b) if not. the reasons thereof; 

(c) whether Government are con­
sidering for ext ens ion of its terms if 
it fails to complete its report in time; 
and 

(d) the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : 
(a) Rnd (b). Because of the imprc­
tf.r.C(;. complexity 'and enormity of 

the work involved in reviewing the 
Centre- State relations, the Sarkaria 
Commissiun would not be able to 

, submit its report within the .prt'sent 
term of the Commission which expires 
on June 30, 1985. 

(c) and (d). The proposal for fur­
ther extension of the t crm of the 
Commission is under considerat ion of 
the Government. 

Death of an Undertrial in Tihar 
.Jail 

72. SHRI M. MAHFOOZ ALI 
KHAN: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that' and 
undertrial lodged in Tihar Jail was 
recently burnt to death under mys. 
ter:ous circumstances; 

(b) if so, the details therecf; and 

(c) the result of the inquiry, if 
anf, conducted by Government in the 
matter and the action taken thereon? 

THE MINISTER OF STATE IN 
1HE MINISTRY OF HOME AF­
FAIRS (SHRIMATI RAM DULARI 
SINHA): (a) to (c). No Sir. However. 
an undertrial Shri Rajinder Kumar 
mad,'! an attempt to commit suicide by 
burning himself in the Tihar Jail on 
15.1.1985. He succumbed (0 burn iI1-
Juries in the Lok Nayak Jai Prakash 
Narain Hospital on 16.1.1985. The 
Magistrate who conducted an inquest 
in the case is yet to submit his report 
in the matt er. 

Indo-US Collaboralion for National 
Silicon Facility at Baroda 

73. SHRI M. MAHFOOZ ALI 
KHAN: 
SHRI SANAT KUMAR 
MANDAL : W ill t~e PRIME 

MINISTER be pleased to stat,'! : 

(a) whether Goverrment {have 
recently signed an agreement with 



121 Wrltffn An.nl'frs MARCH 14, 1985 Writtfn Answfrs 122 

Hemlock Semi-conductor Corporation 
of U. S. fM the SU",l\Y of both techno­
logy and equipment for the National 
Silicon Facility at Baroda: 

(bl whether India's leadin!! scien. 
tists have voiced their opposition to the 
agreement : and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINIS rRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DE· 
PARTMENTS OF OCEAN DEVELOP. 
MENTS ATOMIC ENERGY SPACE 
AND ELECTRONICS (SHRI SHIVRAJ 
V. PATIU: (a) Yes, Sir. The 
agreement proyidcs for supply of 
process known·how. basic engine­
ering and propri et MY equ ipm ent 
for productillO of polysiliclln. 

(b) and (c). Some Indian scientists 
have opposed the agreement main lyon 
the ground that indigenous technology 
is availabl e for the production of 
polysilicon of requisite purity. 

Ki1Iing of Ra_ia Man Singh 

74. SHRI M. MAHFOOZ ALI 
KHAN Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) wheher Government are aware 
of the killing of Raja Man Singh a 
senior most legislator in Rajasthan 
Assembly and a candidate for the 
recent assembly el cct iors by police 
firin~ along with two of his sUPP()f­
teTS : and 

(c) if so, the react ion of Govern­
ment wit h rcgard thereto? 

THE MfNIST [R OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATJ RAM DULARI SINHA) : 
(a) Yes Sir. 

,I 

(b) The State Govt. has re-
ported that they have ordered a judicial 
enquiry into the incidrnt of firing at 
Deeg on 21.2.85 by a sitting Judge 
of the M.P High C<-urt. Some Police 
personntl responsible for .the firing 
have been placed under suspen'lion. 

The case relating to the firing 
incident has been entrusted to the CBI 
to ensure spec:dy and 'impart ial inves­
tigation. 

Price of Colour T. V. Sets: 

75. SHRI MOHANLAL PATEL: 
will the PRIME MINISTER be 

pi eased to stat e : 

(a) whether t hc price of colour 
T. V. sets is likely to be increased: 

(b) if so, the main reasons therefor; 

(c) the approximate price of col­
our T.V. Set at present and the amount 
likely to be incrl'.\scd ; and 

(d) what steps are being taken to 
check the rising trend of the colour TV 
set? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SCIEN~E AND 
TECHNOLOGY AND IN THE DE· 
PARTMENTS OF OCEAN DEVELOP· 
MENT ATOMIC ENERGY. SPACE 
AND ELECTRONICS (SHRI SHIVRAJ 
V. PATIL) : (a) No, Sir. 

(b) Does not arise. 

(c) The approximate price of the 
crv sets in Delhi inclusive of al1 ta,,~s 
as per survey conducted by Depart­
ment of Electronics, varies from about 
Rs. 6,500 - to Rs. 10,600/-. No in 
crease in the price is expected. 

(d) Government has taken follow­
ing indirect measures to' bring down 
the price of CTV sets: 

(0 issuing industrial approvals 
liberally, with out any upper 
Jimit on capacities so that 
economically viable level of 
production could be achieved 
and competition encouraged. 

(i.) reducing Government J evies 
like customs duty on imported 
TaW' materials! components, 
reduction in excise duty, etc. 
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(iii) Dep:lrlment of Electronics ha~ 
set up a high power TV Co­
ordinatiori Committ ee undl:T 
the Chairmanship of Secretary, 
Eledronics with representat­
ions fwm Indian TV Manu­
facturers Association, and El­
ect ronie Com!,on ents Industri­
es Association, to review and 
monitor the Progress of manu· 
facture of TV sets. Thc ques l • 

lion of maximum price to be 
chargcd for a CTV set has been 
discussed in the various meet· 
ings of thc above Committee. In 
the meeting of this Committee 
held on 16.8 84, ITMA 
committ cd that from 15th 
October, 1984, cost of the 
CTV to the customer with all 
taxes and one year fuaranter. 
in Delhi will not be more 
than Rs. 7500/. with eleclron. 
ic tuner Rs. 7000!.with turret 
tuner. 

Further, in the meeting of 
this committee held on 21.2.85, 
ITMA was requested to 
advise all their members to 
provide the list of their crv 
dealers all over India ,U1d their 
all-inclusive customer price 
inclusive of 1 year warranty, 
of various models of crv sets. 
lTMA agreed to so. These 
lists would then be made 
public. 

(iv) Electronics Trade & Technol· 
ogy Development Corporation 
(ET&T). a public sector undo 
ertak ing under the Depart­
ment of Electronics, under 
their "material TechnolollY 
Brand" (MTB) programme will 
provide help to small scale 
units to produce Duality pro­
ducts at reasonable cost by 
supplying mat erial procur~d 

by them in bulk along with ne­
cessary technology. 

A('tlvltlts of Punjab extremilils 

76. SHRJ ANAND SINeH: Will 
the M;nister of HOME AFFAIRS be 
pleased to state: 

(a) whether activities of punjab 
extremi sts have been COl1t inuing and 
there to and fro' movement across the 
borders with p"kistan going on; and 

(b) if so, the detads of such activo 
ities and movements "hich have come 
to GO'l'ernment's notice durinr the past 
five months 1 

THE MINISTFR OF HOME AFFA­
lRS : (SHRl S. B. CJ-IAVAN) : (2) and 
(bl. Stray incidents of violence by extr. 
emist clements hhve be,n taking place 
in punjab during the past five months 
Hnd movement of such elcment~ across 
the bOlders has ceme to Ilotice. Strict 
vi~ilance IS being maintained in thIS 
regard by the authorities. 

Enquiry Into Riots In Delhi 

77. SHRI SATYA GOPAL MI. 
SHRA : SHRT CHITTA MAHATA: 

Will the Minister of HOME AFFA. 
lRS be pleased to state: 

(a) whether Government have ord. 
ered any irJquiry into the riots which 
took place in Delhi in the wake of the 
assassination of the l<1lc primc Minist. 
er ; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFA­
IRS (SHRlMATI RAM DULARI 
SINHA) : (a) to (d. The Commissioner 
of police Delhi. has appointed shri V. 
P. Marwah, Additional Commissioner 
of police, Delhi, to enquire into the 
followin.. matters connected with the 
riots which took pillce in Delhi ill the 
wake of the assassination of the former 
prime Minister :-

(i) to identify instances of serious 
failure l!rd negliger.ce, if any, 
on the part of jndividual'poli~e 
officers/mcn. 

(ii) to identify aced "Olk; it any 
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done by individual police off­
iCfr/men so that they are su­
itably rewarded. 

(iii) to identify the deficiencies 
and limitations of m'lnpower 
and equipment of the police 
force and to sug!1'est measure 
to tone up the funct"oning of 
Delhi police to meet the ehal­
Icr·ges in the days to come. 

Setlinr up of Atomic }>ower Plant In 
West Bl.'ngaJ 

78. SHRI SATYA GOPAL M1SRA : 
SHRI SAIFUDDlN CHOWDHARY: 

Will the PRIME MINISTER be pl­
eased to stat e : 

(a) whcth~r GOvcrnmcnt are cons­
idering to set up an Atomic Power 
plant in West Bcnral ; 

(b) whether Government h'lvC rec­
eived any proposal frum the West B:n­
gal Government for this project; 

(c) if so, when and the details 
thereuf ; 

(d) steps so far t .. ken by the Gov­
ernment on the said request of the 
West Bengal Government; and 

(e) if not, steps taken and the fea-
60ns for the delay? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY, AND IN THE 
DEPARTMENTS OF OCEAN DEVEL­
OPMENT ATOMIC ENERGY, SPACE 
AND ELECTRONICS (SHRI SHIVRAJ 
v. PATIL) : (a) to (c). West Bengal 
Government hat proposed a site in 
Midnapore District for evaluating 
suitability fOf setting up an atomic pow­
er plant, The proposal is being exam­
ined by the Sitl: Selection Committee. 
The report of the Committee for the 
wtern Reaion of which West Benaal 
forms a part is awaited. 

Construction of Calicut Airport 

79. SHRI V. S. VrJAYARAGHA. 
VAN: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state: 

(a) whether the construction of the 
Calicut airport i~ heing deluyed ; 

(b) if so, the reasons thereof; and 

(c) the time by which it will be 
completed? 

THE MINISTER OF STATE fN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI ASHOK 
GEHLoT) : (a) No Sir. 

(b) Does not arise. 

(e) Thc wOlk is expected to be 
completed b} December. 1987. 

Enquir~' into AssassInation of Smt. 
Jndlra Gandhi 

80. SHR.I V. S. VIJAYARAGHA­
VAN: 
SHRf K. KUNJAMBU : 

Will the Minist..:r of HOME Af­
FAIRS be pl~tsed to st.!tc : 

(a) whether the enquiry Commis­
sion set up to investigate the assassi­
nation of Smt. Indira Gandhi has com­
pleted it .. work; 

(b) if not, when is it lIkely to 
complete the work; 

(c) whether Government havc car­
ried out a thorough review of the mea­
sures taken for the security of the 
Prime Minisl er and found lapses in 
the security sct up; and 

(d) if so, the 5t cps taken to p:ug 
all the loopholes in the securit), 
system? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AfFAIRS 
<SHRlMATl RMl OULARl SiNHA); 
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(a) lind tb). An one man Commission 
of Inquiry presided over by Mr. Justice 
M. P. Thakkar was set up in November, 
1984 to investig'lte the assassination 
of Smt. Indira Gandhi. It is expected 
to complete its work with in a period 
of six months. 

IC) and (d). The security arrange­
ments for th(' Prime Minister are sub­
ject to constant review and steps to 
strengthen various arrangements are 
taken from time to lime. It is nol in 
the public interest to disclose the de­
tails. 

Un~lIec('~~ful Rid on Lifl' of .Janata 
Candidate 

81. SHRI M. SUBBA REDDY: 

Will the Minister of HOME AF­
FAIR~ be pleased to stat e : 

(a) whether it is a fact thllt there 
was an'unsuccessful bid on the life of 
a Janata Candidate on 231"d February, 
1985 in Sriganganag;JT ;lOd if so, full 
details thereof (Hindustan Times of 
24th February, 1985) : and 

(b) whether it is a fact th;.11 in thc 
cont ext of earlier incident of shooting 
of Shfl Man Sin"h, M. L. A. th~ pre­
sent case has caused fear and tension? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFfAIRS. 
(SHRIMATI RAM DULARI SINHA): 
la) No, Sir. 

(b) No, Sir 

Cllndidates Killed During Assembly 
Elections 

82. SHRIMATI KISHORJ SINHA; 
Will the Minister of HOME AF­

FAIRS be pleased to state; 

(a) whether several candidate~ 
were shot at and killed during the rc­
lOent A~,embly elections resultmg 
in countermanding of elections in 
lnosc lOotistihlOU"lCi • 

(b) if so, whether Centre fears 
organised violence developing as a 
means of stalling elections; and 

(c) if so, what suidelincs have been 
issued to States, to prevent thi~ ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA): 
(a) Yes, Sir. 

(b) and (c). No Sir. 

However Central Government had 
issued instructions to State Govern­
ments, prior to the commencement of 
the elect ion which inter-alIa had sug­
gested that special care should be 
taken for the protection of candidates 
as deliberatc attcmpts might be made 
on their lives with a view to gctting 
the elections countermandl'd. 

l Translation I 

Proposals from States for Inclusion of 
Certain Castes in the List of SCs/STs 

83. SHRJ HA.RISH RAW AT: Wi!i 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whethcr Government have re­
ceived proposals from the States to 
the effect that certain castes be includ· 
ed in the list of Scheduled Castes ar:d 
Scheduled Tribes; 

(b) if so, the names 0 f castes in 
U.I'. which have been proposed for 
inclusion in the said list; and 

\ 
(e) the reaction of Government 

thereto? 

THE MINISTER of STATE IN 
1HE MINISTRY OF HOME AFFAIRS 
(SHRIMATl RAM VULAR I SINHA); 
(a) Yes, Sir. 

(b) The names of communities pro­
posed by the Slate Government of 
Uttar pradesh for fresh inclusion in the 
Jist of Scheduled Castes and Schedul­
ed. Tribes in Uttar Pradesh cannot be 
di6cjased in the public intorellt. 
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(c) The proposal of the State Gov. 
crnment along with similar other pro­
pJsals 'are being considered in the 
cont ext 'of the propJsed comprehensive 
revision of the lists of Scheduled Castes 
and Scheduled Tribes as' the amend­
ment 'in the exi~ting list~ of Scheduled 
Castes and Scheduled Tribes can be 
Hone only th:'ough an Act of Pari ia· 
ment in ,iew of Article 341(2) and 
and 342(2) of!the Constitution. 

Representations for DecladRl~ Some 
Development Blocks in U. P. as Tribal 

Areas 

84. SHRJ J(ARISH RAWAT : Will 
the mini~ter of HOME AFFAIRS b.! 
pleased to slate: 

(a) whether Government have reo 
ceived representa! ions f,'r declaring 
Dharchula, Munsyari and Joshimath 
development blocks in Uttar Pradesh 
as tribal areas; 

. (b) if so, whether these develop· 
m~nt blocks will be declared as tribal 
areas; and 

(c) if not, the rcacons therefor? 

THE MlNISTER OF STATE 'tN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA): 
(a) to (c). The State Government of 
Uttar Pradesh prOPJsed to include 
Dharchula, MU.lsyari and Joshimath 
development blocks i 1 the Trib.d sub· 
Plan -area. The proPJsal is being cx a· 
mined in consultation with the Plan­
ning Commission. 

[EnglishJ 

Proposal of Holding Talks Between 
India and Sri Lanka 

85. SHRI HARISH RAWAT: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state : 

(a) Whether thc .. c is a pr"p.)ul 10 

hold tJ.Ik. .. ..It :)~c .. etancs level between 
India and Sri Lanka fOL IIQlving the 
problem of the Tamil peuple; and 

(b) if so, the reaction of the Gov­
ernment of India thereto and the time 
by which the' talks arc likely to be 
held? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL AF. 
FAIRS (SHRI KHURSHEED ALAM 
KHAN) : (a) and (b). Consultations 
arc at present through diplomatic 
channels at various levels. 

Guideline to States Regarding Grant 
of status of Industry to Tourism 

86. SHRI BASUDEV ACHARIA : 
Will the Minister of TOURISM AND 

CIVIL AVIATlON be pleased to state: 

(a) whether Union Government 
have given some guidelines to the 
States with regard to the granting of 
status of industrY to tourism; 

(b) if so, the details of the guide lin. 
es ; and 

(c) the facilities and concessions that 
will be available for tourism by geltinll 
the status of an industry? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRl ASHOK GEHLOT): 
(a) to (c). The Approach Paprr 
for the Seventh Five Year Plan 
approved by the National Develop­
ment Council (NnC) in July 1984 reo 
commended that Touri~m should be 
accorded the status of an Industry. The 
State Governments have accordingly 
been requested to declare tourism as 
an industry So Ihat concession availa. 
ble to other industries also become ap­
plicable to Tourism. In response to this 
the following States have already 
ilantcd Tourism the status of Industry. 
MCihalaya, Karnatak.,l., West Benlal, 
Himachal Pradesh and Orissa. 

Vi.lt of Mlni.ter for National Security 
of Sri Lanka 

81. SHRI CHITTA MAHATA : Will 
the Minislerof EXTERNAL AFFAIRS 
be plea6ed to slate; 
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(a) whether Minister for Nation~l 
Security of Sri Lanka visite~ India 
during the month of. Febru~ry, 1985 
and had a discussion with variOUS VIPs 
including the Prime Minister; and 

(b) if so, the outcome thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRC:;(SHRI KHURSHEED ALAM 

KHAN) : 

(a) and (b). Yes, Sir. He had a dicus­
slOn with the Prime Minister on the 
Tamil ethnic problem in Sri Lanka and 
bilateral matters. He also ~et In~ian 
leaders and officials. The discussIOns 

were useful. 

Setting up of a National Integration­
Cum-Human Rigbts Commission : 

88. SHRI CHITTA MAHATA 
Will the Ministl.:r of HOME AFFAIRS 

be pi eased to slat e : 

(a) whether it is a I',\ct that Govern­
ment have received a proposal to set 
up a National Integration-cum-Human 
Rights Commission; (md 

(b) if so, the details thereof and 
decision taken so far in the matter? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATl RAM DULARI SINHA): 

(a) and (b). Yes, Sir. such a 
recommendation has been made by 
the Minorities Comnllssion in their 
Fourth Annual Repon for the period 
1st January, 1981 to 31st march, 1982. 
The Commiss ion itself did not specify 
the details of such a Commission. 

2. As regards the Government's 
dcdsion in this reKard, it W'l~ explai­
ned that the existing constitutional 
safeguards such as the Fundamental 
Rights. the Directive Principles of 
Stat e, Policy, t he prot ect iv e provisions 
for Scheduled Cast es, SchedUled 
Tribes, the weaker sections and the 
minorities, the writ jurisdictions of 
the Courts and the existing insti-

lutional framework of the Minorities 
C011'~ission, the scheduled Castes 
and Scheduled Tnbes Commission and 
the offices of the Special Officers for 
Scheduled Ca~tes and Scheduled 
Tribes and the Linguistic minorities 
as also the National Integration Coun­
cil and its Committees provide adequate 

lsafeguards to such sections of society. 

Cut in Size of Annual Plans for 
States 

g9. SHRI B.V. DESAI: Will the 
Minister of PLANNING be pleased to 
state: 

(a) whether Planning Commission 
has curtailed the size of annual plans 
of the Stat cs ; 

(b) if so, whether this was neces-
sitated because of the resources. 
constraints; 

(C') whether Ihis cut had led to 
postponement of finalisation of the 
outlays for some of the States; 

(d) whether Stlllcs annual plans 
have been cleared by the Commis­
sion; and 

(e) if so, to what extent their ori­
ginal plans have been reduced? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI K. R. NARAYANAN): (a) to 
(e). The Annual Plans 1985-86 of 
the Slates have not yet been finalised. 
In view of the fact that a number of 
the Slates had to go to the polls early 
in Mar(.h, it was considered that it 
would be appropriate to have the dis­
cussions with the Stat es for the finaH­
satio.l of their Annual Plans aftrr the: 
elections. 

Settlement or Assam Issue 

90. SHRI B. V. DESAI: 
SHRIMATJ GEETA 
MUKHERJEE: 
SHRI BALASAliEB VlkHE 
PATIL : Will the Minister of 

HOME AFFAIRS be pleased to Btat' : 
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(a) wheth er the A~snm agitat ion 
leaders have softened their stand and 
have agreed for disenfranchisement of 

- i1Iegtll immig"rants between 1%1-71 ; 

(b) if so. whether this attitude of 
Assam agitators hr.s improved (he 
prospects of agreement in regard to 
settlement of Assam issue; 

(c) if so, whether a:1y solut ion to 
the pfobl em has been reached: and 

(II) ifnot, by what time the final 
a!lreement is likely to be reached? 

THE MINISTER OF HOME AF­
FAIRS (SHRI S. B. CHAVAN) : (a) to 
(d). Informal discussions have been 
held between representatives of the 
Government and the agitation leaders. 
While no specific solutions have emer­
ged, Government arc hopeful that 
solutions acceptable to all concerned 
will be found at an early date. 

Declaration of no Man's Land Along 
Indo-Pak Borders 

91. SHRI B. V. DESAI: Will the 
Min;ster of HOMF. AFFAIRS be plea­
sed to state: 

(a) whether Government propose 
to declare as no man's land the 500 
metre stretch along the Indo-pak 
border in the State of Punjab to check 
the movement of extremists; 

(b) if so. whether the three dis­
tri ets of Amritsar. Gurdaspur and 
Ferozepur will be covered under this 
scheme; 

(c) if so, whether barbed-wire fen­
cing is also being considered as one of 
the steps for checking this; and 

(d) what are the other methods 
being considered? 

THE MINISTER OF HOME AF­
FAIRS (SHRI S. B. CHAVAN): (a) . 
to (d). No such proposal is under 

Oovernment's consideration at present. 

"Clearance to Telur,c Ganga Project'"' 

92. SHRT N. VENKATARATNAM : 

Will the PRIMF MINISTER be 
pleased to state: 

(a) whether the Telugu Ganga pro­
ject aimed at supplyillg drinking water 
to Tamil Nadu and irrigation faeili­
ties in Rayulnseema in Andhra Pradesh 
has been clcared by the Union GOVe-lIl­

ment : and 

(b) if not, the reasons theref!'r ? 

THE MINITSTER OF STATE IN 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRJ BJR SEN) : 

(a) No, Sir. 

(b) An Expert Group has b~en eon­
st itut ed by the Department to visJI the 
site and collect necessary additional 
data fer a realistic envir('nnH'ntal im­
pact aSsessment. The projt:ct will be 
considered aft cr the necessary data 
hilS been received. collated and analy­
sed. 

Guidelines for S('f1in~ up of Projects 

93. SHRIN. VENKATARATNAM : 

Will the Minister of PLANNING 
be pleased to state: 

(a) the guidelines for the Unicn 
Government tn' take up pTojrct for 
itself in the state~ : 

(b) number of such projects h ken 
up by Union Government in other 
States. and the cost thereef; 

(e) number of ea<:h project reques­
ted hy Government of Andhl a Pradrsh 
to be taken up by Union Government; 
and 

(d) whether Go\!err.ment have 
taken them up; if not, the reasons 
therefor? 

THE MIN1STER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI K. R. NARAYANAN) : (a) 
The Central Government takes up pro 
jec!s in sectors that falI within its 
jurisdiction (Central or conCUfTrnt 
lilt) I1'cnerally on the basil of develop-
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mental needs and 01\ techno-economic 
considcrat ions. 

(b) In the absence of any indica­
tion of the period and the minimum 
capita I cost of an individual project 
in respect of which the information is 
being sought, the time and effort 
requ ired for th e collectIOn of informa­
tion will not be commensurate with 
the purpose to be achieved. However, 
th .. quantum of investment in telms of 
gross block in different states obtain­
ing at the end of.31.3-1983 in the 

C .ntra) Pub) i:: Ent erpris es as report ed in 
the. Public Enterprises Surv(y (1982.83) 
of the Bureau of Public. Enter­
prises. . GoveJnment of Ind·ia is indio 
cated in the state'!lent enclosed. 

(c) and (d). In the ::bsence of any 
indication of the period and the mini­
mum capital cost of the in'dividual 
projects the time and effort required 
for the collection of informatioo, will 
not be commensurat e with the purpose 
to be achi eved. 

Statement 

SI. No. Name of the state/Union Territory Value of Gros~ Block 

as on* 31.3.1983 

1. 

2. 

3. 

4. 
S. 

6. 

7. 
8. 

9. 
10. 

11. 

12. 

13. 

14. 

IS. 

16. 

17. 

18. 

19. 

20. 

H. 

Andhra Pradesh 

A~"am 

Bihar 

Gujara! 

Haryana 

Himachal Pradesh 

Jammu & Kashmir 

Karnataka 

Kerala 

Madhya Pradesh 

Maharashtra 

Orissa 

Punjab 

Rajasthan 

Tamil Nadu 

U tlar Pradesh 

West Bengal 

Delhi 

Goa 

Other States/Union Territories 

Unallocated 

Total: 

2118.60 

1556.38 

4692.33 

1114.S5 

314.70 

168.11 

23.91 

1064.82 

617.53 

3861.02 

3993.22 

1522.45 

48S.85 

543.47 

1332.75 

2490.57 

2394.14 

995.49 

II. 97 

242.79 

2424.04 

31968.69 

• Gross Block for this purpose includes c~pital wOlk in progrcss, ur.alJocl'.ted capital 
expenditure ard other misce1!:.reocs :tsscts-bcsides the original ~ost of procuring 
and ercctirg the fixed essets. 

Source: Public Enterprises Survey 1982·83, Bure3u of Public Enterprises, Govern­
ment of India-Page. 10. 
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Trial of Hljacker~. 

94. SHRI LAKSHMAN MALLICK: 
W ill the Minister of EXTERNAL 

AFFAIRS be pleased to state: 

(a) whether Government's attention 
has been invited to 1he news item in 
Hindustan Times dated 16 February, 
1985 that 'Khalistan' protaaonists are 
sendingateam of legal experts to 
Pakistan in connection with the trial 
of Sikh hijackers; and 

(b) if so, the details in this regard.? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL AF­
FAIRS (SHRI KHURSHEED ALAM 
KHAN) : (a), Yes, Sir. 

(b) The Government of Pakistan 
have informed us that, under Pakistan 
laws, foreign lawyers are not permitted 
to appear before Pakistan courts but 
consultations can take place wi,th fore­
ign lawyers outside the ~·ourl. 

"World Meet of Poets" At Delhi 

95. PROF. SAIF-Un-DIN SOZ: 
Willihe Minister of EXTERNAL 

AFFARS be pleased to state: 

(a) whether the world meet ot Poets 
was to take place in Bharat Bhawan 
(Bhopal) in the last week of February, 
1985; and 

(b) whether the venue had been 
shifted to Delhi at the eleventh hour? 

THE MINlSTER OF STATE IN 
THE MINISTRY OF EXTERNAL AF-. 
FAIRS (SHRI KHURSHEEl.> ALAM 
KHAN) : (a) The Valmiki World Poetry 
Meet was originally due to be held 
in November, 1984 under the Joint 
sponsorship of Indian Council for Cul­
tural Relat ions and Bharat Bhavan, 
Bhopal. The inaugural and •• Iosing 
sessions were due to be held in New 
Delhi whereas other sessions would 
have been held 'n Bhopal. The post­
poned Me..:t was held in Delhi March 
1 to 7, 1985 under the sole sponsor­
ship of ICCR. 

(bJ No, Sir. 

Decline In Tourist Traffic 

9fi. SHRJMATJ JAYANTJ PAT· 
NArK: Will the Minister of Touri~m 
AND CIVIL AVIATION be pleased to 
state: 

(a) whether there has been a sharp 
.decline in the growth of tourist traffic 
in the country in 1984-85 ; 

(b) if so, the main factors reSpon­
sible therefor; 

(e) the details of the fall in the 
tourist traffic: 

(d) the larget of tourists set for 
1985.86; and 

(e) the steps propost:d to be taken 
to achieve the target in 1985-86? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI ASHOK 
GEHlOT): (a) 10, (b). Foreign tourist 
arrival during 1984. excludina the 
nationals, of Pakistan and Bangladesh 
852, 503 as compared to 884,731 ar­
rivals during J 98 3. The marginal decline 
was msinly,due,to internal djsturbances 
in some parts of the country in the 
latter half of the year and their adverse 
media coverage abroad. 

The proposed target for 1985 is 
one million tourist arrivals. The 5t'eps 
being taken to achieve this target in­
clude aggressive overseas pUblicity 
campaign with special emphasis on 
conference facilities, holiday resorts 
in India, stepping-up of publ ie rcla­
tion with tour-operators and travel 
agcnts, participation in international 
travel fairs and exhibitions, the deve­
lopment of infrastructural facilities and 
improvement of transport systems. 

Outlay for Women's Welfare in Sne­
nth Plan 

97. SHRIMATI JAYANTJ PAT­
NAIK: Will the Minister ofPLANN­
ING be pi eased to atat e ; 
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(a) the total outlay proposed for 
the Seventh Plan for schemes regarding 
women's welfare; 

(b) the various womcn welfare 
works to be included in the Seventh 
Ph," proposal;. 

(c) the St:v(T.th I)lan lalllet set for 
the development of women under those 
welfar! schemes; and 

(d) the d~taiJs thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY Ol~ PLANNING 
(SHRI K.R. NARAYANAN) : (a) to 
(c). The Seventh Plan is still under 
preparat ion. The propcsed out lays, 
schemes. and targets. are yet to be 
fin a Iised. 

(d) Does not arise. 

[ Translalioll] 

Loss Suffl'red by lTDe Hotels 

98. SHRI MOOI. CHAND DAGA : 
Will the MiniMer of TOURISM AND 

CIVIL AVIATION be pleased to state: 

(a) the total number of hotels be. 
ing run by the India Tourism Develop. 

ment Corporation in the country, which 
have sufft:red loss during 1982, 1983 
and 1984 and the extent of loss suffer­
ed in each of these hotels alongwith 
the reasons for the loss; and 

(b) the amount invested in each 
of the hotels incurring profit and 
whether the relu!n on each 
hotel is equivalent to II per cent of 
the capital invest cd in esch of them? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRJ ASHOK 
GEHlOT) : (a) A statement showing 
the profit and loss account in respect 
of ITDC hotels pertaining to the finan­
cial years 1981-82, 1982-83 and 
1983-84 is appended at statement 
'A'. 

The ma in reason~ for the loss su­
ffered by cert~An ITDC hotels are de. 
cline in tourist traffic, creation of sur. 
plus hotel capacity in Delhi, heavy bur­
den of depreciation and interest for 
commissioning new hotels and the fact 
that some of these hotels had to be 
located for purely promotional and 
commercial reasons. 

(b) N eeessary information is given 
at statement sB' 

Statement-A 

(Rs. in lakhs) 

S. No. Name of the Unit 81.82 82·83 83·84 

2 3 4· 5 

1. AShok Hotel, New Delhi 189.84 124.90 3.10 

2. Hotel Asholl. Bangalore 4.21 (-) 47.64 (-) 5.49 

3. Akbar Hotel, New Delhi 89.12 109.28 (-) 18.0] 

4: Kovalam Ashok Beach Resort, 

Kovalam (-) 18.49 (-) 10·34 1.35 

5. Qutab Hotel, New Delhi 0.11 10·75 (-) 2.1 S 

6. Lalitha Mahal Palace Hotel, 
Mysore (-) 5.95 (-) 2.34 (-) 1.09 
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7. Hotel Airport Ashok, 

Calcutta (-) 7.61 (..:,_ ) 10.47 38.53 

8. Samrat HOlel, New Delhi (-) 70.89 (-) 206.67 

9. Janpath Hotel New Delhi 14.70 41.09 68.00 

10. Hotel Varanasi Ashok 

Varanasi (-) 2.97 (-) 8.17 0.34 

11. Hotel Jaipur Ashok, Jaipur (-) 7.11 (-) 3.19 t-) 3.75 

12. Kanishka Holel New Delhi (-) 24.11 51.10 

13. Lodhi Hotel, New Delhi 14.51 27.87 23.16 

14. Ranjit Hotel, New Delhi 5.99 7.42 (-) 8.62 

15. Holel Hassan Ashok., 

Hassan 0.63 (-) 0,72 (-) 1.68 

16. Laxmi Vilas Palace Holel, 

Udaipur 1.56 6.58 11.65 

17. Temple Bay AshOk Beach 

Resort, Mamall .. puram (--) 2.80 (-) 3.91 (-) 3.22 

18. Hotel Kalinga Ashok, 

Bhubaneswar (-) 1.25 4.64 3.41 

19. Hotel Madurai Ashok, 

Madurai (-) 10.20 (-) 8.95 (-) 6.67 

20. Ashok Yatri Niwa~, New 

Delhi (-) 26.71 (-) 14.18 

21. Hotel Jammu Ashok, 

Jammu (-) 5.65 (-) 2.76 (-) 2.32 

22. Hot el Aurangabad Ashok, 

Auranlabad (-) 11.80 (-) 6.10 (-) 1.06 

23. Hotel Khajuraho Ashok., 

Kluijuraho (-) 3.53 (-) 6.45 (-) 3.34 

24. Hotel Pataliputra Ashok, 

Patna (-) 7.49 (-) 7.71 (-) 9.48 
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Statement-B 

Name of the Units Equity Capill~ %age o.f 

return on 

Capital 

1981.82 (Rs. in lakhs) 

1. Ashok, New Delhi 281 t 2 67.5 

2. Janpath, New Delhi 

3. Lodhi, New Delhi 12.49 116 . .2 

4. Ranjit, New Delhi 

5. Ashok Bilf'1galore 122.79 3.4 

6. Akbar. New Delhi 85.20 104.6 

7. Hassan Ashok 8.86 7.1 

8. LVP Hotel,Udaipure 17.48 8.9 

9. Qutab, New Delhi 51.36 0.2 

1982.83 

1. Ashok, New Delhi 373.67 33.4 

2. Janpath, New Delhi 17.72 231.9 

3. Lodhi, New Delhi 8.40 331.3 

4. Akbar, New DeIhl 77.73 140.6 

5. L VP Udaipur 17.36 37.9 

6. Kalinga Ashok, Bhubaneswar 29.93 15.4 

7. Qutab, New Delhi 47.11 22.8 

8. Ranjit, New Delhi 

1983.84 

J. Ashok, New Delhi 464.59 0.7 

2. Janpath. New Delhi 21.55 315.5 

3. Lodhi, New Delhi 14.93 155.1 

4. Kovalam Ashok 102.56 1.3 

5. LVP Udaipur 21.26 54.8 

6. Airport Ashok, Calcutta 156.73 24.6 

7. Ka1inaa Ashok, Bbubaneswar 27.89 12.2 

8. KanishJr.a, New Delhi 548.37 9.3 

9. Varanaai Alholr. 60.80 0.6 
.... ;ti· , i. ,E9.L .L_l • .. 
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Increase in' Import of Fire Arms 

99. SHF I MooL CHAND DAGA : 
Will the Minister of HOME AFFAIRS 

be p' eased to "late: 

(a) whether his attention has been 
drawn to news-item 'Firearms Import 
on the Rise' appearmg in times of 
IndiatNew Delhi, dated 20th Decem­
ber, 1984 ; 

. (bl if so, the figures of such im­
ports for the last three years showing 
the name of the foreign country, 
name oftheState in theeountrv, giving 
yearwise breakup; and 

(d whelher the number is on the 
hcrcase or decrease as compared to 
thc period prior to laa three years 
and rcasons foJ' the same?' 

THE MINISTER OF STATE IN 
THE MINISfRY OF HOME AF­
FAIRS (SHRIMATl RAM DULARI 
SINHA): (a) Yes, Sir. 

(bl and tc). The informlli<)n is 
bcing collected and will be laid on 
the table of the House. 

Sdn1~YS of National Statistical syste~n 

100. SHRI S. M. GURADDI : 
Will the Minister of PLANNING be 
pleased to state: 

(a:) the major periodicals and sur­
veys of thc national statist;cal sys­
t<;m; 

(,tt) the periodicity 'fixed for perio­
diCals ar.d 5uneys 

(c) the time lag in their publica­
tion compared with the basic norm 
recommended by the Estimates Com­
mittee in its 33rd Report 1981-82 
viz that the time la~ for all periodicals 
and time-series statisti::s should not 
exceed the periodicity of the statis­
tics; UT'd 

(d) what steps are being taken to 
reduce the time lag where it is exces­
sive? 

THE MINIS1'ER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI K. R. NARAYANAN) : 

(a) A Jist of major publications and 
surveys of National Statistical Sy stem 
is giVen in the statement attached. 

(b) Periodicity is indicated in the 
statement mentioned at (a) above. 

(c) The norm and the lime lag are 
also given in the statemc:nt referred 
to at (a) above. 

(d) SI cp, being taken include 

(il Rcpl:!ccl11ent of out-dated 
an.d obsol et e d.:ta processing 
equipment by the modern 
direct data entry system at 
the data·ProeessinK Centres 
of the Department of Statis­
tics and restructuring of 
staff for efficient handling of 
the new system. 

(ij) Setti ng up of a captive print­
ing unit in one of the Gov­
ernment of India Presses to 
meet the printinp- require­
ments of the Department of 
Statistics, 
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SI. No. Publication/Survey 

2 

1. Statistical Abstract India 

(Annual) 1982 (data up to 

M,lrch, 82) . 

2. Statistical Pocket Hook, 

India (Annual) 1983 (data 

upto March. 83). 

3. Monthly Abstract of 

Statistics (Monthly) . 

.{ Basic Statistics relating to 

~ndian Economy (Annual) 

1981-82. 

5. India's Economy in Figures 

(Annual) 1983·84 

6. National Accounts Statistic, 

(Annual) 1984 (data L.pto 

1'981- 82) 

7. Annual SurveY (If Industries 

(Annual) 1981.82. 

8. Index of Industrial 

Production (Quick) Monthly. 

9. Economic Census 1980. 

10. Directory Manufacturing 

Establishment Survcy 1978-79 

Statement 

Month of 

rei eaSe 

printin~ 

3 

Nov. 84 

Dec. 84 

July. 84 

Dcc. 84 

Jan. 84 

Feb. 85 

Feb. 85 

Feb. 85 

Apr. 84 

11. Directory Establishment Survey 

1979·80. 
(i) Trade 

(ii) Hotels and restaurants 

.(iii) Services 

(iv) Transport 

12. Sarvckshana (Quarterly) 

Aug. 84 

Sep. 84 

Feb. 85 

Mar. 85 

Aug. 84 

Writtell Answers l,d 

Norm* 

(month) 

4 

12 

12 

12 

12 

12 

12 

2·3 
years 

12 

12 

12 

12 

12 

3 

Time lag 

(month) 

s 

32 

21 

28 

9 

22 

18** 

7 weeks 

4 years 

54*~ 

46*-

47*· 
5.2*111 

53** 

4 

. ~i~ norm recommended by the Estimates Committeo, 3 3rd .Repo;t, 1981.8.," 

·"'{cgm lbe completion of field work. 
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-13. Employment-Unemployment and 

COl1'>Umer Expenditure 1983 

3 4 

(Quinqucnntial) Feb. 85 

Priority results made 

AVililable to PllInninc 

Commission 

14. Non Factory MJ.nufacturing Own 

Account and non-Directory 

(Quinquennial) 1978·79. 

15. Unorganised Trade, Transport, 

Hotel aad Restaurants, and 

Services Own account and non­

Directory (Quinquennial) 1979·80 

Relief For Sri Lankan Tamils in Tamil 
Nadu; 

101. PROF. P . .T. KURIEN: Will 
the Mi~ister of HOME AFFAIRS be pl· 
eased to stat e : 

(a) the total amount sanctioned for 
the relief of Sri Lankan Tamils arrived 
in Tamil Nadu ; 

(b) whether Government would set 
up a Central Committee to study the 
grievances of refugee~ in Tamil Nadu ; 
and 

(c) the various measures being tak· 
en t-y the Government to help the 
refugees? 

THE MINISTER OF STATE IN 
THE MINiSTRY OF HOME AFFAIRS 
(SHRIMATl RAMDULARI SINHA): 

(a) An amount ofRs. 62.00 lakhs has 
been released recent Iy to the Govern­
ment of Tamil Nadu as an "on account 
advance" for providing relief faei titie!! 
to the refugees coming from Sri Lanka 
since 4. 2.1985. 

(b) At present, no such proposal is 
under considerat ion of the Govern­
ment. 

(c) On their alfivai in India, the 
r'efu~ees from Sr i Lanka are provided 
free meals at Rilmeswart'm from where 
they are taken to either of the camps 
at Mandapam and Koltapi'Uu. Due to 

14' 
12 Provisional results 

available. 

12 

12~Under Processing 

shortage of accommodation in the exist­
ing camps, _the refugees are also bein, 
accommodated in temporary shelters in 
various districts of Tamil Nadu. They 
are paid '~ash doles and r,tion at subs. 
idised rltes while in camps. Such of 
the refugees who are destitutes are 
also provided clothing and ut en~ils. 

The existing capacity of the manda­
pam and Kottapattu camps is being aug­
mented by renovilting/constructing new 
semi·permanent structures. It has also 
"cen decided to set up a new camp at 
Tuticorin. 

Influx of People Across Border Into 
India 

102. SHRJ AMAR ROYPRADHAN: 
Will the Minister of HOME AFFAIRS 

be pleasaed to state: 

(a) whether it is a f:lct that th e 
problem of Influx of people across the 
"roder into Tndia acute in West Bengal: 

(b) if so, the details in this rel!ard : 
and 

(c) the numbcr of persons who have 
crossed the border inlo India and the 
steps Government propose tuke in thi5 
regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) :'1 
(a) lIIegal crossings by Ban,ladelh nat­
ionals and others across West Banpl 
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border is comparatively more than the 
crossings in Assam IMeghalaya/Trirura­
Balllladesh borders. 

(b) and (c). The number of illegal 
entrants intercepted by the BSF ;1S well 
as received by the BSF from other ag­
encies during the year 1984 is 703 in 
the case of Assam, 122 in the case of 
Meghalay?, 2616 in. the Case of Tripura 
and 21331 in the case of West Bengal. 
All the infiltrators mentioned above 

'were sent back to Bargladcsh. Cop-stant 
vigil is maintained by the BSF in the 
border. Additional BSF un ts have been 
inducted and more border out-poSIS 
have been established. More watch tow­
ers are being erected and patrolling 
over land and riverine routes has been 
intensified. 

Penon. Brou~ht Above PoverJy Line 
Under NREP 

103. SHRI AMAR ROYPRA-
DHAN : Will the Minister of PLAN­
NING be pleased to state: 

(a) the number of persons who have 
so far come above poverty line under 
the National Rural Employment PIO­

Il'amme in each State; and 

(b) steps Government propose to 
take to bring the remaining persons 
above the poverty line? 

THE MINISTER OF STATE IN 
THE' MINISTRY OF PLANNING 
(SHRI K. R. NARAYANAN): (a) The 
National Rural Employment Programme 
aims at generation of additional employ­
ment opportunities in the rural urer.s 
to the extent of·300·400 million mar-d. 
ays per year. This is mainly to alleviate 
rural poverty by generation of guinful 
employment. It is not po~sible to say 
how many persons may huve crossed the 
poverty lin e as a re suit of Natior,al 
Rural Employment Prcgramme as it is 
part of a larger integrated strategy and 
ia not aimed al Selecled individual 
households. 

, , 

(b) In addition' to National Rural 
Employment Programme. several other' 
Programmes fOI poverty (allevw.tion 
such as Integrated Rural Development 
Programme ORDP),& Rural ,Landless 
Employment Guarantee Programme 
(RLEGP) have 01150 been take.n by the 
Government and would be contir.ucd in 
the Seventh Plan. 

West Bengal:s Plan For 1984-&5 
J04. SHRI SANAT KUMAR 

MANDAL: Will the Minister 0 f 
PLANNING be ple;:scd to state: 

(a) whether the Centre hLs siree 
taken any final deci~ion on·the size of 
the west Bengal Stat c' s Pl;:n for 
1984·85 ; 

(b) if so, the capital outlay of the 
plan as approved ::1.gair.st the State's 
proposed Rs. 748 crore,s and the broad 
outlines of the approved Plan; and 

I 

(c) the reasons for drastically reduc­
ing the size of the plan? 

THE MINISTER OF STATE I,N 
THE MINISTRY OF PLANNING 
(SHRI K. R. NARAYANAN) : (a) 
Since .th~ state Goverr1ne!1t has not 
been uble to find resources to finance 
the Plan of the size it wants, it has not 
been possible for 'he Cenlre to ttke 
a final decision. 

(01) and (c). Do not ::rir.c. 

Spying Activities tTncrrtllcd in Capital 

106. SHRI DHARAM PAL SINGH 
MAILK: ., , 

SHRJ ANAND SINGH : 
SHRI SRIHARI RAo : 
SHRI G. V. RAMA RAO : 
SHHI BALASAHFB VIKHE 
PATEL: 
SHRI CHiNTAMANI JENA : 
SHRI SANAT KUMAR 
MANDAL : WiIIlhe Minister 

of HOME AFFAIRS' be pleil~cd to 
state: ; . : 
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(a) whether spying acti hies which 
have recently been unearthed in the 
cap.ital have since beon inquil cd into; 

(b) if so, thc findjl'Ss ther.cof ; 

(c) part icu'ars of persons found in­

volved ; and . 
(d) the action taken or proposed to 

be taken by Government against the per­
sonsfound irw'olved i~ spyi~gactivities? 

,THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI­
MATI RAM DULARI SINHA) : la) to (b). 
The case imolving leakage of classified 
doc uments in whi;h some persons inclUd­
ing Government employees have been 
Ilnested is still U1:der investigation. It 
will 001 be in .the interest of. proper in-

_ ,.,c&\iption to make uoy disclosure or 
furnish 'alW' infol'llll\tio<1:pertaining to the 

.oa.&.e 

Meeting of As'un \frican LC:.lal Consul­
tative Coml'littce Kathmandu 

1.()7. SHRI AN AND SINGH: Will 
the Minister of EXTERNAL AFFAIRS 
be,pleased,to state: 

(a) whether Ihe Asian African Legal 
Consultative Committee met in Kath­
mandu (Nepal) in the firsl-seeo1U week o'f 
February, 1985, to discuss the concept 
of Zone of Peace and the proposal for 
declaring the Indian ocean as a Zone of • 
Peace; 

(b) 'd ~o, the stand taken by the 
Indian delcgati~n therein; and 

(c) the outcome thereof? 

THE Mlb>lISTER OF STATE IN THE 

,MINISTRY OF EXTERNAL AFFAIRS 

(~Rl KHURSHEED ALAM' KHAN) : {al 
. res, Sir. The'exact agenda item was "the 

C.onccpt of P~ace Zone, in International , . , 
.Law a~ its frfJ11e-work' '. ,{ 

(b) In the context of this agenda item. 
the Indian Deleaation expressed its strong 
support for the Indian Ocean as a ZO:1C of 
11e<lce. 

(e) There was a general consensus 
that the subject matter of Ihe agenda item 
be studied by the Secretariat in the light 
of the statements made at the Conference 
and that the law be taken up at the next 
Sesson of the Asian-African Legal 
Consultative Committee •. 

Development Plans for And~man and 

Nleobar Islllnd~ 

108. SHRI CHITTA MAHATA: Will 
the Minister of HOME AFFAIRS be pleas­
edtostate: 

(8) What steps have been taken for 
the special plans for the proKress and 
development of Andaman and Nicobar 

Islands in the Seventh Five Year Pia" ; 

and 

(b) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI­

MO\TI RAM DULARI SINHA): (a) and (b). 

,The following allocation of funds for the 

Sixth Five Year and Annual Plans 1984-8S 

and J 985-R6 of the Union Territory 

of Andaman & Nicober Islands have been 

made: 

Approved outlay of the Sixth Five 

Year Plan Rs. 96.60 crores. 

Approved 

1984-85 

outlay for the year 

Rs. 28.90 croreS. 

Approved outlay for the year 

1985-86 Rs. 33.50 croreS. 

Seventh Five Year Plan for the Union 

Territory of Andaman & Nic~cr is iD 
the. procn~ of; fiualizat ion. , ' 
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Pro"ess Made by Indian Antarctica 
Expedition 

109. SHRI RALASAHE8 VIKHE 
PATIL : Will the PRIME MINISTER be 
pleased to state: 

(II) the progress so for made by the 
Indian t\:ntarcticil expedition .; 

(b) What schemes the expedition has 
be~n entrusted with ; 

.(c) how are they being implemented; 
and 

(d) whether we have been able to 
earmark the area of our operation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO­
LOGY AND IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY SPACE AND ELECTRONICS 
(SHRI SHIVRAJ V. PATIL): (a) The 
Fourth Indian Antarctic Expedition sailed 
frolll Goa on December 4. 1984. It 
landed on Antarctica on December 28, 
1984. Artel a stay of over 2 months on 
the frozen continent the expedition team 
started its return journey on march 1. 
1985. The expedition team is expected to 
reach Goa around March 25, 1985. 

(b) The expedition members have 
carried out scientific experiments in the 
fieldS of geology, geo-physics, glaciology 
meterology, biology and oceanography. 
They have carried out surveys and experi­
ments to identify the mineral potential of • 
the area. established a direct high fre­
quency communications link between' 
India and Antarctica, carried out main­
tenance of the permanent Indian Antarc­
tic station, constructed additional accom­
modation and laboratory Space, erected 
a large garnlge for parking of vehicles and 
storage of equipment. and built a small 
field il At ion in the hills at a distance of 
about 60 kilometrc§ from the permanent 
Indian Antarctic station. 

(e) Proarammes are beinF implement­
ed through persons drawn .from different 
scient Il\c laboratories, research institu' 
tions, government d~partments and uni-

versities. Logistic support for the expe­
ditions is provided' by members drawn 
fr~m the Indian Army, Navy and the Air 
Force. 

(d) Our area of OPeration in Antarc­
t iea has cl[tcndco (0 4000 sq. kilometres 
around the site of the permanent Indian 
Antarctic station. 

Concession to Electronics Industry 

110. SHRI K. KUNJAMBU : Will the 
PRIME MINISTER be pleased to state: 

(a) whether any new concessions have 
been announced by Government for the 
electronics industry; and i I. 

(b) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH­
NOlOGY AND IN THE DEPART­
MENTS OF OCEAN DEVELOPMENT 
ATOMIC ENERGY. SPACE AND ELEC­
TRONIC (SHRJ SHIVRAJ v. PATIL) : (a) 
and (b). No new concessions have been 
nnooun ~ed by the Government recently 
for the Electronics Industry. In Novem­
ber, 1984 Government had however anno­
tlnced TC'dllction in Customs Duty on : 

(i) Import of certain raw material 
for Component Industry; and 

(ii) Import of certain raw material! 
compon ,nts required for computer,manu­
facture and on computer system. 

Representation for Extension of Sub-Way 
at KbaraKPur 

111. SHRI NARAYAN CHOVBEY: 
Will the Minister of RAILWAYS be 
pleased to stat c : 

(a) whether Government had receiv:d 
any r.cpresentation for extension of the 
sub way at Kbarngpuc t~ the new bus stand 
at Kharagpur on ~outh Eastern Railway; 

(b) whether Government are aware 
that the fOlmer Railway Minister had 
assured that the sub way would be extendd 
cd as per publiC demand' as njatin­
h iJhway onr bridge is difficult to b.c useg 

, 
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by thousands of old and ailing passengers; 
and 

(c) whether Government would take 
steps to keep the promise of the former 
Railway Minister and extend the sub way 
upto the present ano new bus stand? 

THE MINISTER FOR RAILWAYS 
(SHRI BANSl LAL); (a) Yes, Sir. 

(b) Yes, Sir. Thc proposal was to consider 
it for inclusion in 1985-86 Budget subject 
to availability of funds. A foot-over 
bridge is already available at Kharagpur 
to enable the pas~engers to go from onc 
side to another and conn !ct ing all 
platforms, as is the general practice on 
othcr. stations. 

(c) Due to seVere cut in funds, it has 
not been possible to consider this work 
for inclusion in 1985-86 Budgct. 

Work Load to K. G. Students 

113. SHRf K. PRADHANI : Will the 
Minister of EDUCATION be plcased to 
state: (a) whether a recent study by th! 
National Institute of Public Co-operation 
and Child Development has rcvc(lleli that 
KG worklo~d is injurious to kids (;nd 
discouralles carly schooling of children; 
and 

(b) if so, wheth ~r Government have 
CllalUined the research study conducted by 
the above Institute and taken necessary 
steps to sct matterS right 1 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT): (a) The study is 
yet to be completed. 

(b) Docs not arise. 

Modernisation of Jalplliguri·Darjeeling 
Railway Section 

114. SHRl ANANDA PATHAK: Will 
the Mini,ter of RAILWAYS be pleased to 
state: "', 

(.) whotller there is aoy propo~l to 
modem ise thc Jalpaiauri·Darjeelina 
So~tion of r.i1woI.)' in N~rtb Bcnpl to ,. 
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make the train journey more attract ive 
there; 

(b) if so, the details thereof; and 

(e) the steps taken so far in this 
regar.d, if any? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL),: (a) to (c). A pro­
posal has been approved. for the impro­
vement of the New Jalpaigun-Darjeelinlt 
narrow gauge train service coaches which 
provide for modern sitting accommodation 
with cushion scats and large glass Will. 

dows for bettcr view of the ouuid.: 
scenely. Bath room facilities are also be­
ing modernised. 4 such modernised 
coaches have been pressed into servicc. 

Construction of Bridge Over RaiJw8) line 

II S. SHRI RAMASHRAY PRASAD 
SINGH: Will the Minister of RAI1.WAYS 
be pleased to state: 

(a) whether Government arc aware that 
Railway Station Nagda on Western Railway 
is an important Junction being industrial 
area with the coming up of industries thcre; 

(b) whether Governmcnt arc also aware 
that a large number of people of Nagda 
cross the Railway line to come to Birla­
gram, the industrial centre and every year 
there are accidents; 

(c) if so, whether there is a demand 
for constructing a bridjle ovcr the r~i1wa)' 
line; and 

(d) if so, tile tilCPb being takcn to meet 
the dcmanu of the peopl e of thc arca ? 

THE MINISn.R OF RAILWAYS 
(SHRI BANSl LAL); (a) & (b). Nagda is 
an important Junction on Delhi-Bombay 
Trunk Routc. For for the usc of puscn,er. 
at· Statioo. tWO foot over bridles arc provo 
ided conncctinl Nagda tOWIl' on North and 
Birla&ram on South side of the Statioo. Ai 
a part of K.ola-Nalda doublio& project the 
Railwai has also conslructed a road Ovcrbr· 
>dle. on }ollori& R~&d wbil:h braDchc~_ I?Il' 

I. 
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'to Birlagrarn, There have b.:en no train ac· 
cidents. There milht have been some cases 
of accid ent s involving persons crossing tra· 
cks at unauthorised locations. 

(c) & (d), A" per elltant rules. the pro· 
posals for new foot over briJge~ required 
for the use of general publiC and new road 
over Junder bridles arc to be sponsored by 
the State Government/Local Author ity and 
entire cost has to be borne by them, In 
case of road overbridges replacing existing 
level crossings. Railway bear broadl) 
SO % of the cost. So far no proposal ha~ 
been received from the Stati: GI)vt,/Local 
Authority to provide additional foot!road 
overbridge. 

Recommendations of Regional Conferenre 
On Women And House Hold 

116, SHRI K, RAMAMURTHY : Will 
the Minister of SOCIAL AND WOMEN 
WELFARE be pleased to state: 

(a) the action bein~ taken on the reco· 
mmendations of the Regional Conference 
on Women and HOllsehold held In New 
Delhi from January 27 to 3 I. 1985, with 
particular emphasis on the recommendation 
that the women's movements all over the 
wor ld to parlil"ipatc in the struggle for 
nuclear disarmum('nl to ensure humanity's 
right to life; and 

(b) the aclion heiDi taken by Gover n· 
ment to prevent the usc of sex 5ymbols in 
promotional media throughout the country? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SOCIAL AND WOMEN'S 
WELFARE (SHRIMATI MARAG· 
ATHAM CHANDRASEKHAR) : (a) The 
recommendations of the Conference on 
Women and Houst:hold pertain to wide 
range of activities falling under different 
sectoral Ministries like Ministries of Ext. 
ernal Affairs. labour and Employment. 
H.ealth & Family Welfare. Petrolium & 
Chemicals etc. This matter is beiol ·takl!tl 
up by this Ministry with the concerned 
.Ministries, 

(b) At the instance of this Ministr)', 
the Ministry of Infonnation &: Broadcast. 
ina h'li issued luidcliucs to all the State 

Written Am'll't/'S I to 

GoVernments and Administrations of '(In. 
ion Territories stressing the need for obs· 
ervance decencyin the di~play o~ firm post. 
ers. advertisements etc, etc. 

Increase in Guinea·Worn Disease And 
Affected States 

117. SHRI AMAR SINGH RATHAWA: 
SHRJ MOHAN LAL PATEL: 

Will the Minister of HEALTH AND 
FAMTLY WELFARE be pleased to state: 

(a) whether it ilia fact that'the dreadful 
guinea.worn disease is rapidly increasing 
in the country; 

(bl if so the names of the states which 
are most affected; 

(c) number of persons affected in each 
such states; and 

(d) steps being taken by the Govern. 
ment to eradicate the diseases ? 

THE MINISTER OF STATE IN THE 
DEPARTMr:.NT OF HEALTH (SHRf 
YOGENDRA MAKWANA): (al No, There 
is a declining trend in the incidence of Gui. 
neaworm disease since the implementation 
of the NatiO:lal G lin !JWOflfl Eradicat ion 
Programrne wilh ell·tet from 1982. 

(b) The disc~se is prevalc.lt In the stat. 
e~ of Rajasthan, Madhya Pradesh, Kal'ruu:llca, 
Andhra Pradesh, Mahara htra and Gujatllt. 

(c) ACl.:ording to the reports rel.:eivcd 
during 1984, 40443 Persons Jiving in 79 
districts and S24 Primary Health Centres 
of lhe country were reported to be affected 
With Guineawonl1 disease, 

(d) The following steps are being ta}.;cn 
to cradicat c the disease: 

(i) Active case searches. twice in a 
year for accurate dcltmitation of 
the problem, ' 

tfi) Provision of safe water supply .b. 
through the State Public HcaltD 
Enainectina Departm~lS, 
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(iii) Chemical treatment of water 3 
times during the transmission 
season with temephos 50% BC. 

(iv) Training ofheaIth and engineering 
personnel in the eradicution stral­
egy. 

(v) Health education of the community 
thrC'ugh word of mouth, film 
shows, cinema slide,;, writing of 
slogans etc. 

K-;'cl-Karo Hydcl Project 

118. SHRI PIYUSH TIRKI : Will the 
Minister of lRRIGATlON AND POWER 
be pleased to state: 

(a) .whether Gove'nmenl have decided 
to withdraw the proposed Hyd el proj ect 
of Koel·Karo in Bihar; 

(b) if so, the reasons thereof; 

(c) if nOI, whether Government intend 
10 use force 10 evacuate Ihe tribals of the 
atTected villages; and 

(J) whelher Guvl'rnlllcnt propose 10 

give land for I.tnd 10 the trinals when 
forest land is available for that purpose '? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKAR A­
NAND) (a) No, Sir. 

(b) Does not prise. 

(c) No, Sir. 

(d) According to State Government it 
"is not possibl e to provide land for land 
. to the Oustees as defor estation on 
ecological considerations is not desirable. 

Cut off in Wallon procurement by RaIl­
way Board. 

119. SHRI-LAKSHMAN MALLlK: 
Will the Minister of RAILWAYS be pleas. 
ed to state : 

{ (a) whether it is a fact that Ilailway 
loud's decision to dra6ticaUy cut itl wa-

gon procurements during 1985-86 has 
come as a rude shock to the wagon indus­
try: 

(d) whether it is also a fact that the 
wagon otT·take in 1985-86 would be mere 
5,000 four-wheel ers compared with the 
Railway Board's procurement of OYer 
16300 four.wheelers in 1983-84 and 
12,000 in 1984-85 : and 

(c) if so, the details regarding Gove rn­
ment's policy keeping in view the targets 
fixed to achieve during the 7th Five Year 
Plan? 

THE MINISTER OF RAILWAYS 
lSHRI BANS! LAL) : (a) and (b). Procu­
rement of wagons is based on traffic reo 
quirements and Plan allocation. In 1985-86 
it is proposed to acquire about 5,5000 
wagons in terms of four Wheelers. The 
actual production during 83-84 was 17,141 
four Wheelers. In 1984-85 actual off­
take is expected to be about 12,600 
four wheelers. 

(c) The Seventh PhUl has not yet been 
linalised and the wagon procurement will 
depend on the pl'lI1 ;tllocation and relative 
priorities of investments in ditTerent 
areas. 

Tee&ta Barrage Project 

120. SHRI SUDHIR ROY: 
SHRI P. R.DAS MUNSHI : 

Will the Minister of IRRIGATION 
AND POWER be pleased to state: 

la) whether Government of 
West Bengal urged the Central Govern­
ment to release money for the Tees!a 
Barrale Project and if so, detail. 
thereof; 

(b) Whether Government have releas­
ed the money and if so, when aDd how 
much money was releaSed for the year 
1984-85 ; 

(c) whether Government have lanction­
ed any amount for the year 1985.86 -&n4 
if '0, tbe dotaill thereof; and 
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(d) when the said money would be 
released to the West Bangal Government 
and when the actual work will be comple­
ted? 

THE MINISTER OF IRRIGATION 
AND POWER: (SHRI R. SHANKAR A­
NAND): (a) The Government of West 
Bengal had requested for an addition!'.1 
Plan assistance of Rs. 19.50 crores during 
1984-115 for Tccsta Burrage Project (0 

suppl ement the outlay of Rs. 27.50 crorcs 
provided in the State's Annual Plan ;:nd 
the Budget. 

(bl The State Government incurred" 
an expenditure of Rs. 18 crores only on 
Iris project in a period of 9 months up:o 
the end of Deccmber, 1984 IC!lVing it 

balance of Rs. 9.50 crores as nvailablc 
from its budg.:t allocation for being spent 
in the remaining 3 months of the financial 
year. ('on~idering the ratc of progre~s 
achieved on this pr<,,icct upln December. 
1984, it was secn I h:.t it wouid not be 
possible to utilise any <ldditional funds on 
this project dllring the current financial 

'year·over and abO\e the ;dlocation avail:l-
. ble in thc State'~ Budget. UI~der the dr-

cumstallceS the Centre did 110t sanction or 
release any add I'.ion~d Pian As~istal1ec 
for this project dllflng 19 !l4-~ 5. 

(c) and (d). The Stat e's Plan for 
1985-86 is r.ot yet finalised. ]rrigatioll is a 
State subject and funds fM the execution 
of irrigation projects arc lO be provid.:d 
by the States in their Annual Plans. 
Centre provides block loans.'!I,rants to tile 
States which arc 1101 tied to :Lny Sector 
or poject. Completion ()f the projects's 
works WIll dc;pcnd upon the oUllays th;.t 
will be provided by th~ Stat c ill its an. 
nual Plans. 

Oller of a Dcnloped (>101 to .I{Uil~ays by 

Aunsol-Uurgllpur Developmellt Authority 

121. SHRI AJIT KUMAR SAHA: 
Will the Minister of RAILWAYS be picas­
ed to Italc : 

(a) whether Asansol-Durg!\l'ur deve. 
Iopment Authority otTered tbe RaIlways a 
developed plot free of cost for sellin, up 
a ,oach factory there; 

(b) if so, when the offer was made and 
the details of Ihe said plot; 

(c) whether.! Government have take 
any steps on the said offer; 

(d) if so. the details thereof; 

(e) if not, the reasons for the delay; 
and 

(f) the steps taken or proposed to be 
taken to expedite the matt~r? 

THE MINISTER OF RAILWAYS 
(SHRI HANSI LALl: (a) No, Sir. 

(b) to (0. Do not arisc. 

Spread (If Malarhl lind Steps to Eradi­
catc it 

122. SHRI G.V .. RAMA RAO : Will 
the Minister c: HEALTH AND FAMILY 
WELFARE be pi cased to state: 

{al whether it is a fact that malaria 
is back in a big way Il11d if SO, 5t eps 
(jovcrnrncnt propose to take to eradi­
cate it ; and 

tb) whether Malaria reselrch in the 
country for several d~cadcs had failed to 
control this disease in any effective manner 
and if so. corrective steps taken' proposed 
to be takcn ? 

THE MINlSTER OF STATE IN THE 
DEPARTMENT OF HEALTH AND 
fAMILY WELFARE (SHRI YOGENDRA 
MAKWANA) : (a) and (b). Resurgence 
of Mda.ria aftcr its n~ar-cleminatioll in 
the early sixties has become a common 
feature in many of the developing countries 
After the adoption of the tnodifi.:d plan of 
operation in India' with effect from 
1.4.1977, ther.: has been in general a 
declining trend in the incidence of mala­
ria excepting in certain areas and pockets. 
The thrusl of the control programme· is 
to prevent mortality, reduce mgrbidity 
and to maintain industrial and agricultural 
production by underlilkin, intensive anti­
malari&l meaSure' ill lhese lectorS. Such 
measures have been effectively supported 
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by operational resenrch activit ies over 

the Years. 

Extl'ntion of Rail way Line from Dharma­
Nagar to Agnrtala 

123. SHRI RAJIJRAN RIYAN : 
SHRI BASUDED ACHARJA : 
SHRI AJOY BISWAS : 
DR. SARADISH ROY: 

Will the Minister of RAILWAYS he 
pleased to state: 

(a) whether Government are consider­
ing the long standing demand for extent ion 
of railway line fiom Dharamnagar to Agar­
tala for which the peopl e of Tripum as 
also of the other North Eastern States arc 
facing difficulties since long: and 

(b) if so. tne details thereof; 

(c) whether any progress h:1S been 
made so far; 

(d) if so the details thereof: and 

(c) by what time Government propose 
to complet this project? 

THE MINISTER OF RAILWAYS 
(SHRI BANS} LAL) : (a) Yes, Sir. 

(b) to (e). Construction of a metre 
Gauge railway line from Dharmanagar to 
Kumarghat (33 kms) is well in progress. 
and is expected to be completed b} Dece­
mber '87, subject to availabilily of resot:r­
cel>. 

For further ext ension of the line upto 
Agartala (119 Kms.). updating of the 
Traffic-cum-Engineering Survcy is in pro­
gre~s. A final decision regarding extcnsion 
of the line from Kumarghat to Ag~rt ... la 
will be taken after receipt of (he Survey 
Report and its examination In dl!tail, in 
consultation with the Planning Commis­
sion, ~lIbject to availahility of funds. 

SettlnP, up of Coach FsC"tor)' in Wl'~t 
Bengal 

114. SHRI BASUDEB ACHARIA: 
Will the Minister of RAILWAYS be 

pleased to state, 

(a) whether Government have receiv­
ed any proposal from the West Bengal 
Government regarding setting up of a 
coach factory in West Bengal; 

(h) if so, thc details therellf; and 

'(c) the stpes taken so far in this regard '1 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) Yes, Sir. 

(b) and (c). Rail India Tcdhnical & 
Economic Services (RITFS) f,ad been as­
signed the task of prepar~ti(}n of a detailed 
Project Report nnd the locrticn survey for 
sellin!! up of the New Coach Factory in 
the RailwaY Sector Recommendations 
for the location as received from the 
RITES in thei~ Report are under study nnd 
a decision is expect cd to bc taken on the 
most advantageous locat ion for the unit 
based on Techno-Economic considerations. 

Kl'rala's Powl'r and Jrrhmfion Project~ 
Awaiting CIl'orance 

125. SHRJ K. KUNJAMBU: Will 
the Minister (If lRRIGATION AND 
POWER bc pleased to ·tate : 

(a) the names of power and irrigation 
projects in Kerala; awaiting clearance of 
Union Government; 

(d) Sincc when thesc projects are 
awaiting clearance and how long it will 
take for the Government to accord their 
approval; 

(c) the brcak-up of the cost of each 
project as originally envisaged and the cost 
over-run due to the delay; and 

(d) the steps being taken to expedite 
the matter? 

THE MINISTER OF IRRIGATION 
AND rOWER (SHRl B. SHANKAR­
ANAND): (a) to (d). Details of the 
major and medium hydro-cl ectTic and 
irriltation projects of kernl:· IIwaitjngclea­
railce along with reason5 nnd steps being 
taken are given in the Statemenh J&JJ e'I-' 
c!o~ed. Final cost (1f these projects could 
only he dete!mind after a detail technoy 
econC'mic <:pprai5a1 by Crntral Electricit. 
Authority and Cenrn~1 Watcr Ccmmission. 
and after the technical reaturCli are fina­
lised. 
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Construction of Railway Line from 
Kun:arghat to Sabroom 

126. SHRI AJOY BISWAS; Will the 
Minister o(RAILWAYS be pleased to 
state : 

(a) whether Govcflimcnt are aware 
that Tripura is a backward State and 
construction of Railway line from Kumar­
ghat to Sabroom is necessary for quick 
development of the State; 

(b) if so, whether Central Govern­
ment will include the project of Cons­
truction of Railway line from Kt!marghat 
to Sabroom in Seventh Five Year Plan; 
and 

(cl if so. the details of the scheme? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) to (d For the 
development of Tripura St~te, constru­
ction of a metre gauge line from Dharm­
anagar to Kumarght (3 3kms) has already 
been sanctio'led and Li well in progress. 
It is I:xpectcd to be complet ed by Dc.:e­
mber'87 subject to availability of re­
sources. 

For further extention of R~ ilway line 
upto Agarlala, updating of the Trame 
cum-Engineering Survey is in progress. 
A final decision regarding extention of 
the line from Kumarghat to Agartala will 
be taken after receipt of the Sur~c} 
Report and its examination ill detail, in 
consultation with Planninr, Commission, 
subiect to availability of fundS. Exten­
sion of the line from Agartaia to Sabroom 
will be eonsidcrc:d only after a decision 
is take!} about the lin e from Kumarghat 
to Agartala. 

Po,,'cr Scareily 

127 _ SHRr SAIFUDDlN CHOWD. 
HARY: 
SHRI ANIL BAS U : 
SHRI SYED MANSUDAL HOS­
SAIN : Will the Minister of 

IRRIGATION AND POWER be pleased 
to 5tatc : 

(a) whether it is a fact that several 
States in the country have heen facing 
severe power scarcity; 

(b) what is the volume of power-cut J 

in different States in the past two months, 
domestic and industrial; and 

(c) what steps Government arc con­
templating to improve the situation? 

THE MINISTER OF lRRIGATION 
AND POWER (SJlRI B. SHANKAR­
ANAND) : (a) In the recent past. Haryana, 
Himachal Pradesh, Jammu and Kashmir, 
Punjah, Rajasth3n and Uttar Pradesh in 
the Northern Region; Karnataka and 
Tamil Nadu in the Southern Region j and 
Bihar, West Bengal and Orissa in the 
East ern Region were facing power shor­
tage of varying mlgnituues, In the case of 
Gujarat and Maharasthra. there were 
marginal shortages in terms of peak de. 
mand. 

(b) The abstract of notified power cuts 
in the various States during December. 
1984 and Jan uary, 1985 is enclosed. In 
the case of Hihar, Power culs and restri­
ctions arc imposed on a day to day basis 
dcpcntlil~g upon actual availability. 

(c) In order to improve power gene­
ration and power :\\'ailability in the country 
a number of measures arc being taken on 
a continuous basis, These measures in­
clude (1) An accelerated programme of 
commissioning of Ilew generating capacity 
and (2) Measures to improve the capacity 
ut ilisation of thermal pJwer plants such 
as : 

(I) aSslstallce to State Electricity 
Boards! power stations to pre­
pare and undertake plant better­
ment programmes; 

(ii) adoption of preventive mainten. 
ance techniques for raducina 
outage periods; 

(iii) assis tance in procurcmen t of re 
quisite quality and quantity to­
coal; 

(iy) assistance in procurement and 
m1nagcmcnt of spare parts from 
indijJenou5 and forcilll lOurCe' i 
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(v) introduction of an incentive sche­

me for better performance of 

thermal power stations; 

(vi) training of engin cers and opera­

tion & maintenance personnel of 

the power station; and 

(vii) launching of a Centrally Sponsor­

ed Scheme for renovation and 

modernisation of thermal power 

slation~ 
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AlternAtive Project In Place of Silent Valley 

128. SHRI V. S. VAJYARAGHAVAN: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether the Centre has ghen its 
approval for the altcfttati"e project in 
place of the abandoned Si'ent Valley Proj­
ect, sent by the Government of Kera la ; 

(b) if not, the reasons for not approving 
It; and 

(c) by what time this project will be 
Cleared? 

THE MINISTER OF IRRIGATION 
AND POWER (SHPT R. SHANKARA­
NAND) : (a) to (c). No Sir. The scheme has 
not been found acceptable from environm­
ental considerations and also involves 
inter.Stat e aspects r elal in!! to the utilisat­
ion of Bhavani waters, a tributary of Cauv. 
ery, which arc yet to be resolved. 

Demand of Direct l,Ink Between Berhampur 
To Rnlpur VIA Phulbanl 

129. SHRI SOMNATH RATH: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whe1her there has been a long sta'ld­
ing demand to connect Berl'ampur (in Ori­
ssa) wi1h RaipllT (in Mrdhya Pradnh) by a 
dir ect line via Phulbani ; 

(b) if so. the reasons as to why the 
above proposal has not been implemented 
so far; and 

(c) the details of the survey made on 
this proposed lin e ? 

THE MINISTFR OF RAILWAYS 
(SHRI BA'l'~I LAL) : (al to (c). There has 
bern no demtlnd in the recent past for a 
line from Berhamplir to Raipur via phul. 
bani. ThC'rC' is. therC'forr, no such proposal 
at present. A survey i~. however. being 
carried out for a new line from Khurda 
Road 10 Bo'angir via phulbani. In View of 
the severe constraint of resources and 
heavy commitments already in hand, the 
proposal will have to await consideration 
\Ill the resourCes position improve~. 

Proopsals Submijjfd B} Wtst BEDfal Gov. 
ernment For Rcn.mping 1}lC1Wl-) Pc.Vofr 

Stations 

13 O. SHRJ ANIL llASU: Will the 

Minister of IRRIGATION AND rOWER 

be pleaHd 1(' state: 

(a) whether GcveaO'er,t of West 

Ben~al 1'3s H!bmittcd ar.y prOPNal to the 

Centra I Government for revamping of the 

State's thermal power stations; 

(b) if so. the salient feature~ of the said 

propo~a!" ; 

(c) when it wus ~ubmittt'd to the 

Govemment ; 

(d) whe!her any steps have been t2ken 

by the Government on the said propo!:!' ; 

(e) if so, details thenof: 

(f) if not, the reasons for the dalay ; 

and 

(g) by what time the Govnnmcnt 

prOpOS..1 to approve these prop<,sals ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. fHAl\](;\F A­
NAND) : (a) to (g). The West Bengal State 
Electricity Bl)ard has submitted to the 
Central Electricity Authcrity schemes for 
the renovation and modernisation of their 
Santaldih and Bandel thermal power stat. 
ions on 23. 1. 1985 and 25.2. 1985 resp­
ectively. The scheme for Santa!dih 'Power 
station incorporates re\amping !of 4 units 
of 120 MW each as well as common stat­
ion facilities. The scheme il: estimated to 
cost about Rs. 2192 lal.:hs. The renovation 
~cheme for Bandel thermal slation includes 
renovation of 4 X 80 MW sets and olhe 
common station fecilities p,t 2n estimater 
cosl of Rs. 3390 l&khs. Ttc sch(mu wid 
be shortlY recc.mmcndc d to the Plrnninll 
Comm;"ssion for investment dccisiC'n; arteg 
techno-economic clearance by the Centralr 

Electricity Authority. • 
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Rail Link Between Kandi And Berhampur 

131. SHRI SO\TYAGOPAL MISRA: 
SHRl ZAINAL ARFDIN : 

Will the Mi,listcr of RAILWAYS he 
pleased to st. 1 c : 

(a) whether there is any propobal under 
the consideration of Government to con. 
struct two Railway lines to connect Kandi 
(West Bengal. MUfshidabad District bet. 
ween Berhampur and Sainthia ; 

(b) if so. the details thereof; and 

(cl if not. the reasons l!'1crefor? 

THE MINISTER OF RAILWAYS 
(SHRT BANSI LAl.): (~) No, Sir. 

(h) and (c). The present resources con. 
straint does not permit considemtion of 
th i~' proposal. 

Utilislltion of Rangaphala Channel to 
Check Siltation In Tht' Hooghly River 

137. SHRI ZAINAL AJlEDIN: Will 
the Minister of SHIPPING AND 
TRANSPORT he pleased to sta'c : 

(a) wh~!hcr Government propose to 
utilise the wuter running through the 
Rangapha:a Channel in West Bengal to 
increase the now of water in the HO(\\lhly 
with a view to che.:k siltation at various 
l'"ints of the ri vcr threat :ning the ports 
l'f Haldia and Calcutt? nnd ensure the 
ri,erwaY free for in(cllling and oUlgoing 

! rlffic : 

(h) if so. details of the phlll to utilise 
the said channel: and 

(cI if not, the reasons therefor 7 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS. 
PORT (SHRf Z. R. ANSARI) : (a) One of 
Ih] principal objecls of the comprehensive 
scheme for improvement of drafts in the 
Hooghly Estuary being undertaken by the 
Calcutta port Trll~t Is to increase the flow 
throuah .Haldia Channel by diversion to 

,the extent ,possible of the flow in the 
&ngafalla Channel. 

(b) and (c), It is not proposed to use 
the Rangafalla channel for navigation for 
the port of Calcutta in preference to the 
existing navigational channel adjacent 
10 Haldia'since past l'xperierce has 
shown that portions of the Rallgafalla 
("hann c I al C Ullst. bl e po.ing hazardS to 
01.1\ iga tioll. 

Ad,'ise of JCMR to Doctors of Bhopal for 
Treatmrnt of Patients from after Effects 

of Inhalation of MJC GaR, 

133. SHRIMATI KISHORI SINHA: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether ICMR has advised Bhopal 
doctors 10 use any specific line of treat. 
ment in regard 10 patients suffering from 
aft er effecls of inhalation of MlC gas; 

(b) if so, detlllls of this advice; 

(d whether Bhopal duetors had in the 
he~innir.g resorted to this treatment but 
discontinued it on the advice of Union 
Carbide authorities; and 

(d) if iO. what activn is contemplated 
against the Company'! 

THE M[NISTER OF STATE IN THE MI· 
NISTRY OF HEALTH ANDFAMILYWEL. 
FARE (SHRI YOGENDRA MAK WANA) : 
(al and (b). No ~pecific line of (reatment 
has been advi~ed by JCMR for the patient. 
suffering from the after effects of inhala· 
tion of M1C Gas, Regarding the use of 
Sodium Thiosulphate, its administration has 
been recommended under controlled condi. 
tions and its effects will be recorded using 
definite parameters for :\'aillalion of its 
('ffieacy. 

(c) Bhopal doctors I!.we tried the use 
of Sodium Thiosulphate besides other 
lines of treatment since. the beginning of 
eXpOH!re to MIC gas. There was no 
advice by Union Carbide authority commu· 
nicated to the Stale Government not to use 
Sodiumlhiosulphate. 

(d) Ouestion dl'se Dot arise. 
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l_o~s Incumd on Drlhi Rin~ Railway 

134. SHRI MOOL CHAND DAGA 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) the total investment made by 
Government in introducing ring Railway in 
Delhi; 

(b) since when it has been operating 
and the total loss incurred by the Railways 
on its operation; and 

(c) the reasons for the loss? 

THE MINISTER OF RAILWAYS (SHRT 
BANSl LAL)' : (a) Rs. 31.81 crores upto 
January, 1985'. 

(b) and (c). Services on the Ring Rail· 
way were commenced on IS.8.19B:!. 

No separate ac=ounts are maintained in 
respect of expenditure in':urrcd and ,reve~ue 
earned on Delhi Ring Railway which IS a 
section of the Northern Railway System, 

r English 1 

Ellpansion of Howrah Platforms 

133. SHRI PRIYA RANJAN DAS 
MUNSHI: Will the Minister ofRAll WAY S 
be plCilsed to state: 

(a) whether it is a fact that the existing 
Howrah Station platforms are not sufficient 
enough to provide necessary amenities and 
traffic operations of S, E. Railway, Eastern 
Railway the EMU trairs of suburban 
passengers; 

(b) if so, whether a total expansion of 
the platforms and the size of the present 
station complex is necessary; and 

(c) if so, the steps proposed to be 
taken in this regard? 

THE MINISTER OF RAILWAYS (SHRI 
BANSI 1AL) : (a) to (c). The question of 
Rugmentation of terminal faci1itie~ at 
Hcwrllh Stillion is under consideration. It 

is proposed to carry out a survey to formu. 
late the proposals. 

Drrailmcnt of 14 On. Sealda):·I:'elhi 
Express. 

136.SHRI M. MAHIOOZALlKHAN: 
Will the Minist er of RAILWAYS be pI eased 
to state: 

(a) whether a number of persons were 
kill ed when some bogi C~ of 14 Dn-Sealdah­
Delhi Express were derailed near Sultan. 
ganj on the Eastern Railwa) in the first 
week cfFebntary, 1985; 

(b) if so, details thereof stating the 
number of persons killed therein; 

(c) whe th! r r'l y 'rql,hy has "(cn cad. 
ucted; and 

(d) if so. outcome thercer and the 
action taken by Government thereon? 

THE M1NISTEROF RAILWAYS (Smu 
RANSI LAL) : (a) No, Sir. 

(b) Dose not arise. 

(c) and (d). Yes, Sir. The commissio. 
ner of Railway Safety, Eastern Circle, has 
inqlllred into thiJ acrident 81ld submitted 
his Preliminary Report. The accident is 
attributed to rail fracture. Renewal of 
track and ultrasonic testing of rails in this 
area ar~ being stepped uP. 

Affairs of North-Easft'rn Hill University 

137. SHRI G. G. SWELL: Will the 
Minister of EDUCATION be pleased to 
state: 

(a) whether he has had visited Shillong 
on February, 27; 

(b) whether he has had the opportunity of 
looking into the affairs of the North.Eastern 
Hill UnIversity; 

(c) whether the sffain of the Univer. 
sity went so bad that the Pro.Vice.Chance. 
Ilor of the University was murdered; lind 
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(d) whether the culprits were appre­
hended, tried and convi:ted ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) and (b). Thc visit 
to Shillong was on February 26, 1985 to 
inaugurate the Anneal Meeting of the 
Association of India Universities held on 
the campus of the North-Eastern Hill 
University. University affairs were not 
discussed formallY during this visit. 

(~) and (d). During 1980-81. there 
were disturbances in the University. The 
then Acting Vice-Chancellor was shot dead 
in October, 1981. The State police is 
investigat ing the caSc with the help of the 
C.B.l. 

Construction of over-bridge at North 
Coimbatore Railway level crossing 

138. SHRI R. ANNANAMBI : Will 
the Minister of RAILWAYS be pleased 10 

state: 

(a) whether Go/crnment are aware 
that for want of road over-bridge at North 
Coimbatore Railway level crossing which 
connects the main thorou&h fares of the 
Coimbatore city. namely Cross-out road 
and Methupalayam road. sever e traffic 
bottlenecks and the accidents are on the 
increase; 

(b) whether Government of Tamilnadu 
have already recC"mmended for inclusion 
of this project on a high p~iority in the 
Seventh Plan period; and 

(c) ir so, the decision of Government 
in this regard 1 

THE MINISTER OF aAILWAYS (~HRI 
BANSI LAL) : (a) It is true that the level 
crossina on the cross-out Road in North 
Coimbatore is a busy level crossing. Hew­
ever, there have been no cases of accidents 
ofI'oad vehicles with trains at this level 
crossing in past 5 years; 

(b) The State Government of Tamil 
Nadu had included this proposal as item 
No.8 in the list of 13 proposals sent for 
inc;!~sion in 1985·86 Rudiet. 

(c) Due to constraint of resources and 
a large number of works of road over/under 
bridges already in prOl!;ress, the new works 
will have to be taken up in a phased man· 
ncr accordinl' to the aVililabil'ty of fund,·. 

High Po,,·ered Panel on Education 

139. SHRI ANAND SINGH: Will the 
Minister of EDUCATION be pleased to 
state; 

(a) whether the high-powered panel on 
education recently set up by Prime Minister 
has submitt ed any report. short t crm Of 
final; 

(b) if so, its main recommendations and 
observations; and 

(cl decisions taken by Government in 
the light ther:of? 

THE MINISTER OF EDUCATION 
(SHRT K. c. PANT): (a) Government 
have not established any such panel. 

(b) and (c). Do not arise. 

I TrallSlalioll) 

Use of old types of wagons and their 
overloading causing accidents 

140. SHIU C. JANGA REDDY: Will 
the Minis! er of RAI LW AYS be pleased to 
stale: 

(a) whether use of old type of wagons. 
having four wheels with bush bearing and 
illegal I)verloading (under invoicing) of 
these wagons are the two factors largely 
responsible for accidents; and 

(b) if so, the details of sugg:stion5 
made by the Railway Reforms Committee 
in this regard and the targets fixed for 
their implementation during 1985.86 ? 

THE MINISTER OF RAILWAYS (SHRI 
BANS! LAL): (a) No. Sir. Four.wheeler 
old type wagons filted with brass bearings' 
have performed satisfactorily for d:c'ades 
and arc not more prone to accidcQIIi tba.g' 
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other wagons. Over-loading of these 
wagons is not a factor largely responsible 
for accidents. 

(b) The Kailway Reforms Committee 
has suuested thaI the problem of over­
loading of Box wagons which are eight­
wheelers, should be tackl cd at the loading 
end itself and tha t a deterrent penalty, of 
about Rs 2.000

'
- per wagon. be imposed 

on the loader at bulk loadine points for 
wagons found overloaded. Th ~ penalty 
on the consignors for overloading of 
wagons cannot be prescribed under the 
Indian Railways A~t in force. 11 is pro­
posed to incorJlOrate a suitable provision in 
the Indian RaJlway~ Act which will empo. 
wer the Central Government to enact rules 
regardina imosition of penalty on the 
consignors for over!oading of wagons. In 
the mean time, rules provide for lev) of 
penal demurrage charges on lhe consignors 
in respect of coal wagons received over­
loaded from the collieries. 

[EtlglislrJ 

High Rate of Cane ... r and h ... lp sought 
from foreign ('uuntry or Agene)' 

141. Dr. KRUPASINDHU 111101: 
Will th.: Minister of HEALTH ANI) 
llAMlLY WELFARE be plea~cu tu state: 

(a) whether there is a high rat e of 
cancer in the country according to the 
Ihdian Cancer society: 

(b) whether any help from any foreign 
count!') or agClll.:Y has also been sought 
to check spreading of this; and 

(c) if so, the details thereof with steps 
taken or proposed to be taken in this re­
gard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT 01' HEALTH (SHRI 
YOGENDRA MAKWANA): (a) Cancer 
;5 neither a notifiable nor a register­
able disease. Further no countrywide 
survey has been conducted so far to 
determine the morbidity and mortality due 
to cancer. However the data aVilla­
bl, frl);n C4ncer ROli&tries cltabliahed 

during 1981 under the aegis of Indian 
Council of Medical Research indicatc1that 
about 500,000 person develop cancer each 
year and 300,000 die of cancer every 
) ear. 

(b) and (c). While the National Cancer 
Control Programme is basically funded 
from internal resources, assistance is being 
received from the World Health Organisa­
tiun (W. H. 0.) under their Inter-Country 
Programme for ~etting up Cancer Detedion 
Centres. The assistance is in the shape 
of equipments worth Rs. 1/- lakl' for each 
centre. Seven such centres have So far 
been established with equipment assistance 
from W.H.O. in addItion, W.H.O. funds ar! 
also utilised for seminars and workshops 
org:miscd in connee tioll with the Cancer 
Control Programme. 

Incidence of Ticketless tra,'c) 

142. SHRI P. MANEK REDDY: WLI 
the Minister of RAILWAYS be pleascd to 
state: 

(a) whether incidence of ticketless lravel 
is on the increase; 

(bl if so, reasons therefor; 

(c) dctails of such cases dclcl:tcd, year­
wise, for the last 3 years, actual fares invo­
I \cd anu fines imposed and collectcu; 

(d) what is the annual cxpendit ure on 
staff specific?lly provided for detection of 
ticketless travel in running trains, ticket 
collectors anu supervising ~Lalf both regu' 
lar and caSU'll; 

(e) whether Government are increasing 
casual staff as in West Bengal; and 

(f) what is the Ycarwise, annual PIi~sen­
gcr traffic and revenue for the last 3 years 
vis-a-vis actual, maximum rated passenger 
capacity and estimated maximum revenue 
lherefor on lOOper cent occupancy baSIS 1 

THE MINISTR OF RAILWAYS (SHRI 
BANSI LAL) : (a) No, Sir. 

(b) Does Dot arise. 
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(c) Figures in 000 

1982-83 1983-84 1984-85 
(Upto December 1984) 

Cases detected 34.07 

Railway fare realised 297.69 

Penalty imposed 310.69 

Total Railway dues collected 608.88 

(d) Expenditure on staff cate~orywise 

is not mainta i"ed. 

(e) The reference presumably is to 

(f) Y car 

1981.82 

1982-83 

,1983-84 

Passenger Kms. 

(in million) 

220,787 

226,930 

222,935 

Representation for Runnin~ Trains VIA 
Tenali-Gllnlur-Vijllyalloda Route, 

14J. SHRT N VENKATARATNAM: 
Will tbe Minister of kATLWAYS he plear. 
ed to stat c : 

(,,) r.umbcr of trains running through 
(~untur to imortnit places like Calcutta, 
Bomb?y, Delhi and H)derabad : 

(b) whether several representations have 
been made to run all the importent trains 
throu!!h Tenali, Guntur, Vijayawada r(lute 
instead of Tenalj.Vijayawada directly; and 

(c) if so, action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS tSHRI 
MADHAVRAO ~CINDJA): (a) There is 
no train runninll through Glintur to Calcutta, 
Bombay, Delhi and Hyderabad. However, 
there are S pairs of originating terminating 
trains at,Guntur on the Broad Gauge includ­
ing 112 Golconda Ellpr ess runninll between 

• Guntur and HYderabad and 13 p!lirs on the 
'Metre Gaufe. in addition Guntur is also 
directly cl>nnected wilh Howrah by two 
tM0uth coaches funning by 45/46 Eut. 

39.12 31.96 

380.46 336.65 

373.32 309.23 

753.78 645.88 

engagement of Volunteers for ticket check_ 
inp.. There is no proposal to increase the 
number of su-ch vol lint eeTS who are enga­
ged occasiona lly. 

Passenger earnings 

(in cror es of rupees) 

988,6 

1,161.6 

1,353,5 

Coast Express and connected passenger 
trains, 

(b) Yc~, ~ir. Some representations 
J,avc heen r:ceived to route long di.tance 
trains through Guntur. 

(c) It is not desirable to do so as it 
will increase the (,verall journey lime of 
such long distance. trains by about 2 hours 
on account of reversal of direction, extra 
distance and change in tract i('n. 

Companies Supplyinll Drugs to CGHS and 
Go\ernmenl Hospitals in Delhi 

144. SHR[ RAM BHAOAT PASWAN: 
Will lhe Minister of HEALTH AND 
FAM[LY WELFARE be pleased to state: 

(a) the names of Drug Companies 
which have been issued show cause notices 
for producing sub·standard drulS in the 
Union Territory of Dclhl during last three 
years; and 

(b) names of coml'llnies which are 
supplying drugs to CG.H.S, and Govern. 
ment Hospitals in Delhi durin" the 1&1\ 
one year 1 
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THE MINISTER OF STATE FOR 
HEALTH AND FAMILY WELFARE· 
(SHRI YOGENDRA MAKWANA): (a) & (b). 
The required info! mat ion is given in the 
attached statements laid on' the table of 
the House. [Placed in Library. See No. 
LT.461/851. 

Setting up of Electronics and Tele·Com· 
mllnication Engineering Institutions 

145. SHRI R. P. DAS: Will the 
Minister of EDUCATION be p'eased to 
state: 

la) in view of rapid expansion of 
electronics industry and tel eeommunica­
tion engineering during the 7th Five 
Year Plan perind whether the existing 
fncilities at the e(]ucatinfal institutions 
would be adequate to cope with the in· 
C'cnstog demand for tn,:ned manpower; 
and 

(b) if no!, the plans so far envisaged 
in this regard ? 

THE MINISTER OF EDUCATION 
\SHRI K. c. PANT): fa) and (b). The 
facilities existing in the educational in. 
stilutions may n('t be adcqlJ:'te to meet the 
increasing t1em'3.nd fllf trained nun power 
in the area of electronics 'Inti t elecom· 
munication engineering. The need for 
appropriately augm~nting these facilities 
to cater .to the 7th Five Y car Plan re­
quirement is under delail cd eXl!minal ic'll 
and considered proposals in this regard 
would be included for implementation in 
the 7th Five Year Plan. 

Proposal to Intruduce Computers to 
Monitor Welfare Programmes 

146. SHRIMATI JAYANTl PATNAIK: 
Will the Minist('r of HEALTH AND 
FAMILY WELFARE hI: pleased to state: 

(a) whether her Min;stry has a pro. 
posal to intrnduce computers to monitor 
implementation of its welfare programme' , 

(b) if so. when such proposal is going 
to be implementrd ; and 

(,,) the steps taken in this rellard ? 

THE MINISTER OF .sTATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI YOGENDRA MAK­
WANA) : (a) to Cc}, Computers areal 
rcady being utilised in the Ministry for 
stor ir.g data, monitori~g and evaluat ing 
some of tl\C Health and Family Welfare 
programmes. 

Performance of States RE : Family 
Planning Programmes 

147. SHRIMATJ JAYANTI PAT-
NAIK: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(II) The target sct by different Stat e 
Govc.rnmcnts in implementing family 
planning programmes during the 6th 
Plan; 

(b) the performances of various State 
Governments till the end of December 
1!184 ; and 

(c) the steps taken to achieve the 
target~ ? 

TIlE MINISTER OF STAlE IN TIlE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (n) nnd (b): 
Four statements showing State·wise and 
Year·wise Tugets for each of the four 
Family Planning methods during the Sixth 
Plan period are laid on the Table of the 
House. l Placed in Library See No. LT-
462:85]. 

(c) A wcll defined strategy has been 
cvolved to promote the Family Welfare 
Programme. The salient feature of the 
strategy arc; intensified efforts to spread 
awareness and information through im· 
uginative usc of multi.media and inter­
personal communication strategies; pro­
vision of services and supplies as close to 
the door steps of the acceptors as possible; 
development of facilities for rapid in­
crease in female literary; population 
education to the youth in schoolS and 
colleges as well as those out of schools; 
aMislance and support of the elected 
representatives of the people; proper 
Iinklllles with other Ministries and 
Dep3ftm~nts concerned; incentives to 
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individual acceptors and State Govern· 
ments and close monitoring and f,lllow.up 
of the programme at all levels. 

Field Trial of an Anti·LeprosY Vaccine 

148. SHRI ANANTA' PRASAD 
SETHI: Will the Minister of HEALTH 
& FAMILY WELFARE be pleased to 

state: 

(a) whether it is a fact in an impor. 
tant development in the search for a saf.: 

. and effective anti. I epro~y vaccine, Govern. 
ment have approved field trial of an ex· 
perimental vaccine developed in the 
country; and 

(b) if so, the details in thi~ regard? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH 
(SHRI YOGENDRA MAKWANA) : (n) 

and (b). Yes, the JeRC vac.;ine developed 
at the cancer Research Institute, Bombay 
has been Cleared by the Drugs ConI roller 
of India as safe for Hie in human beings 
in clinical trial. The Indian COllncil 
of Medical Research has approved a 
research proje(;t for testing the efficacy 
of the vaccine in the prevention of leprosy 
in a selJctcdarea in Mahal'ashtra State. 
The details of the studies arc bein!! 
finalised and a trial is likely to c,)mmence 
in the near future. 

Rural Electrification Programme in 
MBharnshlra 

149. SHRI BALASAHEB VIKHE 
PATIL: Will theMinister of IRRIGATION 
AND POWER bc pleased to state: 

(a) what ·is the Central A~sistanee 

given for Rural Elc.:trification Schemes 
for Maharashtra ; 

(bl hQW ml!lY s~hemes remain on.going 
at the end of 1984 ; 

(c) what are the projections 'for the 
next two years ; and 

(d) . the Plans formulated by the 
State Government for inclusion in Seventh 
plan for Central As~istance ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA. 
NAND): (a) The Rural Electrification 
corporation (REC) have disbursed, up­
to 28.2.85. an amount of Rs. 142 crores 
as loan assistance for Rural EI ectrificalion 
~.chcmcs in Maharasht fa 

(b) 603 on.going schemcs, ~anctioned 
by the REC. were in progress III Maha. 
rashlrn at the cnd of 1984. 

(c) The REC have proposed II pro. 
gramme of electrification of 2849 villages 
in Maharashtra during 1985·86 and 
1986-87. 

. (d) The Governmcni of Maharashtra 
have envisaged an ounay of Rs. 358 
crores for Rural EI cerrification during the 
Seventh Plan, of which Rs. 64 crores arc 
proposed as financia 1 assislan.;oe from the 
REC. 

Numher of Sch!'!luled Tribe Villages Witb. 
ou t Eltctriclty 

151. SHRI BALASAHEB VTKHE 
PATIL: Will the Minister of IRRIGA. 
TJON AND POWER be pleased to state: 

(a) the number of villages in the 
,ountfy/State-wise which arc inhabited by 
Scheduled Tribes and have no electricity; 

(b) whzther particular attention will 
be paid 10 first cover these villages; 

(c; whcther Central Government 
would formulate any ~chcme in coord ina. 
t:on with the State GOVernment fOf this 
purpose; and 

(d) whether Government of Mah:lTa. 
shIra havc madc any rCClllest for increased 
financial assj~tance for su.:h schemes and 
if so, Government's reaction thereto? 

THE MINTSTEk OF IRRJGATION 
AND POWER (~HRI B. SHANKARA. 
NAND): (a) A statem~nt indicating, 
State.wise, the total r,l'mbcr of 1fit-al 
villascs, remaining to bc electrified hS on 
31.12.1984, j~ enclosed. 
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(b) and (c). The Rural Electrification 
Corporation have been laying special 
stre ss on a.:(;cI erat ing electrification pro­
grammes in tribal areas. Rural electri­
fication schemes for these areas are being 
sanctioned under liberaliscd terms and 
conditions a'ld reduced \'i"bility criter'a. 
The Corporation would continue to consi­
der sanction of such schemes as are 

submitted by the State Government/Slate 
EI ectricity Board for electrification of 
tribal areas, keepmg in view the availability 
of resources. 

(d) No Irib,,1 areas scheme from 
Maharashll'a is pending with the Rural 
Electrification Corporation. 

Statement 

Staltmen( indicating State-wise, tire total number of tribal villages remaining to bf' 
electrified as on 31.12.1984. 

StatelU .Ts. 

Andhra Pradesh 

Assam 

Bihar 

Qujarat 

Himachal Pradesh 

Karnataka 

Kerl'la 

Madhya Pradesh 

Mahara~htra 

Manipur 

Meghalaya 

Nagaland 

Orissa 

Rajasthan 

Tamil Nadu 

Tripura 

Uttar Pradesh 

West Bengal 

Total (States) 

Total (u.n.) 

Total (AII-lndiu) 

Total No. of 

trib~ll villages 

7,097 (*) 

4,~65 

17,250 

5,367 

485 

111 

NA (@) 

26,825 

6,534 

1,384 

4,583 

960 

18,683 

4,489 

310 

2.6B 

605 

4.389 

1,06,292 

3,468 

1.09.760 

(*) - Includea 1,194 census uninhabit ed villages. 

NA - Not available 

Villages remaining 

to be electrified 

5,203 

2.964 
13,934 

1.599 

181 

64 

NA 

16,581 

2,349 

1,205 

3,404 

357 

12,776 
2,665 

94 

2.192 

4S5 
3.275 

69,299 

2.560 

71,859 

(@) - There is no tribal villages in the State ::llthouSh there ar~ 97 trihl colonies 
elec~rified ending Mny, 1984. 
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Central Assistance for J .ift Irrigation 
Schemes of l\Jaharnshtrn 

152. SHRT BALASAHEB VIKHE 
PATH_ : Will the Minister of IRR1GA. 
TION AND POWER be plnlscd to ~tate : 

I 

(al the allocations proposed by the 
Central Gnvernment for aiding the 
Government of Maharashtra for augmenting 
lift irriyation projects during the 7.h plan 
period; and . 

(b) whether Centre has given any direc­
tive to State Governments tp increase the 
area under irrigation. particul,lrly under 
lift irrigation ard ifw. the increr.se surges. 
ted for Mahar~shtra ? 

THE M1N1STER OF lRR1GAT10N AND 
pOWER (SHRJ B. SHANKARANAND) : 
(a) and (b). Jrri!!ation is a State subject 
and irrigation projects arc planned. funded 
and implemented by the State Govern· 
ments themselves. Central assistance is 
given in the form of block loans and block 
grants and is not tied to any particular 
scheme of sector of development. With a 
view to increase the afea under irrigation. 
the State Governments have been urged to 

. alJo':ate increased financial ol)tlays and 
also accord priority to completion of the 
ongoing projects in advanced ~tagc, by 
allocating adequate funds to such projects. 

Special Tourist Train-the 'Gn'lIt Indian 
Rover' 

153. SHRI SANAT KUMAR MA.NDAL: 
Will the Minister ofRAfLWAYS be pleas. 
ed to state: 

(a) total expenditure incurred on the 
nine-coach vestibul ed air-conditioned 
broad-gauge lUXury train the 'Great Jndian 
Rover' meant to carry Buddhist pilgrim 
tourists, the earnin~s therefrom and the 
component of foreign exchange inVOlved 
therein; 

(b) whelher the train is being with. 
drawn and introdu;;ed instead on the 
tourist circuit route from April 4; and , 

(c) if so, the rea~ons tberefM and its 
!Ikely traffic potential on its new run? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRJ 
MADHAVRAO SCINDlA) : (a) Toial 
expenditure incurred on the 9 
coach vcstibu]t,d A. C Broad Gaut\e 
train 'Great Indian Rover' upto 31.1.85 is 
Rs.I.56.53,70).00. The expenditure is 
inclusive of the cost of Mcdlanical/ 
Electrical items and furnishing of the 
coaches. No foreign exchange Wf'S incurr. 
cd. The total earnings from Nov. '83 to 
21. 2.85 for commercial Tuns of Buddhist 
p:lgrims and others were Rs. 28.68 lakhs. 

(bl and (c), Constdering that the pot­
ential of tralfie on the Buddhist Itinerary 
was somewhat limited, it has now been 
decided to redse the itinerary covering 
Delhi, Agra, Khaiuraho. Varana~i and 
Delhi \\hich is likely to be more popular 
with tht: tourists. a~ per indicatIOns given 
hy the India Tourism Development Cor­
porat ion market intell igence. 

Impro\'('mrnt Hi Canning Station in 
J.<:astern Railway 

154. SHRl SANAT KlJMAR MAN­
DAL: Will the Minister of RAILWAYS 
be pleased to Slate: 

(a) whether ~uggestions have been 
received from M. Ps to provide some basic 
amenities and make improvements at Can­
ning Station on the Eastern Railway, which 
is the gate way to the Sunderban Area, 
with a view to attract tourist traffic; 

(h) if so, whether any action has been 
tak en in th e matt er so far; 

(c) if not. the reasons therefor; and 

(d) whether the matter will b: looked 
into for issue of necessar)' instructions 
to the Eastern Railway authorities? 

THE MINISTER OF STATE IN THE 
MINISTRY OF- RAILWAYS (SHRI 
MADHAVRAO SCINDlA) : (a) Yes. Sir. 

(b~ to (dl. The suggestions made have 
been examined. Basic amenities ~uch as 
platform, waiting hall, benches, suitable 
lighting at rangemcnts, drinking wat er sup. 
pi)', latrinCli, etc. already provided Ilt 
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C:\nning station are adequate to cater to 
the needs of present le\'el of traffic off­
ering at this station. Additional passenger 
amenitieF arc pmvided on a programmed 
basis taking into consid:ralion the ava­
ilability of funds and comparative needs 
of v~rious stations. As Canning is a term­
inal station for suburban trallie only, 

'provision of amenities like refreshment 
room, retiring room, arc not considered 
nece~sary. Adequate catering facilities to 
meet the requirements for local passeng­
ers, are however, in existence. 

Cause of G. T. Express Accident 

lH. SHRI HANNAN MOLLAH: 
Will the Minister of RA1LWAYS be pleas­

ed to state: 

(a) whether the Madras-New Delhi 
Grand Trunk Express collided with a sta­
tionary Foods train in the Gwalior-Agra 
Section 0f the Central Railway on January 

6, 1985; 

(b) if so, what wa~ the cause of the 

accident; 

(c) how many people died and got 
injured ill the accidcnt : 

(d) what action has been taken after 
the a=cident by the Go~ernmcnl; 

(e) whether Government have given 
full compensation to the families of those 
who were killed and injured in the acci­
dent; 

(f) if not, rea~ons therefor and wht'n it 
will be given? 

THE MINISTER OF STATE IN THE 
MlNISTRY OF RAILWAY~ (SHRI 
MADHAV RAO SCINDlA); (a) Yes Sir. 

(b) The accident was due to the GT 
Express having been sent into the 
block section which was occupied by the 
three wlliions which hud p:lrted from a 
1I0ods tmin. 

~ c) In this accident one person, eseo­
rtinll a militury consillnOlent in one wallon 

of the parted portion of the goeds train 
was kill.:d In~tanlanecusly. Amongst 
those traveJlin~ on the Express train, 4 
persons sustained grie\ous JnJI.Jf1es, 22 
simple injuries :.nd 4 trivial injuries. 

(d) The acciuent h'ls been enquired 
into by the Commissioner of RailWaY Safety 
Western Circle wh'o submitted his preli­
minary report. The Cabinman and Assis­
tant Station Master of HetampUf and 
the Guard of the goods tr:lin were 
placed under suspension and taken into 
..;ustody by the Police. A comprehensive 
Action Plan for prevention of accidents 
has been initiated. This incluues inspections 
by senior officers, surprise checks. ambush 
checks, training, counselling and monitonng 
of staff at work. Th~ Action Plan is being 
watched by Divisional Railway Managers 
and General Managers of Zonal Railways 
and also at the level of the Railway 
Bpard, 

(0:) and (n. No compensation has 
bcen paid so far. However ex-gratia re­
lief has been arranged. The claims arising 
out of this accident are to be determined 
by the additional District Judge/Morena 
who is competent authority under Section 
11238 of lndian Railways Act, 1890. The 
compensation would be paid without loss 
of lime as awarded by the above Court. 

Demand of Rsil,,'sy Wagons by Coal 
Companies 

156. KUMARI PUSHPA DEVI : 
SHRI AMAL DUTTA : 
SHRI K.PRADHANI : 

Will the Minister of RAILWAYS be 
pleased to stale: 

(a) the total number of wagons requir­
ed per day by different coal companies 
for transport of coa I ; 

(b) the numb~r of wagons now being 
placed per day before different coal 
companies; , 

(~) whether GoveTl:ment have propo­
sal to supply more walt0ns for transporta­
t ion of coal ; and 
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(d) if so, the detuils of the number 
of wagons proposed to be supplied to each 
coal ';ompany per day Juring 1985-86 
financial year ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHIH 
MADHAYRAO SCINDIA) : (a) The total 
requirement of wagons for loading of coal 
a.assessed during an Intcr-ministerial meel­
ing is, 13.200 wagons per day including 
11,600 to be loaded b) collicries of Coal 
India Limited. 

(b) Railway-wise break-lIj) of number 
of wagons sup;llied per day during 
February, 1985 is as uilJCI' :-

Railway 

Central 

Ea~tern 

Northeast Front i a 

South Central 

Soulh East ern 

To'"I: 

Supply of Wagons 

1190 

5833 

199 

994 

4620 

12R3() 

Infonll"tl~1l rcgarJing supply of wagons for 
loading coal is nor nllintaineJ ~'Jal Com­
pany-wise by the Railways. 

The supply of wago;ls in the Soulh 
Central Railway. which serves Sing'lrcni 
Coal Company, was 206 wagons less than 
tne target because of the Complny's ina­
bilit)' to ac;ept them for less production 
of Co al. 

(c) and (d). Etforts arc being made to 
supply more wagon~ to Coal India whi.:h 
is p.lrlty dependent on reduct ion in de t en­
tion to wagons in collieries for loading 
and at terminals for unloading: While. 
wagons upto the target given above are 
proposed to be supplied uplo may, 1985, 
tbe supply beyond M1Y, 1985 shall be 
arranged in ac;ordln!:e with the decision 
taken Inter-mini3teiialiY and by Cabinet 
Committee on Induslr ial lnfrastructure 
durini the course of the year. 

Meeting of Stale POll'er Secr('larlt'~ 

157. SHRI AJLT KUMAR SAHA 

Will the Minister of IRRlGATION AND 

POWER be pleased to state: 

(a) whether any meeting \\'115 h~ld on 

Ft:bruary 2. 1985 at New Delhi between 

the Union Power Secretary and the State 

Power Secretaries; 

(h) if so, the delails thereof; and 

(e) sleps taken or proposed t('t bc taken 

hy the Government on the suggestions of 

the Power Secretaries mrrde in the said 

discussions? 

THE MINISTER OF TRRIGATJON 
AND POWER (SHRI S, SHANKARA­
NAND): (p)to(c),Ameeting was held on 
2.2.1985 under Ihe Chairmanship of the 
Union Power Secretary with State Po~er 

Secretaries. Chairm,J(] of Stale Eledricity 
JloarJs. etc .• 10 dl'CllSS implemenlation of 
(he Ccntraliy sponsored s~hcll1e for re­
novation and modernisation of thelmal 
power, statiom. At thc meeting various 
m :asure~ required for speedy and cf}kient 
implementation of the scheme were dis­
cussed. It wa~, int er al ia. decided that 
essential itcJll,~ of renovation and moder­
nisation which have a direct bearing on 
incrca&ing power gencratkn &hould be 
implcm:nted under the Centrally fundC:d 
scheme. Represc:ntatives of the States 
agreed to consider the s<.:heme as a fuJI 
time activity and to set up a plant better­
ment" cell in cach power station. It was 
also agreed that a consolidated list of ail 
equipments required for renonation and 
modernisation ofth: therm,,1 stations would 
be furni~hcd by the State authofltics to 
cnable HHEL to assess the quantum in­
volved and to categorise the itemN to 
facilitate their supply al cording to schedule 
The responsibility to ensure appropriate. 
quality of spares and other :quiprnents 
was accepted by the represeDtatives of tho 
manufacturers. 
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CauSt's of HIJ,lh Rate of Deaths Caused by 
MeninKlti~ in Capital and Treatment 

Thereof 

158, SHiH K. PRADHANI: Will 
tne Minister of HEALTH AND FAMILY 
WELFAl{E be p(ea~ed to state: 

(a) whether any study had been made 
into the causes of meningitis disease and 
the high rate of deaths caused thereby in 
the capital recently; and 

(b) if so, the reasons for the sudden 
spurt in menin!"i tis th is year a nd measures 
being taken to ensure effective treatment 
like introduction of some sort of prcvcniive 
vaccines? 

THE MINISTER OF STATE TN 
THE DEPARTMENT OF HEALTH (SHR[ 
YOGENDRA MAKWANAl: (a) ~nd (b)' 
T.lere are no spc~ific or ascertainable 
reasons for the spread of the disease dur­
ing the year. The incidence p.lttcrn over 
the years has b~en irregular without foll­
owing any particular mode. 

The following measures have been 
taken to check the spread or the discases : 

(i) Constant sUr\ eillalH:c is being 
maintained specially in the affe­
ct cd and congested localities. 

Oi) Earl) diagno~is and treatment. 
even on the basis of presumptive 
clinical diagnosis is beinl! under­
taken. 

(iii) Arrangements for adaquatc sup­
ply of drugs have been made. 
All the hospitals and dispensa­
ries have stocked sufficient quan­
tit' cs of required ilnlibiolic~ 

and suppnrtive drugs. 

(iv) In order 10 ';rcatc a general 
awareness amonKst the publi.: 
and to impress upon them the 
need for early diagnosis and 
trealment, the services of AIR 
and Door<iarshan, and also of the 
preas arc utili&cd. 

(vI The Indian Medical Association 
have initiated action to issue 

instruct ions to their members 
regarding proper management 

of cases. 

(vi) The W.H.O .• at our behest, has 
airlifted Sera for proper typing 
of the causative organisms. 

(vii) The Trdian Council of Medical 
Reseanh has initiated studies on 
the carriers and their manage­
ment in order to provide infor­
mat ion on the epidemiology of 
the disease for bett er control. 

(\'iii) It has been decided to vaccinate 
the ident·ified high-risk rroups 
for wh ich arrangements have 
heen made to obtain v:lccines 
from abroad. 

Conversion of Metre Gauge Line into 
Broad Graugc from R' j kot to Veraval 

159. SHRI MOHAN LAL PATEL 
Will the Minister of RAILWAYS be 
pleased 10 sial c 

(a) whether there is any proposal to 
convert metre gauge line into broad gauge 
from Rajkot to veraval via Junagarh in 
Gujara! State; 

(b) sin.;e when this proposal is pend­
ing before Government; 

(c) the reasons for delay in this pro­
ject ; and 

(d) \lhen this wOlk is IJkely to be 
taken up to fulfil Ihe demand of the 
peopl c of this ar ea ? 

THE MlNISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) to (d). 
There is no such prop(lsal at present. The 
present resourceS constraint does r.ot per­
mit .:onsideration of this proposal in tbc 
immediate future. ' 
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Reasons to Give up "Trauma Centre" 
in Delhi 

160. SHRT K. 'RAMAMURTHY : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether a colossal amount of 
Rs. 2!1.l'i0 crores "Health Money" on a 
TRAUMA CENTRE PROJECT in the Capi­
tal is going down the drain since it has 
b:en fouud by thc Government that this 
project is not feasible and practIcable; 

(b) whether the Consultant of this Pro­
ject visited Inlny European countries for 
preparing the project report; and many 
European countries for prep.tring lhe 
project report; lind 

(c) if sn. Ihe )'eaSO!1S for giving up 
this project %now 

THE MINISrEi{ OF STATE IN THE 
DEPA,HMENf OF HEALTH (SHRI 
YOGNEDRA MAKWANA : (a) The Trauma 
Centre Projecl of the All India Institute 
of M!dical SCiC;lCC~ im, b~l:n dulyapprv­
ed by the Govcrnmncl. 

(b) Yes, Sir. 

(e) Does not arise. 

Prevention of Aeeidellt~ lind Setting up 
of Railway H:Jtel Corporation 

161. SHiH B. V. DESAI: 
SHRI KAMAL NATH; 
SHRI C. MADHAV REDDY: 
SHRI G.G. SWELL: Will the 

Minister of RAILWAY;; be pleased to 
state: 

(a) whether a nine point strategy to 
improve effieiency in the rai,lw.lYs has been 
mooted; 

(b) if so, whether for boost ina their 
Intornal relources, railw.\J'i arc contemp. 
lating s::ting up of a c,lain of hotels under 
the Railw.lY HIltel Corporation; 

(c) if S0, w·l.::ner any stepj are pro­
PoliO'! to b; til'':.} to check tbo larie 

number of accidents that have been taking 
place during the last two to three months; 
and 

(d) if so, the details of the proposed 
steps for checking the accidents al'd also 
for improving efficiency? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAV RAO SCINDIA) : (a) Suitable 
drives to improve the efficiency of the 
railway are ins! itu! cd from time to time. 

(b; A decision in this regard is iikely 
to be filll\lised shortly. 

(cl Yes, Sir. 

(d) With a view to improvin!?, safety 011 

Raiiways further, an Action Plan has been 
launched with effect from 15.1.1985. This 
plan focusses attention on in~J'lcction5 by 
senior Officers, surprise checks, ambush 
checks; monitoring, training and counselling 
of slaff. The programme is being moni. 
tored by Divisional Railway Managers nnd 
General M'lpagers of the RailwaYs and 
also at the Railwaf Board's level. In 
addition, efforts are being made to allo­
cate larger amounts of funds for renewal 
'Ilnd rehabilitation of assets. 

Fire Aboard the Passenger Shri M. V. 
Chidarnbaram 

162. SHkI B. V. DESAI: 
SHRI D HARAMPAL SINGH 
MALIK: 
SHRIMATI GEETA 
MUKHERJEE: 
SHRl SODE RAMIAH : Will be 

Minister of SHIPPING AND TRANS· 
PORT be pleased to stale: 

(a) whether thirteen pasbcngers were 
charred to death and over 100 received 
burns in lhe fire lhat broke out aboard the 
passenger ship M. V, ChidambJram on 
February 12, 1985; 

(b) if so, whelher thc ~hip with 700 
p.1Ssengers and cargo caught fire 00 tbe 
high seas, 300 k..m. off sbouth-ca5t of 
Madra:.; 
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(c) ifso, whether the cause of the 
fire was enquired into; 

(d) if so, outcomc of the enquiry 

report; 

(e) what action has been taken against 
those held responsibl c; al~d 

(n whethcr any financial assistance or 
compensation h~s been paid to the family 
members of those killed/injured in that 
incident? 

MINISTER OF STATE lOR SHIPPING 
AND TRANSPORl (Sl-lK.I Z. R. ANSARI): 
(a) Twenty·nine hodie~!,kulls Ilave been 
recovered. One passenger lulrcrcd a 
minor burn injury which was If cal cd by the 
ship's doctor. 

(b) The ship W;lS carryin~ 702 passengers 
and 196 tons of Cargo caught lire on high 
sea about 300 mil CS oIT Madras at 1340 
hrs. (lSi) on 12.2.1985 on her way from 
Singapore to M;~dras. 

(c) to (c). A stal.ulory enquiry hy the 
Principal Officer Mercantile Marine 
Department. Madr;.~ under the Merchillit 
Shipping Act. 1985 has been institute~. 
and is uuder progress; 

(f) A sun of ,Rs. 10,000. ex·sra! i" is 
being paid by Shipping Cor poration uf 
India to the next of kin of each per~on who 
died In the accident. 

Programme for Control of H1illllncss 

163. SHR[ B. V. DESAI.: Will thc 
Minister of HEALTH AND FAMILY 
WELFARE be plea~ed to stat c : 

(a) Whether a nation:t1 programme 
was started in 1976 to curb the growing 
rate of blindness and to provide immediate 
eye relicf in the rural areas u II over the 
country; 

(b) if so, the main objective thereof; 

(c) how many of them hlVe been 
achieved so far; 

(d). whether Ihe aforersaid programme 
has not been effectivel) influenced so far 
with the result that the rate of blindness 
in India has been incrcased; 

(e) whethcr an analysis of the various 
causes of blindness has revealed that 80 
per cent of the bJ indnes~ of 9 mill ion 
blinds in India was aVl,jdabJe; and . 

(f) if so, whether Government propose to 
implement the national pro!!,ramme effecti • 
.;ely to check the increasing blindness? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANAl: (a) Yes. 

(b) The main ohjt:elive of Progr:lmme 
arc 

(i) to provide imll1cdiat e relief by 
extending eye care services fer far.flung 
areas through Mobile Camp approach. 

(iil to eslabli,h permanellt eye facili· 
ties at Community'PJ-IC!TalukjDistrict and 
Stall' level. 

(c) & (d). The National Programme for 
Control of Blindness has been imple. 
mented effectively throughout the country. 
The achicv(lllent rcgardirg development of 
infraslructJrc is given below: 

Strengthening of PHCs 2000 

Strengthening of Distl. Hospitals 404 

Upgradation of Dcptt. of Ophth. 

of Medical Collcge 

Establishment of Regional In~lIs. 

Setting up of Distt. Mobile Units 

60 

S 

30 

Setting up of State Ophth. Cells 18 

There has been n significant rise in 
performance of Cataract Operations from 
.5.05 lakh ia 1981-82 to 10.69 lakh in 
1983.84. 

(e) Y cs, 80 per cent of blind popula­
tion are amenable to treatment by modern 
medical techniques. 
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(f) With the inclusion of this Pro· 
gramme in the 20 point Pr(1gramme 'of the 
Govt. of India a new thrust has been 
given to improve the implementation of 
the Programme throushout the country in 
a phased manner. 

WorkinJ.: Groups on Major Ports 

164. SHRI B.Y. DESAI: Will the 
Minister of SHIPPING AND TKANSPORT 
be pleased to state : 

(a) Whether Goverr;ment have appoint. 
ed five working gro'"ps to, stud) the 
organisational, financial and operational 
aspects of major ports; 

(b) if so. whether the Major Ports 
Reforms Commission ~hich failed to 
function will now operate through these 
~orkin!! groups: 

(e) whether the Commission wuS set 
up on Janllary 7.1984 ard WaS (If,ked to 
study the :ntire gamut of mDjor ports 
operation and the feasibility of selling liP 
a National Port Authority on the lines of 
the Railway Boa.rd ; 

(d) whether the Commission failed to 
take off even after completion of one year; 
and 

(e) ifso. to what extent these working 
groups would be able to fulfil the task set 
forth for the Commission; 

THE MINISTER of STATE IN THE 
MINISTRY OF SHIPPING AND TRANS. 
PORT: (SHR) Z.R. ANSARI): (a) and 
Ib). The Major Ports Reforms Committee 
in its meeting on 17th December. 1984. 
having regard to its wide ranging and 
comprehensive terms of reference; identi. 
fied five activity areas requiring indeplh 
study. In the interest of expeditious 
completion of its task it was decided by 
the Committee to :-

(i) ~et up one Working Group for 
each activity area to mak e an in. 
depth study of it ; 

Oi) meet once' a month to review the 
proven of the Working Groups, 

hold discussions with representa. 
tives of voluntary bodies, State 
Goverrments and specialised in. 
stitutions in the PMt and shipping 
industries and also pose specific 
issues to the concerned Working 
Groups. 

It may be mentioned that the setting 
up of Work ing Grcups by such Commit. 
tees is a fairly normal methodology. 

(~) and (u). Even thou&h the Com. 
mittee, after sanction of stoff ctc., de. 
facto enterrd upon the task only towards 
the end of Jast year. it has since then held 
thre c meet if/;s fa far ~r.d the fourth mee. 
ting is slated for 25th March, 1985. The 
Working Groups have in all held 7 mee. 
tings. Besides this they have met the port 
users, bhipowners, shipping agents. clear. 
ing ano forwarding agents and pr incipal 
importers ard exporters at Bombay 

The Committee will also delibwrate 
upon the question of scttirg up of a cen. 
tralised Port Authority. 

(e) As cxp~ained. the Working Groups 
and the main Committee are working 
simultaneously so thut the Committee 
coul~ complete its task expeditiously, 
Th';! question of Working Groups func. 
tioning as iI substitute of the main Com. 
mittee in Ihe circumstances does not 
arise. 

V.G.c. SU2Rcstion on Syllabus for In· 
elusion of Mllrxism in J>o)iHcal Sclcnet' 

CourS('s 

16~. SHRI R.P. DAS : 
SHRI SAIFUDDIN 
CHOWDHARY: 
SHRI SUDIIlR ROY: 

Will the Minister ofEDUCATTON be 
pleased to slate; 

(a) whether the University Grants 
Commission ~ugbc~t cd introduCl ion of 
liberl.li~m and Marxi~m in the counes of 
political scierct: at alJ levels in the 
Universities; 

(b) if 50, whether the ~aid ~u8kestioD 
has been implemented ; ~nd 
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(c) if no~, wh~ther Government plans 
to introduce uniform syllabus on these 
subjects in various Universities? 

THE MlNISTER OF EDUCATION 
(SHRI 'K.('. PANT) : (a) The University 
Grants Commission has constitnt::d panels 
of cXj'lerts in various suhjects of study and 
research to :>dvise the Commission on 
matters relating to standards of teaching 
'lnd research. These panels periodically 
review the syllabi lind courses of study 
with a view to making them uptodate. The 
recommendations made by the panels are 
brought to the notice d the universities 
for feliewing the syllahi of the relevant 
courses. 

A R"port on the revision of syllabi 
for political science cQursesprcpared on 
behalf of the UGC p:mel on Political 
Science in 1978·79 had mentioned incor. 
poratifln of elements of lIberalism and 
marxism in the course in political science. 

(b) 12 Universities have generally 
accepted the recommendatkns contained 
in the report. 

(c) The recommendations mad! by the 
Panels are m~de available to the univer­
sities for their guidance. The Government 
have no propOS'll to introduce uniform 
8yllabi for various courses cffered by the 
U nivel'sities. 

Jl'ew rure for Dehydration 

166. SHRI S,M. GURADDl: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the estimated loss of children's life 
in India, especi'l.lly in rural areas. due to 
dehydration: 

(b) whether it is a fact that a new 
cure or method has been developed to pre. 
vent (Iehydration; 

(c) if so, what steps rTe being tnkrn 
to extcrd awr,t eH~S ard availability of 
the cure Of method in rural IIreas ; and 

(d) what "'':IS the coverage of Ihe popu· 
lation in this respect durirll 1983·84 and 

what is the terset for 1984-85 and 
1985-86 ? 

THE MINISTER or STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) Total 
number of perscns (includir.g children) 
died in the cOllntry frem diarrhoeal during 
the las', 3 years arc ,,5 under :-

1982 

1983 

1984 

16844 

8445 

(b) Oral del-ydration therapy has been 
found to be extremely effective in dealing 
with dehydration. 

(c) (i) Every viilage health guide look­
in!, after 1000 population in 
Ihe rural areas, is being suppli· 
ed with 60 pcckets of Oral Re­
hydration Salt evelY year. 

(ii) Health educaticn material are 
heing published in different lan­
guages fer educatIon of health 
workers and members of the 
community for prevention of 
diarrhoea through the liSe of 
Oral rehydration solution. 

(iiI) Training Courses are being con­
ducted for the doctors. para­
medical work en and village 
health guides in the promotion 
of use of OkS. 

yt'ar 

(d) Based 0n the coverage of 1000 
population by one village health 
guide, the total coverage of 
population is as foll(J\Vs :-

No. of VlfGIJ< No, of papula-
tion cOI't'ud 

1983·84 3.49 lacs 349 miiJion 

1984·85 4,50 lacs 450 
" 

1985 86 4.80 lacs 480 
" 

Power Shortage Problem 

167 SHRI SYED MAsUDAL HOS­
SAIN : Will the Minister ofIRRIGATION 
AND POWER be pleased to state: 

(*ViJlage Health Guide) 
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la) names of those States having chro­
nic p,)wer shorta&e probl em ; 

(b) ~teps taken by the Centre to im­
prove the situation in each plan period, 
plan-wise : and 

(c) the gap betwern the ell'pllt 3T'd 
t~,e demard in each State·? 

THE MINISTER O~ IRRIGATION 
AND POWER (SHRI B. SHANKAR­
ANAND) : (a) Power shortage has been 
experienced penerally by all the States in 
various degrees. During 1984-85 (upto 
Peb '85) the Slates \\hich have experienced 
power shortage of 15 % and above arc 
Haryana, Jl'.mmu & Kashmir, Punjab, 
Bihar, Orissa and West Bengal. 

(b) As a part of the Five Year Plans, 
the follow ing generating caoacity has been 
added in the various Five Year Plans:-' 

Plan period Capacity addirioa (MW) 

First Plan (1951-56) 1100 

Second PI:lO 1956-61) 2250 

Third Plan (1961-66) 4520 

Annual Plans (1966-69) 4120 

Fourth Plan ( 1969-74) 4579 

Fifth Plan (1974-79) 10202 

Annual Plans (1979-80) 1799 

Sixth P II n (1980-85) 14000 
(Ant icipated) 

A number of measures have al~o been 
taken from time to time 10 impro\ e the 
capacity utilis'llion of thermal power plants 
in the country. These measures include~ : 

(i) asoistance to SIal e EI ectricily 
Boards/power stations to prepare 
and undertake ph'"t betterment 
programmes; 

(ij) adoption of preventive mainte­
nance techniques for reducing 
thc outage periods; 

(jji) assistance in procurement and 

management of spare parts from 

InJig .nous and foreign' sources; 

(iv) assistance in procurement of 

requisit e quality and quantity of 

coal; 

(v) setting up of Task Forces for 

achieving early stabilisation of 

tht: units; and 

(vi) arranging train ing of power sta­

tions personnel in operation and 

rna intenance. 

(c) The present gap between the out­

put and the demand in each Stat e, based 

on the data of February, 85, is indicated 

in the enclosed statement. 

Statement 

(i) Present position of .Itaft' , Union Territory-wise demand and SliP ply of t'/eetrie/ty. 

S. No. State/U.T. 

I. NORTHERN REGION 

1. Chandigarh 

2. Delhi 
, 

3. Haryana 

4. H. P. 

Demand 

0.8 

11.8 

16.2 

2.0 

Supply. 

0.8 

11.8 

10.1 

1.9 

All figures in MU/day (Nn) 

Defieit (%) 

6.1 (38) 

0.1 (5) 
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S. J~mmu & Kashmir 5.0 3.3 1.7 (34) \ 

6. Punjab 20;2 18.3 1. 9 (9) , 
t 7. Rajasthan 21.7 17.3 4.4 (20) I , 

I 8. Ultar Pradesh 49.7 41.7 8.0 (16) 

! 
t 

Total: 127.4 105.2 22.2 (17) 

1(. WESTERN REGION 

1. Gujarat 39.7 38.2 1.5 (4) 

2. Madhya Pradesh 31.2 31.2 

3. Maharashtra 72.4 67.4 5'.0 (7) 

(incl.) Goa) 

Total: 143.3 136.8 6.5 (5) 

III. SOUTHERN REGm,V 

1. Andhra Pradesh 37.7 37.7 

2. Karnataka 31.4 27.7 3.7 (12) 

3.Kerala 14.1 14.1 

4. Tamil Nadl.: 41.1 35.5 5.6 (14) 

(incl. Pondicherry ) 

Total: 124.3 115.0 9.3 (7) 

IV. EASTERN REGION 

1. Bihar. 12.7 8.4 4.3 (34) 

2. D.V.C. 18.5 14.8 3.7 (20) 

3. Orissa 15.2 12.7 2.5 (16) 

4. West Bengal 19.2 16.8 2.4 (13) 

( incl. Sikkim) 

Total: 65.6 52.7 12.9 (20) 

V. NORTH·EASTERN REGION 4.7 4.6 0.1 (2) 

VI. ALL INDIA 465.3 414.3 51.0 (11) 
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Kelo Major Irrigation Project (M.P.) 

168, KUMAR} PUSHPA DEVI: Will 
the Minister of IRRIGATION AND 
POWER be ple~sed to state: 

(a) whether Government of Madhya 
Pradesh have requested his Ministry to 
execute Ke10 major irrigltion Project of 

that state; 

(b) if so, tll~ steps taken to implement 

the above proposal; 

(c) the est imat ed cost of that project; 

and 

(d) at what stage the above project is 
under implementlHion ? 

THE MINISTER OF lRRIGATION 
AND POWER (SHRI B, SHANKAR­
ANAND) : (a) Rnd (b). Madhya Pradesu 
has not requested the Centre to execute 
Kelo Irrigation Project. [rrigation being 
a State subject, irrigation projeets are ex­
ecuted by the Stat es. 

(c) and (d), According to a Project 
Report submit! cd by the State in )979, the 
Schemc was estinnlcd 10 cost Rs, J 7,8 
erOrcS, The Stale Gov::rnmCllt has not yet 
taken up execution of this I'rojcct. They 
arc carrying out inve,tigltio 15 to assess the 
extent of coal deposits that may go under 
6ubmer(;ence by the proposed reservoir of 
Kelo Irrigation Project. 

U,lderweigbt Newly Born Babies and 
their maths in Bhopal 

169. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of HEALTH 
AND FAMILY WELfARE be pleased to 
state: 

(8) whether Government's attention 
has beeD drawn to the news' item ap­
peared in the Hindustan Times dated the 
17th February, 1985 wherein it has been 
stated that dur ina the last 2 months, nearly 
2S per cent of the newly born babie~ Iiv­
ina in old Bhopal have died soon after 
their birth; 

(b) whether it has also been stated 
that liuch newly burn babies are undor 

• 

weight, causinv anxiety to both, parents 
and gynaeeo)o[l.ists th erc ; and 

(c) whether Central Government pro­
pose to send a team of experts to Bhopal 
to inquire into the matt cr and propcse pre­
ventive measures in regard thereto? 

THE MIN£STER OF STATE'IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) and (b). 
Government have seen the relevant Press 
~<eport. 

(c) A study on growth and develop. 
ment umong new born of the MlC affeit­
ed areas has been initiated at Bhopal sin'ce 
1st January, 1985 by the Indian Council 
of Medical Research Approximately 100 
babies were examin.:d during the first 
week who were 7 to 40 days old, Most 
of these babi~s arc foJ)1 term but low in 
birth weight with an average of 2 kill'grams 
Mother's weight ranges from 40 to 45 
kilograms and they arc generally mal­
nourished, Developmentwise, the babies 
had minor birth anemalies, such liS peria­
lIT icular nodule and hernia. However th is 
incidence i~ not any higher than those re­
ported in gena.1I population, 

Vacancies of Medical lind Para-medical 
Personnel in Hospital~ of Dellli Adminis­

tration 

1'/0. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleated to 
state: 

la) whether Government's attention 
has been drll.wn to the news item appear­
ing in the Hindustan Times dated 19th 
FebruarY, 198 S wherein it has been stat­
ed that work at several Delhi Administra. 
tion ho~pitals whi~h arc meant to caler to 
the needs of wellker scct!ons has been 
suffering because of a ban due to which 
500 vacancies of medical and para-medi. 
cal personnel have: not been filled: 

(b) whether Delhi Administration has 
USO apprised Ihe situation to thc Ccntral 
Government as mentioned iu , part (a) 
above; and 
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(c) if so, the reaction of Central 

Government th~reto 7 

THE MINISTER OF ~TATE IN THE 

DEPARTMENT OF HEALTH (SHRt 

YOGENDRA MAKWANA). (a) and (b) 

Yes. 

(c) speedy action to fill up the vacan· • 

cies has b:en initiat cd. 

Jnvestment on Metro Railway Project 

171. SHRT AMAR ROYPRADHAN: 

~SHRI 'iANAT KUMAR MANDAL : 

Will the Minister of RA1LWAY<; be 

pleased to state the amount invested so 

far to be invested for cOnl;Jletion of Metro 

Railway Project in Calcutta? 

THE MINISTER OF STATE IN THE 

MINISTRY OF RAILWAYS (SHRl MAD· 

HAV RAO SCINDlA) : The amount spent 

on the project till Jar.lIary, 1985 is about 

Rs. 211 crOIes. The balance amount re· 

quired for completion l)r the project is 

about Rs. 523 crores. 

Wl'itten Answers 214 

l Translation] 

Profit and Loss of State Ele~tricjty 

Boards 

) 72. DR. A.K. PATEL: 
SHRJ C. JANGA REDDY: 

Will the Minister of IRRIGATION 
AND POWER be pleased to s'ate : 

(a) the profit and loss in respect of 
the Electricity Boards of each State and 
Union Territory, duridg the hst three 
years (year.wise) ... r.d their position in 
regard to theIr annual finar:cial perform. 
ance vls·a·vis the 5 biggest power houses 
in the private sector; and 

(b) the lotal :l1110unt of loss suffered 
so far by those Electricity Boards which 
<lrc incurring lo,ses 7 

THE MINISTER OF JRRIGAT10N 
AND POWER (SHRI B. SHANKAR. 
ANAND) : (ai and (bl. Profit and losses 
in respect of 18 State Electricity Boards and 
the 5 biggt'st power houses in the private 
sector durin", the years 1980-81, 1981.81 
& 1982·83 and the cumulative It)s~es up 
to 31 st March, 1983 in respect uf the 
State Electricity Board whkh suffered 
losses are ~iven in statement enclosed. 
The remaining four States and all Union 
Territories do not have State Electricity 
Board5. 

Statement 

(A) Profits alld L(l.lSI'S n/ statc Eiulricity Boardsr/urillg 1980.81, 1981·82, 1982.83 

and Cllmlliatirc Los.~ oj tht' Stale EiC'Clr idly Boards (which illcllrred iosst'.I') upto 
31.3.1983 

(Rs. in Crores) 

Sl. Name of the State Cumulative (loss) 

No. Electricity Board 1980·81 198[-82 1982·83 as on 31.3.1983' 

1. Andhrn Pradesh + 8.20 + 13.00 1- 10.30 

2. Assam -10.20 -10.30 N.A. .-7S.4(Ason 31 .3.82) 

3. Bihar --31.60 - 8.50 + 9.1t> -106.8 

4. Gujal'&t + 3.70 T 7.80 -12..00 - 4~.2 

~. l!.1 ry.ul.l -JQ.60 -U.lO -SS.2.Q· -197.9 
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2 3 4 

6. Himachal Pr?desh -11.80 -10.20 

7. Jammu & Kashmir NA NA 

5 

7.30 

NA 

8. Karnataka -;-15.90 +17.90 +28.50 

9. Kerala -I- 12.50 + 0.80 - 3.80 

10. Madhya Pradesh -22.20 -32.70 + 2.00 

11. Mnharashtra -20.10 -21.40 -20.60 

12. Meghnlaya 1.90 N-A. N.A. 

13. Orissa + 7.70 - 4.30 -10.60 

14. Punjab !- 6.40 - 7.90 - 3.30 

15. Rajasthan 8.20 -37.10 -31.50 

16. Tamil Nadu + 4.00 + 0.90 +5.30 

17. Uttar Pr;:dcsh -49.30 +59.40 -48.50 

18. West Bengal -12.90 -28,50 -34.40 

(B) Net profit before taxation and Stalutory appropriation 
Five bigg('st pril'ate Power HOI/Sl's in Private 

(Rs. ill Cl'lJres) 

S. No. Name of Company 1980·81 1981·82 

1. The Calcutta Electricity 

Supply Corpn (India) Ltd., 

Calcutta. 8.50 3.85 

2: The ,Ahmedabad Electricity 

Complny Ltd., Ahmedabad. 5.72 , 6.81 

3. TATA's Andhra Valley Power 

Supply Co. Ltd., BomI-ny. 3,44 7.80 

4. The Tata Hydro·electric 

Power Supply Co. Ltd., 

Bombay. 2.30 4.79 

S. Tala Power Co. Lid., Bombay. 5.40 12.52 .. 

Written Answers 2Ui 

-59.6 

NA 

-31.1 

- 1.4 

-21.7 (Ason 31.3.81) 

-55.4 

-73.1 

-41.9 

-531.6 

83.3 • 
ill respect of 

Seclor 

19R2·83 

2.38 

7.88 

8.42 

5.48 

14,03 

+ P rofh ; - Loss; N·A. Not Available 
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P'c"t'lltion of Disabillties 

173. SHRI THAMPAN THOMAS: Will 
he MinistC'r of SOC'lAL AND WOMEN'S 
WELFARE be pleased to state: 

(a) the latest a\'ailable estimate of 
disabled persons in the country suffering 
b) main disabilities and how th£ estimate, 
was arrived at; 

(b) which of these disabilities (lrc 
largely preventable and the prcventive 
steps taken by Goven;mcnt in the last 
three years; and 

'(e) the time span within which thl' 
preventable di~abilitics an: planned to 
be eleminntcd? 

1HE MINISTER OF STATE IN Tl-IE 
MINISTRY OF SOC£AL AND WOMEN'S 
WELFARE (SHR1MATf MARAGi\THAM 
CHANDRAS~HAR) : (a) The survcy 
conducted by the National Sample Smvey 
Organisation during 1981 is the latest 
estimate of disabled population in the 
country. The Sllrvey covered locomotor. 
speech and hearing Md visual disabilities. 
Accordirg to this estimate 12 millien 
people arc sufh'rirg fr(lm one or other 
disability constituting ;lbout 1.8 par cent 
of the total poplllation of 680 million 
11981 ccns\l~). A statement r ~gardil1g the 
area covereu l'.nd thc (kficltio}l; followed 
in the survey is annexed. 

(b) Blindness due to J..,I:rat('I1U1lllcia. 
the most ~e\crc fOJn1 of. Vitamin A 
deficiency coupled with malnutrition·and 
orthopaediC' disabi'itil's (lue to p<.lio arc 
largely prevcntithlc. During the last:l years 
the following numba of children in the 
age grouJl 1·5 were c(lvcH'd under the pru. 
gTamme of prophylaxi; ag,linst blindness 
due to Vitamin A deficiency:· 

FigurC'J in millio/l 

1981·82 

18.66 

1982·83 

19.09 

1983·84 

16.94 

The number of bencficiaric\ given 
pol io vaccination under the immunisatinn 
proJHlIllnlc IS Jiven below:· 

No. of beneficiaries in lakhs 

1981·82 

29.3 

1982.83 

44.5 

1983·84 

79.4 

(cl TaTgets for the Seventh Plan aTe 
being worked ou t. 

Statement 

The survey covered 5409 sample vilA 
lages and 3652 urban blocks, throughout 
the country (excluding Assam). 

The following definitions were adopted 
for the survey :-

(il Visual Disability : 

A persl'n was treated to bc 
visually disabled if he/she' did 
not have light perception both 
eyes taken together or if he/she 
had light perception but could 
n(lt cMreetiy count fingers of a 
hand (with spectacles if he/she 
used spectacles) from a distance 
of 3 metres in good day light. 

( i i) Hearillg Disability : 

A person having one caT wi til nor· 
mal hearing ability and the 
other with total loss of hearing 
ability was trc'ated as normal and 
not disabled. Hearing ability was 
judged without the use of hea r­
ing aids. The following persons 
were classified 118 disabled: 

(a) Those cannot hcar at all 
(i.e. hearing only loud sound 
such as thunder and understanding 
only gestures) ; 

(b) Those with profound hear. 
ing loss (I.e. hearing only loud 
sound such as thunder and undo 
erstanding only gestures) ; 

(c) Those with severe heating 
loss ( i. e. h ea ring on Iy shouted 
words or hearing if the speaker 
is in front) ; and 

hI) Those with moderate h: ar­
in» 108s O.e. baviDJ heariDI 
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j j' 

disablJ ity to such an ext ent that 
they usually a~k to repeat or 
like to see thc face of the spe­
aker or feel difficul ty in conduct. 
ing telephone conversation or in 
hearing whispers). 

(ii i) SpeC'ch 1>isahilit)' : 

In addition to those who cannot 
speak at all, persons having the 
following defects w.ere consid­
ered disabled: 

(j) Speaking unintelligibly; 

(ii) Stammering; 
I 

(iii) Speaking with ahnormal vo­
ice: and 

(iv) Other speech defects (nasal 
voke and articulation defect) 

1 iv) Locomotor Disahility : 

By locomotor disability was 
meant an individual's inability 
to execute distinctive activities 
associated with moving both 
himself and objects from place to 
place. The loss or lack of normal 
ability of an individual associat­
ed with moving both himself and 
objects from one plac(' to anoth­
er can occur due to : 

(i) Paralysis of the limb or 
bod~ ; 

I ii) deformity of the limb; 

,iii) amputation: 

0,,) disfunction of joints of the 
limb; and 

(v) deformity in the body other 
than that in the limb (i.e. 
deformity in spine; deform­
ity in the neck) 

The hunch-back and dwarf were also 
included under locomotor disability. 

Railway Lint' Between Cochin-Alleppey. 
Coimhlllore 

174. SHRITHAMPAN THOMAS: Will 
the Mmister of 1 RAILWAYS be pleased 

to slnte : 

(a) the progress of the construction of 
rail line between ('ochin Hl!d Alleppey and 
... l1cppey-Coimbatf'l(, : and 

(b) when the work is to be cf'mpleted ? 

THE MINTSTER OF STAT[ TN THE 
MINISTRY OF RAILWAYS (SHRT 
MADHAVRAO S('1NDlA): (a) and (b). 
The consllucti(JO of a lail line from Erna­
kulam (Cochin) to Alleppeyand its ext­
ension from Allcppey to Kayamkulam are 
apPloV<'d WOl ks. TIll'if prql'fcss is 42% 
and 0.1 % respectively. Th('rc is no line 
under construction bctwl'cn AJ1cppey and 
Coimbatore. Completion of these works 
will depend on availability of resources 
in the coming years. 

Rail Une From I\fanl!alore To Bomhay 

175. SHRI THAMPAN THOMAS 
Will the Minister (1fRA1LW1\YS be pleas­
t'd to state: 

(a) whcthcr therc is :lny proposal 10 

have a rail I inc fr!'m Mangalore to Bomhay 
and also thc 'Konkan' Railway line; and 

(b) if so. thc prescnt posit ion in regard 
thereto? 

THE MINISTEP. OF STATE IN 
THE MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SClNDlA) : (a) and (b). The 
proposal for constlllction of the West 
Coast line from Apta (,n CcntTal Railway 
to Mangalorc ell Southelll R:dl\lay via 
Roha, Dasgaon, RatJ1ariti, Madga(ln. Kar­
war and Udipi has been under considerat­
ion. 

In view of the long length and consid. 
cwblc C(ISt of this proposed line, it ha, 
to be takt:n up in phases. C(1n~truction of 
the Apta-Roln (61 Km~.) new PG line is 
an approved \\Ol~, The Ap:l!·J'en (20 
Kms.) sc:ction has alre:.dy been ('pene-I.! to 
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traffic. The Pen-Nagothane (27 Kms.) sect· 
ion is expected to be completed shortly. 

An Engineering.cum.Traffic Survey 
from Mangnlore to Madgaon (325 Kms.) 
is also in progress. 

Amount Spent on Various Programme& 
of Education 

176. PROF. SAIFUDDlN SOZ: Will 
the Minister of EDUCATION be pleased 
to state: 

(a) the amount actually s("Icnt on vari· 
ous programmes of Education dunng the 
Yearclosi"r on 31st of neccmber, 1984; 

lb) rercentagc of the National Budget 
did the above amount make up ; and 

(c) amount of money spent on adult 
education programmes during the same 
period? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) Th~ Government 
accounts ar e maintained according to 
financial year, l'.nd not calendar year. So 
far as the Ministry of ~ducation is 
concerned the actual expenditure incurred 
during the period 1.1.1984 to 31.12.1984 
i$ Rs. 407.97 crores. * 

(b) Since ~hcperiod 1.1.1984 to 31.12.84 
coveni partly two financial years, it is 
not possible to arrive at a correct percent. 
age of the above expenditure with refer. 
ence to the Budget for a single year. 

(c) ~s. 34.78 crores. 

*Expenditure incurred by State 
Governments/UT Administrations 
is recorded separately in the 
books maintained by the State 
Government fUT Administrations. 

Dredl:in~ Subsidy to Paradip Port 

177. SHRIMATI JAYANTJ PATNAlK: 
Will the Minister ()f SHIPPING AND 
TRANSFORT be pi (used to state: 

(a) whether a proposal to provide 
subsidy to the Paradip Pert Trust 10 meet 
a major part of its dredging expenSes WliS 

under considention of the Government; 

(b) if so, steps taken by Government in 
this regard; and 

(c) details of the subsidy, cost of the 
dredger etc. whIch arc proposed be 
granted by Government for the Paradip 
Port Trust. 

THE MINISTER 01: STATE OF THE 
MTNISTRY OF SHIPPING AND TRANS. 
PORT (SHRI Z.R. ANSARI): (a) to (c). 
A proposal for frant of cCl·tain financial 
COneSSlOl1S in:luding subSidy on dred(!,ing, 
moratorium on repayment of loans etc. 
has been receivep from Puadip Port Trust. 
No decision has yet beeD taken on this 
proposal. 

[ Translation] 

Amount Allorated to Or;s~a for C(mlnand 
Area Development ProglllmJl,t' 

178. SHRIMATT JAYANTI PATNAIK: 
Will the Minister of IRRIGATJON AND 
POWER be pleased to stute : 

(a) the amount allocated to Orissa for 
implementing Command Area Devclcpment 
Programme during the 6th Plan (Year. 
wise) ; 

(b) the amount spent on Command 
Area Development Programme in the 
State of Orissa in the above plan period; 
and 

(c) the details of the development 
works undertaken in the Ccmrr,ard Areas of 
that State in the above plan period so far 1 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARANAND): 
(al the yearwise approved outlay for the 
Comma lid Arca Development Programme 
for the 6th Plan for Orissa in the Stllte 
sector is as below: 
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1980- 81 1981-82 1982-83 

376 186 140 

(b) On the basis of figures furnished by 
the Orissa Government, the amount spent 
on the CAD programme in rhe abo','e plan 
period, inclusi~'c of expenditure on .Heml 

1980·81 to 198]-84 

I] 1 0.87 

1984.85 

(anticipated) 

300.CO 

(~) nlC Stat c Government has taken up 
Command Area Develorment in four 
Major [rrisat ion C(lmmands, namely 
Hirakud, Salandi, Mahanadi Delta Puri and 
Mahanadi Della Cuttack, under the Centro 
ally Sponsored CAD Programme. The 
activities 'nkcl1 up are construction of field 
channcl~, field drnins, introduction 
of warabandi, adaptive trials, demonstra­
tion in flrn1cr'~ fields, falml'rs' training, 
etc. Before laking up land development 
activities in the Command, land consol ida­
tion i~ being done. 

Primary Health Centres Opened 
During Six th Pl~n 

179. SHRJ HARISH RAWAT: Will 
the Minister of HEALTH & FAMILY 
WELFARE be pleased to stale: 

(a) the number of primary health 
centres and dispensaries wl.'re to be opened 
during the Sixth Five Year Pion and the 
number actually opened; nnd 

(b) whether Ihis number is considered 
app;opriatc as per the existing norms in 
this regard and if not, the advice h's 
Min'stry propose to &ivl! 10 the State 
GJvernments for increasing this number? 

THE MINIsTER OF STATE IN THE 
DEPARTMBNT OF HEALTH (SHRI 

. YOGENDRA MAK\O\ ANA) : (a) Sixth Five 

.,. 
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(Rs. in );Ikhs) 

1983-84 1984-85 Total 

110 150 962 

eligible for Central assistance from the 
Government of lndin under the Centrally 
Sponsored CommaI'd Area Development 
programme, is as follows: 

(Rs. in lakhs) 

Total 

1510.87 

Year Plan target isto establish 756 Pri­
mary Health Centres. According to in­
format ion received 1003 primary health 
centres have :1lready been established. As 
per the Government policy, no new dis~ 
pensaries arc to be opened. 

(b) According to the revised norm, it 
is plan~cd to establish in a phased manner 
for ev!ry 30,000 rural populrtion in gene­
ral arelS and for every 20,000 in tribal 
and hilly areas. 

Rail-Cum·Road Booking Facilities 

180. SHRT HARISH RAW AT: Will 
the Minister of RAILWAYS be pleased to 
stale: 

(a) whether his MinistJy has received 
any representation for providing Rail-Cum~ 
Road booking facilities for pithoragarh, 
Lohaghat and Bageshwar towns of Uttar 
Pradesh ; and 

(b) if so, the action proJlOsed to be 
taken by his Ministry in this regard? 

THE MINiSTER OF STATE IN THE 
MINISTRY or RAILWAYS (SHRl 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) Out Agency at Pithoragarh is al­
ready open for booking of goods and par­
cel traffic while out.aaencies at Rageshwar 
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and Lohnghat are open for parcel trafflc 

only. 

The propos::l to open these Out Agen­
cies for passenger booking also has been 
examined and not found justified due to 
insignificant pas~(ngcr tn:ffie and non-avai­
lability of the contractor due to pro~pccts 
of mfagre earning~. 

Com puterl!.{d RlliI,"a~' Res('nlltion 

1~1, PROF. RAMKRISHNA MORE: 
Will the Minister of Railways he pleased 
to statc : 

(a) whether the Railways has intro­
duced computerised re~enatil)ns of Oi'WHY 

tickets in cl'Ttain p!accs; 

(h) if !o, tI- c dctltils thereof; ar,d 

(c) whethtr thi!> will have any adve'se 
impact on the manpower rc\\ ergil g(ll on 
such services? 

THE MlNISTER of STATE IN THE 
MINISTRY ()]o RAlLWAYS (SH!d 
MADHAVRAO S('lND1A): (a) No( yet. 
The Railways are currently developing a 
pilot ~ystcm for introducing computcrisu­
tion of berth/seat reservation~ in Delhi 
Arell. 

,I (b) Docs not arise. 

(c) No. Sir. 

SbarlnR_ of Financial Burd('n Regarding Pay 
of l:nlversity and C()Il~gc Teachers 

182. SHRI SAIFUDDIN CHOW-
DHARY: Wilt the Minister of Education 
he pleased to slat e : 

(a) whether it is a fact that the State 
Governments used to bear 20 per cent of 
thr- expenditure towards pay of college 
and un i\'ersily teachers prior 10 1977 and 
the entire finanl:ial burden came on the 
Stale Governments durina the last five 
y~ars ; 

(b) if so, whether Government pro­
JXlse to aive any relief 10 the Sla te 
(.iovernments in this mailer. 

(c) if RO, the details thereof: and 

(d) if not. the reasons therefor? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) No, Sir. The 
expend ilure on salaries of teach ers in 
\lniversities and colleges is met by the 
State Goverrments thlmseJves. However 
when the pay scale!! wrre revised in the 
past. the Centlul Goverr.mcnt h .. d 1I1lrecd 
to offer fimlOciaJ as~ istance to the State 
Governments to the extent of !W% of 
the :ldditional expenditure inVl)lve<:l in 
reJising the pllY scales f('lf ·8 limited 
pen<'d. For the last rc,isi( n ()f pay scales 
implemented ff(1m 1.1.73, the Central 
Govcmment had offered 3SSistilnee to the 
State Govcrrments to meet 1l0% of the 
udditional expenditure upto the peri('ld 
ending 31.3.1979. Thereafter the entire 
J esponsibility for payment of salaries on 
the J'evi~(d scales dC\(l'\fd 011 the State 
Gc\,ernmcnts. 

(b) to (d). The Central Government 
have no proposal to provide any assist­
ance to Stat e Governments to meet the 
maintenance experdi1ure of IIflivt'rsities 
funct ioning under Acts of Stat e L'egisla_ 
tures and the college affiliated to them. 

Kill ial], IIff,·.Ji r, n rr nil M'tl1i-PI: I P( H' 

Profert 

I1l3. SHRI V.S. VTJAYARAGHAVAN: 
Will the Minister of Irrigation and Power 
hc pl cased to Sl at e : 

(a) whether the power portion of the 
Kuriarkutty-Karappara multi-purpose pro­
ject has not bcen sanctioned by the 
Government; 

(b) if so. the, reasons therefor: 

(c) whel her there is any proposal to 
&&nclion to irrigat ion part of this project: 
and 

(d) if so. by Yo hat time - it will be 
approved? 

THE MINISTER OF IRRIGATION AND 
POWER (SHRJ B. SHANKARANAND): 
(11) to (d). No, Sir. The Department of 
Environment has observed lhat the Karap-
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para-KuriaKt.tly Mull i-PUl pose projt:ct 
involvin~ construct ion of three reservoin 
for power generation and irrigation, 
would create adverse enviror,mental atrect 
as it submerges ev~rgrcen forests and 
cash crop plantatinns. The react ien of 
the State Government in the matter is 
awaited. 

Univcrsit~, Grants Comnlis~ion Plan 
to Encourage Autonomous Colleg('s 

184. SHRIMATl GEETA MUKHER­
JEE : Will the Minister of EDUCATION 
be pleased to state: 

(a) whether Government's attention 
has been drawn to the University Grants 
Commission's plan to encourage State 
Governments and Universities to increase 
the number of autonomous colleges and 
educational institutions in the countr); 

(b) if so, the details thereof; 

(e) whc:her there is eonsiderahle 
opposition to this propos,,1 from the 
Universities and st\ldent~ and teachers 
organisations; and 

(d) if so, the details thereof and 
Government's reaction thereto '? 

THE M[NISIER OF l:DUCATIuN 
SHRI K.C. PANT) : (a I Y(;S, Sir. 

(b) Although the scheme was initiated 
in the 4th Plan, 1I0t many colleges have 
been conferred autonomous stSIUS so far. 

'The Commission has proposed that more 
universities and State Governments should 
be persuaded to confcr autonomOllS status 
on collcge~ \\hich is a ncccs~lIY ref OJ 111 

to decentralise university administJation 
and to improve the scope for academic 
innovation and development. 

(c) and (d). An assessment of the 
performance of some autonomous colleges 
made by the University of Madras indi­
cates that the overall academic achievc­
ment of these colleges has been appre­
ciable. There have however been some 
reservation that the innovat ions intro­
duced in these colleges placed more obli­
ptions on'teacbers and Iludenls. 

The Government is of the view that 
the scheme should be extended to cover 
more colleges as a measure of decentrali­
sation of university administration, nnd 
for promotion of innovations and 
dev :Iopment. 

Rationalisation and Simplification of . 
Port Charlles 

185. SHRI SOMNATH RATH: Will 
the Minister of SHIPPING AND TRANS­
PORT be pleased to state: 

(a) whether the port charges have 
not been revised since long; 

(b) if so, whether Government have 
H'ceived any proposal to revise' the port 
charges from different ports; and 

(e) what step~ arc proposed to be 
taken to rationalise :md simplify the exist­
in!: port charges and other levie~ in the 
int crest of users? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS­
PORT ISHRI Z.R. AN~ARI); tal and 
(b). })roposals for revision of port charge~ 
arc received from various Port Trusts 
fJ om time 10 time. Port ch'uges for a 
variety of services have been revised on 
different dal es in the recent past between 
November. 1983 and November, 1984. 
At present a proposal for comprehensive 
revision and rationalbation of Port Tariff 
received from Paradip Port Tru~t is 
receiving attention. 

(I.;) The Directing Group appointed by 
the Ministry of Shipping and Transport in 
April, 1983 to study and make recom­
mendations regarding uniform documenta­
tion systems, simplified payment proce­
dures and rationalisation on tariff struc­
ture lSubmitt ed its report in August, 1984. 
The Directing Group has made a number 
of recommendations to rationalise and 
simplify the existing port charges and 
other levies in the Major Ports. 

An empowered Committee has been 
appointed to examine these recommenda­
tions and it hu commenced its delibera­
tiona to lug est tbe rcqui5it o stops foc 
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follow up action on the recommendat ions 
of the Directing Group. 

Dr~ught at the Port Areas of Calcutta 
lind Haldill 

186, SHRI AnT KUMAR SAHA: 
Will the Minister of SHIPPING AND 
TRANSPORT be plcased to state: 

(a) whether it is ~ fact that with the 
Farakka issue still in abeYJncc, the 
draught position al the port . arcas .of 
Haldla and C~ICUHa is becomIng qUltc 

complex; 

(b) if so, measure taken by the 
Govcrnment to cnsurc the river-way frce 
for incoming and outgoing traffic; and 

(c) details of the progress madc in Ihis 

regard? 

THE MINISTER OF ST .ATE OF THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z.R. ANSARl): (a) to (cl. 
At present the drafl \() the PorI of 
Calcutta is govcrned by Balari Bar and 
to the Port of Haldia by Auckland Bar, 
downstream of Diamond Harbour. In 
order to improve the drafls to Calcutta 
and Haldia a compl'chensive scheme was 
sanctioned by thc Governmci1t in 1982. 
The scheme cnvisJoges cO:1struction of two 
Guide-walls viz. at upstream and down­
stream to Nayach'lra Island. Bank Protec­
tion Works in the Estuary, Capital 
Dredging and proeuremen: of Nllviga­
tional aids to facilitate navigation. 
Presently a 2800 metre long upstream 
lI:uidewall. to Navachara Island, is under 
construction. Somc Bank Protection 
Works are also in Progress. 

international Symposium Workshop on 
"Iodine Nutrition Thyrolline and Brain 

Development" 

187. SHRIMATl MADHURI SINGH: 
Will the Minister of HEALTH AND 
FAMlLY WELFARE be pleased to state: 

(a) wnether recently an Interm'tion;~1 

,ympoaium workshop on "iodine nutrition 

thyroxine and brain development" was 
heJd in the capital; 

(b) the number of scientistS partiCI­
pated and the names of the countries 
along with the conclusions reached at i in 
the symposium; and 

(c) other details of the symposium? 

THE MINISTER OF STATE IN THE 
DEPARTMENT of HEALTH (SHRI 
YOGENDRA MAKWANA). (a) Ye", Sir. 

(b) and (c). t 20 scientists from India, 
China, Canada, Belgium, U.S.A .• Austra­
lia, Nepal. Spain, Indoncsia. U.K., Japan. 
Singaporc, Bangladesh, Finland aJ1d 
Algeria participated in the symposium. 

Thc symposium wOIkshop rcvicwed thc 
rapid progress of research on the subject 
and made the following major recommen­
dations : 

(i) Create an awareness that adequate 
iodine is es~ential for the full 
men(al and physical devclopment 
of human beings 

(ii) Implement the iodisation pro-
gramme by ZOOO A D., and 

(iii) Promote further research on rela­
tionship of iodiDe, nutrition, thy­
roid function and brain develop­
ment. 

Power Shortage in Or)s~a 

188. SHR[ K. PRADHANl: Will the 
Minister of IRRIGATION AND POWER 
be pleased to s:atc: 

(a) whether the aClite pOWCl' bhortagc 
in Orissa due to low water levels in the 
hydel reservoirs forcing a 30 per cent 
power-cut on high-tension consumers, has 
virtually cirppled several power inten~ive 
industries in the State; and 

(b) if so, what assistance do Govern­
ment propose to render to the Orissa 
State for early completion of (he on-going 
hydel power pr'ojecls like the one at 
Rangali and diversion of power from the 
ueirhbourina grid like Sa tpura in M:l-. to 
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.' 
meet the present acute power shortage 
which is hitting the state's economy? 

THE MINISTER OF lRRIGATION 
AND POWER (SHRT B. SHANKARA­
NAND) : (a) All heavy and power intensive 
indu,,:ries in Orissa have been subjected to 
75'% power restrictions for the entire 
water year 1984-85 (1.7.84 to 30.6.85). 

(b) In order to meet pJwer shortage 
in the State, assistance h1.S been arranged 
from AI'dhr;l Pradesh Slate Electricity 
Board to lhe extent of about 100 MW 
which is beingu:iii;ed to mcellheproduc­
tion require:nenl of Rourkela Sleel Plant. 
1t is also cJlpectcd (hat with the complet-· 
ion of 132 KV Brijrajrugar (Orissa)­
RajgHh (MP) trans"nissiJ;l lane in Mlrch, 
1985, Mld!wa Prad..:,11 would be able to 
gire an assistan~c of 15 (0 20 MW. 2 
un its of 50 MW each, und cr c,1nstruct ion 
at Rang'.l1i, are ~xpected to be commis­
sioned by Juh and D.!ccmber, 1985 
respectively. 

Secondary Chunnl'l On The Houghly RiYl'r 
Near SaJ(ar Heads 

189. SHRI SATYA GOPAL MI~RA: 
Willlhe Minister of SHIPPING AND 
TRANSPORT bc pi~nsed [0 state: 

(a) whether it is a fil~ I that the exis­
tence of the Haldi.! as :w~11 as Calcutta 
ports depend, upon the p;ogress as well 
as completion of the secondary channel 
on the Hooghly near the SagJr heads; 

(b) if so, by w:lat time tile said secon­
dary channel on the Hooghly ncar Sagar 
heads is going to be completed, possible 
date with other details; 

(c) whether any other option exists 
to avoid the completion of the said secon­
dary channel to keep the riverway free for 
incoming and outgoing tratlic; and 

(d) If ~o, deta ils thereof 1 

THE MINISTER OF STATE OF THE 
MINiSTRY OF SHll'PING AND 
TRANSPORT (SHRI Z.R. ANSARI) : (3) 
to (d). A secondary channel, on the west 
of Auckland bar opposite Sagar Island, 
is lLi&in lcndina to open up. As develop-

ment of this channel results in' decreaSe 
in depths of the Auckland bar in the 
Haldia channel, it is proposed to take up 
river training works in 8 S-8 6 to close the 
Secondary Channel. 

A comprehensive scheme for impro\'e­
ment of drafts in the River Hooghlv was 
sanctioned by the Gov!. in 1982, in the 
Haldia-Balary area to improve the depths 
in the present navigational channe I viz. 
Haldia Channel. The scheme envisages 
construction of two Guidewulls upstream 
and down-stream to Nayachara Island, 
Bank protection Works in the Estuary, 
Capital Dredging and procurement of 
navigational aids to facilitate navigation. 
Presently, a 2800 metre long guidewall 
to the upstream of Navachara Island is 
under construction. Some Bank protection 
Works arc also in Pi'ogrcss. 

Toy Train in ()arjeeling 

190. SHRI ANANDA PATHAK: Will 
the MINISTER OF RAILWAYS be 
pleased (0 ~tate: 

(al whether there is any proposal for 
improHment of the Tuy Train in Darje­
cling which is mure popular among tlte 
tourists ; 

(b) if so, the details thereof; and 

(c) the steps taken so far in th is 
regard, if any? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAV RAO SCINDJA): (a) to (c). 
There is no Toy Train in Darjeelina for 
tourist~. The reference perhaps relates to 
the Narrow Gauge train services between 
New Jalpaiguri and Darjccling. A proposal 
has been approved for the improvement 
of the coaches which provide for mo dern 
sitting accommodation with cu~hion seats 
and large glass windows for better view 
of the outside scenery. Hatn room facilities 
are also being modernised. 4 such 
modernised coa;;hcs have been pressed ig­
to service. 
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Setting up of a Ship RepairiDI: Yard 
at I-Ilildia 

191. SHRI ANAND PATHAK: Will 
the Minister of SHIPPING AND TRANS­
PORT be pleased to state: 

(a) wheteer the state Government of 
West-Bengal has offered to extend all co­
operation and assistance to the Centre 
for setting liP a ship repairing yard at 
Haldia in West Bengal; and 

(b) jf so, the response of the Central 

Government thereto? 

THE MINISTER or STATE OF THE 
MINISTRY OF SHIPl)ING AND TRANS­
PORT (SHRI Z .. {. ANSARI): (:.I) The 
State Government of We&t Bengal has 
offered cooperation and assilance during 
initia I studies bv consultants and study 
groups for setting up ship repair facilities 
in West Bengal incluJing one at Haldia. 

(b) The Centra I Government has in 
principle accepted, whi Ie agrccin~ to the 
recOJV,mendations of the 15·Year Perspect­
ive Plan for ship repair Facilities in India 
a scheme for set ling up a Ship repair Yard 
at Haldia. A tinal d.:cision will, however, 
depend on the overall avai:ability of re­
sources and the relati\e priorities of 
various needs in the economy of the 
country. 

[ Trallsialioll] 

1\Iuhanc Danl Project 

199. SHRI RAMASHRAY PRASAD 
SINGH; Will the Minister of IRRIGAT­
ION AND POWER be pleased to state: 

(a) the time hy which Muhane Dam 
Project in the Hanribagh District will 
be completcd ; 

(b) the total amount spen1 by the 
Centra!' Government on this Project so far; 
and 

(c) the details of the amount to be 
spent in future? 

THE MINISTER OF .IRRIGATION 
AND POWER (SHRI B. SHANKARA· 

NAND) ; (.i) Muhane Drm Project e~t· 
imatedto cost Rs.127 croresisa new 
mlljor irrigation project proposed by Bihar. 
It is yet to be accepted by the Planning 
Commission. Hence its likely date of com· 
pletion cannot be stated at this stage. 

(b) Central Government has n~t spent 
any amount on this irrigation project. Irri. 
gation being a State subject, investment 
for the irrigation project is to be financed 
from the Stat e's plans. It is anticipated 
that the State would have incurred about 
Rs. 5 lakhs only on this proje.;t upto end 
of March, 1985. 

(c) As the Seventh Five Ycar Plan 
of th..: Slate is not yct finalised, the 
likely expenditure on this project in the 
ncar future can not be stat cd at this 
stage. 

1£lIglislJJ 

Railway Accidents During the Last Six 
I\lonths 

193. SIIRI M. MAHFOOZ ALI 
KHAN: 
SHRI KAMAL N'\ TH : Will the 

Minister of RAILWAYS be pleased to 

slate: 

(a) number of railway accidents wh ieh 
took place Juring the last six months 

(b) number of persons killed and 
injured in each of these accidents; 

(c) details of the causes thereof; and 

(d) the amount of the compensation 
paid to the families of the victims of these 
accidents? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) The 
Ilwnber of train accidents .during the last 
six months from September, 1984 to 
February, 1985, is as under ;. 
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Month Collisions Derailments Level ('rossing Fires in 

Trains 
, 

Septembe. 1984 (i 

October, 1984 

r NovembeT, 1984 3 

December, 1984 2 

hnuary, 1985 4 

February, 1985 

(b) In these accidents 139 persons 
lost theiT lives and 390 sustained injuries. 

(c) The various cau~es for these train 
accidents arc as under :-

(i) Failure of railway staff 2)1 

(ii) Failure of persons other than 

railway staff 26 

(iii) Failllrl' of eqllipmel1l 

Rolling stock 49 

Track g 58 

Electricpl 

(iv) SabotaBe 2 

(v) Combinat iOll of factors g 

( vi) Incidental 21 

(vii) Causes under invest igat ion 5() 

(viii) Causes not established 3 

(d) During the last six months 
Rs.74.88 lakhs heve been paid as com­
pensation in train accidents irrespective 
of the year of accident. 

Settina up of a Centrt' For Genetic 
Engineerln!! and Biotechnology 

194. SHRJ G G. SWELL: Will the 
Min iSler of HEALTH AND FAMILY WEL­
FAltE b. pleased to state: 

Accidents 

60 4 

59 6 

56 3 

52 

8 

68 4 

(a) whether a centre for genetic engi_ 
neeTin!! and biotechnology will be set up 
in New Delhi; 

(b) the reason~ that accepted for. the 
choice of India as the centre; 

(e) whether India has made any progreSS 
in the science of DNA rccombinance ; 
and 

(d) If so, the highlights thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF lIEALTH (SHRI 
YOGENDRA MAKWANA) : (a) Yes, Sir. 

(b) The chf'lce of India as the Centre 
has been made keeping in view the 
scientific and technoloJ!ical capabilities 
and infrastructure already available in the 
country. 

(c) and (d). ('onsidernhlc progress has 
been madc In the field of recombinant 
DNA technology in the areas of agricul­
ture and health. Advance Research in the 
field of rcccmhinance DNA is being 
carried Ollt al the following instilIJtion8 :-

(i) School of Environmental Scien­
ceS, Jawaharlal Nehru Univer­
sity. New Delhi. 

(ii) Nalional Institute of Immuno­
logy, New Delhi. 

(iii) Ir.<.Iian Agricultural Research 
Inst itut e. 
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(iv) Indian Institute of TechnolollY. 
New Delhi, 

(v) Bhnbha Atomic Research Centre, 
Bnmbay. 

\ 

(vi) Poona University. Pune, 

(vii) Mlidurai Kamr:d Uuiversity, 
Madllra i • 

(viii) Institute for Microbial Techno­
logy, Chandigarh, 

Railway TimE' Tabl('s' 

195. SHRI G.V.' RAMA RAO: 
Will the Minister of Railways be pleased 
to state : 

(a) whether Time Tables arc being 
brought on time on the railways and if 
not, the details thereof for last 3 years 
and remedial steps taken; 

(b) whether all India Time Table 
(Bradshaw) is being brought out by n 
Private Company on payment of royalty 
to the Railways and if so, the details 
thereof; 

(c) what is the total expenditure on 
publication including stnft" on Time Tables 
for the last 3 years and returns therefrom. 
including advcrtiHments ; and 

(d) whether Government will consider 
handing flYer this job to private reputed 
firms, which is likely to be more profita­
ble to the Railways by fixing sale price 
for public at present rates? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDTA): (a) to (d). 
Information is being collected and will be 
laid on the table of the Sahha. 

Opening of Public Schools 

196. SHRI ANAND SINGH: Will 
the Minister of EDUCATION be pleased 
to state: 

(:1) whether Government has been 
lbinkina of opening a large number of 

public SChools which would serve t\S pnce 
setters and besides promotirg education 
also promote national integration; nnd 

(b) if so, the salient features of the 
scheme? t 

THE MINISTER OF EDUCATION 
(SHRI K.c.. PANT): (a) and (b). There 
is no proposal under ~·on~jdcration of 
Government 10 open a large number of 
public schools. Ho\\ ever, thc Gn~ernment 
is considering the sctlj~g up of model 
schools at the district level dming the 
7th Plan period. The details of the scheme 
arc being worked O\·!. 

Replacement of Railway Tracks in 
Railway Zones 

197. SHRI ANAND SINGH: Will the 
Minister of Railways be pleased to 
~tatc: : 

(a) the extent of out-d:lted length of 
Tnilway track requiring nplaccment as at 
present in different Railway Zones (Broad 
Gauge nnd Metre Gauge. ! cp~rflte1y) ; 

(b) the estimnl cd cost of its replace­
ment, 

(c) the details of the time bound pro_ 
Rramme of replacement if any laid down; 
and 

(d) the proposed allocation of funds 
for the pmpose this year? 

THE MINTSTFR OF STATE IN THE 
MINISTRY OF RAILWAYS (SBRJ 
MADHAVRAO SCTNDlA) : (a) The 
arrears of trnck ren~w:> Is at pre~ent are 
estimated approximate') as under 

Railway BG MG Total 
Zone (Kms) (Kms) (Kms) 

Cer.tral 2117 2117 

ElIstclO 1489 1489 

Northern 2467 851 3318 

North Eastern 1609 1609 .. 
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North East 

Frontier 265 

Southern 917 

South Central 826 

South Eastern IB3 

WesterI"': 18S6 

Total 11300 

1166 

1825 

926 

2323 

8700 

1431 

2742 

1752 

1333 

4209 

20000 

(b) Rs. 2500 crores approximately. 

(c) In 1984.85. about 2500 Kms of 
track is proposed to b" renewed. The 
draft Seventh Plan (1985·90) envisages 
renewal of npproximatc!y 21,000 Kms of 
track. This. after taking into considera· 
tion the additionnl arisir,g of tracks rene· 
wals will r~ducc the arrears at the end of 
VII Plan to half. 

(d) Rs_ 300 crores (Nct') Rs. 360,46 
crores (Gross) have neen allotted for 
Trr.ck RCIlC\\al" in 1984.85. 

Functions of Integrated Child De,-elop. 
ment Sen-ices and Hlocks Covered in 
Each Stnte lind Polir~' For 7th Plan. 

198. SHRI AMARSINH RATHAWA . 
Wi II the Minister of SOC1AL AND 
WOMEN'S WELFARE be pleased to 
Slate: 

ta) the number of blocks covered in 

each State under the Integrated Child 
Development Services programme; 

(h) the number of families benefited 
in each State during the Sixth Plan 
period; 

(c) what steps are being taken to 
pnpulari~e (his programme and opcn more 
hlocks in the country and particularly in 
the AdiYasi Arcas in the country during 
the yenr 1985·116; and 

(d) what is the Government policy for 
the said programme for the Seventh Five 
Year Plan? 

THE MINISTER OF STATE OF THE 
MINISl RY OF SOCIAL AND WOMEN'S 
WELFARE tSHR1MATI M. CHANDRA. 
SEKHAR): (a) A statement.I showing 
state!U.T.·wise number of ICDS projects 
sanctioned i:; enclosed. 

(b) JCDS is not a Scheme to benefit 
the whole families. A st:!tcment II show. 
ing, stat e·wisc the number of benefh.iaries 
as on 31.12. 1984 bSperS(atusre~rt5 
received from 982 projects, is enclosed. 

Ie) In the selection of the projects, 
priority is given to tribal development 
blocks. 206 ICDS projects have been 
sanctioned for 1985·86. State have been 
allowed 10 take advance action on these 
projects during 1984·85. 

(d) The policy for the Seventh Plan is 
that of phased expansion. 

Statement 

SI. Name of State­
No Union Territory 

2 

1. Andhra Pradesh 

2. A~sam 

3. Bihar 

Number of lens Projects 
~anclioned upto March. 
19115. 

CentralJy. State Sec. 
Sponsored tor pro-
Project~ jects 

3 4 

70 09 

36 

94 

No. of Centrally 
Sponsored proje· 
cts allocat ell for 

1911~·86 

10 

05 

25 
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2 3 4 ~ 

4. Gujarnt 47 16 08 

5. Haryana 26 10 04 

6. Himachal Pradesh 12 03 

7. Jammu & Kashmir 13 08 03 

8. Karnataka 48 30 08 

9. Kerala 37 24 06 

J O. Madhya Pradesh 73 21 

11. Maharasbtra 84 10 

12. Manipur 10 0] 

13. Mephalaya 11 01 

14. Nagaland 12 01 

lS. Orissa 43 01 15 

Hi. Punjab 29 OS 

17. Rajasthan 4~ 10 

18. Sikkim 04 

19. Tamil Nadu 39 13 

20. Tripura 11 01 

21. Uttar Pradesh 143 08 25 

2~. West Bc'ngal 74 06 20 

Union Ttrriforin 

23. A & N Islands 04 

24. Arunachal Pradesh to 

25. Cbandigarh 02 

26. Dadra & Nagar 

Haveli 01 

27. Delhi 17 02 02 

28. Goa. Daman & 

Diu 09 02 

29. Lak5hadwc~p 01 

30. Mizoram II 03 01 

31. Pondicherry 03 02 

Total 1019 117 206 



~~ 3 Written Answtrs 'MARCH 14, 1985 Wrillen AnswersO .254 

... Statement n 

Numbl" of benl'jicial'il'.I' IIIzdt'r lCDS Schl'ml' 
in different States/Union Territories a.~ 

Oil 3/ December, J984 

St.· Name of State! No, of rcport- Number (in lakhs) Number 

;"1/0, Union Territory ing projects (If beneficiaries (in lakhs) 

receiving suppl e· of child-

mentary nutrition ren gett. 

Pregnant VVon1cn, ing pre-

nursirll mothers school ed-

and children. ul:ation 

(1) ( 21 (3) (4) (5) 

I. Andhra Pradesh 66 4.40 1.73 

2. Assam 20 1.48 0.64 

3. Bihar 65 3.38 1.43 

4. Gujarat 63 3.43 1.56 

5. Haryana 33 2.11 0.79 

6. Himachal Pradesh 12 0.4!! 8.21 

7. Jammu & Kashmir 21 0.71 0.31 

8. Karnataka 78 6.97 3.26 

9. Kerala 60 3.8U 1.54 

10. Madhya Pradc~h 67 4.17 2.03 , . 
11. Maharashtra 84 4.24 2.98 

12. Manipur 10 0.47 0.19 

13. Maghalaya J 1 0.34 0.14 

14. Nagaland 12 0.89 0.28 

15. Orissa 44 2.S 1 0.91 

16, Punjab 27 1.49 0.75 

17. Rajasthan 45 2.98 1.27 

18. Sikkim 04 0.17 0.08 

19. Tamil Nadu 39 3.5,3 1.23 

20. Tripura 11 0.36 0.14 

21. Uttar Pradesh 103 5.52 4.93 

:Zl. West Bensal 51 ::,93 1.1~ 
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Union Territories 

23. Andaman & Nico-

bar Isld. 

24. Aruilachal PIa-

desh 

25. Ch.lnd irarh 

26. D.tdra & Nagar 

Haveli 

27. Delhi 

2R, Go.!, Dlltllalll & 

Diu 

29. Lak~hadwc,p 

30. Mizor.·m 

3t. P(1~dichcf1 y 

Total 

Hhopul Gas TrHgl d~' 

04 

10 

01 

01 

19 

09 

01 

OR 

0:1 

9H2 

199. SHRI MANIK REDDY. Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

la) whether lCMR bave init iated 15 
research projects after the Bhopal gas 

tragety and if so, the nature and scope 
of thc~e projects and when Ihese arc ex­
pect ed 10 end; and 

(b) whether Government propose to 

0.10 0.03 

0.38 0.04 

0.10 0.07 

0.06 0.02 

2.20 0.83 

0.32 0.12 

0.06 0.01 

0.28 0.14 

0.35 0.11 

59.91 27.02 

set up a !Ujchincry to ac ~p.:cdily in sllch 
mall ers ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (al A state­
ment showing the details of Ihe: I.C.M.R. 
suported research projc:cts on the wbjecI 
is enclosed. 

(b) Therc is no such proposal under 
cont.emptation as the exist ing machinery 
is fairly adequate to deal with such situa­
tions. 

Statement 

1. 

2. 

Title llf the Project 

Follow study of human subjects affected by acute 

exposure to the gaseous discharges from an Indus­
tJyat Bhopal. 

Loni term studies on the health effects of 

MIC exposure through Community Heallh 

Clinics 

Duration 
(years) 

6 months 

s 
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3. 

.' 
2 

Clinical studies includinr respiratory function tests 

among MIC affected people (adults) . 

4. Follow up studies in children (S-l S years) affected by 

MIC exposure 

S. Follow up studies of occular changes in MIC 

affected subjects 

6. 

7. 

8. 

9. 

Clinico-pathological and histo-pathological 

invcstigations of MTC affected persons 

Microbiological investigations into the pulmonary 

Complications of the MIC affect cd 

subjects 

Clinical and forensic toxicological studies in MIC 

aff e~t cd persons. 

Growth and development studies among newhorn 

of the MIC affected areas (Fielf studi es) 

10. Radiological studies of MIC affected 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

~O. 
u, 

persons 

Central and local coordinating units of the 
Council 

Pulmonary studies in the MIC .lffected 
population 

Jndian Council of Medical Research Madhya 

Pradesh Government establiShment 'of Data Base 

Information System for MIC follow upstudie& at 

Bhopal. 

Cytofiuo. imetrie studies of cells in MIC exposed 
subjects. 

Study of the pulmonary function tests including blood 
gas analysis I 

Genetic risk evaluation of MIC cytoeenctic 
studies in papulation exposed at 
Bhopal. 

Neurological manifestation of MIC 

pois~ni?g. 

Mental Health studies in MIC exposed 
populat ion ' 

Immunoloail:Ul studiea in the MlC alfc"led popu­
lation in relation to cancer 

Epidemiologilo3.l study on teratogenic: affec:tcs 
of NIC·exposed populatioD. 

;Vtrtttll Answtrs H8 

3 

5 

3 

2 

3 

S 

s 

3 

5 

5 

2 

3 years 

1 yean 

3 years. 

3 yoar. 

I year 
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Rc\"sion of Pay Scales of University 
Teachers in West Bengal 

200. SHRI SUDHfR ROY: Will 
the Minister of EDUCATION be pleased 
to state: 

(a) whether the West Bengal Govern­
ment has approached the Central Govern­
ment to bear the entire financi~1 liabilities 
of the proposed revision of the p:ly scales 
for the college and universities .teachers ; 

(b) if so, whether the Government 
propose to accced to the said request; 
and 

(c) if not, t~e reasons thereof? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) No, Sir. 

(b) and (c). Docs not arise. 

Four lane bri~e across river 
Krishna in Alldhrll Pradesh 

~01. SHRI N. VENKATARATNAM: 
Wlli th,e Minister of SHIPPING AND 
TRANSPORT bc plca~cJ to slate: 

(a) whethcr thc Chief Minister of 
Andhra Pradesh laid the foundation for 
construction of a four-lane bridge across 
the river Krishna called 'Kanakadurgamma 
Varadhi' ncar Vijayawada ; 

tb) whether (jo, crnment have cleared 
the project and providcd its share; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z.R.ANSAR[) : (a) to (cL 
The Government of India have Sl!nclioned 
construction of a bridge across the river 
Krishna ncar V ijayawada on National 
Highway No.5 as a two-lane facility, the 
foundation stone of which was laid by the 
Chief Minister of Andhra Pradesh in May, 
1983. The bridge is now under construc­
tion out of the funds provided by tbe 
Oovernment 0 f lndia. 

West Bengal proposal for a Barrage 
, on River Subarnarekha 

202. SHRI NARAYAN CHOUBEY: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether Central Government have 
received a proposal from the Government 
of West Bengal to construct a barrage on 
the river ~ubarnarekha near Bhasraghat in 
Midnapur District for irrigation purpose; 

(b) if so, whether the Said proposal 
has been accepted by the Govemment; 

(c) what area and how many hectares 
(If land will benefit from the scheme if 
implemented; and 

, (d) what is the percentage of average 
irrigation facility in such areas where the 
above-named scheme is proposed? 

THE MINISTER OF IRRIGATION 
ANn POWER (SARI B. SHANKAR A­
NAND (a) and (b).-Government of West 
Bengal has submitted ~~barnarekha Bllrr­
age Project for an estimated cost of 
Its. 158 crores for techno-economic clear­
ance and acceptance by the Planning 
Commission But the State Government is 
yet to clarify the measures to be taken 
for protecting the proposed command area 
of this project from floods and effect 
on the railway line, before the project 
can be c1 e(lfC'd. 

(c) and (d). The scheme is expected to 
provide irrigation to a culturabJe command 
area of J. 1 0 Jakh hectares in Midnapur 
district, with an annual irrigation benefit 
of 1.30 lakh hectarcs. Areawise percent­
age of irrigation developed in the different 
districts of the State is not maintained at 
the Centre. 

Non-Stopping of Buses at Bus StOPI 

203. SHRI G. V. RAMA RAO: will 
the Minister of SHIPPING AND TRANS­
PORT be pleased to state: 

(0) whether despit e putting one head 
constable with two men to ensure that 
Delhi Transport Corporatbn bll8o& stop 
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properly at their stands,' there is no im, 
provement : and 

(b) if so, what effective steps Govern. 
ment propose to take to end this malice? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS· 
PORT (SHRl Z. R. ANSARI) : (a) nnd 
(b). nTC operatIOns, inclUding proper 
stoppage of buses. are manrged by its own 
traffic staff and generally no police he:p is 
sought for this purpose. However. police 
help is taken hy DTC for ensuring Ihat 
auto-rickshaws and other vehicles do not 
cause obstruction around DTC bus 
stops. DTC has taken the following steps 
recently to ensure that buses stop at pro· 
p r stands: 

1. Checking staff has been deployed 
at heavy loading points. 

2. Special mobile squads have been 
formed to check non-stoppage of 
buses at the stands and to ensure 
proper parking of buses at the 
bus-stops. 

3. Special CheckinF Squads under 
the direct supervision of Dy. 
General Manager (Traffic) have 
been formed who conduct sur­
prise checks over the performance 
of the staff posted at heavy loading 
points. 

4. The checking staff have been in­
structed to ensure Q-formation 
at the stoppages. 

S. Disciplinary action against drivers 
of DTC buses is initiated on 
receipt of reports from the 
Traffic Supervisory Stllfl' or <'om­
plaints from commuters. In cases 
involving drivers of privately 
operated bu,es, further opera· 
tion is suspened and fines are 
imposed for the offences, as p('r 
terms of agreement entered into 
with the owner of private buses, 

6. Instructions have also been iJsued 
to carry out 'L' marking on the 
roads in front of bus stops for 

proper parking of buses. '. This 
work is in progress. 

Undergfound Rai!\\IIY In Calcutta 

204. SHRI R. r. DAS: WjjJ the· 
Minist er of RAJLWA YS be p! cased to 
stat e : 

(a) whether the State Government 
have to bear SO per cer.t of the cost of 
policing of the underground railway of 
Calcutta; and 

(b) the rea£ors for not bearing the 
entire cost of the policing of the under­
~round railwa~ of C;kutla by the Metro 
Rail itself? 

THF MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
Metro Railway, toCalcutla has ~greed to 
bear 50 % of the cost of policing of the 
underground railway on the basis of simi­
lar arrangements on Zonal Railways sys. 
terns all over India. for the prescnr. 

Bus Fleet of I). T.C. 

205. SHRI G. V. RAMA RAO: Will 
the Minister of SHlPPING AND TRANS. 
PORT be pI eased to slat e : 

(a) whether Delhi Transport Corpora­
tion's large bus fleet is being re-inforc cd 
with new buses; 

(b) if so, number of bu~es already 
available. number actually functioning as 
on 1-1-198S and number 10 beadded; 

(c) the los8 incurred on DTCs own 
fleet during the last 3 years; 

(d) what is the plofit made on private 
buses on contrac;t to DTC ; ana 

(e) whether Government propose not 
to T'lITchase any more bu~cs from public 
fundS and ~o in for private buses and also 
prosre~sivel e liminal e all DTC owned 
buses? 

THE MINISl ER Of' STATE OF THE 
MINISTRY OF ~HIPP]NG ANI' TRANS-
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PORT (SHRI Z. R. ANSARI): (a) and 
(b). The fle,et strength of the DTC as on 
1st April, 1984 was 4135. During the 
period 1st April to 31 December. 1984, 
706 new vehicles were added and 837 old 
vehicles deleted from the fleet, bringin~ 
the net fleet at the end of December, 1984 
i.e. on 1. 1. 1985 to 4004. Fifty onc new 
buses are proposed to be purchased on 
"replacement account" during the quarter 
ending March, 1985, out of which 29 have 
already been received. 

(c) and (d). DTC has a fleet of Privately 
operated buses under its control for which 
payment is made by DTC to the privatc 
bus operators on a fixed per kilometre 
basis. Due mainly to the low fares. 
Delhi Transport Corporation incurs losses 
on both types of operations. The total 
working losses (and of both separately) 
during the last 3 years arc liS under: 

Year Working Losses of DTC (Rs. in lakhs) 

On DTC Fleet On Private Operators 

Buses Total 

1981-82 177U9 t 97.31 1968.90 

1982-83 2689.95 492.50 3182.45 

1983·84 3850.70 739.01 4589.71 

(e) There is no such proposal. 

Finance and Audit of Kendriya Vidyalaya 
Sangathan 

2~6. SHRIMATJ BIBHA GHOSH 
GOSWAMI: Will the Minister of EDU­
CATION be pleased to state: (a) whether 
Kendriya Vidyalaya Sangathan is fully 
financed by the Government of India: 
and 

(b) if so, what is its Annual Budget 
and what arrangements have been made 
(or the audit of accounts of the 
Sangathan ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PAN1): (a) Yes, Sir. 

(b) The annual budget of the KendriYIl 
Vidyall"a Sangathan for 1984-85 is 

Rs. 44.67 crores. The amiual accounts 
of the Sangaihan are audited by the Com­
ptroller & Auditor General of India. 

Road Acc!dt'nts in Delhi Durlna tbe 
Last Two Years 

. '. 
207. SHRI AJOY BISWAS : 

SHRI PURNA MALIK: 

Will the Minister Or SHIPPING AND 
TRANSPORT be pleased to st~te : 

(a) number of road accidents in D~lbi 
during the last two ~('ars ; 

(b) number of pcrs~ns kill~d and in­
jured in such acci'dents duTing the perbd; 
and 

(c) what steps Government are taking 
to minimise road accidenls ill Delhi ~ 

I 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z. R. ANSARI) : (a) and (b). 
The details of accidents occurred during 
1983 and 1984, as intjm~ted by Delhi 
Administration, are as under :.-

Year No. of accidents No. of persons 

1983 

1984 

5477 

5809 

k iJi I'd injured 

1156 

1239 

5463 

5766 

(c) The measure taken ~y Delhi Ad­
ministration to minimise road accidents in 
Delhi are :-

(i) Maximumspeed limits for various 
types of vehicles have been 
specified for d lffel enl roads. 
Speed is checked at regular in­
tervals and offenders are 
chalJancd. 

(ij) In order to have an immediate 
impact on the violators, spot 
prosecuttons are being made and 
compounding fees are recovered. 

(iii) Pedestrians movement is bein& 
contro:led witli the help of Home 
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Guards at tertain points. Pedes­
trians are advised to make use of 
over-bridgelsub-ways and zebra 
crossing. 

(iv) Road Safety Education is impart ed 
to school children and road users 
by Audio Visual ar.d exhibit ions 
methods. 

(v) Highway Patro'lin\! has been in­
troduced to ensure better enforce­
ment. 

(vi) A model Driving Training School 
has been set up to impart Irainmg 
in prorer drivil'g ~kilJs, 

Fatal Acc'd('nts Involving DTC Buses 

208. SHRT ANAND SINGH: Will 
the Minisfer of SHIPPING AND TRANS­
PORT be pleased to state: (a) whether 
Government's atlcntion has been dra\\n to 
the news it ems "Single Biggest Ki II er on 
Wheeles" appearing in Pl\triot dnted 
February 8, 1985 revealing that as much 
as 22 per cent fatal accidents in Delhi are 
attributable to DTC and this share hds 
been increasing year aft er year; 

(b) if so, Government's reaction 
thereto; and 

(c) what steps are contemplated to 
improve the silual ion to minimise fatal 
accidents involving Delhi Transport Cor­
poration buses? 

THE MINISTER OF STATE OF. THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z. R. ANSARI): (a) to (c) . 
Government's attention has been drawn 
to the news item. According 10 DTC 
records a total numbe r of 257 persons 
died in 1983 while in Ihe year 1984, 242 
persons died III accidents involving DTC 
buses. This reduction in the rate of 
accidents has come at a time when the 
DTC fleet has risen from 4048 at Ihe end 
of December, 1983, to 4794 at the end of 
November. 1984. ]t Illay also be men­
tioned that ther e are other contributory 
factors such as increase in trallic congc'i, 
tion and II'rowth in Delhi's population. 
Accident r.att per lakh km in rc~pect of 

DTC buses for the pcriod 1981 to 1,983 is 
given below: 

Year Rate of Accident per lakh 

kilometre 

1981-82 1.96 

1982-83 2.09 

1983-84 1. 61 

II will be seen that the accident rate 
has fallen in 1983·84. DTC is making 
further efforts to reduce lbe rate of 
accidents. Some of the steps taken in this 
direction are a.s under :-

I. To ensure deployment of properly 
trained drivers. only persons with 
a min:mum of Ihree years experi­
ence of driving of heavy vehicles 
are recruited. 

2. Before Ihe drivers are given line 
duly ~hey are impart cd special 
tnlining in the DTC Training 
School in relation to safe driving 
and route acquaintance. 

3. Special squads have been deputed 
to check both the driving habil~ 

of drivers on line and control 
over-speeding. Drivers with 
faulty driving habits are withdrawn 
or sent to the Training Schools 
for refresher cour~e~. 

4, Every effort is made to improve 
the maintenane of vehicles. 

5. The drivers arc regularly acquain­
(ed with Ihe traffic rules and 
olher road safety measures through 
films, slides and other audio-visual 
methods with the help of Traffic 
Police authorities. 

6. An incentive scheme has been 
introduced whereby the drivers 
with aCCIdent free records durinll 
the quart er are given a cash re­
ward which progressively incre­
ases with every quarter. 
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r Trans.ation 1 

A lIelled Bungling In Delhi TJ1In~port 

Corporation 

209. SHRI PIVUS TIFAKY : Will 

the Minister of SHIPPING AND TRANS­

PORT be pleased to state: 

(a) whether h is a tt cnt ion has be en 

drawn to the news item "Dhandhali~on 

Ka basera-Delhi Parivahan Nigam" (Bung· 

ling in DTC') appearing in the daily Hindi 

Jansalla dated FebJllfilY 28,1985 ; 

(b) if so, detni1~ of the repolt of the 

stduy conductrd by the '~~l.jy te'm from 

Unitecl Kingoom ; 

(c) the mca~urcs Stlg£,cst ed for the 

removal of the shortcomings in the work­

ing of DTC : and. 

(d) the steps being taken by Govern­

ment In this regard? 

THE MIN1STER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS· 
PORT (SHRI Z.R. ANSARI): (a) Yes, Sir. 
The subject matter of the study refcrred 
to in the news item is a report on aspect 
of road safety oerformance of the Delhi 
Transport C'orporation (DTC'). 

(b) The study was conducted by the 
Transport and Road Research T_aboratory 
(Berkihire, UK, which presented its 
re~rt in 1982. The study analysed the 
comparatively hirhcr accident record of 
accidents in the DTC' and the factors 
contributing to its high level. 

(c) and (d). The study was basically 
of a fact finding nature did not make any 
specific recommenaa tions, but only ap-
praised and generally endorsed the 
various short and long term mea-
sures taken by the DTC to combat the 
situation and improve the Mandard of 
safely. 

rEnKlish] 

I.oss Incurred By DTC Durin~ the [ast 
Financial Year 

210. SHRJ MOOL CHAND DAGA: 
SHRI VILAS MUTTEMWAR: 
SHRJ PIVUS lJRAKY : Will the 

Minister of SHIPPING AND TRANSPORT 
be pleased to state : 

(a) whether the Delhi Transport C'or­
porat ion has been incurring losses and 
the amount of lo~s was Rs. 381 crores in 
the last financial year: 

(b) if so has an) study into the causes 
of loss been made, and if so, with what 
results; and 

(c) what were thc f.rdiJ1gs of the 
Magisterial erQuiry which WI'S rppojr~cd 
to enql1ire into the DTC' staff strike in 
March, 1983? 

THE MINISTER OF STATE OF THE 
MlNISTRY OF SHlPPING AND TRANS­
PORT (SHRI Z.R. ANSARI) : (a) Yes, Sir. 
However, the actual workinl( kss exclud­
ing depreciation and interest charges) 
and Net loss (including depreciation and 
interest charges) for the last year i.e. 
1983-84 was Rs. 4589.71 lakhs and 
Rs. 10111.00 lakhs respectively. 

(b) The losses of DTC are mainly due 
to the low fare structure. 

(c) Delhi Administration had ordered 
a'Magisterial enquiry on 24th March. 
198~ with the foll('lwing terms: 

(1) to inquire into the circumstances 
and causes leading to the tragedy, result­
ing in the death of a worker of the DTC 
on 23-3-83 in the urea of Police Station 
Vas ant Vihar ; and 

(2) to fix responsibility, if any. 

The enquiry held that the DTC 
Management had Taken l!deql1ote action 
rcgardir.g the deveIcpir g strike ~ituation. 

The enquiry also concilldt'd that the force 
used by the Police was in no way exees­
live. 
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12.01 hrs. 

Re: Recent Espionage Acth"lties 

PROF. MADHU DANDAVATE (Raja­
pur); You were kind .:nough to put the espi­
onage item as a Call Attention Motion. We 
wish to pe>int out to you that the espion­
age activities th,lt have taken place in the 
Prime Minister's Secretariat threat en the 
security of the country and are of such a 
serious nature Ill'lt call attention i~ too 
inadequat c a lIIodliS operandi by which we 
can discuss it. Sir, in ballot only five 
mcmbers can come and they may belong 
to the same party also; we would like 
to have a wid.:r discussion. Please allow 
adjournment motion or discussivn under 
Rule 193. 

MR. SPEAKER: Let me tackle onc 
thing. This can be done only if you agree 
and also if th~ Home Minister agrees. I 
have no objection (0 convert it into 193 
discussion and tak.e it lIP lat er on. 

PROF. MADHU DANDAVATE : There 
is no question of all agreeing. We have 
given an ad.iournmcil. motion as also 
notice for 193 discussion. 

MR. SPEAKER: 1 have got a calling 
attentio.l also. r"at 15 why I allowed it. 

(/lIlerruptioflS) 

[Tramllil iOIlJ 

MR. SPEAKER: Mr. Chavdn, should 
we conver t it into di~cussion under Rule 
193 ? 

lEng,lishl 

PROF. MADHU DANDAVATE: Minis­
ter-Saheb. he is seeking your ~uidance. 

Why don't you give him 1 .... 

(Interruptions) 

PROF. MADHU DANDAVATE : It 
would be the most casual way to deal 
with such an important malt cr. Will you 

lIgree that it can be discu~sed adequately 
in a call attention motion? 

MR. SPEAKER: r think here it will 
be easier. He will be replying here five 
times whereas under 193 he will be reply­
ing only once. 

PROF. MADHU DANDAVATE: In a 
Call Attention motion all parties cannot 
get opportunity to express their view­
points. Most of them may be Congress (l) 
Members. 

MR. SPEAKER: You can consider if. 
..... YOll can take it up, later on. 

. PROF. MADHU DANDAVATE : Why 
<Joyourelyon the Minister to give a 
direct ion? 

THE MINISTER Of HOME AFFAIRS 
(SIIRI S. B. GlAVAN) : If it is necessary 
it can come urder 193 latcr on. ' 

l Tram/at 'Oll} 

MR. SPEAKER: It is just the same 
thing. 

iElig/hhl 

PROf. MADHU DANDAVATE: I will 
show the prcccdr.nt, Sir. III the past you 
have converted them illto regular dis­
cussions. 

MR. SPEAKER : I know I have con. 
verted. That is why I am asking. 

PROF. MADHU DANDAVATE: I was 
telling you. A~ far as Swaraj Paul affair 
was concerned, there was a call attention 
motion allowed by you, but it wall con. 
verted into 193 discussion. Similarly, 
this can be converted. 

MR. SPEAKER: r did It with lhe 
consent of the House. That is what I 
always do. I have no hesitation, but he 
docs not agree. 

PROF. MADHU DANDAV ATE: Why 
do you rely fully on the Minister 1 
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MR. SPEAKER: 1 have to give him 
time to get the answer. Let us see. If 
anything ·is left, then we can see. We 
shall see. If you are not satisfied, we can 
see. 

SHRI INDRAJfT GUPTA (Basirhat):· 
Once a call attention motion is taken up, 
that will preclude any further discus~ion. 

MR. SPEAKER: Not neccs~arily. 

There is no bar. We have discussed Sri 
Lankan refugees question so many times. 
We can again do that. 

(lntl'm,ption) 

! Trans/aliol1l 

MR. SPEAKER: You can con~ider it. 

SHRI S.B. Cl-lAVAN: If it is neces­
sary, it can come under 193 later on. 

SHRI K.P. UNNIKRISHNAN (Bada­
gara): It is, of ~oursc, necessary. 

[English] 

SHRl INDRAIIT GUPTA: I am talk­
ing about the espionage mattl.'r. If the 
Prime Minis! er has no objection, it can 
be converted into a di.cussion. 

MR. SPEAKER: We have a call 
attention on espional;e matter to-day. 
They w~nt 193 discussion on it. ..... 

( Interruptitlll) 

PROF. MADHU DANDAVATE: 
Throu&h you I wou Id I ikc to draw the 
attention of the Leader of the House that 
on thr('e occasions call at! ention motions 
were converted into 193 discussions. 

MR. SPEAKER: That can be done. 
I aaree with you that can be done. But 
that can only be done with the consen­
IUS of the House. 

( ""(rrup/ion) 

SHRI K.P. UNNIKRlSHNAN : This is 
your responsibility. Please be fair to 
them and be rair to us also. 

MR. SPEAKER: My intention was to 
get this subject discussed and I put it~ -. 

SHRI INDRAJIT GUPTA: All parties 
should get a chance to speak. 

THE PRIME MINISTER (SHRI RAJIV 
GANDH1) : "I here may be precedents for 
the case but what has to be kept in mind 
is whether discussion on this p:lrticular 
issue at this particular time will be 
dllmaging to the country or will be ad­
vantageous to the country. (llllerruptions) 
Let me finish. 

MR. SPEAKER: Let us finish. 

SHRJ RAJlV GANDHI: The Calling 
Attention may be admitted and discussed 
as such. On clutnging it into a discussion 
under Rule 193, I think, the Home 
Minister should evaluate the pluses and 
minuses and give his opinion. 

SHRI SUDl};1 JAIPAL REDDY 
(Mahbubnagar): Last time we were 
told that it was premat ure to have a full 
fledged d iseussion. 

MR. SPEAKER: That is all ... '" 

SHit! BASUDEB ACHARIA (ban­
kura) : Sir, when this Calling Attention 
on this lHrticular subject was admitted 
t hen why not have 193 discussion so that 
all of us can express our viewpoint? 

(Interruptions) 

PROF. MADHU DANDAVATE : Sir, 
is it the contention of the leader of the 
House that if five persons participate in 
the discussion the issue doe~ not become 
delicate but if ten persons participate ..... 

SHRJ RAJIV GANDHI : Do you 
really want me to comment on the 'five' 1 
It is not a question of five or ten. It is 
a question of increasing the scope of a 
puticular di~cussion or kecpin& it limited 
to a partillulllf subject. [ am not 
objecting to it. I am just say in, the 
Home Minister should evaluate the pluses 
and minuses' imd see whether it is the 
appropriate time to cnlar&e the disc;us&ion. 

~ I •. 
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SHRI K. RAMAMURTHY (Krishna­
giri): Sir, I have given a Calling Atten­
tion notice over the matter of Sri Lanka 

issue. 

MR. SPEAKER : We have already 
decided. We arc going to have a discus­
sion. 

PROF. MADHU DANDAVATE: Sir, 
] want a clarificat ion. The Leader of the 
HOllse sa id I hat .. I am I cav ing it 10 eva­
luation by the Home Minister.'-' If he 
himself evaluates the- evaluation by the 
Home Minister will it not be more 
helpful? 

SHRI RAJIV GANDHI: Sir, 1 would 
like to leI my Ministers do their own 
work. 

( Ifl/""""Plioll) 

MR. SPEAKER: Jt is all done with 
consensus ar.d 1 will aga in do it with 
consensus. I have admitted Calling Atten­
tion motion and I stick to it. 

PROF. MADJlU DANDAVATE: 
Kindly don't sUlI"e~der your authority: 

MR. SPEAKER: No. I lnvc not. I 
used it. I have already allowed call Atten. 
tjon. PI ease don" t dist UI b. 

LEllglislrJ 

12.05 hrs. 

t h'/l'lTUplioll.l) 

PAPERS LAW ON THE TABLE 

Proclamation Revoking the Proclamation 
Issued on 25.5-84 Re-state of Sikkam 

THE MIN1STER OF HOME AFFAIRS 
(SHRJ S.B. CHAVAN): 1 beg to lay 
on thl: Table a ~opy of' Procla-
mation (Hindi ?nd English ve .. sions) 
dated the 81h M.\1'ch, 1985. issued 
by the President under clause (2) of 
article 356 of the Constitution revoking 
the Proclamation issued by him on the 
25th May, 1984 in relation to the State 
of Sikkim, published in Notification No. 
(,i. S. R.. 143 (E) in Gazett c of llIdia dal cd 

the 8th March, 1985, under article 356 
(3) of the Constitution. 

[Placed in Libruy See No. L1-430i85]. 

Bhopal Gas Leak Disaster (Processln!! of 
claims) Ordinance and Rcquisllion and 
Acquisition of Immovablc Property (Amend­
ment) Ordinance. 

THE MINISTER OF PARLIAMENT­
ARY AFFAIRS (SHRl H. K. L. BHAOAT): 
] beg to lay on the Table a copy each of 
the following Ord im:nccs (Hindi and Eng­
lish versions) under article 123 (2) (a) of 
thc Constitution: 

(I) The Bhopal Gas Disaster (Proces' 
sing of Claims) Ordinance. 1985 
tNo. I of J 985) promulgattd by 
the President on the 20th Febru. 
ary, 1985. (Placed in Library. 
See No. LT-43J/85J. 

(2) The Requisitioning and A~quisi­

tion of Immovable Property 
(Amendment) Ordinance, 1985 
(No. of 1985) promulgated by the 
Presiul'nt on the 8th March, 
1985. (Placed in Libral),. See 
No. LT-432'S5) 

Notification lJndcr University Grants 
C()mmi~sion Act 

THE MINISTER OF EDUCATION 
(SHRJ K. C. PANT) : 1 beg to lay on the 
Table a copy of the University Grants Com· 
mission (Recruitment) (Amendment) Rule' 
1984 (Hinui and English versions) publish­
ed in Notifieztion No. G. S. R. 1201 in 
Gazette of India dated the 1St' December, 
1984 under sub.section (3) of section'S 
of!he University Grants Commission Act, 
1956. [Placed in Library. See No. LT-
433/85]. 

Ann'lal Report of and Annuill Accounts or 
and Reviewon Chittaranjan National 
Cancer Research Centre, Calcutta lind 
Annual Accounts and Audit Report of 
Indian Council of Medical Researcb. New 
Delhi for 1983.84 

THE MINISTER Of STATE IN THE 
DEPARTMENT OF HEALTH (SHRl 
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YOGENDRA MAKWANA); Sil', on be­
half of Shrimati Moh~ina Kidwai 1 beg to 
lay on the Table 

(I) (i) A copy of the Annual Report 
(Hindi and Engl ish versions) 
of the Chittaranjan National 
Career Research Centre, Calcutta, 
for the year 1983-84 . 

(ii) A copy of the Annual Ac­
count~ (Hindi and English vers­
ions) d the Chittaranjan Nat ional 
Cancer Research Centre, Calcut­
ta, for the year 1983-84 together 
with Al'dit R'port thereoll. 

(ii;) A copy of the Review (Hindi 
and English versions) by the 
Government on the working of 
the Chiltaranjan National Cancer 
Research Centre, Calcutta, f0r 
the year 1983-84 IPlaced ill 
Library. Jet' No. L T-434·'851 

(2) A copy of the Annual Acco\lnt~ 

(Hindi and English versions) of 
the Indian Council of Medical 
Research, New Delhi, for the 
year 19RJ-84 together with Audit 
Report thereon. 1 Placed III 

Library . .It'£' No LT-435/8SJ 

Jliotlf.'cations under J\Iujor Port Trusts 
Act. 

THE MINISTER OF STArE OF THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z. R. ANSARI): I bag to 
lay on the Table a copy each of the fol-

lowing Notifications (Hindi and Engiish 
version~) under sub-section (4) of section 
124 of the Major Port Trusts Act, 1963;-

(1) Notification No. G. S. R. 830 (E) 
published if' Gazette of India 
dated the 29th Decemher, 1984, 
approving the Kandla Port Emp­
loyees (Recruitment, seniority 
and Promotion) Amendment Re­
gulations, 1984 appended in the 
schedul e to the Notificat ion. [Plac­
ed in Library. See No. LT-439/ 
8SJ. 

(2) Notification No. G. S. R. 831 (E) 
published in Gazette of India dated 
the 29th December, 1984, ap­
proviug the Kandla Port Emplo­
yees (Classifica'ion, Control and 
Appeal) Amendment Regulations, 
1984 appended in the schedule 
to the Notification. [Placed in 
Library. See No. LT-437/85J. 

Statement re action taken by Government 
on various assurances, Promises etc. given 
by Ministers during various Sessions of 

Lok Sabha. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS {SHRI GHULAM NABI AZAD);' 
I beg to Jay on the Tabl c the following 
statements (Hindi and English versions) 
showing the action taken by the Govern­
ment on variou. assurances, promises and 
undertakinrs given by the Ministers during 
the various sessions of Lok Sabha : 

(1) Statement No. XXV-Fifth, Session, 1981 I Placed in Library. I 
Sf( No. LT-43R Illsi . I 

(2) Statement No . Xlll-Elcvcnth Session, 1983 [Placed in Library. Seventh 
See No. 1.T-439 '851. I Lok Sabha 

(3) Statement No. IX-Twelfth Session 1983 IPlaced in LIbrary. See I 
No. LT-440.851. I 

(4) Statement No. Vll-Thirtecnth SeSSion, 1983[Placed ill Libnuy. 
Sf!( No. LT-4~],'85J. 

(5) Statement No. VI-Fourteenth Session, 1983 [Placed in Library. 
Su No. LT-442'S5J, 

(6) Statement No. II-Fifteenth Sesson, 1984 [Placed in Library. 
See No. LT-443,85J. 

(7) Statement No.1 r'irSt Session, 1985 [Placed in l.ibra!}. See \ Ei&hlh 
No. LT-444/85]. Lolt Sabha 
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Notifications Under Drul(s and Cosmetics 
Act 

SHRI YOGENDRA MAKWANA: J 
beg to la) on the Table a copy of Notif­
ication No. G.S.R. 322 (E) (Hindi nnd 
English versions) published in Gazett e of 
India dated the 3rd May, 19R4 banning 
the import, sale and manufacture of retrain 
drugs mentiond in the notification. isslled. 
under sect ion 26A of th c Drugs and 
Cosmetics Act, IQ40. IPlaced in Libran. 
SC'e No. LT-44S/85]. 

12.08 Hrs. 

ASSENT TO BILLS 

r English] 

SECRETARY·GENERAL: Sir, J lay 
on the Table following seven Bills passed 
by the HOllses of' parliament during th~ 
last session and assent ed to since a report 
was last made to the House on the 18th 
January, 1985 '. 

(1) The Nat ional Capital Region 
Planning Board Bill, 1985. 

(2) 1hc General Insurance Business 
(Nationalisation) Amendment Hill 

1985. 

(3) The Appropriation Bill, 1985. 

(4) The Approprial ion (No.2) Bill. 

1985. 

(5) The Appropriation (Railways) Bill, 
1985. 

(6) The Appropriation (Railways) No. 

Bill. 1985. 

(7) The Punjab Appropriat ion Bill, 

1985. 

2. Sir, I also lay on the Table copies, 
duly authentic~ted by the Secretary-Gen. 
eralofRajya Sabha. of the following scven 

'. Bills, passed by the Houses of Parliament 
during the last session and assented to 
since a report was'last made to the House 
on the 18th January, 1985 ;. 

(I) The Foreign Contribution (Regu­
lation) Amendment Bill, 1985. 

(2) The Conslitul ion (Fifty.Second 
Amcndment) Bill, 1985. 

(3) The Rcprcsent:ltion of the People 
(Amendment) BiIl. 1985. ' 

(4) The Calcutta Metro 'Railways 
(Operat ion and Ma int coanee) 
T~l11ponlTY Provisions Bill, 1985. 

(5) The Sugar Und ertakings (Taking 
Over of Management) Amendment 
Bill 1985. 

(ti) The Gan!?lok Municipal Corpora­
tion (Amendment) Bill, 1985. 

(7) The At1Illinist(;Jtivc Tribunals Bill, 
1985. 

fElIglishi 

12.10 HI'S. 

RAILWAY lWDGET, 1985·86 

MR. SPEAKER: Now ;he Railway 
Minister may plesenl the Hudget to the 
House. 

THE MINISTER OF RAILWAYS 
(SHRI BANS] LAL): 

MR. SPEAKER : Sir, I rise 10 pre· 
sent the Rc\ised ESfimates for 1984·85 
and the Budget Fstimat cS for 1985·86 
of the Indi,\n Railw'l~s. 

Resulls for 1983.84 

2. 1 shall hegin with the financial 
results for the year 11183·84. At Ihe time of 
the I"rescntation of the Railway Budget 
lasl year. il was mcnli(lncd in sl"i!e of a 
decline in the ('alnings and an incrcase 
in the working expenses, Ihl:'l t would be a 
net revenue of JI~. 338.50 crores. When 
the year ended, a m;l!ginal rcdu'tion of 
the ordtr of Rs. 12 crorcs in GrMS Traf­
fic Receipts as compared to the Reviscd 
Estimates for 1983·84, WM more than 
otl\ct by a reduction in WOlking Expenses 
to the exlent (If ab( ul R~. 47 crorcs. Tak· 
ing into accour.t. c<rlain Gthu adjustm­
ents, I am hn)'lI"Y to I"('!,()lt that II lIa in at 
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the anticipated net revenue of Rs. 3 3R. SO 
crores, t)'le year ended with a higher net 
revenul'\ of Rs. 378.95 crorcs. Accordingly, 
the Railways were arle to discharge the 
dividend liahility for the year to a much 
greater extent than anticipated. A.s. a 
result of this and a lower figure C'f dlv Id­
rnd pay~blc, the carry forward to the Def­
erred Dividend Liability account was only 
Rs. 44.75 crores, against Rs. 1 11.50 
crores. anticipated at the Revised Estimate 

sta~e. 

Re"iscd Estimates for 1984.85 

3. The Railways had adopted a target 
of 245 million tonne~ of revenue eaming 
traffic in 1984.85 As the House is aware, 
several factors beyond our control have 
continued to alTect the Railways' perfor· 
manc~ in the current year also. There were 
short·falls in traffic olTering from the core 
sector, frequent strikes in some of the col· 
lieries more than normal breaches and int­
erruption in communications, Particularly 
in the north-eastern and southern parts of the 
country and disturbed ch il conditions in 
some are~s. Tn spi'e ()f all these hand­
ic.."Ips, m~vement of co::.! and general goods 
stepped up to a level not achieved hitherto. 
Jam ver) h:lPPY to inform tl}e House that 
in the month of January this year, the Rail. 
ways have loaded 22.26 milli(ln tonnes, 
which is a record IO:.lding figure. To make 
up the loss of earnings arising from shor­
tfall in offer of traffic from the core sector, 
efforts were made to c'lpture traffic in other 
commollities, notably, cement and fert­
ilisers. As a result of this, the shortf!tll 
in 10:lding for the period April 1984 to 
January 1985 has been rc~tricted to 8.37 
million tonnes. The revised targrt for the 
currellt yenr has been fixed at 237 million 
tonnes. 

3.1 The reducti(ln in earnings as com­
pared to the bUdgetted figure was, how­
ever, averted to some extent, by certain 
compellsatinjl factors, such as, an in.!r­
ea~ed lead. The . net reduction in Goods 
earnings for the current year i, now est­
imated at Rs. 32 crores; wh:ch is less 1 % 
nnd the Revised Estimate. a,cordin~ly is 
proposed to be placed at F s. 3657 crores, 
as agai:'lst the Budget Estimate of Rs.3689 
craTes. 

3,2 The Budged Estimate of earnings 
from passenger traffic for the year was Rs. 
1508 crOTes. Mainly as a result of disturb· 
ed law and order conditions in certain 
parts of the country, passenger traffic has 
been adVersely affected. The Revised Est­
imat e of passenger earnings is proposed 
to be placed at Rs. 1460 crores, which is 
about 3 % below the Rlldj."'et Estimates. 

3.3 Including other receipts,Railways' 
Gross Traffic Receipts ar.: nolV est,imated 
to be Rs. 5390 croreS. 

3.4 On the other hand, due to additional 
Dearness Allowance Instalments to be paid to 
the employees, increases in prices of fuel, 
more than normal breaches due to floods, 
etc .• working expenses are expected to increase 
to Rs. 41 S 5 crores, as compared to the 
budget figure of Rs. 4011 crores. 

3.5 The dividend liahility for the 
year is re-assessed at Rs. 475 crores. 
After providing for Depreciation and 
contribution to the Pension Fund at bud. 
getled levels. the current year would 
show a net deficit of Rs.266 crores, which, 
in other words, would mean that we have 
to defer payment of dividend to the Gene­
ral Revenues to that extent after paying 
Rs. 209 CrOTes towards Dividend liability. 

Passenrcr Servic('s 

4. Despite scarcity of coaching stoek, 
the Railways, by effective control over 
turn.round of existing stock and with 
marginal inputs, were able to introduce 
a record number of pass enger-carrying 
trair.s in 1983-84. T am glad to inform 
the House that this tempo has been kept 
up in 19~4-85. So far, the Railways have 
introduced 121 non·suburban trains in 
the current year. 

4.1 Matters affecting comfort, safety 
and secuTity of railway passengers have 
continued to receive close attention during 
the current year. Pass'enger-carrying capa­
city of exist ing trains has been increast'd 
by ratioNdisinF uSl!.ge <'f coaches and by 
increasing their number. Measures against 
malpractices i:1 reservations were conti. 
nued to be pursued. The pr(ljects for 
conlpUI erisation of resen at ions are mnk-
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ing steady progress. Tn order to br i~g 
about tangible further improvements In 

the catering sCP.icc~ on the Railways, 
sl cps have been taken for re~amping 
ex ist illg arrDngements. Intensive and sur­
prise inspections ar~ carried out. 

4.2 Punctu~1 ity of tra ins continued 
to receive constant attention at various 
levels and steps (0 eliminate factors 
resulting in late !"tinning of trail's. such 
a~ unauthorised s(oppa!!,e by alarm-chain 
pulling. disconn<!ctiun of hos.-pipes, acti­
vities of miSCreh1l1S etc., have been in­
t ensified. 

4.~ ~ place great emphasis on clean­
liness, n(Jt only at station premises but 
also in the trains. With this end in view. 
m..:asurcs alll:;-dy illitiat~d to maintain 
hiflhcr standard~ of cleanliness will be 
further mt cllsified. 1 w(luld also appeal 
earnestly to (he public for co.operation 
in this regard. 

Safety 

5. lt is most unfortunate th:lt there 
have becn some railway accidents involv­
ing loss of hllman I ife, recent Iy. Whil e 
I convey 111/ heart·felt sympa~hics to thc 
victims of these accidents, I would like 
to assure the Honourable. Mcmbers that 
with a view to minimising (ram accidents, 
safety is being accorded a very high prio­
rit)'. To further strengthen the safety as. 
pect, I have luunchl'd a 10·point Action 
Plan on safety and (he rcsults are being 
obtained and reviewed rc!!ularly. The 
cause of train accidents are being ar1aly­
sed in great detail w'th a ~icw to iden­
tifying the factors which lead to 1 ccidents 
and taking appropriate and remedial 
act ion. Ensuring safe working of trains 
is it continuous proccss and various mea' 
suress I~re being takcn to minimise l'.cci­
dents. f'or instance. techrolcgical impro­
vements are being made graduaJly in thc 
form of trelck-circuit iog, route relay in. 
terlock ing. manning of level crossing gates 
nnd p-ovision of lei ephon ic communica_ 
tion at level crossings. These works are 
being financed largely from the Accident 
Compcnsat ion. Safety and passcoyer 

• Amenities Fund. Due to heavy withdra­
wals from this Fund in the last three 

years, the balance in the Fund has come 
down to a very low Ie-vel. J have decided 
to aUllmcnt the contributions to this Fund, 
the details of which I ~ha" come to 
hter. so as to provide more resourcC's 
for undertaking safety works. 

5. J r have also addressed the State 
Governments to exterd their helping 
hand in inculcating safety consciousness 
among road users. 

5.2 For providing foot overbridges 
for the public, across railway lines in 
important towns and cities, under the 
rules, the local authorities have to bear 
th~ initial cost and the recurring mainte­
n:mce cn:lfgc~, But due 10 their financial 
constraint~, they find it difficult to fund 
such plogrammes. Therefore, to provide 
some relief to them al'd having rellard 
to the safety aspect, I have decided 
that the Railways will waive the 12.i% 
dep~rtmental charges, which are at prC'­
sent leviable. ReCUrring maintenanc.; 
charges will also not be levied on the 
local bodies. 

Results of the Sixth Pllln 

6. The House is aware that during 
Ihe Si xth Five-V~ar Plnn, which is com­
ing to a close, the nlliways had to face 
severe constraints in resources. 
The oullay during Plan period is expected 
to be of th ~ order of Rs. 6572 crores. 
With this investmenl in the Ruilways 
during the Sixth Plan, apart from repla­
cement and rehabilitaion of over-aged 
assets, about J 600 route kms. of track 
is expected to be energised, over 700 
kms. of new Iin~, I SOO kms. of gauge 
conversion and 600 kms. of doubling are 
expected to be complcttd. Besides. 
9200 kms. of track renewal is expected 
to be carried out. The Wheel & Axle 
Plant at Velahanka was also commissioned 
this year. There would be an expected 
increase of about 1 J % and J 7 % respecti­
vely in the passengers and freight carried 
in 1984-85, as compared to 1970·80. 

Seventh Plan 

7. In view of the facl that the deve­
lopment of rail transport capaoity i, eu .. 
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cnt ia I for all Tourd industrial growth and 
for impro\'i':g the econom:c standards of 
the nation, and keeping in mind the 
heavy arrears in renewals and rcplacement 
()f Railways' overaged assets like track, 
rolhng stock. etc .. 1 ~m seeking adeqllato: 
outlay in the Seventh Vive YenT Plan on 
essential schemes that cannot be postpon­
ed.1 This out I:'). is larger tran £V{f 

before but is nectSHilY for meeting" the 
growlh in passenger and freight traffic 
and the replacement needs (If the Rail­
ways. 

Anr.ual Phln 1985.86 

8. Sin ... e resources are scarce, the 
nllotment of Plan funds for the RailwYas 
has been limitt'd to Rs. 1.650 ('fores for 
19115-8(" that is at the s"mc level liS in 
the current year. Tt is necessary thcrefMc. 
to be highly srlcctive so that the scarce 
resources are lit il i_ed judiciously, result­
ing in early comp I etion of a few import­
ant pro_icets rather th'-1Il spread the funds 
thinly over all the projects. Greater ~tress 
would be laid on the more pre~sing task 
of replacement and rehabilitation of as­
sets within the limIted resources. 

8.1 Acquisition of new asSets like 
w~!Z0ns, is being kept at a low level du­
ring 1985·86 pheing greater emphasis 
on improved wagon turn-round so 'hat 
the carryin~ capncity of the Raiiw8)'s is 
not adversely affected. For this purpose 
whit e necessary traffic facil ity works arc 
being planned, I would also like to appeal 
to the core sector to spread Uniformly 
throughout the year Iheir offer of traff:.c 
to the Railways. 

8.2 As the House is aware, owing to 
cOlllinued constraint of resourcef, we 
have not been able to progress several 
prohcts which arc appearing in the 
Works Programmes of the Ra ilways. In­
deed on some of the project~, there has 
been hardly any progress. Recently, we re­
licwed II list (If such works and it has 
been decid(d to dlop some oflhe less impor­
tan' ones from our Works Programme as 
a part of our strategy' to concentrate on 
projects which can be productive SOOD. 

'.. -:. ':::~. . 

8.3 The Annual Plan outlay of Rs. 
1,650 crons will be financed upto Rs. 
950 crorcs by int ernal resources and the 
balarce of Rs. 700 crores will bc thro­
ugh budgetary suport flOm General Reve­
nues. Even though the Plan a1Jcoation is 
at the snme level as last year the com­
pllnent 10 be fin~nced by internal resour­
cc'S will rise from 51.7% to 51.6%. 

New lines and Gauge Conversions 

9. During the current year, the fol. 
lowing new Jines were completed: 

Wani- Pimpalkutti 

Nalgonda. Miryalguda 

S:mtragachi·B,lrgachia and 

New Bonga igaon.Oauhati (Parall e I 
BG I inc) 

The following new lines expected to 
be cl)mplcl.:d short Iy -

Pen to Nagothane 

Manikgarh to Chandur 

Nangal D3m 10 Mch1tpur and 

Milavittan to T'runclvcli. 

9, I ]n addition, 201 kms. of new 
lines are planned to be completed and 
opened for traffic dur:ng 1985·86 includ­
ing the lines from Korlput to Machili­
guda, Dh:lrm8npgar to Pcchartal, Karur to 
Palayam and Miryalguda to Vi~hnupur. 

9.2 During the current year, the 
gauge conversions from Barauni to Kati· 
har and Hapa to Okha/Porbander Were 
completed. We exptct the conversion 
between Suratg:lrh and Anupgarh to be 
completl:d shortly. 

9,3 In order to meet the pressing in­
dustrial and socio- economic requirements 
of some regions, I have included the 
following new lines in the Budget : 

(i) A BO rail line from Rewa to 
Satna 

(ii A B G rail line belween Gura" 
ar.d E:awaha 



Hs Railway Budget 198j.~6 PHALOUNA 23, 1906 ~SAK.4.) Railll'aY Budgel /985_86 286 

9.4 The new BG line betwecn Rewa 
and Satha. covering a distance of 50 kms. 
will cater to the industrial needs of some 
cement plant~ coming up in the region. 

9.5 The line from Guna to Elawah 
has been proposed as a part of the long­
term strategy announced by the late 
Prime Minister, for accelerated develop­
ment of da:oity-pronc areas. This line 
w ill also serve as a developmental line 
to establish new ~rowth centres and give 
access .0 remote areas as it paSses thro­
ugh dacoit-infesled districts in its en­
tirety. 

Electrification 

10. During 1984-85. nn amount 0 f 
Rs. 150 crores is expl!ctcd to be spent 
on Railway ElectnfiC;-lIion. With this ex­
penditurc, e lectnfication wou ld have 
been extended to an addition,.1 384 route 
kms. taking the total electrified routes 
on the Indian Railways to about 6500 
kms. During 1985-86. dut: to constraint 
of resources we will be concentrating 
on thc high-densilY rOllles bctwern Delhi­
Bombay and Delhi-Mddras. apart from 
cerlain coalearrYing rOUles. The emphasis 
will be to complete Ih.: on-going projects 
as quickly as possibl e 10 open up comp­
lete routc~ for electric traction. 

10.1 Since we have a number of ele­
ctrification works ih prugt css, 1 am nol 
adding any major new projects but con­
fining myself only 10 two minor proposals. 
On c of these, i.e. Tundla to Hlyana 
(106 kms.) will provide a link between 
three el eetrified routes. namely Nor them. 
Central and Western Railway routes, The 
second .:me, for (1peralion.d considerJ.tions. 
is betwecn Champa and Gevra Road (45 
kms.). which is a branch line, taking off 
from an electrified route. 

Surveys 

11.1 have been receiving a large number 
of requests for taking up surveys for neW 
lines. We have already completed a 
number of surveys for new lines, and 
have not been able to lake up these new 
lines for construction ill view of constraint 
of resources and heavy commitmenu on 

hand. Here. I must point 0111 Ihat we 
have at present on going new line project 
for completing which we will require Rs. 
1100 crores. whereas our annua I allot­
ment of funds falls far short of the re­
quirements for sperdify pro!lrcssing thfm. 

11.1 As nt,my as 25 surveys approved 
prior to 1984-85 for 4467 kms. of new 
lines are yet to be compft:led. In 1984-85. 
we have approved of 16 surveys for 
about 1750 kms. of new lines. There­
fore any more SUTVe)S can be considered 
only on a highly selective basis. 

11.2 J altar.:h great importance to the 
Wc~1 Coast line linking Bombay with 
Mangalore as Ihis will shorten Ihe dis­
tance betw~en th~ north and the south and 
will also serve as an important alternate 
route. Work is in progress Oil this line 
between Apta and Rohll. Since it is im. 
portant 10 commenec the work from 
Manyalore end also, I have decided to 
get a re-evaluation done of the project 
in its totality for necessary approvals. 

Production Units 

12. The Railway Production Units 
continue to maintain good progress. The 
Integral Coach Factory by producing 817 
cocchcs in 1983-84, created a record. It 
is expected to produce 825 coaches in­
cluding Elcctrh:al Multiple Units with a 
higher work cont.:nt, durin~ the curreut 
year. 

12.1 The Chittaranjan Locomotive 
Works is expected to produce 81 locos 
during the currellt y4;.ar of which 8 locos 
WIll be for Ihe Public Sector Ulldcrtuk.il1&~. 

12.2 The Diesel Locomotive Works is 
expected to turn oul 114 locomotives in 
the current year, including 29 locomotives 
for thc Public Sector Undcrtakinili. 

~fetropollilln Projech 

13. During Ihe year· a pan of the 
section of thc Melro Kailwuyat Calcutta 
from. I::splanade to Bhowanipur (3.5 k.ms.) 
and the section between Dum Dum and 
Belauchia (2.2 i.ms.) were opened 14.1( 
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traffic. It is proPJsed to extend the ser­
vice towards the south \..ptO Tollygunj 
during 1985-86. 

13.1 To give substantial relief to the 
commuters of Calcutta, the construction of 
a Circular Railway was taken up in 
April 1984, and the section, Princepghat 
to Baghbazar was opened for traffic on 15th 
AUFust, 1984. The services were subse­
quently axtendcd upto Tala tow lrds the 
North. lhc project which :nvisages exten­
sion of the Ito!: upto Dum Dum in the 
north and Majherhat in the south and 
merger with the existing suburban system 
of Eastern Railway. will provide a. com­
plete ring traversing through the central 
busincss distrIct of Calcutta. 

13.2 I am fuljy alive 10 the difficulties 
experienced by suburban passengers in 
Bombay and Madras also. In Bombay, 
during the :'tcar about 80 EMUs arc, ex­
pected to be rep'aced by new ones result­
in~ in a number of additional trains on the 
Central and Western RailwllYs. For both 
M,ldrM alld Bombay metro projects, in­
creased allocation of Rs. 2.5 crores and 
Rs. 2 crores respectively, was made availa­
ble through re-appropriations during the 
current year. 

Te~bnologieal Impronments through WOlld 
Bank Assistance 

14. Forecast~ mlde by various Com­
mittees indicate that, by the turn of th~ 
century, Railways will be required to 
carry more than twice the prescnt level of 
traffic. Improved thrJug:lOut by haulage 
of heavier trains ::It higher speeds would 
be one of the measures necessary to meet 
the operational requirements for that level 
of traffic. 

14.1 To meet this challangc, the 
Railways plan to adop: advanced transport 
technology with the assistance of the 
World Bank. My predecessor, in his 
speeeh presenting the Budget for the year 
1983-84 had indicated that the Railways 
propose to acquire a few high horse-power 
prototYpe locomotives inc.)rporatins the 
latest technology available in the world. 
I am slad to inform the Hon'ble Mem­
b". tbat tho; orJers far tho lacomative$ 

are likely to be placed short ly. After 
intensi"e trials, the Railways will select 
the (lne most suited to their requirement 
and o~tain technology for its manufact ure 
lit Chittaranjan Locomot ive Works. 

14.2 Si milarly, for thc 'mprovcment 0 f 
wagons, it is proposed to acqui re adequ­
ale number of a few suitable types of 
bogies for extensive laboratory and field 
trials. Based on the resulls of these trials, 
the Railways will scle~t the one cOllsider­
ed most suitable and obtain technology 
for its manufacture indigenously. 

14.3 Together with improvement s of 
the assets, it i', proposed to set up a 
I;omputer-based freight operatIOn informa­
tion and control sys'em to assist the 
management in etf ecl ive and ceo nomical 
utilisation of their rolling stock and other 
assets. This will help in planning, moni­
toriil~ and reviewing the d'iY operations 
and will speed up the decision-making 
process, leading to a qualitative change 
in the overall p.:rformance of the Railway 
sy~tcm. 

Public Sector Undertakings 

15. The two Public Sector Undertakings 
under the administrative conlrol of the 
Ministry of Railways. vi:.. Rail India 
Technical and Economic Services Limited 
(RITES) and the Indian Railw:~y Construe­
tion Company Limited (lRtUN) continue 
to maintain a good rel'ord of growth in 
business and profit<lbility. RlTES \\hlch 
is well set on the ir.!ernational Slene has 
a number of assignments in Iraq. Jordan, 
Zambia, Zimbabwe, Ghana, Mozambique 
Sri Lanka and Algeria. During the year 
I' 83-84. lRCUN achieved a tern-over 
of Rs. 193 crores against a target of 
Rs. 163 crores and a turn-over of 
Rs. 112.50 crores in 1982-83. The Com­
pany earned a pre-tex profit of Rs. 15.45 
crores in 1983-84. It has been able to 
secure another contra:t in Iraq valued at 
Rs. 133 crores for eonstruction of a new 
high-speed railway line. 

Statf Matters 

16, With a view to improving promo­
tionll avenues of the employees, yarious 
~arc reviews were continuea aurins the I.. 
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curr.:nt year. About sixty thousand em· 
ployees of various categories benefited 
through sueh revi :ws. 

16.1 Productivity.linkerl bonus equal 
to 32 dlYs' Willi es was paid to Railway 
employees during 1983-84 and the sam.: 
hp.s been maintained in 1984.85, as well. 

16.2 In pursuance of thr policy of im· 
proving the status of casual labour, grant· 
ing of tempurary status to project causal 
labour who have completed 360 days of 
continuous employment, has been taken up 
in n phased m:U1ner. The process of de· 
vJsualisation has been ,;onlinued. Special 
cells hwe been set up Oll ZO:1ul Railways 
to monitor the progress in the implemen­
tat'o;l of instructions rclating to casual 
labour inCluding their absorption inrcgular 
establishments. 

16.3 1 am happy to inform the House 
that thc 1llJ..hinery for collective 
bargaining on the Railways through the 
Pcrmanent Negotiating Machincryand the 
J oinl Consult at ive Machinery has continued 
10 function efTeelively with regular meet­
ing, being held with the, recog:1ised labour 
f cdcrJ.t ions. TndustriJ.1 relations in Ihe 
Ratlways rem.lined cordi.,1 thrOllghout the 
year. 

Sports 

17. RaPways continued to remain in 
Ihe forefront and dominate the national 
sports scent' in a big way. Out of the 
24 n,\tional champio:lships they p.!rtid· 
pated in, during 1984-85, they won 
national titleS in nin..: and finished run· 
ners-up in sex. It is a matter of great 
pride for the Railways that seven of their 
sportsmen and women weI e included in 
the Indian contingent for the Twenty. 
third Olympic Games and the most out· 
standing athkte of the Indian contingent 
belonged to the Indian Railways. We are 
now embarking on a programme for pro· 
viding opportunity to the juniors to develop 
their potential. 

Rall~'8Y Reforms Comnlitlee 

18. The Railway Reforms Committee 
have submitted 24 reports coverina 

vari~lts aspects of Railway working. They 
have .made 2137 recommendations and 
observations. The processing of these 
reports is being closely monitored. So 
far, 820 of these Jecommendations have 
been alcepted ard 126 rejected. Other 
recommendations arc in various stages of 
processing. Out of the accepted recommen· 
dations, 341 have so far been implemented. 

Formation of ne~ Zones lind DiYlsions 

19. The Railway Reforms Committee 
had recommended flllmation of certain 
new Zones and Divisions, These proposals 
arc under examination from the point of 
of operational cOllsidclutiolls and planned 
economic development of lhe areas served 
bv the Railways. Besides, the creation of 
a new I zone involves very heavy capital 
expenditure. J, therefore, regret that it 
has not been found possible to include any 
provision for new Railway Zones in the 
Budget Estimates fur 1985·86. Evcn in 
regard to the formation of new DiviSions, 
I fear tiMt the progrcss will have to be 
slow. 

Policy Thrust 

20. In Ihe context of ~carcity of reo 
sources, it has become all more important 
10 make a \'cry determined efTort to brina 
about a significant improvemell( in the fun. 
ctio"ing of all aspects of the Railways. I 
Shall, thcrefore, be direet;ng the' thrust in 
the Seventh Plan on the following: 

(a) Serious etJ'urb to block leakallc 
of revellU": in tne for111 of ticket. 
less tra\lcl :Uld mllpructices in 
freight traffic ; 

(b) Enforcement of a so;:rics of econo· 
my mcasures; 

(c) Optimum utilisation of exist iD, 
assets so as to ensun: their hiaher 
pioductivity ; 

(d) Enlarging the areas of modemi. 
sation of operation and mainten. 
ance of railway assets with the 
help of the latest tecMoloaiea i 

(c) To speed up cxi~tinl works whic:h 
arc ill ow advanced stalC of con-
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struction by allotting more funds 
to them even with in the limited 
resources; 

(f) To build up a sound system of 
Management 1nformation, using 
the computer also in area 

, re lat ing to fre igh! and passenllcr 
traffic- operations so that this will 
lead to an optimum usc of existing 
assets and other facilities; and 

(g) Taking into consideration the 
modernisation programme and 
more efficient usc of assets to 
limit, to the utmost extent, in. 
crease in staff strength, except 
in areas whcrc it becomes ines. 
capable, so that man·powcr pro. 
ductivity [l'gistcrs suitablc in. 
crease. 

Budge1 Eslim:!tl s 1985.86 

12, 1 shall now deal with the Budget 
Estimates for 1985·86. In the Budget 
year, T expect the Railways to carry 
13 million tonnes more of revenue·earning 
traffi~ over (he I e\'c I of 237 m ill ion 
(onnes likely to be reached in the current 
year. This is based on the anticip~tion 
th'lt the perfOr'11a!1Ce in the othu s~ctors 

of the economy, especially in the I,;ore 
~ector, will iJ'l"j)rovc considerablY ovcr the 
levels attained In the current year. In 
spile of a limi(ed availnbility of rcsources. 
I expect the Ra.ilways to he fully geared 
1(1 meet Ihe challenge of carrying 250 
million tonnes of revenue·carning traflh: by 
suitably using the resources to thc maxi. 
mum extent possible 011 renewals and 
rehabilitation of existing assels and for 
complet ing Iraffic fucility works. 

21.1 As regards passenger traffic, 
having rcgard to a slightly declinin~ trend, 
especially for short dislances, growth has 
been as~umcd in 1985·86 to the extent 
of 20 % in non ·suburban :~nd 4 % in 
suburban passe"ger kilometres. 

21.2 Bal>ed on these assumptions, !he 
Gross Traffic Receipts at .current fares and 
freight rates arc: cstinUlted at Rs. 5674 
crores which would be more than this 
year's Revised Estimate by Rs. 284 crores. 
After allowina for the impact of economy 

measures proposed to be applied firmly, 
the Working Expenses are expected to be 
Rs. 4435 Cfores which w~uld be higher 
than the Revised Estimate for this year by 
Rs. 280 crores. Provision for increased 
rep"Iirs and maintenance to rolling stock, 
increase in cost of coal, diesel and electri. 
city for hauling the anticipated increase 
in traffic, normal increase in staff costs and 
a general increase in the cost of other 
inputs; account for the increase in work­
ing expenses. 

21.3 Railways will continue the policy 
of providing Rdequately for depreciation. 
Accordingly, ;n 1985·86, there will be a 
pro~ision of Rs. 920 crores against 
Rs. 850 (.Tores from Revenue in the 
current year. Here I must bring to the 
notice of the House that in spitc of steep 
increases in prvvisicn for depreciation year 
after ycar from the level of Rs. 350 crores 
in 1981·82, we will not be able to provide 
for overtaking the huge backlog in rene. 
wals and replacements which had occurred 
over a number of years. 

21.4 The l'ontribution to the 
. Fund from Revenue is proposed 

stepped from Rs. 225 crores this 
'{s. 265 crores in 1985.86. 

Pension 
to be 

year to 

21.5 Th.: Railway Convention Com­
mittee 1980 which be(Clme functus officio 
with the dissolution of the Lok Sabha in 
December 1984 made only interim recom. 
mendations in regard to the rate of divi. 
dend payable to the General Revenues for 
the years 1980·81 to 1984·85 and other 
allied matters like provision for Deprecia­
tion. ThcBudgctfor 1985·86 has been 
prepared on the basis of the recommenda. 
tions of the Committee in this regard 
for the year 1984.1985, which were 
approved by lhe Parliament, 

21.6 Steps are being taken for re­
constitution of the Railway Convention 
Committee. Such changes as may become 
necessary in regard to cividend and other 
matters will be duly made when the 
recommendations of the newly constituted 
Committee arc approved by Parliament, 

Eighth Finance CommiS5ion 

22. The Eighth Finance Commiuion­
have re~omm~nded that the amount par 
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able to States in lieu of the Pa~senger 

Fare Tax should be raised from the pre­
sent level of Rs. 23. t 2 crorts to Rs. 95 
crores. The recommendations of the 
Finance Commission will be referred to 
the Railway Convention Committee when 
reconstituted. along with the views of 
the Railway and the Finance Ministries. 
Suitable prov:sion in regard to the addi. 
tional liability arising from the recom­
mendations of the Railway Convention 
Committee will be made at the appro­
priate budgetary stage when the recom­
mendations are approved. 

23. With the ircreases in Ordinary 
Working Expen'es and in the contnbu­
tions of Depreciation Reserve Fund and 
Pension Fund, the total Working Expenses 
add up to Rs. 5615 crores leaving a net 
revenue of Rs. 109 crores which is in. 
sufficient for meeting the dividend liabi. 
lity of Rs. 512 crores. 

Need for Additional Resources 

24. We have to cover the deficit of 
Rs. 403 cror~s and also prc.vidc for worh 
chargeable to development Fund and the 
interest payable on the loans on Develop· 
ment Fund Account. Through this bud· 
get, I propose to pay (0 the General 
Revenues the full dividend of Rs. 512 
crores and provide for the works charge· 
able to development Fund and interest 
charges, to the extent of Rs. 63.53 
crores. Additionally. J also propose to 
make an increased contribution of Rs. 1 R 
crores to the Accident Compensation, 
Safety and Passenger Amenities Fund. 

25. I would like to recall that the 
Railways did not propose any enhance­
ment in the freight rates during the 
financial year 1984·85.]n respect of 
passenger fares, only a nominal increase 
was made. Thus, the Railways have shown 
considerable restraint during the current 
financial year inspile of steep escalation 
in the cost of operations. The House 
will, therefore. appreciate that the Rail· 
ways have no other alternative now but 
to offset the increase in the cost of in· 
puts by making su itabl e increases in 
freight rates and fares. J am confident 
that the rail users will not grudge making 
a suitable contribution in helping the 
Railways to tide over this situat ion. 

Surcharge on Passenger Fares 

211. J propose 10 levy a surcharge of 
12t % on all classes of p:lssenger tickets. 
However, wilh a view to gh e relief to 
the common man, there will be no 
increase in p:lssenger fares for S(cord 
Class Mail/Express and Second Class 
Ordinary for distances up 10 and inclu~ive 

of 50 Kms. 

21).1 There will h' a corresponding 
incre.!se in fares for Rajdhani Expresses 
for differ~t cla~ses of travel. The ro\.nd­
ing ofT after the incrl'a~c in ~,hcse cases 
will, how:ver, be III the next five rtlpees 
stage. 

211.2 The proposed fares for repre­
senlat ive distar,ccs and bctween certain 
important pairs of stat i0J1s for travel in 
various classes (IS compared with the 
existing fares are shown in Annexurcs J 
to )11 of the "MclllcHlndum explaining 
proposals for l1djustments in freight rates 
and farcs" forming plrt of the Budget 
documents. 

Monthly Season Tkket Fart's 

27. A number of expert commit! ees 
like Railways Convention Committee 1973 
the High Level Committee on Social 
Burdens, the N~tionl1l Transport Policy 
Committee. the Rail Tariff E' quiry Com­
mittee and the Rail\lay Reforms Com­
mittee hllve commented cm the highly 
concessional nature of the M(lnth1:y Season 
Ticket fares in the R;dlway~. lel'ding to 
losses. The concession in fares allowed 
by the Indian Railways to the monthly 
season ticket holdcl~ is indeed unique. 
The Rail Tariff Enquily Committee. the 
Railway Reforms Committee and the HiRh 
Level Commitlcc on So.ial BUldcns h;lVe 
urged the Government to adjust the season 
ticket fares in a phased manner so as to 
bring them equal to 24 or 25 sinale 
journey fareS at all distances. )f an effort 
is made to increase the Sellson ticket fares 
at one ~troke. the burden on passen­
gers travelling on monthly season tickets 
will be very heavy. 

27.1 Keeping in view, the recom­
mClJdations, of tbese hillh·powered com-
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, millees, and the need to reduce the losses 
in respect of pa.sergeTs travelling on 
monthly scnson tickets and a Iso the special 
problems faced by the commuttrs, it is 
proposed to increase suitullly the fare by 
Rs. 3,00 to Rs. 12.(;0 pel' secol'd class 
month'y se;"Son ticht, for. different dis· 
tance slabs ranging frem 1 to 150 Kms. 
Fares for the revis:d first class monthly 
Eeason ticket fares. 

27.2 If the revised monthly season 
ticket fares are divided by 50 journeys 
which a commuter normall~ perform~ in 
a month, the fare per j(1urney would range 
from 34 paise at 5 Kms, to Rs. 1.04 at a 
distance of 60 Kms. as against the normal 
fare of R e. 1 llr,d Rs. 4 rcspecti~ ely. ]I 

Is, therefore, pert inent to pomt (lut that 
even aftef this incrc~se in fat c~ for 
monthly season tickets. the sea~on ticket 
holders will continue to enjoy a conces­
sion ranging from 50 % to 74% <It diffe­
rent distance legs when c('lmparcd to single 

journey fares. 

27.3 The proposed revised monthly 
Season ticket farcs as compared with exist­
Ing fares for various distance legs arc 
shown in Annexure lV of the Memoran­
dum mentioned by me earlier. 

Calcutta Circular RRi1~IlY 

28. The minimllm fat e for second 

Class over Calcutta Circular Railway was 

fixed at fifty p!'.ise on adhoc basis as an 

interim mcasure. Some more distarce 

has been added to the Calcutta Cir=ular 

Railway since then. With a view te ensurc 

uniformity of minimum farll fOf the entire 

railway system in the country, it is pro­

posed to increase the exist ing minimum 

second class fare of fifty plise to Rupee 

one for Calcutta C'rcular Railway. 

Surcbarge on l-tier Air-conditioned Sice per 

29. It is proposed to re-adjust the 

levy of surch:" ge 011 2-Tier Air-condition. 

ed sleeper as und'~r : 

. EXisTing Proposed 
pl!r ticket per ti~ket 
----- ----

Rs. P Rs. P 

Up to 500 Kms. 15.00 20.00 

50 I to 1000 Kms .. 25.00 30.00 

1001 to I SOO Kms. 40.00 45.00 

ISO 1 Kms. & above 50.00 55.00 

Second Class Sleeper SUrChIlT!!e 

30. At present, sleeper sUl(:h~rge is 
Rs. 8 fOT the first night with an additional 
~urchaTge for Rs. 5 for tht' second night 
and there is no charge for subscqut'nl 
nights. It i~ propo~ed to mise the sleeper 
surcharge from Rs. 8 to Rs. 10 for the 
first night. With a view to give relief to 
the passengers travelling for longer dis­
tances who have to ~pend mOTe than one 
night in the train J prop(1se not to re­
cover any sleeper surcharge f('lf the second 
and suhsequent nigh ts. 

Concession fo Youth 

31. Sincr 1985 is the "International 
YearofthcYouth,"I propose to allow 
a concession of 50% in passer,ger [nes 
in Second Class to youth of the age group 
of 13 to 33 years, on satishctory proof 
of age, while travelling in groups of a 
minimum of ten, for distances over 1000 
Kms. This will enable the youth to visit 
areas which arc situ~ted in the far-flung 
States of the country. 

31.1 The fares of INDRAIL passes 
will be reduced by 25 % for youths in 
tJ,e same age group of 13 t!-> 33 when 
travelling in groups of not less than 
ten. 

31.2 For all these groups 30 % con­
cession for st~y in the two hotels at Puri 
and Ranchi, owned and managed by the 
Railways, WIll also be available. These 
concessiors will be available from 15-4-85 
to 31-12-]985. 

Age limit for Free Travel by Children 

32. The age limit for free travel by 
children was enhanced frotll 3 to 5 Year~ 
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durin~ 1979, the "lntermHio;al Year of 
the Child" and has heen cont inued on an 
ad hoc basis since then. I propose to keep 
the age limit for free travel by children 
upto 5 years as a regular measure. 

Freight Rates for Goods TrafJjr 

33. It is proposed to levy II supplement. 
ary charge of 10% on the total freight in 
respect of goods traffic, in trainloads, 
wagonloads and smalls. However, with a 
view to ensure that inordinate burden 
is not put on short di~tanee t raffie, nil 
good~ traffic moving uplo and in,'lusive 
of a distance of 500 Kms. will be exempl. 
ed from the levy of the proposed ! 0% 
supp! ementary charge. 

Minimum Distance for Chan;'c 

34, The minimum distancc for charge 
for roods traffic is 75 Kms, Since haul· 
age of goods traffic for such short dis· 
tance is uneconomical, on account of 
detention to rolling stock at the terminals, 
it is proposed to cnhanc!' thl.' mtnlmum 
distance for charge from 75 Kms. to 
100 Kms. 

34.1 However, with a vi(w 10 ensure 
that unneccs,ary burden is not placed on 
agr iculturists moving Sllgarcanc by wil, 
it is proposed to give a concession of 
33 % in freight rales for sugarcane traffic 
moving upto a distance of.1 00 Km~. 

Grains & Pulses Division A (Paddy, 

PulSeS, etc.) 

Grains & Pulses Division B (Wheat 

Rice etc,). 

Salt for human consumpt ion 

Abolition of the lowest classcs in goods 
freight structure (i,e, classes 65, 76 and 7 S) 

35, Based on the recommcndatlol s, 
of the Rail Tarift' Enquiry Committee, a 
new goods frei~ht stru~ture was intra. 
duced from 1· 4·19 R3 where thc classifi· 
cation scales ranged from Class 65 as 
tht lowest to Class 300 as the highest. 
The existing Classes 65, 70 and 75 of the 
&oods freight structure ha ve become un­
ceoncmil;al, It is, therefore, . proposed 
to abolish the three lowest classes of 
the goods tariff, i.r. Classe~ 65, '70 ar.d 
75. Thus CI ISS 80 will become the lowest 
Class in the I,;oods freight structure, 

35.1 All commodities having train 
load classificat ion and classified at 
Classes 65, 70 & 75 will be 
classified al Class 80 if'! tra inloads 
and Class 85 in wagon loads. For the 
commodities which have no classification 
for trainloads, Class 80 will become the 
lowest Class for wagon load traffic. 

Foodgrllins and Salt 

36. The important c(,mmoditics which 
are classified under the lowest Classes. 
65, 70 and 75 are Grains and Pulses 
and Salt for human consumption. The 
cla~sifications of these two groups of 
commodities will be revised as follows: 

Existillg R~vised 

Class,fication ClaJSification 
---- ----

Trai" Wagon Train Wagon 

Loads Loads l.oad.l· Loads 

70 80 80 8S 

6S 7S 80 85' 

75 80 80 85 
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36.1 The impact of the increase in 
freight rates of foodgrains would, be 
about 4.4 paise per Kg. at the average 
lead of 1232 Kms. S;milally. the impact 
of the increase in t he freight rat es of 
Salt for' human consumption would bc 
about 3 paise per Kg. at the average IC:ld 
of 1520 Kms. Both these increases are 
considered marg inal. 

Os te of effect 

37. The Proposals that I have made 
will come into effect from 15th April 
1985. Tt is estimated that the lldditional 
annual revenue from p,\sscnger tn'fi1e 
will be about Rs. 153 crores and from 
loods traffic about Rs. 342 crores mak ing 
a total of Rs. 495 crores. 

Accident Compensation, Safety and Passea­
ger Amenities Fund 

38. In order to meet thc growing 
requirements of expenditure to be met 
out of the Accident Compensation. safety 
and Passenger Amenities Fund, referr!!d 
to by me earlier, I propose to increase 
the rate of surcharge to be appropriated 
from the passenger fares to the Fund as 
follows: 

AC Class 

2-Tier AC Sleeper 

First Class 

AC Chair Car 

Second Class 

Montbly Season Tickets 

First Class 

Second Class 

Rs. 3.00 

Rs. 2.00 

Rs. UO 

Rs. 0.25 

Rs. 0.15 

Rs. 4.00 

Rs, 0.75 

The rates for the quarterly season 
tickets will be three times those of the 
monthly season tickets. 

38,1 With the increases as proposed 
the annual appropriation to the Fund will 
increase to approximately Rs. 27 crOfeS 
from the prescnt level of about Rs. 9 
trorcs. I haSI CIllO :Jdd here Ihat the 

increases in surcharge. as indicated, will 
not be in addition to the increases in fares 
proposed earlier but will in fact, be appro­
priated out of the increased fures already 
proposed. 

39. The prol!ress achieved by the Rail­
ways in various direc tions is, in no small 
measure, due 10 the dedicated work put 
in by thousands of Railwaymen, through­
out the country. round the clock, to keep 
the wl1eels of this gigantic national under 
taking moving. I therefore. consider it 
a duty and a privilege to place on record 
my deep appreciation of their perform­
anCe. Notwithstanding the achievements. 
I am atcutc'y aware that we have miles 
to go. Before I conclude, I w\)uld like 
to lssure the Honourable Members that 
we shall not relax or falter but set our 
sights high &nd endeavour to soar to 
newer heights in performance 

40. r am grateful to the Members for 
patient hearing given 10 me. With these 
words, Sir, 1 now commend the budgel 
to the House. 

SUPPLEMENTARY DEMANDS FOR 
GRANTS(RAILWAYS), 1984-85 

r Ellglish] 

THE MJNISTER OF RAILWAYS 
(SHRI BANSl LAL): T beg to present a 
statement (Hindi and in English versions) 
showing the Supplementary Demands 
for Grants in respect of the Budget 
(Railways) for 1984-85. 

12.51 hrs. 

SUPPLEMENTARY DEMANDS FOR 
GRANTS (GENERAL), 1984-85 

r English 1 

THE MINISTER OF FINANCE AND 
COMMERCE AND SUPPLY (SHRI 
VISHWANATH PRATAP SINGH).: I beg 
to present a statement (Hindi and Enalish 
versions) showing the Supplementary 
Demands for Grants in respect of the 
Budget (General) for 1984-85. 
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12,52 hrs. 

STATEMENT ~E·FIRE ACCIDENT 
TO 327 UP NAGPUR PASSENGER 

ON RAJNANDGAON·DENGAR 
GARH SECTION OF S.E. RAIL· 
WAY ON FEBRUARY 23, 1985. 

I Ellglish I 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): I deeply regret to 
apprise the House of a tTabic fire on a 
passenger train resu]ting in loss of life 
on 23.2.1905. 

At about 00.45 hI's. on 23.2.1985, 
wh il e 327 Up Nagpur Passenger was on 
run betwc.:n Musra and Jatkanhar stations 
of Durg·Dongargarh broad gaUlle double 
I inc section of Nappur Division. two 
coaches, both second class, were noliced 
to have cau!lht fire. The train was stop. 
ped at Krn. 915 '15 after passing Musra 
sl~ lion. In Ihi s accident, 34 Persons los I 
their lives and 14 sustained injuries in. 
cluding 8 gril!vous and 6 minor. In 
addition, 2 persons sustair,ed trivial m· 
jurie~. They were !liven first aid and 
discharged. Subsequently, one injured 
person succumbed to h is injuries in the 
hospital. 

A 'railway medical van along with 
medical team from Dongargarh was rushed 
to Ih;: site and arrived Ihere at 2.1.5 hn. 
After rendering first·aid at the sile all the 
injUred persons were tllkcn to Rajnan. 
dgaon O\'el HospitaL LJ.ter, one boy alocd 
20 years waS shifted to Bhilai Steel Plant 
Hospital. 

The fire in the first coach was ext in. 
guished at 3.30 hours and in the second 
at 7.30 hours on 23.2.1985. 

Chief Commercial Superintendent, 
South.Easlern Railway, a senior offi.:;cr 
who was travelling by Gcctanjali Express 
reached the site al 5.50 hours. Divisional 
Railway Manager and other Divisional 
Officers, Nagpur reached the site at 8. IS 
.hours. Gene~al MMager and other 
officers from Headquarters rushed to Ihe 
site by a spco:ial Ir .... in. Chairman, Railway 
also visited the site 0:1 24.2.1985 and 
met the injured in the hospital. 

EX.gratia, reli ef has been sanctioned 
to the next of kin of those who died and 
to the iujured persons. 

An Ad·hoc Claims Commissioner has 
been appointed to decide the claims for 
compensation in this case. Maximum 
amount payable is Rs. 1 lakh. The com· 
pensation due in each case of death and 
permanent disablement is. Rs. J lakh and 
compensation payable to injured persons 
V?ries from Rs. 20,000:· to Rs. 1 lakh 
according 10 the nature of injury for 
which a schedule is prescribed. 

My colleague, the Minister of Slate 
for Railways a1 1 arc watching the safety 
performance of Railways and we have 
initiated morc intensive safety l11ea,~ures. 

I have issued a 10·point Action Plan to 
this effect and the results arc bein!; moni. 
tored. J fully share the anxiety of the 
House and assure that Slfety will ~ontinue 

to be our prime .:onccrn. 

12.55 hI's. 

Election to Committees (i) Indian Nurs ing 
Council 

THE MINISTER OF SlATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : On behalf of 
Shrimati Mohsina Kidwai, I beg to move: 

"That in pur~llara:(' uf sub·seci ion (f) 
(0) of Section 3 of the Indian Nur~ina 
Council ACI. 1947, the members of this 
House do proceed to eleel, in such manner 
as the Speaker may dire~t, two members 
from among themselves to serve as memo 
bel'S of the Indian Nursing Council, sub· 
ject to the other provisions of the said 
Act. " 

The lIlotion Wal' adoPted. 

(iI) National Welfare Board for 
Seafarers. 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z. R. ANSARI): 1 beg to 
move: 

"That in pursuance of Rule 4 (h) of 
the National Welfare Board for Seafarerl 
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Rules, 1963, Ihe members of Ihis House 
do proceed to elect, in such manner as 
the Speaker may direcl, one member from 
among themselve~ to serve as member of 
the National Welfare Board for Seafarers, 
subject 10 the other provisions of the said 
Rule~." 

MR. SPEAKER: Thc question is : 

"That in pursuance cf Rule 4 (h) of 
the National W clfarc Doard for Seafarers 
Rules, 1963, the members of this Hou~e 
do proceed to elect, in such manner as Ihe 
Spe.:ker may dircct. on-: member from 
among themselves to serve as m'!mbcr of 
the National Welfare Hoard for Seafaren. 
subject to the other prov isions of t he said 

Rules. " 

rhe 1II0tioll was adopted. 

12.58 hr~. 

Lok Sablla Adjollfllc(1 for LlII/('1I Till 
rCl/rlcel! of Ihe dock. 

Thc Lok SaMa re-as.I'clllblrcl aft!!,. l.lIneh af 

Ihl'l!(' mil/lites palf F(//I"!I!I!/I of the C/rck. 

r MR. SPEAKERin the Chair] 

SHRI SUDINI JAIPAL REDDY: Mr. 
Sp~aker, Sir ... 

Mr. SPEAKER : No. No discussion 
plea~e. The ruling is flflll :lnd final. Dis­
cussion is a dis<.:ussion. Whatever points 
may con1l~, they come and w: will sec 
latcr on. No q·.Icstion of disl;ussion, now. 
Discussion is a discussion. Points can be 
brought by five people and they can be 
brought by ten people. No. I don't agree. 
This is a House of 540 people. 

SHRI SUDlNl JAIPAL REDDY: Dut 
Sir ... * 

MR. SPEAKER : Nothin!' goes on record. 
I do not think that I am unfair. 1 have 
never been unfair, whatever I rna), think. 
Now, Shri Braja Mohan Mohanty. 

III Not recorded. 

14.04 hrs. 

Calling Attcntion to Mattcr of Urgent 
Public Importance 

Rccenl espionage udivities by certain 
persons and revelation of leakage of 
Government and national ~ecrcts in some 
sensitive Ministries. 

SHRI DRAJAMOHAN MOHANTY 
(Pllri) : 1 call the attention of the Mini­
ster of HOME AFFA1RS to the following 
mailer of urgent public importance and 
rcqul'st thai he may makc a sUtcment 
I hercon :-

"The recent espionage activil~CS by 
co.:ll<lill persons al:d revclat ion of leakage 
of Government d(IClll11Cnls <lnd nalional 
secrets in some ~ensitivc Ministries and 
I.he st eps takcn by the Govcrnment in 
rcgard Iherelo." 

THE MINISTER OF HOME AHAIRS 
(SHRI S. B. CHAVAN) : Sir, On January 
18 this year, the Prime Minister had 
m~,dc a statement in b )til the Houses dis­
closing the c.:xi~tcnce d an espionage net­
work involving leakage of scnsitive and 
classifio.:d documents ftol1l certain offices 
and Ministli"s of the Govclnment of 
India. In lhe caul se of the statement, 
til.: Pril11e Minist..:r Iud also mentioned 
that <':<:1 tain PCI sors holJing sensitive 
positions in the Govcrnment were respon­
sible for Ihis IC:1Ka:;e apd passiog on this 
information to unauthorised persons. On 
.I1nualY 2 t, I had <.:ome before this House 
and provided sam c more details of the 
case which hud by then bccome availa­
ble. I had given an assurance that no 
one who was involved ill thts kind of 
activity would be let off and that investi­
gations would bc purslIed vigorously. 

As the- hon. Members arc aware, the 
cspion:<ge activities involved J eakage of 
classified 2nd highly sensitive documcnts 
containing strategic information of con­
siderable value. Quite a few original do­
cuments were also recovered. The inves­
tigations so far ha~ reveal ed the existen­
ce of a well oraanised conspiracy, traa. 
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ing in information vital to the security 
of the country. It appeared to have be­
gun as an operation for collecting commer­
cial intellirence in the beginning Md later 
on branched into areas having direct 
relevance to ,the security of the countty. 
Since the invest igations in the case Me 
Yet to be completed, it would not be 
in the i:ltere~1 of prop~r inVestigations 
to make any further dl,c1osures in the 
matter at this stage. In the past also 
whenever similar cases came to the notice 
of the Government, it has been the tra­
dition of the House to bear with the 
Governme'lt and not press fOf discussion 
in 'detail. There has been fl. certain 
amount of speculation ill lhe press, about 
this casco Su;h pr(ss reports should not be 
considered as fully authentic. 

The caSe was registered l,n 171h Jan­
uvy in Tilak M Lrg Police stat,ion under' 
sections 3, 5 and 9 of the Official Sec­
rels Act, 1923 rcad with Sections 120 
(B) of J.P.c. J 8 persons have so far been 
arrested out of whicn 13 are serving 
Govt. employees ar:d one is a retired 
gO'vernment servallt. A list of these 
persons is being laid 0.1 the T,Lble of 
the HOllse. So f:if stat cments of 120 
witnesses have been fi!(,orued by the 
inves;igaling agencies. Statements of 8 
accused havc also been recorded under 
section 164 Cr.P.C. before the court of 
law. Investigatio.ls conducted so far 
havc rcsult!.'d in sufficient evidence to 
prosecute all the accuscd per50n~. 

Every care is bemg taken to sce 
that all aspects of the case are carefully 
worked out so that all the ramifications 
are fully revealed. Though it will not be 
possible for me to give more speCific 
details at the moment as investigations 
arc still in progress, I em nevertheless 
assure the Hon. Members that the inves­
tigations would soon be brought to a 
successful concll,sion and appropriate 
action taken against all those responsi­
ble for the leakages and espionage 
activit ies. 

Tnere h.1V':: llso been ~ome speculations 
about the supl)osed involvement of fore.. 
iail agencies in tbis 'case Though ~ome 
Coreiin Il&tionais - did play a part in 

"l .~. 

this particular case, it would not be 
.. proper to' specify tH'e foreign agencies 

or the diplomats who may be involved 
in this case in the interest of our good 
relations with the foreign 'countr ies. [ 
would request the hon. Members to 
bear with me on thIS matter. 

, Consequent on the detection of this 
caSe, Government has initiated a series 
of measures to ensure the security and, 
secrecy of classified documents in the 
various Ministries and Departments. The 
matter has been gone into at the high­
est levels and a Committee has been 
constituted to streaml ine security proce­
dures, in particular, to go into the trep.t­
ment and handling of all clas~ified in­
formation. 

List of Persons Arrested 

(Vide para. 3 of the Stat ement) 

1. Coomar Narain, Regional Mana­
ger, Maneklal Group of Indus­
tries. 

2. P. Gop:t1an, Sr. PA to the Pei­
ncipa! Secretary to PM. 

3. T. N. Khcr. Under Secretary to 
the Princip:l1 Secretary to PM. 

4. K.K. Malhotra, Sr. PA to Princi­
pal Secretary to I'M. 

5. S. L. Chandna, PA to Principal 
Secretary to PM. 

6. J. N. Tiwari, Sr. PA to Addi­
tional Secretary, Deptt. ofEcollo­
mlc Affairs. Mtnistryof Finance. 

7. S. Sankaran. Sr. PA to Press 
Secretary to the President. 

8. J. C. Arora. PA to Secretary, 
Defence Production. 

9. S.N. Ram, uue in the Otlicc 0 f 
Principal Secretary Lo PM. 

10. Amrik Lal, Sr. PA to Joint Se­
: cretary, Defence Supplies, Mi­

nistry of Defence. 

11. Ashok kumar, PA to Deputy Se- • 
g-ctary to the Prciident. 



----------

Calling Atte, ~984-853oS307 Calling Attention MARCH i4, i985

[Shri S. B. Chavan]

12. H. N. Chaturv ed i, Assistant, Mi-
nistry of Commerce (EPLSG
Section).

J 3. B. K. Aggarwal Managing Dire-
ctor, Gangaur Imp ex (p) Ltd.,
NewDe lhi.

14. Ashok Jaidka of Jaidka Hosiery
Factory, Ludhiana.

15. A, P. Sarathy, Retd. Civilian
Staff Officer, Ministry of Defe-
nce.

16. Yog esh T. Man eklal, Managing
Director, SLM ManekJaJ Indus-
ries Ltd. Bombay.

J 7. V. K. Palaniswami. Sr. PA to
the Director, Major Ports Re-
forms Committee, Ministry of
shipping & Transport, New Delhi.

18. K. C. Sharrna, Formerly Sr. PA
to the Secretary, Ministry of
Finance and Secretary, Planning
Commission.

MR. SPEAKER
Mohanty.

Now, Brajamohan

SHRI SUDINI JAIPAL RElJui
(Mahbubnagar) : There is nothing in it.

AN HON. MEMBER
has been kept in darkness.

The House

MR. SPEAKER: Yes, Mr Mohanty.

SHRI SUDlNI JAIPAL REDDY : If
things were to be so confidential, even
this Calling Attention need not have been'
permitted.' Shri Brajamohan Mohanty
(Puri) : I have very car eful ly listened to
the statement made by the Home
Minister ...

PROF. MADHU
(Rajaapur) : What was
to listen to ?

DANDAVATE
there for you

Shri Brajamohan Mohanty: Sir, if
they unnecessarily disturb me, they would
be snubbed.

SHRI SUDlNI JAIPAL RADDY: You
have disturbed the Minister.

Shri Brajarnohan Mohanty : The pro-
blem is that certain information the Home
Minister does not want to disc lose. I
will not press him to do it. '

I am thankful to the Government
(Interruption) ... Please listen to me. You'
should know how to' handle a Calling
Attention Motion. I would not press the
Minister to give any information which it
is not possible for him to give in the
House; but at the same time, 1would
submit that from his statement it is
apparent that investigations have reached
the closing stage. He has categorically
stated:

.The investigations conducted so
far have r esulted in sufficient evidence to
prosecute all the accused persons."

Naturarsy, the investigation has
reached the concluding stage. Have cer-
tain aspects of this episode been investi-
gated or not? The Minister states in
para 5 of his statement that "it would not
by proper to specify the foreign agencies
or the diplomats who may be involved in
this case in 'the interest of our good
relations with the foreign countries>" So '
fat as !lood relations are concerned this
is not a one way traffic; there must be
also some response from' the other side.
Now, in France itself, in the City of
Pares, it is publicly debated whether
French agencies were operating 'here ori
not; whether' a part icular man, Mr. BoIley
or somebody who was negotiating the
Mirage deal with us, was' involved or not.
Now, the Press is taking a stand that they
were simply operating to ascertain arms
supply by the Soviet Union to India. Has
this aspect been investigated Or not?

I would like to draw the attention of the
Home Minister to the report of The States
man dated 2'9th January, 1985 where the
French Paper's reporting has been repor-
ted. Has that been investigated or not? As
a matter of fact, involvement of CIA would
be there. Whether CIA is involved in it.
Whether NATO was operating any agency
here; whether French and CIA wen;
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working under them. These are all press 
reports. You know about India 1969. 
Russia f'ublished a pamphlet on "CTA 
Activities in India." They have named 
80mebody. SomebodY is the head of the 
operating agenC} as ch:ef of the CIA in 
Tndia ; and subsequently he ;:150 Ildmit t ed 
that he was operating as the Chief of the 
CIA in India. All the vital information 
r~lating to BanSlade~h ;md our operation 
!'here, everything was being smoothly in­
timat ed to the Unit ed Slatcs of America 
durinsz those days. Somebody said that a 
Mmister of the Cabinet was involved. That 
is the allegation. r do not know if any 
in'l'es1i8ation has been made. Thc r.ation 
is stilI in the d'lrk who was there and 
who was betraying the interest of the 
nal ion. My submission is that it shou ld 
be very seriously investigated. 

Was our counl er-ir I elligenee ade-
quate? Is it functioning efficiently ? 
These alc the questior.s which normally 
agitate the mind of everybody in this 
country. Is there any coordination bet­
ween civil and military intelligerce ? 
Naturally, these arc the apects about 
which the Home Minister'S statement is 
conspicuously silent. Has ar.y step been 
taken to channelise the counter intelli­
gen':e system itsdf ? Has any step been 
taken to introduce coordination ? That is 
what is necessary. What is the type of 
espionage opening there? What was its 
purpose ? Was it to destabqise this 
country? Was it to divide this country 
into pieces because the press reports 
indicate that they were collecting infor­
mation regarding all our decisions on 
Punjab and Assam .? They were even 
collecting information about all our 
plans and programmes regarding defence 
production and our modernisation pro­
lIramme. ~I I these things they were col­
lecting and communicating to other 
COuntries. 

. It has also been reported that the 
satellite techno lMy that we have and in­
formation relating to it has been passed 
on. It has a Iso been reported that the 
satellite operations conducted by the United 
States of America, and information col-: 
leeled by India has been communicated to 
Pakistan. The information that our 
In dian intelligence people collected has 

a 1 so been passed on to these agents. It is 
not a small thinlZ; not only that. All 
details about nuc'ear re~earch and our pro­
J!ramrr.es about, the nuc'ear installations. 
abotlt t!Jose in Pllki~tan and everythinl! is 
published pUblicI}. So many things have 
been published ahollt this espjona~.e. And 
France has been mentioned. [( is a friendly 
country. ] do not kno\l \lhy they should 
have got in\'ohed in this. Who is operatin!! 
these activities? Whether it is CIA or 
NATO it should be investi!lated. My sub­
mission is that this mailer should be tho­
roughly investigated in the intercm of 
national security and democracy. It should 
bc e;aborlltely in\'esti!)ated and information 
should be furnished to this House. 

Anothcr aspect that) want to bring to 
the notice of the HOllse is it should be 
checked since when these operations started. 
Did it start with COl. Bolley, the French 
Diplomat, when he came here in 1981? 
It has to be investigated whether it started 
earaer than that. ) was goin!! through an 
artic'e written by SJ.ri Kuldip !IoIayyar 
that was puhlished in the Frft' Prus 
/('lIrnCl/. It has heen stated that this Marted 
ear'ier that some Private Secre,otary to the 
Prime MiniMer Shri Mornrji Bhai, and 
SI1ri Charan Singh and Secretary of Shri­
mati Gandhi, OT some common Private 
Secretary was linked with them. Naturally 
it is a very complicated thin!!. As soon as 
] saw It, ) thoutlht that all this should be 
properly investigated. My submission, 
onee again, is that it should be very 
elaborately iJl\e~ti!,ated. What ~hould be 
our approach? It should be done with 
a national outlook and approach. 

But I am sorry to mention in this 
Hou~e thnt II day after this incident took 
place. that is on the 191h January 198!1, 
the CPI 1M) party T'as~ed a re~olution. 
The bOllTyeois opposition. they are not 
cUtH,ating or condemning the imperia1i~t 

fore es in this country. Why are they divi­
dinlf the nation like that' It is not thaI 
("PI 1M) are anti·imperialist: and we are 

'pro-imperialist. ) am \ery sorry to say 
thi~. The approach should be a national 
approach. There ~hould be no partisan 
attitude in thi~ re~pcct. 'vIy f>tJbmis~ion is 
thaI it should t-e a nationa' approach. I 
!'\'Culd request the hon. Member~ in the 
opposition. of the CPJ (M Ilhllt th,.v .hnul.L,_ 
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tak.e a national appro~ch and condemn 
imperialist forces in the world. 

SHRI SUDlN] .IAIPAL REDDY: Sir. 
you must call the attention of the CPI 
Members ac(ordine to him. 

SHRI S. B. CHAVAN : Sir, the hon. 
Member has referred to a number ofis~ues. 
1t is a fact that it is a national issue on 
which there should be no division on party 
lines because ultimately it is the national 
interest that ha~ to be considered, whether 
it is this agency or that agency that coUec­
ted the information. So far as we are con­
cerned tt.e entire information which has 
been collected is of a sensitive. nature, with 
security implications and a number of 
documents which were seized clearly 
establi~hed that these were classified docu­
ments on each and every bit of information 
orian i~in!l from the planning, the resources. 
the financial position. our capabilities in 
a number of spheres ""ere being reported, 
or in fact photostat copies of the original 
doeument~ were being prepared and passed 
on to some foreign agency. 

The most diflll'bing feature is not so 
much that the foreign al!'encies lire collec­
ting the information, but there are people 
in our eountry who are prepared to pass on 
nny sensitive information to anyone for 
the sake of getting some money or for some 
i I~egal gratification. J have very clearly 
stated that in matters of espionage if there 
are certain countries who are involving 
themselves in this, we cannot possibly 

. reveal the names of thNe countries, 
beeause ultimately we have to have dea­
lings with those countries and maintain 
good rektions with them. But those who 
have been indulging in this kind of unde­
sirable activit} have been recalled by their 
respective countries. MoH of those people 
have gone back to their cOllntries. That is 
why J do not think that I will be able to 
give the names of those countries. And 
whether the information col!ected by any 
particu lar country was meant for that 
country alone or was being passed on to 
other countries. is a matter which it will 
be very difficult for the investigating 
allencies also to establish. Thnl is .why it 
is very diffic<l1t for me at this slage to say 
whether CIA or Russian agency or some 
other agency was operating, The fact of 

the matter is that the documents which 
have been recovered c'early establish that 
there is one agency which was dealing in 
passing on this information to different 
foreign sources. Whether it was confined 
to that country or later on passed on to 
some other countries, it will be very 
difficult even for the investigating agencies 
to establish. At this staJ,:e. it rna y not be 
possible for Government to react to what 
the hon. Member has been asking. 

I cannot possibly say what exactly was 
the objective for which some foreigri 
agencies .. "anted to colle.:! the information 
because J cannot deny the fact that every­
bod}' was interested in finding out whether 
we had advanced in satellite tcchnology 
to such an extent that we could make very 
quick advance in that field. Some people 
were also interested in finding out ollr 
manufacturing capability in the field of. 
defence production and what effect 
whether favourable or unfavourable, it 
was going to have on tte <'efence produc­
tion materials in those respective courlries. 
This might he the rea~on. That is why J 
cl early stated tha t in t he beginning it 
might be commerci!!1 int cllig,ence they 
wanted to collect but later on. when they 
came across certain very sensitive docu­
ments which could give other information. 
that W!lS also being passed on to them. 

SHRI INDRAJIT GUPTA (Basirhat) : 
What is meant by commercial intelli­
gence 7 

SHRI. S. B. CHAyAN' Commercial 
intelligence in the sense that if there are 
commercial transactions which were being 
carried out from ore country to the other 
and if the information is collected which 
goes to help the country concerned, they 
will be able to incfease their trade and 
commerce with us vi~-a-vis other countr'es 
that are having regular trade with them that 
was the beginning of how Cooma r Narain 
strated hisbusiress. Bui later on, theyenler­
ed i"-to political espionage ard when sensi­
tive documetns came into their possession, 
they tried to trade them. 

PROF. MACHU I:'ANDAVATE (Raja­
pur): I h('pe budget secrets nre not 
leackt'u out. 
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SHRl VIJAY KUMAR YADAV 

(Nalanda) : Mr. S1)'!aker, Sir, two 
months have elap~ed since this episode 
took place and even after two n"mths 
the information which shf)uld have' been 
given by the Governmcnt in not forth-com 
ing. Takin~ into c')nsideration the reveal­
ed in the House earlier (If the ;nforma­
tion aJl!ilable through pres" the: state­
me"!t reveal~ nothing but disaPP')intment. 
The people of the .::ntire country are 
concerned at this espior;age episode and 
it is natural that when "ecurity of the 
country is affected by any ev.!nt. people 
give importance to the security of the 
country beyond party affiliations. 

The people of the cou'"!try were stun­
ned when this episode came to light. 
Just now the }lon'ble Minista has ~tarled 
in his reple that the spying ~ctively started 
from crmmerci:d cspionajle and later on 
it branched into the political and the mili­
tary departments. It c1 carly shows that, 
the agency involved in this incident was 
at this job for a lon~ timc and t"is espio­
nage act ivily wns goinR on fOT II long 
time. I want to know what our Govern­
ment was d0ing all this time. what our 
Home Departme'1t and other departments 
li1ce RAW and CRT. which are meant to 
keep an eye on such nctiv;ties, were 
doing? It was report ed in the newspa­
pers that important documents were taken 
out from the departments and photostat 
copies thereof made in the market. It 
was happcnin~ in De.lhi whieh is the 
Cap ital of Indi<l. What were the concern­
ed departments, H(1n1e department of 
C.B.I. or RAW doing? TRis activity was 
going on for a long t imc but it could 
not bc detected. after all, some respon­
sibility sbould be fixcd for it. I wal!t 10 

say that the security of the country deser­
ves top priority. When pc(',ple raise this 
que~tion then it becomes the greatest re­
sponsibiliiY of the Government to ensure 
that nobody is spared in this case. Ear­
lier also many reports to this effect appea­
red and some people cnga~cd in espiona­
ge activilie's were 'detected and their state­
ments were t&ken,. This happened earlier 
also. Even the n~mcs of some Central 
Min iSlers were mentioned but \\ho have 
actually been apprehended? Only low 
ranking Government officials, Government 

employee~ ~.nd peons etc .have been appre­
hended. I wan' to know whether activitv 
of t!'is m1!tnitude could be run hy the low 
rankinll officials? Can it he imllgined that 
q ig persons. top offici(lls are that you not 
involved in it ? You say that yra will not 
spare anyone. Two montbs have ehlpsed 
hut what has hllppenfd. Your conclusion 
show~ that only thMe pcr~ons h~ve heel') 
arrested against whom Prime lal'it' ca~e 

h~s been established btlt the person~ who 
have been arre~t ed ar'e ~ome bu,inessm;n 
and petty officials. It i~ not possibl e for 
petty officials to carry Ollt activities or 
this m~qnilucle as also conspirllcy lt~aiMt 

t he country. T specifically wnnt to know from 
the Government and the Home Minister 
what is the hindrance ;n telling the names 
of persons involve-ci in it inclt1din~ the 
n:>mes of per.eni bel on gin!! to your depart­
ments of the Central Government. T 
would also like to know whether some 
politicians or \1inisters nre involved In 

it ? This whole affair i~ not nn ordinary 
one. Action has been taken ngainst some 
persons lind some have hel'l) arrested 
and. as stated. some 'person of some 
foreign agencies havt' hl"Fn sent hack. 
This is right but the people want to know 
the pt'rsons wh(l ef'd~ngcrfd the security 
of the country. You do not want to re­
veal the names of the persons on the pre­
text of the security of the country. This 
is a plea under which only those citizens 
of the country are deprived who want in­
format ion in the country's in'erest. 

We only want complete information 
in this regard, although we know the reply 
given carlier would he repeated and you 
do not want to disclose anything new. It has 
also been stated that security arrange­
ments have been tightened and several 
measures have been tak~n, Now the 
question arises as to why you were com­
placent in this ca~e earlier and wh), 511ch 
an action was not taken earlier, hec"ll~e 
this spying case is not a new cue. The 
spy rings aTe also Rctive in other countries 
of the world and it is the reRpon,ibility of 
the central Goverf'menl to keep a watch 
over such activities ard it should have 
strergthencd its intc11igcrcr. I would like 
to know as to why this was not done 
and what measures have been taken to 
to check rreUTrencc: of such mcidc:ntl 
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in future? r would like to have a brtef idea 
about all these things. 

SHRI S. B. CHAVAN : Mr. Speaker. Sir, 
the hon. Member has raised thr:e or four 
questions, and on c of the points emphl'si­
zed is that despite so m\lch imp0rtancc of 
the: ca~e. a peri0d of two months has 
pussed and the irformation furnished by 
the Government is insldncient and as' a 
result he is not satisfied. I cannot f~bri­
cate information to satisfy him. According 
to the invesli%:l tion ecnductcllby the in­
ve:stil!at in!: agency. statements of all the 
concerned persons have been obtained and 
there arc no olher persons except those 
who haye been apprehended. He has said 
that possibilities o~ other persons being in­
volved cannol be ruled out. The entire 
invest igat ion that has been conducted, is 
based un c('mpl~te informution. Until 
further material is ,received, we c •. nnot 
think of impliC:lling any other person. 

r Engli.lhl 

SHRI VIJAY KUMAR YADAV; You 
have ~aid in your statement: 

"Certain 
position in the 
sible for these 

rTranslation]. 

persons holding sensitive 
government were respon­
leakURes : 

SHRI S. B. CHAVAN: As mentioned 
in the statement, a list of ) 8 persors hllS 
been laid on the Table of the House, 
Out of lhe~e 18 persons. 12-) 3 pcrsrns 
or 1) or ) 2 persons aTe serving goverrment 
servants one person is a retired gov:mme"t 
servant and there arc some husinessmen 
whose names have been mentioned 10 the 
list. I cannot men! ion any other name, 
as there is no such information with me 
or wiih the investigating agency. If news­
papers have rcported the involvement of 
some other persons, we do not know the 
source: of their' information, If he has 
any information, he may P;lSS it on to me 
and we will a~k the investig2finfl q!'cncy 
to investigate' inlo Ihe mailer on the basis 
of such information. In ... iew of the fact 
thaI some pe~ons were c:ltil!ht red-handed 
while handing over documw,s at the lime 
of said, how could it be ~id Ihat these 
perSOQi may not be invoh'cd in the case 

and some other persons might be invol. 
ved ••• 

SHRI VIJAY KUMAR YADAV : I 
am not saying thh. This is not my que­
stion. 1 have said that in addition to these 
persons, there might be some other persons 
also. 

SHR 1 S. B. CHAVAN : Jf somehody 
has any such information, he can pass it 
on to me, ] assure you on behalf of the 
Government that we do not want to Shield 
anyone. But till such information is recei­
ved, how can we: say in the House wheth­
er other persons al~o have a hand in this 
case? He says that this is a great scandal 
and how could it have been carried out 
only by low ranking persons. This is mereiy 
a presumption. But if anybody has any 
information in this regard. it could be 
passed on to \is and if our investigating 
aFency has not examined this case from 

• that an!!'e, we may ask them to enquire 
from that angle. Any person found invo I. 
ved in the case will be apprehended. 

So far as the finding of the investi­
gating agency are concerned, no Minister or 
political leader has been found involved in it. 
We do not have any other name expcept those 
mentioned in the list. I have to say only 
tris such. 

r English] 

SHRTMATI GEETA MUKHERJEE 
(Punskura) : Sir, • T am really at one 
.... ith you. J fully do not understand why 
the Minister at all decided to reply the 
('ailing Attention. 

MR. SPEAKER: He has to. 

SHR1MATI GEETA MUKHERJEE; 
Frankly-srealing this is nothing. He sho­
uld have taken a stand that there should be 
a general ban on discuHing these thinl's, 
because. in my opinion. the confusion 
now "ill be "orst confounded. If the 
di~cussion had taken place on a clean 
slate, it "ould ha\e been understandable. 
but daily, (lay in and day out, in all 
kinds of Press all kindS of news and all 
kinds of leakages ha\e Pllt us in B really 
"ery \ery dilltu I rOlition. The hon. Mi­
nister may 1:e in a better position by kn~ 



win!! this, but we are in a pitiable p~s~­
tion by not kno'Ning this. At the same tl~e 
everyday we are to'd very many peculJar 

things. 

MR' SPEAKER: Ee is askinll yo I, 

not to believe tho~e rumourS. 

SHRIMATI GEETA MUKHERJEE; 

No, Sir. 

SHRJ INDRAJIT GUPTA: He should 
either contradict or confirm the reports 
which are appearing everyday. He . does 
neither, Where do we stand then and 
where does the country Hand '! 

( Tnlamplions)*"-

MR. SPEAKER: Not allowed. 

SHRIMATr GEETA MUKHERJEE: 
When he refers to the Press reports. he 
says they are not full." objective. But ~e 
should at least enlighten us what part IS 

authentic and what part is not. Othemise 
it becomes very much confusing. 

So, fir~t I would a,k him to tell us on 
that point. Now. Sir. there arc other tYPCb 
of lcaka~os. ] am surprheu. let alone very 
serious documents of stratcgic nature being 
leaked, even the in-camera statements m~de 
by the accused as confes~ions are bemg 
leaked. In that h,-camera statement the 
fellow says that for twenty fi,e years he has 
been drawing on those documents uninter· 
rupted. Now all this has come out in the 
Press. If it is so, then for t:.\entyfive years 
a certain agency, whichever it may be, had 
access to all kinJs of ,tratcgic filcs. I do 
not know really what the Government the 
to say about this. There had been some 
leakages earlier also. but we do nol know 
what has happened to the reports on the 
investigations that followed. For example 
it has come out in the Pre>s that when the 
late Prime Mini~ter wa~ alive, shc had order· 
ed an inquiry into the leakage to the CIA 
of a special dicussion with the RA W abo~t 
the pre-emptive action on Pakistan'S ato~)lc 

plants. We understand that it was betng 
investigated into, but we have not c~mc t~ 

know what has happened to that Invcstl­
gation. That was long time back and no-

·$Not recorded. 

body has becn prosecuted either. These all 
are connected affairs that ore now coming 
up. So, T would likc to know "hat ha~ 
happened to that case. Has any FIR been 
launched in such matter 1 

Now. there have been very many in­
cidents in our national life about tile CIA's 
activities here, some of which my hon. 
friend, Shri Mohanty ha~ referred to. 
l'rom that point of view it is not just en­
ough if you say it began with some com­
mercial intelligence etc. It all becomes 
.. ery much whittled do"n. Friendliness is 
all right. but if somebody, particularly 
a neferious international agency, has been 
active in OUT country under the garb of 
friendliness, I would like to know what 
was our earlier experience on that to draw 
upon this case as well. This is one aspect 
of my question. 

There is another thin~ on which I am 
vcry much confused. Of COUTse, in anSwer 
to Vijavji, the Hon. Minister ha s said if 
Vijayji could name somebody in high posi­
tion then he would take up. 

Then 1 would rllther surgest to hon. 
Chavan Sahib: Why dOIl't you come here 
and let Vijayji go tl1cre? That would be 
ca~ier. So long as you arc there, why QO 
you ask Vijayji to giVe the namc of thc 
highly placed officer? Aclually he has 
mentioned about lIat ional concern, It is 
very much a natlOlI<il concern. Th:!t is why 
we arc askin(l: )S it PO~51ble that only 
some small frie~ and that too Sitting in a 
club after six o'clol;k in the evenings are 
involved? I rutvC neYee heard of secret 
activit) conducted like that, All these 
agents gel tegether in the club for drinks 
':Ic. at six o'clock and there the docu. 
melltS arc solo as vegetables. This has 
neVer been heard of in any operation 
carlier. So the whole thing is looking vcry 
fhhy. Therefore, Jlcoplc ule very much 
agitated and COnCeTIIl;u. So, it is high 
time that you came out with a clear.cut 
statement; that will do less harm to the 
country than all the spcculationll will do, 

Another question is that it seems to me 
that some discrimiloatol) attitude is being 
adopted by the Government with rcprd to 
some very hiahly placed OffiCUi. 1 woulg 

" 
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like to know the rationale behind it. For 
example, when Mr. Alexander's und :rling 
was accused, Mr. Alexander resi!7 ll ed and 
that was very much praised by the Prime 
Minister. That war understandable, natur­
ally. But we again read that in the case of 
the forml!r Cabinet Secretary under whose 
direct charge .is RAW as well as our own 
investigatin~ agency, namely, the CBr, 
when his hireling is accused in tiis case. 
he is promoted to World Bank and sent to 
Washington. Nobody asked al)out its pro­
priety and at a time when the invc~tiga­
tion is still going on. 

The third caSe again is lhal of 
our Secretary of Defence Production. 
What happens in his case? His P.A. was 
cleared by the lB just two weeks back, but 
was later on arrested. Then, as we under­
stand, the Government thinks that his 
PA is implicated. Why they have not de­
clared me this two weeks back, I do not 
know, but he WdS asked to go on retirc­
ment earlier, which is called prcmature 
retirement. All these are vcry high 
officials. So, why this kind of attitude '1 
Is there any special coterie or agency or 

lobby working again in this field'? It is 
because these things will create an atmosp­
here of thi~ kind among offieers Again I 
would like to know this :Is it on the basis 
of specific information that such specific 
actions have been taken'! We do not 
know about this. Therefore, I would like 
to know the reply from the Minister to the 
questions I have raised. specially, what is 
authentic in the press and what is not. At 
least please tell us whether for 25 vears 
these things have been going on and wl;ether 
it is also true from OUI earlier experiences 
that CIA stands out as one of the worst 
agencies which have been subverting not 
only our country, but the entire Third World 
countries. If. so, I fully .agree with Mr. 
MOha~ty who asked a sl)ccitic question; but 
iOU did not answer that. So, please answer 
that. Also please answer as to what hap­
pened to that investigation which our late 
PIIIne Minister herself ordered about the 
leak.in, of the pre-emptive action. 

SHR I S. R. CHA Y AN: Sir, the han. 
lady M~ nb~r has be:n asking about in­
formation. L OOlieic, on the presumption 
\hit it has 1I0m~ 1Q do with the ~a~ e 

which is under investigation. Am I to take 
it that all the queries that she has put in 
this House are relevant to' the episode whi:h 
happened in the month of January and it had 
some sort of connection with it ? 

SHRIMATr GEETA MUKHERJEE 
]I is relevant to nationa I security. 

(Jllte.rupl;(lII.\) 

SHIU S.B. CHA. VAN: Every time vou 
ar,e prepared to spring up and ask something 
WIthout seeking permiss!on from the Chair. 
1 am really surprised. 

( 1l/ll'rrllplioll.l-l 

SHRI S.B. CH.<\VAN : When J am on 
my legs, when I am replying to the question 
asked by the hon. lady Member, he is doing 
this. 

One thing which the )1011. laJ' Member 
asked me was whether 1 can confirm or 
deny reports appearing in a section of the 
Press. I don't think it is possib!e. If J ",ere 
to either deny or'to confirm, I have to read 
all the papers, go throug:l them and every 
bit of it-first investigate a nd then te II them 
whether thi's is true or nol. Thi, is a \'ery 
ingenious method adopted by some 0 f the 
newspapers that they give stories with a view 
to get some kind of contirm31l0n or denia I 
'l-nd on that basis, they proceed further. I 
don't think that this is going to be possib!c 
for this Government to go on rcactinl to 
every news-item which comes in the Press. 
It is not going to be practica I either. 

Sir, i am also equally surpri~ed, as the 
hon. Member is, about the ill camera pro­
ceedings which appeared in a section of the 
Press. But it is a fact that it has come out. 
How far it ha~ been authorised by the 
Magistrate concerned in the matter, I can­
not possibly react 10. It was really very 
unfortunate that what was supposed (0 be 
in camera proceedings has been reported in 
the Press. ' 

Sit, another inciJcnt which the hon. 
Member has referred to was about some 
reference to the late Prime Mini ster regard­
ing handing over some kind of informa­
tion ••• 
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SHRIMATI GEFTA MUKHERJEE: 
Sir, there is a confusion. Let me clarify. 
The Prime Ministcr was not handing over. 
The Prime Minister in.tituted an enquiry 
into handin@' over to the C.I.A. the proceed­
ings of the intimate discussion shc had with 
the RAW on the pre-emptive action. 

SHRJ S.B. CHAVAN : I am sure that 
the hon. lady Membcr will be able to appre­
ciate the fact that I am going to confine 
myself in ref11ying to whatever questions she 
has put which are re'cvant to thc incident 
which occurred on tbat particular day and 
about which I have the information with 
me. 

SHRI INDRAJIT GUPTA: Is it onc 
day's incident, one incident? Which 
incident, which particular incidcnt you lire 
refcrring to ? 

SHRI S.B. CHAVAN: It is 011 thc 17th 
January and the documcnts seized on that 
particular day whi{.;h havc been fully investi­
gated into and in which 18 person, have 
bcen arrcstcQ. On that issue, I havc madc 
a statement befo"c the House. So, about 
the other ind,\cnt which the hon. ""ember is 
refcrring to, unlcss I werc to go th rough thc 
papcrs, it will Ilut be possib!c for me to 
givc any information at this stagc. 

PROF. MADHU DANDAVATE: Han. 
Minister, yOll hayc referred to only one 
particular day. ELlt thai ~rntleman says, 
"I am doing it for 25 Ycarh". 

MR. SPEAKER: It is t hc ~ame ea se. 

SHR 1 S.H. CHA VAN: I cannot possi­
bly say how far it is truq unless this is cor­
roborated by some other evidence-merely 
because onc gentleman is saying that 25 
Years he has been doing this. What kind of 
information he was collecting. what kind of 
information he was passing on is a matter 
which has to be considered. 

SHRI SUDINJ JAIPAL REDDY: Sir. 1 
am on a point of order. 

MR. SPEAKER : There is no point of 
ordo r. 

SHRI S.B. CHAVAN : The hon. Chair 
bas not allowca you. 

• I. 

(lnte; rllpiions) 

MR. SPEAKER : P!case sit down. No. 
Not allowed. 

( "rtI!I'T 1lplicms)* 

MR. SPEAKER : It is the culmination 
of all those things which had tllken place. 

( Interruptiolls) 

MR. SPEAKER: Mr. Jaipal, vou are 
always trying to interrupt the proceedings. 
This is very bad on your part. Please 
dcsist from doing this. No. Please don't 
do it. 

He i~ pinpointing t hat thing. 

SHRT SUDTNJ JAlPAL REDDY: He 
was contradicting all along the line. 

MR. SPEAKER: Please do not do it. 

SHRI S.B. CHAVAN : About ill camt"l'tI 
proceedings before the Magistrate and the 
confession that the acc\l~ed has made, these 
arc matters whi,;h arc in the posscssion of 
investigating agency and, to the extent 
possihle for them to go back they will 
try to find out as to whether this kind 
of activity was being carried on by l;lm for 
the last 2) years. what nature of documents 
he was comin g across and what information 
\\a5 being passed on by him. 

About lhe report which has appea red in 
a section of thc press t.hat he W;\S carrying 
on this kind of lIclivil} for the last 25 
ycars, the office gives me to undcrstand that 
no statcment of this nature was ever made 
by the accu~ed. 

Another question which the hon. Mem­
ber pu', to me was as to whether there wu 
any kind of discrimination between one 
officer and the other and how it was that 
one of the J>.As who was released at a 
particular stage wa~ later on fe-arrested. 
The whole thing depends upon the kind of 
evidence which becomes a vailable. In the 
beginning; he must have ~cen interrogated 
and nothing incriminaling was mos~ proba-

·Not recorded. 
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bly found and, hter on, when all the evide­
nce was over and everything ",as properly 
connected. it must have been established 
that there was a defini te case against a 
particular person. But I cannot possibly 
say as to why he was re:ea~ed in the begin­
ning and why he was re-arres'ed later on as 
I do not know the circumstances of the 
case being mentioned. Un'ess there is a 
substantial case against a Particular per­
son, I do not think anything of this nat ure 
must have been attempted. There is no 
discrimination so far as lhe officers of lhe 
Government of India arc con~erned. Even 
the two officers which the hon. Member 
referred to have resigned on their own. 
They have not been asked either to resign 
or to retire premature!y. They have taken 
action on their own. 

About the third person whom (he hon. 
Member hus referred to. so f:u as my 
information 1:0CS. the Cabinet Secretary 
has nothinl!' to do with a 1ything which has 
happened ard unncccs:;arily casting any 
kind of an as pelS n (1n the integrit)' 
of a person will not be a proper thing 
for anyone of us to indulge in this House, 
So f.lr as nw hfo!'ll11~ion gocs-l 11'\\ C 

thoroughly b:'icfcd myself bcf"fC coming 
to the H lUie-T c;:n say without any fcar 
of contladHio;'! that thc Cabinet Sec;.:taI'Y 
was, in f,\ct. having a very good rl!~ord; 

he had nothing to do with anythi~g which 
has happened and that is why, his emp­
loyment in the World B •. nk which has 
been rai~ed here is a rather unfortu::atc 
reference. 1 wnuit! rcquc't the hotl. 
Member not (0 make any I'cfercl'cc which 
has 1"0 relevance to this particular case. 

sHRIMATI GEETA MUKHERJEE: 
Sir, he h:ls misunderstood my question. J 
would myself cl::rifY it. My qucSt ion was 
not as to why the P,A. w"s earlier releas­
edand lata on re-J'rested. That only 
shows the inefficiency of the system. That 
itself is very bad. My question was diffe­
rent. On that. the P.A. is implicated but 
not the Defence Production Secretary. 
The Defence Production Sccrct'ary retired 
prematurely. The Minister also says that 
he retircd prematurely on his (lVm. That 
has not come in for praise. He has not 
been praised for that at all. My question 
was not to implil;.lte the C<.binet SecretarY 

or anybody else. The Go .ernment should 
take the same type of attitude towards 
everybody. The S:lme standard should be 
applied. 

MR. SPEAKER: About the person 
who is not involved, T think, they have 
taken the same aelion. They have takell 
action ag,'inst whosoever is involved. 

SHRT INDRAJIT GUPTA : Does it 
mean that bec:tuse Mr. AJex:mder resigned 
he was involved? He was not involved. 

MR. SPEAKER : He h:\s said thilt on 
their own they have gone: they are not 
involved. 

SHRT INDRAJIT GUPTA: If be-
cause of that action, they praise Mr. 
Alexander-that is 311 right-why in the 
<.:ase of the other gent'eman he is not 
praised a Iso for willingly going out of the 
picture ? 

MR. SPEAKER: That was not the 
case. He ;;l!ne later on when we were 
not here. It was later on. You were also 
not there. You were in Moscow at 
that time. 

SRRI lNDRAJlT GUPTA 
looking at it froll1 a 
an~le ? 

r Translatioll] 

more 

SHRJ HARISH RAWAT 

I was 
detached 

(Almora : 
Mr. Speaker, sir, the most significant as­
pect of the matter is that the persons 
apprehended in connection with the selling 
of country's interests to others arc from 
among those who have been charged with 
the responsibility of funning the adminis­
tration efficiently. Larkins and Samba ,;ases 
are still pending in the Courts and now 
this new case has come to light. I 

Ours is a developing country and there 
are our neighbOUring countries whose inter­
ests clash wit~ other countries. It is, there­
fore. natural th;)t many countries, whose 
interests clash with us, are keeping a 
watch over us. To defend our country's 
interests from such countries, it is neces­
sary that we have an equally strons net-
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work so that we are able to meet anY 
threat from these countries. Certain offi­
cers holding sensitive positions in the 
Government have sold secret information 
to other countries and they have been 
doing this work for quite a lont: time. This 
shows that our intelligence network was 
not keepinl): a surveill::nce on tr,c per~ons 
properly who hud been wor~ing in these 
sensitive positions. Therefore, it is natur,ll 
for the people to douht the competence 
of the country's intelligence net work and 
its organisations. 1 W01,ld like to know 
from the hon. Minister whether these peo­
ple who have been WOlking in sensitive 
places and ha\e been apprehended werc 
being kept under watch constantly? IF 
so why this case could not he detected 
in spite of this espionage work being car­
ried on for a long time and in an or£a­
nised manner? Who was responsible for 
this negligence and what action is proposed 
to be taken ap-aimt the persons responsible 
for it ? 

14.57 brs. 

[Mr. Deputy Speaker in th(' Chllirl 

Tnen there are doubts about the effec­
tiveness of our intelligence agencies in tl e 
minds of the people. There have been news 
items and articles in the newspapers and 
magazines also that there is dissatisfaction 
among the officers of the inte! ligencc 
agencies and employees of these agencies 
came out in the streets with their demands 
and have levelled many charges against 
their senior officers. Are the ch.;rges level. 
led by the employees of such sen sitive 
institutions probed or not 1 Similarly, the 
wa~ the officers arc posted in t he,e agen· 
cies on deputation from different States 
has a Iso been objected to by some officers. 
What action Government propose to take 
to prevent recurrence of such cases in 
future? 

One more point has also been raised 
by the employees' union that the Discre. 
tionary Fund is t-eing misu!ed by senior 
officers. The Union has pleaded before 
the Government that if Government is not 
in a position to t;et the Fund audited by 
lin outside organisation, it may be got 

audited by interna 1 a udit. Do you propOse 
to make any such arrangcme~ts '! 

Another- thing that T would like to 
point out is that when MPs fogret to carry 
their idenlity cards with them, they are 
refmed admission hut t~e ngents of many 
multination"l companies, religious orga­
nisations and eu tural orj,lanisations work­
ing in our cou"try in different capacities,' 
arc :\l 1o\\ed to enter different ollkcs and 
h\\ildin~s. There is no b:;r or. t!'em. Simi­
larly, pcop'e IIrc of the view that the 
I iaiso:1 olftCt rs (,f 1111lII ir.atiotH!1 c(lmpanies' 
have access to the pC(1p1e in power, It 
has be.n publi~hcd in some magazines 
that lh~y c:ln approach cv~n thl' minis­
ters. I would. thcrefcorc. like to know 
froll, you the action propo~ed 10 be taken 
by y,)U to stop th~ cntr; ofsu:h people? 

15.00 hrs. 

In today'~ new;p~pers. there is a 
news.item that a VenC7uelun citizen nam­
ed Carlos who is a pTl\fcssiollnl murderer 
has been hired t-y c1(lrrmist 0 rganisations 
for th(' murder of (IIII' cOIlr.try's impor_ 
tant diplomat~. This news.:t ':,~l has been 
published in tOclay's daily 'Hindustan', 
Many extremist organi~nti(lns lire active 
in our country. They are working in 

• Northern as well as North-Eastern States, 
The nCWSll~pcrs h;\vc puhlifhcd newsitemi 
about their intclnational ,onncctionsr In onr 
cOllnlry. d'p'( malS frcm Kuwait. Jordan 
and I?nJ!lnnd weI C Illl'l dcred. Therefore, 
there is a po,s;bi1ity that many interna­
tion~l extremist orgalllsl·tions may he tak­
ing ir.fer(, t III our c(lunlry with some 
rr'otive atoll it c:\n bc \'cry h;;rmful to us. 
Our count!} Ins already passed t)1rough 
a tr:lumatic CXPl" Icncc. J would, there­
forI:. like to know as to \I hat :cction is 
propos:d to he tnk en by YOll III this 
regard? 

The han, Mmister has advised us not 
to press for informal ion in ~crtain 

mattcr~. Mr. Depuly S'pc:lku, Sir, I 
would like to submit through you that SO 

much ros been pl1bli~hed about this cuse 
in the nc\\'~p~pcrs ar.d magazines tbat if 
wc do not preser,1 all the fr.cl~ bcfol e the 
public, therc w ill be dcubts iI( the minds 
of the people about the cornpetl:ncc at' 
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bureaucracy, about our competence to 
defend the country and to prevent leakage 
of classified infNm"tion to others. I would. 
therefore. urge upon the hon. Minister 
that full information in this regard should 
be presented before the country so that 
misgivings in the minds of the people 
arc removed. Merely saying that it is 
a <ensitive case and full information can· 
not be given will not h!lp in removinc 
the widespread doubts. 

SHRT S.B. CHAVAN: Mr. Deputy 
Speaker, Sir. the questions roiseo by the 
hon. Member are the general questions 
relating to policy matters. These are 
not connected with the matter under C(lnsi­
deration. He has asked questions of gene· 
ral nature. 

It is true that the peopl e who want 
to create hindrances in the progress of 
our country. who are not happy with our 
progress and who used to threat our 
country as a market for their produce 
do not want that India should progress. 
Production of many things in our country 
is increasing. If. therefore. they want to 
collect this type of information and take 
advantage of it. how can we stop them? 
The Government keeps surveillance over 
sensitive areas but the persons,. whose 
nameS you have read. do not come under 
sensitive arel,s. On the contrary they 
belong to organisations who ha~e colI ect. 
ed the information. Had it been about 
sensitive a~eas where actual information 
origmates. it would have been ea~ier to 
exercise surveillance over it or to check 
it. Therefore, if the informJtion is leaked 
out from a p1a~e where the coli ect cd 
information is sent. .... 

SHRI HARISH RAWAT : P.A to the 
Cabinet Secretary is :\ very important per. 
son and under. the existing system. all 
documents are placed before the Prime 
Minister or the Cabinet through Cabinet 
Secretary and he must be taking the help 
of his P A. for the purpose. So, J fail to 
understand why const:lOt surveillance has 
not been kept on the person working on 
such n pO~1 and passing on information to 
other countries for such a long lime. 

SHRI S.B. CHAVAN: We thought 
that a P.A. to any officer is a responsible 

per~on and he may not indLlge in such 
act ivity. But surveillance was d efin it ,!ly 
kept on the lo\\er officer respC'rsible for 
coil ecting such information. After this 
care come to light, frefh steps have been 
taken about handling of classified docu­
ments and arrangements have been made 
to ensure that no classified document 
reaches the hands of unauthorised person. 

So far as discont entmmt among emp­
loyees of 'RAW' and 'IB' is concerned, 
T am unable to supply any information 
here in the present circumstances. 

You have said that if an M.P. forgets 
to bring his identity card for any reason, 
he is not allowed to enter the office 
whereas thc agt'n's of multiniltionals find 
easyentr) into thcm, Now arrangements 
have been so tightened in the Secretariat 
that agents of multinationals and their 
I iaison officers \\ill not gain easy entry 
into the Secretar iat without proper and 
valid papers and without prior appointment. 
All efforts wi'l be made to ensure that 
these people are not allowed to meet the 
officers as freely as rhey 'could meet them 
earlier. So far as entry of M,P.s is con­
cerned. we try and will try to see that no 
M.P .... 

SHRI HARISH RAW AT: I mean to 
say that those people are not prev~l1ted 

whereas M.P;s lire prevented. 

SHRI 5 B. CHAVAN : We will ensure 
that M.Ps do no! experience any difficulty 
in entering office buildings. and at the 
same time M,Ps should also keep ,heir 
identity cards with tl em as far as pOSSIble. 
But. if they d(l not bring their identitv­
cards with them. they will not be prevent­
ed. For this purp )se, all the officers 
concerned are being informed. 

You have mentioned about Venezuela 
and about tht news-item appearing in 
'The Hindustan Times' that !ome arm­
ed extremists would enter our country. 
We will try to ·get full information in this 
connection. If cortain persons ha .. e al­
re;:dy entered we will t;:ke the action we 
deem fit. 
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MR. DEPUTY SPRAKER; Shri C. 
Janga Reddy, , . Now we will take up 
matter~ under Rule 377. 

15.09 hrs 
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MATTERS UNf)ER RULE 377 

(I) Shorta~r of hlaek and whitr roll 
photo films in Kerala. 

'" SIfRI V.S. VI1AYARAGHAVAN (Pal­
a~"at)"': I would draw the attention of 
the Government to certain problems be­
ing faced by t hc phot<)graphers of Kerala. 

There ar'! more than t 0,000 families 
in Kerala which depend on photography 
for their livelihood. Their profession i~ 
facing a crisi~, due m1inly to the shorta~e 
of black :lnd white roll films. In 1984. 
the Government had on the basis of a re­
port from the Hindustan Photo Film~ 

Company banned the import of black and 
white roll film. With the b,1O the price 
of t his film went up from Rs. I S to Rs, 
40 ,-. 

As a maher of fact the Hindustan 
Photo Film Company docs not have the 
capao;:ity to produce enough film to meet 
the country's requirement. With the imp­
osition of ban, the existimg stocks of fi­
lms found its way into the blackmarket. 

Besides. certain trade restrictions impos­
ed by Hindustan Photo Films company have 
also caused tremendous hardship to the 
consumers. The condition that paper should 
also be purchased along with the film can 
only create more economic burden on the 
ordinary photographers. The company ins­
ists that one packet of paper should be 
purchased alon,; \\ ith 7 rolls of film. 1n 
fact even one-fourth of a packet of paper 
is not required for 7 rolls of film. 
Because of thi~ insistence, a photographer 
who buys 7 rolls of film has to spend upto 
Rs. 352/-. Although the price fixed by 
ffindustan Photo Film company for its fiht,t 

• speech was OriSinally delivered in 
Malayalam. 

'Indu'isonlyRs. 15.90, it is selling at 
between Rs.20 and Rs.24 in the blakmark­
et. This situation has ca used ~e\'ere financ­
ial strain to the ordinary photographers. 

Therefore. T request the Government to 
take the following steps immediately :-

1. Hesllme import of roll film and 
thus reHeve the shortage. 

2. Required quantity of, black and 
white roll film should be supplied 
to the photoi!raphers of Kerala. On 
the basis of card. each photogra­
pher should be given 50 rolls per 
month at the controlled price. 

3. The conditiopal sales system being 
followed by Handustan Photo 
Film Company should be ~8bolished. 

[ FIIl!li.lhl 

(ii) Need for Central Governmrnts taking 
Comprehen~iv(' IIIcasures for checking 

soil erosion in and Orissa providing 8ssis­
tronce to th(' !itate Government for 

impl<'mcnting such schemes. 

SHRIMATI JAYANTI PATNAIK 
(Cuttack) : Mr. Deputy Speaker. Sir, 
under Rule 377 I want to raise following 
matter of urgt'nt Public importance. 

Soil erosion is a serious problem in Or­
issa. Accord!nr to the satellite imagery 
about 47% of the tota I land surface suffers 
from soi I erosion 0 f some kind or the 
other. Although erosion throu!!h wind takes 
place all alo~g the coastal regions. erosion 
throug.h water is the main problem for the 
State. About 33 lakh hectares or agricultural 
up-!ands which are mostly cultivated with 
bunds and terraces, suffer from cilt erosion. 
Besil!es 2.5 million hectares of land are aff­
ected by ~a tinity or water loggin!!. In the 
coastal re~ion, the adjOining cultivated lands 
are affected by driffinll 5and dunes through 
",ind erosion. 

Unless Central GO\ernment implements 
~pecial shemes in Orissa for soil (onservat­
ion, erosion will cau~e further wasl8~e to 
the agricultural land and the farmers will 
!;ODtinue to suffer, There arc certain appro-
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ved practices of soi I con~ervation like tree 
planting, terra :ing and bunding, pasture 
development etc, 

T appeal to Government of Indin to take 
such comprehensive measures in Orissa to 
~heck soi I erosion forthv.ith, 1 demand 
that special Central assistance be provided 
to the State of Orissa to implement such 
schemes. , 

(iii) Need to exempt from levying of in­
come tax the houst' rent allowance being 
paid to those government employees who 

are living in their own houses 

SHRI MOOL CHAND DAGA (Palj) : 
Mr. Deputy speaker, Sir, home rent all­
owance is given as a compensation to those 
employees whom the Government "ave not 
been abl e to provide governmrnt accom­
modation, Levy of Income Tax on the 
house rent allowance granted to the emp­
lo)ees residing in their own houses tflnta­
moun's to double taxation on the same 
property bccause the income tax is also 
char!!,cd on the self-occupied portion of the 
house. This provision of the Jnoome Tax 
Law is discriminatory because under Sect­
ion 19 (13A) of the lmcome Tax Act, 
196!. any special allowance specifically 
IEranted to an assessee by his employer to 
meet exPenditure actually incurred on 
payment of rent in rejpect of residential 
accommodation occupied by the assessee 
is exempt from income tax to the extent 
of Rs. 400/-P. m. 

The persons living in their own hous­
es are being put to a financial loss in as 
much as they are sacrificing the rent Ih'lt 
they wculd have received hr.d they let it 
out and got to Government accommodat­
ion. Thus such ownel shave 3 disadvantag­
es namely, (j) sacrjfic~ of rent, di) pa}­
ment of Tax on the house renl allowance 
received and (iii) pa)m(nt of tax on in­
come from house property on national 
basis as envisaged under Section 23 (If the 
Income Tax Ar.t. 

}, therefore, request the han. Finance 
Minister 10 exempt from Income Tax the 
House Rent Allowance in full which is 
Inid to compensate Governm:nt employees 
li~ing in their own houses. 

(Iv) Need (or proper arrangeml'nt for 

purchesl' ('f paddy In Mirzapur distrlet 

In U. P. so thnl agriculturists may get a 

r('mun('r~ tive prier for It. 

SHRI RAM PYARE PANTKA (Rove­
rtsganj) : Mr. DcputY·Speaker. Sir. it 
is a matter of p-reat cor.cern that agricultu­
rists of Mirzapur in U.P. arc not geting 
the support price of paddy fixed by the 
Central Governmer,t because no proper 
arrangements have been made to purchase 
the paddy. Thf'fefore. agriculturists are 
comp('lIed to sell their p?ddy at lower 
prices. It has been brou~ht to notice that 
paddy is being sold/even at less than Rs. 
1001- per quint~1 though the support price 
has been frxed b('iwecn Rs. 137/- and Rs. 
145/. per quintal resu!ting in great discon­
tentml'nt j'mong the agrticulturiHs. I, there­
fore w;Jr.t to draw the nttcntion of the 
Central Government to· see that proper 
arransemc(,J$ arc madt' for the purchase 
of paddy so Ihat agriculturists may get 
remunerative price for their produce. 

[Tmn.l'/af;Olll 

(v) Need to check pollution of a .mo­

sphere from t'ffluents of P .V.K. Dis­

tillery in Nandganj (u:P.) 

SHRI ZAINUL RASHER (Hazipur): 
Mr. Deputy Speaker, Sir. P.V.K, Distillery 
Nandganj in District Ghazipur of U.P. 
has been discharg ing its chemical-mixed 
effluents into a natural open nullah. This 
nul1ah is a Iways full of elfl uen ts and it 
falls Into the river Ganga after covering 
a distance of about 12 kms Foul ~mell 
from effluents has polluted the entire en­
vironment nearby. The nullahcmits foul 
smell which is causing distress to people 
living in for-off villages on its either 
side and is also a health-ha~ard for them. 

The local people have been demand­
ing for the last two years that discharge 
of effluents into the nullah should be 
stopped but In vain. 1 request the Minis­
ter of Environment to take early steps to 
prevent the free flow of the said chemical 
mixed effluents so as to .reate healthy 
environment. 
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(vi) Need to amend the Forest Aet 
for deve \ () pmen t of hill areas 

SHRI HARJSH RAWAT (Almora) 
Sir, ever since the enforcemrnt of the 
Forest Act, 1980, the people particularly 
from hill and trib:tl arcas have been op­
posing it. Alround developmcrt of the 
people living in these areas in ba~cd on 
f'rests. Most of the forests in the,e areas 
were planted, nursed and protecttd by 
the local people. But this Act has imped­
ed all development work in these areas. 
For constructing road;, cannls, schoo!s 
buildings etc. the Hppro,al of the Central 
Government is l:eccssal'Y lIr.del' the said 
Act. This process is so lengthy and compli­
cated that road under construction in AI­
mora and Pithoragarh districts of Uttar 
Pradesh since 1980 arc stlll lying incom­
plete. People are not able to enjoy their 
traditional rights in forests, Forest b:lseJ 
industries are lying clos~d. I would lik.e 
to urge that ;-

I. The present ,Forest Act should be 
amended so that it is no longer nece,S:JfY 
to obtain thc approval of the Central Go­
vernment for development work. 

'2. The trc.;s, which mcet Ille requir­
ements of loell people, should be p'an t­
ed. 

3. The local pc()pl c ~hollid be encou. 
raged to cultivate foresls. 

4. Cooking gas 0:1 subsidi~ed rales 
should be supplied to c"ter (,) Ih.: fuel 
needs of the local people. 

5. The exisling criteria and met hods 
adopted for construction of roads elc., 
should be changed and determined in such 
a way that minimum number of trees art! 
cut for development works. 

(\ ii) Need to formulate a proper 
sports policy for encouraging all 

popular games 

SHRI SATYAGOPAL MISRA (Tam­
luk): Sir, I congratulate the Indian Cri­
det team on their thunderous victory in 

the world champiomhip for Benson and 
Hedges cup played ill Melbourne. Three 
consecutive victor ies in world and AFia,' 
Cup championships have tremendouly en­
hanced OUf countrJ's prestige in the cri­
cket world. As the cricket is confined to 
few states, this victory of ours will not 
attract the whole world. Cricket in our 
country is no! as popular as football so 
far as playing is concerned. For the deve­
lopment of cricket as football, the con­
tribution of the Central Government is 
pra· ticully nil. The only thing that the 
~ovemment is doing for cricket is popula­
Tlsing it by p-iving coverage on T.Y. but 
the mass media such as T. V. and radio 
arc neg e~ting the most popular' national 
l,Zamc like football. I would urge that 
Santosh Trophy mat!:hcs should be shown 
on T.V. Similar:y, Nehru Gold Cup Foot­
?ull eh,~m)Jionshlp which attracts renowned 
IIlternauonal fooiball playing nations 
should also be televised on the nation .. 1 
hook-up. 

Government of India should formulate 
a proper sports policY to encourage all 
t~le PJPuiar games of illl cl'I1<ttional repute 
like football, hockey, swimminf! etc. 

t viii) Ncrd ror lak.ing ~tt'P~ imntcd_ 
itllely 10 Creal a free lrllde ZOlle lit 

YishakhllpHtnam. 

SHRI S. M. BJ-lATTAM (Visakha-
patnam); The Andhra Pradesh (jovc­
rnment has, been requesting the Centre 
for a long time 10 crcat c a free tcade 
zone at Yisaklupatnam Port which holds 
promise for setting up export-oriented in­
dustrks. 

Yi;:ag Port Trust has offtIcd 300 acre~ 
for ;eUimj: up free Irade zone. 

The Tundon Committee had long time 
back, recommended the selling up 
of 5 or 6 more free trade zoncs in India 
10 boost CXPOl'ls. There is at present a free 
uade zone at Kandla port where 28 units 
are functioninll. There is another at Santa­
..:ruz. 

Visakhapatnam I'ort is cl;ullally loca~ 
tcd and is the deepest port in the country. 
It is an all-weather port, free from the fury 
cyclones. The existence of niaht ne~iptio'l 
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facilities and proximity to the rail, road 
air port are projected as the plus Points. 
The land offered is adjoining the port. 

Under the existi'lg ronditions. the 
port can handle 14 million tonncs and by 
1984-85. it is expected to handle 16 M.T. 
With the iron ore export to Japan showing 
decline. there is spare capacity which can 
be diverted for hand!in~ exports from the 
fre e trade zon e. 

During 1982-83. the Vizag Port hand­
led only 11.2 million tonnes of cargn. 
which is only 11.67 per cent of the total 
cargo handled by all the 10 major ports. 

Vizag port is best suited on the east 
coast for the location of a free trade zone 
and I request the Minister to tuke suit;;b'e 
act ion in thi,; rqard, 

(ixl Need to Issue a ComOlemorath'e 
stamp in memory (If latl' sheikh Moha­

mmad Abdullah 

. PROF. SAIFUDDI'N SOZ (Bara-
mlllla) Soon after the ucmise of 
Sher-e-Kashmir Shcikh Mohammad Abdu­
llah, it was expected that the Ministry 
of Communications ",oulu i~sue a comme­
morative stamp for preserving the me1ll0ry 
of Sheikh Sahib. It was expc~te:l that Gov­
ernment of India would take this measure 
as a mark of resp~ct to the man who was 
one of the tallast and fiercest freedom 
fighters in the country, Sheikh Sahib re­
jected I:ommunal politi,s a'ld all kinus of 
paro~hia1ism and strengthened tl,e base of 
secularism in the country, It was a tribute 
to Sher-e-Kashmir's relentless efforts 
directed towards communal harmony during 
a period of unprecedented communal holo­
caust, that Mahatma Gandhi said in 1947, 
I quote: 

"If there is any p!acc in the country 
where from 1 can see II ray of light in 
this darkness, it is Kashmir and Kash­
mir alone." 

The Ministry of Communica lions did 
not respond even afler Ster-e-Kashmir 
memorial Committee requested it to issue 
a eommemtlraliv(' stamp as u mark of re­
spect to the memory of Sheikh Moham­
Olid Abdullah', 

I would, therefore. urge the Ministry 
to ac.ede to this request without delay. 

(x) Acufl' ~hortllge of coins of small de­
nomination and nl'cd for arranging 
supply of such corns in the rura I areas 

also 

DR. A, I(ALANIDHl (Madras Ccnral) 
One, two, and three paise coins have 
almost become extinct. At pre~ent, ·we 
are able to see only five, ten and twenty 
paise coins besides 45 and 50 paise coin~. 

Only soiled one rupee notes are available 
now. Even the one rupee coins are not 
available in plenty, these days. Due to 
this shortage of coin~ of different deno­
minations all over the country. e'specially 
rural areas, people arc finding it very diffi­
cult to lead a smooth life in their transa­
ctIOns while purchasing or travelling. With 
two rupee notes, it is very difficult to 
make purchases without loss of money in 
small uenominations each d •. y· and on 
each transaction. Small denominat on 
coins are being bOld at a premium by cer­
tain '.e5tcd interests and in certain place s 
tokens are givin in lieu of these ~mall 

chandges. Thi, shortage of small uenomi­
nation coins leads to fighting, struggle and 
trouble to thc public, nue to shorta.~ 

of the small coins, the traders clplois th-:­
situation to their advantab~e .. Governm(''' 
of India should arrange to sUIJply cnou~ 

!;mall ucnomina tion coin s not (lilly in t hh 
urban areas but also ifl the rural arc." 
where the pinch of the shortage of small 
denomination coins is fell very much to 
the annoyance of general public. 

I T"all~lalion 1 

(xi) Sharp fall in tbe pricl' of mustard 
seed and need for fixing the price 
of mutared seed at Rs. 600_ 
pl'r quintal. 

SHRI BlRBAL (Gangana~r): 
Mr. Deputy Speaker Sir. I want to raise 
a matter of urgent public importance in 
the House. 

The price of mus!ard ~ced last year 
was Rs. 600 per quintal 'Which has slumped 
to Rs. 300 to 3.50 now. 
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The farmers raise mustard seeds corp 
11ft er plItting if' hard lobour by using qua· 
lily seeds costly fertilizcrs, but they are not 
!tctting due reward for their input and labour 
The mustard crop is already in the market. If 
no attention is paid by the Government 
in this rerard, it would be a blow to the 
economic condition of the farmer. 

J. therefore. request the Union Minis· 
ter of Agriculture to fix the price of mus· 

" tard seed at Rs. 600 per quintal so that 
the farmers may get remunerative price for 

their produce. 

1526 hrs. 

DTSCUSSION ON THE REPORT OF 
NATIONAL TRANSPORT POLlCY 

COMMITTEE 

[Eng/hI! I 

MR, -DEPUTY SPEAKER: J now 
. . r~quest Prof. Dandavate to rai~e a discus. 

slon on the Report of the National Trims. 
port Policy Committ:e, laid on the Table 
of the Hou~ on 12th August, 1980. 

l P~OF. MADHU DANDAVATE (Raja. 
J'I~r~ . Mr. Deputy Speaker, Sir, I me to 

" IDlt~ate the discussion on the Report of the 
NatlOoa,l Tran~port Policy Committee which 
was laId on the Table of this House on 
12th August 1980. 

This Report \\'us actually the result of 
the Committee that was appointed as early 
as 26th April 1978. Here, T may re;all 
PO interesting experience: In 1978. when I 
was leplying to the debate on Railways, 
some MembelS had already made a sugges­
tion during the discussion that some sort of 
a National Committee should be appointed 
to coordinate various modes Qf transport in 
the country, end streamline and rationalize 
the en:ire transport in our nation. In res· 
ponse to that ~uggestion. I had Qlready 
assured during the debate Ihat the Govern. 
ment would app()int such a Committee. 
And] was very happy lhat on our suages. 
tion the National Transport Policy Com. 
mittee was appointed on _26th Apnl 1978. 
Its Report was laid on the Table of this 
Hou~ (,D 12th Auaust 1980. 

I may remind you that right from 
1980 i.e. fpr the la,t live years, in 
every session without any exception 

have been demanding <I di~cussjon 
on the Report of National TCllnsport 
Policy Committee. It took me a long 
period of five years to get this discussion 
admitted; and ] must tlwnk the Speaker 
for allowing me to raise this important 
discussion on the fioor of Lok Sabha. 

The terms of reference that were given 
to thi.. National Transport Policy Com­
mittee were very significant, because they 
sum up all the issues that were t:J bc taken 
up by the country in order 10 rationalize 
Ilnd streamline our transport. Th.:se terms 
of reference were: 

(I) To propose a comprehensive 
. national lrarsport poli cy for the 
country for the flext decade or so, 
keeping in view the objectives and 
priorities set Ollt in the Five Year 
Plan •... 

(2) To identify the areas in which the 
data bate of the transport system 
should be strengthened in order to 
be ab'e to fOfllll!i;!te integrated 
transport plans, and to ~uggc8t 

procedur.s and methodologies 
for formulat ing nnd appraiSing 
such plans at the Central, State, 
District and Block levels. 

(3) To recommer.d areas in whieh 
research and dCI'elopmcnt in the 
transport field should be under­
taken and the in,titutional frame­
work for carr}ing it out, 

(4) To suggest measures for improv­
ing training facilitics in transport 
plannins and management. 

and (S, To recommcnd any other measu. 
res which the Committee may 
consider relevant in relation to 
items (I) to (4) above. 

1 WJS very happy to find that this Com­
mittee which was headed by Shri B.D. 
Pande did very fine work and tried to 
analyze in depth all these problems to 
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which 1 have made a reference just now. 
This Report was laid on the Table of this 
House in August 1980. Unfortunately. 
this Government has laken no steps so far 
to imnlemen! some of the important re­
commendations of tile National Tran~port 
Policy Committee. Had they been imple. 
mented, a number of bottleneek~ in our 
trano;port system would have been comple­
tely resolved. 

But, unfvrtunately. that has not been 
done Now, this Cvm:niltee addressed 
itse f to certain important ao;pects of the 
prob'ems on which the terms of reference 
were given to them. 

15.31 hrs. 

(SHRIM,\'r! lJASAVARAJESWARI 
In Th'1 Chair) 

They set up actua1iy six cxp:rt groups. 
These expel t groups wtre able to formulate 
1\ policy on a number of issue confronting 
our transpo Tt machinery. These ~ix groups 
were : \ I} po ,icy on const ruc:ion of new 
railway lines; (Z) rural road,; (3) employ­
ment intensitytout mode of transporl ; (4 1 

transport pricinQ, taxntioll and sub,idy ; (:;) 
frcig:lt equalisation; and (e l problems of 
urbun tr:nspo,'t. As far a'i thtsc aspecls <lrc 
concerned. I. Illink these expert groups 
went into nil thc;e prob!ems and actually 
submitted their report; and 0:'1 the basi; of 
that. the nationa I tr.lnsport policy has 
fornlulated its r.:eommClldiltions. Really 
speak.ing, if you hav: tu t,lckie the problem 
of trJ.nsport, the mam problem is th: pro. 
blem I'f p:iorities, and very brieflY, before 

, various Ministries, 1 would like to place 
forward certain concepts of priorities that 
have to be t~cklcd adequatel)·. 

Taking for instan.e, the questien of 
airline. lthink in a developing country 
like India, we must make up our mind what 
is going to be our priority. There W,iS a 
sta!&c at which the Planning Commission 
had taken a very firm decision that there 
would be no scope for third airline in this 
country; we would like to concentrate 
more on shipping, more on motor (ran.port 
more on rnilway Jines particularly in the 
economically backward area to provide 
infrastructure for development ; and only 

we are able to provide infrast.ructural 
facilities through railways, motor transport 
and also shipping, then only we should be 
able to go on to the third airline and that 
proposition was ruled out altogether. But, 
some how or olher, surrep!itiously, because 
every mode of transport has its own lobby­
ing in the government, they were able to 
exert the necessary pressure and again they 
are able to find that a third airline has 
come into the picture. Agai'l. in motor 
tran,port, what is going to be their prio­
rity? T may recall that this very House 
had adopt ed a policy document in which the 
priorities of motor transport and auto­
mobile industry were already fixed up. )t 

was agreed and it was the unanimous deci­
sion of this House that in teyms of the 
requirement of the poor people in this 
country and lhe common man in the coun­
try, to meet their necessary requircment, 
it is necessary that (he entire priority 
should be I!,iven to the expansion of an 
automobile industry for manufactur ing only 
Iho;c vehicles which are meant for public 
transport. So, public transport was sup­
nosed to be the priority and that was the 
decision of this August Body, but, unfortu­
nately. when the small Maruti car factory 
was given (he licence-It was owned by 
la( c Shri Sanjay Gandhi-the entire prio­
rity was tobpylurvy ; and only for the sake 
of certain directions to be given to onc 
particular field we find that the entire 
national policy regarding priorities to bc 
givell to an automobile industry only for the 
munufactur e of those cars which are meant 
for public transport, actually, blUall Maruti 
car was gran! ed permission; they were 
given letter of intent and ultimately the 
licence was granted and the entire policy 
W.lS rcver~ed. 1 feel this is tre distortion, 
this is the deviation, this is the ab err ation 
and we must try to correct this distortion. 
r.:movc this aberration; and when we are 
able to stress. for the time bein~, on public 
transport, automobile industry, when only 
we will be able to solve the problem of the 
country. 

SHRI RAM PYARE PANIKA : Unne­
cessarily, he is trying to drag that point. 

MR. CHAIRMAN; He is not yieldinl,!. 
You please continue. 
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. PROF. MADHU DANDAVATE : Some 
people ar~ so alergic to certain issues that 
the moment you refer to Marull, they spr­
ing to their feet. I have been watching it 
for a long time. 

[Translatloll 1 

SHRI RAMESHWAR NEEKHRA : The -
licence for Maruti wal granted before the 
appointment of Pandey Committee. 

[English] 

PROF. MADHU DAND.WATE: L~t 
us debate it. 1 am prepared to face the 
criticism from you. But. why do yeu un­
neeessarily obstruct me? T nevcr \J y to 

bstruct you when you put fClTwllrd your 
;oint of view, which is. to n\y mi~d. the 
constructive poin\ rf view. In tlll~ ver,Y 

House, there waS a debat e and i was dC~I­
ded that we should give streSS and prlO, 
rity to expansion of automobile ir.dustlY, for 
public transport. That is all T . am saymg. 
I am nl)t making any allegation. If you 
feel that 1 must pick out only your lal'gu­
age, 1 have not come to this House only 
to echo your view. 

I have not :ome in this House only to 
echo your voice. Let it be very "lear. 

SHRI 
(Bhilwara) 
others also. 

GTRDHARI LAL VYAS 
But you should speak for 

PROF. MADHU DANDAVATE: Yes, 
I will speak for you. T know it from the 
Estimate Committee days. 

Madam, as far as Shipping and Trans­
port is concerned. it is absolutely necessary 
that there are a nllmber of "o,~stal lire for 
shipping. If shipping is to be matle more 
effective. small ports which are not adequlI­
tely covered should be expandetl. in respect 
of shipping services and also cargo services. 
They are to be properly covered and it is 
absolutely necessary that \I.e must try to re­
structure the entire policy regardinll shipping 
and transport and the priority should be 
again on small shipping vessels and ships 
which are earmarked to cater to small ports 
which are totally nC31ected today. . 

Is it not also neces v 8ry to pay more 
emphasis on inland water traffic'? Rhers can 
be utilised for this. In European countrieS 
number of rivers are properly harnessed for 
inland water traffic. That ha. been done 
very profitably there. It is alw pos~ible 
that in certain places like KClala and others 
smail rivers can be l1tili~;ed for inland water 
transport. ) think it is Icry essential and 
also profitable. ln vic\\. of the fll::1 COnstra­
ints also one more policy decision has to be 
taken. We have gOI three types of transport 
Just now, in the Railway Budget we have 
~een abollt the Railway tran~port. We hale 
steam traction. diesel traction and electric 
traction. It is accepteJ that the mosl costly 
traction. traction is Ihe ~tcam traclion. 
though there may he I'arious types of 
traction. (hen comes diesel traction and 
then electric traction. 

In particular. I can point out, that \\hile 
talking about haulage, for one thousand 
gross tcnnes of load to be hauled for' one 
kilometre of distance, the cost of haulage 
\l.ill l'e for steam traction of the order of 
R s. 1(1, for Ii ic~el tr~cti(ln it \I ill 1:e of the 
order Of R S. (, and for elel:lric traction it 
will be of the orlcr of Rs. 3 per kilometre 
for one thomantl tonnes. Therefore. it is 
a bsolutely necessary in I iew of the various 
considerations that priority should be given 
(0 electric traction and greater and greater 
amount of electricily should be generated. 
Hydel pOller ~holiltl also be explored. and 
we hale rivers like Brahmaputra IIhich 
should be adequately hurlle:;,ed for hydel 
ro\\cr. 

Let me refer to the relationship hetween 
rail ilnd motor transport and also to the 
freight 5truct ure. j or the time being we 
will leave the passenger mOlemcnl. .As far 
as the rail anti motor transport is concerned 
lie have the comparati,e figures for 1950.51 
and 1965-(6. A \ery inlcrestinp, pheno­
menon about transport has emerged. In 
1950-51 traffic carried by rail \la~ of the 
order of 44.1 per cent and that by road 
was 5.5 per cent. In 195,-% by rail it 
was 59.6 per rent and by road it was 9 per 
cent. In 1960-61 by rail it was fl.7.7 per 
cent and by roatl it I' as 30.0 r.er cent. In 
1965-66 the transport by rail wa& 116.9 
per cent and by road it is 5 S per cent. So, 
from 1950-51 to 1965-66 you will find 
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that the traffic by rail has increased from 
4.41 per cent to 116. I) per cent and as far 
as road i,s concerned it has increased from 
5.S per cent to 55 per cent, This increase 
hall taken place. 

Now, I would like to warn all the 
Ministries concerned, that there is a strong 
motor lobby in the Government. 

In Railway it~elf. there is a strong 
motor transport lobby. I am very often 
came across the experience that whenever 
national Iicenccs were to be given and when­
ever the question of leaving certain high 
rated traffic and 'ow rated traffic to certain 
modes of traffic, was taken up. Railways 
had always picked lip low rated traffic and 
high rated trafflc had always \::ocen left to 
any motors. As far as high rated traffic is 
concerned, it is today appropriated mostly 
by the motor transport and only the low 
rated traffic is left for thc railway~. Here I 
would like to make a plea for the Railways 
on bchalfof the Railwrys and Ihat will h~ve 
to be'taken no'e of. The Planning Commis­
aion discmsed that proposition, Today we 
find that what is happening in India is not 
happening in other parts of the \\'orld, For 
instance, the Indian Railways are hearing 
certain social burdens. In moving foodgrains 
from one pl:'ce to othcr. they do it at a 
concessioMl rate, Defence materials are to 
be moved. They do it almost free. On 
certain types of relicf materials they offer a 
lot of concessions, In addition to that, on 
certain suburban IOU tes. certain concessions 
are given. In palcel and other cases also. 
they try to have certain concessions. As a 
result of that mOle than Rs. 400 crores of 
social burdens ale borne by the railways. 
What happens in other countries? rn other 
countries also, the R:,ilways have to bear 
the social burden, But thele the entire 
nation bears the bureen from the Genen:1 
Revenues. Here the Railways bear the burden 
As a result of this, there is a great const­
raint on their revenues and expenditure and 
their expansion tctivity and growth activity 
suffer to a great extent. This problem ~lso 

has to be gone in c'cpth, 

There was a Committee appointed in 
1978 to explore the: prob'em of social bur. 
den on the RII i Iways, I believe, by this 
lime, its report must have been out. 1 

would like to know from the hon, Railway 
Minister as to what concrete steps are bein(l 
taken to implement various recommendation s 
made by the Committee on Social Burdens 
of the Rai Iways, 

As ar fas shippinl! is concerned. we 
~nd that in a number of important p'aces 
lrke Bombay, Calcutta, Ha 1dia and a number 
of other p!ace slike Co chin berthing faCilities 
extremely inadequate. Pecause of this, we 
find that some of t.he s hips carrying impo. 
rted material. have to stand miles away 
from the ports As a result of that, artifi­
cial scarcity. ~ometime~ is created and 
there is artificial inflationary pressure and 
artificial rise in prices takes place. T think 
that can be eliminated completely if more 
attention and priority is given to prqvide 
better berthing facilities in places like 
Calcutta. Bombay, Hdi~a a"d other places 
Cochin, If that is done. probahly conges­
tion in dockyard~ can be eliminated com­
pletely. That will also have an impect on 
the artificial rise in prices as a result of 
artificial scarcity. 

Dredging operations are ab~olutelv 
necessary. No doubt. a part of this work 
is to be undertaken by the States. But 
our experience shows that dredgin!1 opera· 
tions cannot be undertaken hy the States 
at their own e)(pense: It requires a certain 
type of technology, It requires a lot of 
expenditure. llnless certral as~istance is 
made available, dredgin!1 operations in 
various parts cannot be effecthely done. 
Since there is not enough <,epth near the 
ports. ships have to halt at a considerable 
distance from the shore and the passengers 
ha\'e to be carried by launches. As a 
result of that, there are not adeqeate faci­
lities for the passengers. And became of 
this. some of the ports are completely 
avoided by the shipping services. There­
fore, this aspect is also to be taken note 
of. 

The constituency which represent 
and for that matter the entire West coast 
on which there is a passenger shipping ser­
vice starting from Bombay and right I..pto 
Goa. Panaji, you will find a number of 
docks which were formerly covered by the 
passenger shipping ~efllice, are not covered 
tod~y because there is 'not adequate depth. 
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ThaI is because a 101 of silt has gathered 
and dredging operations have not been ade­
Quately undertaken. That can be undertaken 
by the State Governments only with assiM­
ance from the Centre. Therefore, that must 
get priority, 

The Committee on Rationalisation of 
the size of the ships has already made cer· 
.tain recommendations. for mstance, I reo 
member in the Stale of Maharashtra. the Go­
verl'ment had appointed one Committee to 
go in depth about this problem regarding 
rational shape and size of the vessels which 
will be able to cover a number of small 
ports. 

1 am told that the Report is already out. 
Tfthat Report is implemented on the entire 
West coast line. 1 think a number of small 
ports can be covered properly and. there­
fore. that problem also has to he atten­
ded to. There is also a reference to that 
in the national Policy document. 

There has been no considerable pro­
!tress regarding all·weather ports on the en· 
tirecoastal area. This is Ihe complaint of 
of Kerala, this is the complaint of Kon· 
kan region, this is also the complaint of all 
other complaint of all other areas. There 
fore, adequate allocations should he made 
available to convert the ports into all·we· 
ather ports so that in times of calamities 
and in times of different cirllcumstances. the 
traffic can be adequtely m~naged. 

As far as the modes of transport are 
concerned, there is one very Significant 
point that has been very beautifully raised 
in this Report. This Report raises a ba~ic 
question as to whM is the inter·rel;~tionship 

between the various modes of transport 
will the various modes of transport al­
ways rema;n complement3ry or whether 
there wiI1 be ;.ltcrnatives. For instance. 
this Report focusses a very salient aspect in 
the context of defence and in the context 
of all natural calamities. In the Report it 
has been pointed out. in times of war for 
instance. if the bombing takes place. 
there is an cxp'osion and if there is only 
one mode of transport in a particular 
big region and if that parttcular mode 
is totally destroyed. in that case the co­
mmunication is totally destroyed. On the 
contrary, if there is also simultaneous motor 

transport and the shipping transport, in 
the case if one mode of communicatio'l is 
destroyad times of war or due to calamities 
like earthquakes or floods, some other 
alternative is survived. Therefore. the 
recommendation of this National Policy 
committee has been that all these modes 
of transport ~hould not be treated as 
alternatives 10 each other but they should 
be treated as complement~ to each other 
so that in times of war •. in times of conS­
traints on our defence and and in times of 
natural calamities like floods and earth· 
quake. if one mode is destroyed, the other 
will sur~ive and,therefore, that ha! also to 
be taken note of. 

J may point out to you that only year 
before last. there were heavy floods in the 
Konkan region and the entire highway 
from Bombay to Goa which passes through 
this particular belt of Konkan region. was 
badly affected by floods. That road trans­
port was totally disrupted and since on that 
particular line there was no railway com­
munication, the total communkation, the 
tOla I Lommunication remained disrupted. 
That affected the freight traffic; that affe­
cted the passeger traffic. This is one par­
ticular instance that I would like to quote 
And in this contex. also I would like to 
point out that there is an appeal for a 
West Coast·Konkan railway. 1 am glad 
and I congratulate the han. Minister for 
Railways that while delivering his Budget 
Sp.lcch this morning. he has already made 
a reference of the West Coast·Konkan rail· 
way which start from Apta and goes 
right up to Mangalore. It is supposed to 
go up to Mangalore and a track of 62 
ki lometres Apta to Roha is already con· 
structed but people are doutful whether the 
entire rOllte will be undertaken. Therefore. 
I welcome his announcement. this 
morning that in order to remove the 5US­

picion from the minds of the people that 
the entire West Coa't·Konkan railway 
would not be completed, he proposes to 
undertake the work from the dire;;tion 
of Mangalore also so that from both the 
dircctions if the construction starts, peo­
ple will be convinced that ultimately this 
West Coast·lI.:onkan railway will be com. 
pleted and I welcome that particular p0s­

ture that iR adopted by the hon. Minii­
t~r! 
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As far as the fuel and e"ergy eon~· 

umption is concerned, there is one very 
significant aspect and to me that is dan· 
gerous or.e. In the morning 1 had raised 
certain issues. 1 would like to co,creti~e 
my criticism. If you take up .he consum· 
ption of fuel-t am talking about atl modes 
of transport.from 1953 to 1976, you 
wi1l'find that as f~r as coal is concerred in 
1953.54 the consumption of (oa I for trans­
port purposes \\ as 56 per cert. In 
1960-61 that became 47 per ~ent and in 
1975. 76 that be :ame 17 per cent. As far as 

'diesel oil is concerned, in 1953-54 it was 
41 per cent, in 1960-r,1 it was 51 per 
cent and in 1975-76 it was 81 per cent. 

As far as utilisation of e'ectricity as a 
source of energy is cO:1cerned, the figure, 
were 

1953-54 J Per cent 

1960-61 2 per cent· 

1975· 76 . 2 -Iler cent 

So, the figures are vcry intcresting for 
coa I, the corresponding figures are 56. 47 
ani 17 per cent and for diesel oil, 41.51 
and 81 per cent. so far as the consmption 
of diesel oil for transport purposes is con­
cerned, it has increased. In 1953·54 it 
was' 41 per cent, in 1960-61 it went up 
to S 1 per cent and in 1975-76 to 81 per 
cent. I am quoting all the~e ligures, be· 
cause they have becn quoted i 1 this parti­
cular report, where it is ~aid th:\t the per­
centage of electricity remained 3 per cent. 
2 per cent and 2 per celt. 

At a lime when we have great constrai­
ntJ on the availability of diesel oil and 
coal, it is beller that \\e shift to greater 
utilisation of e:ectridty. In the morrWng 
the hon. Minister raised a particularly 
controversial point that. due to the high 
tariff on c'ectricity. if the consumption 
of electricity goes up, the total quantum 
of money spent on that may go up. Here 
1 may point out that this aspect was 
already taken note of by the rail­
way administration. There was a time 
when it was rightly believed that the 
best traction was the electric traction. 
The QDly difficult) is, if you want to ele-

ctrify a route, in that case, the initial 
investment that is required for e'ectrifica­
tion of one km is of the order of Rs. 10 
lakhs. That is the trouble. But some way 
has been found for this. The Raj Committee 
was appointed.]I came out with the re­
commendation that .oday the cost of ele_ 
ctrification is Rs. 10 IlIkhs per kfl1; it can 
be brought down to R~. 6 lakhs or 7 lakhs 
if we :>re ab'e to change the pre~ent cate­
nary to aluminium catenary. Certain' other 
charges can be brought about. which the 
Raj Committee has pointed out. T would 
request the railway Ministcr to examine 
this particu!ar aspect in depth and if he 
is able to convir:ce himself that this is bene­
ficial. to go in for e'ectrification. If hv­
del power is avaiiah!e, it will be still 
cheaper. Though the initial investment 
will be of the order of Rs 7 lakhs pcr 
km. in the long run. J am sure. it will 
provc to be a cheaper proposition. Therc­
fore they shou Id go in for that. 

./ Then there is the qt'estion of freight eq­
ualisation. an extremely t;cklish questicn in 
which all the Mi"istries are concerned. Here 
my colleague. f-hri lndrajit Glipta. COOl­

ing from Bengal, will rarrat c his experi­
ence in his State. Here is the former Fina· 
nee Mil'ister. Shd H.M. Patel, who will be 
able to reveal his own experience. Now 
there are two aspects of freight equalisation 
When the concept of freight equalisation 

came into the picture an .inter-mir.isterial 
committee. heade(i by Shri Marathe. was 
appointed. That committee went over this 
problem in depth on adopted a balance 
view on the question of freight eq ualisa­
tion. 

Why is this freight equalisation deman· 
ded. It is demand on two grounds. 
One a~pect is that some times 
the raw materials are available only 
at or.e end and they have to be carried 
over longer dist8nces to the other end, 
where the goods are manufa(.tured or where 
the factories are located. In such a situa­
tion, if you utilize the tmnspol t for carry­
in g raw materials over longer distances 
and charges it on the finished product, 
then the commodity becomes exhemely 
COSily, because of the transpoll element 
of the expenditure. The second concept 
is that those who lhe in hilly areas, mou-
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ntainous terrain, where the transport 
charges ale heavy, be,'ausc they are places 
verv dIfficult to re:\ch, if full cost of trnns· 
p(lri is charge then it will be costly for 
the people livin~ in those areas. In order 
to remove t'lese imb \la:1ces. the freight 
equal'sation was su!tgested. For instance, 
if th~re is a nllnufacturing firm, which is 
located at a p'ac! when.' raw materials arc 
available clo~e by. the.l the fi'1:sh.cd pro· 
ducts might be available at that place at 
a ehe.lper price where as, If the some 
tin'shed product is carried 0 rcr a long dis­
tance, and is charged according to the dis. 
tance covered, the price of the commodity 
may go up very high. 

Thc Marathc Committce have gone into 
this ,,:oblem. they f.aid that scmctimes 
we give concession or advan'age of freisht 
equalisation to commodities like iron, 
stt:cl, ccmen' or petroleum products. but 
if we calculate the transport component 
in their Clt~t of pc<ldl.lctio.l, that eompo:lent 
is very s'llall ; so. only a pre t ext is made 
that because of the trallie problem, the 
I)rices arc going up. In fact, this freight 
equalisation IS noth ing else but an in­
direct subsidY tl1.\t IS given. 1 think th,,(, 
if sn"sidy is to be giVC!l. it i., better 
that you give an open 811bsidy by the front 
door. rather than doing the same thing 
by the backdoor. This is as far as iron 
and steel. cement nnd pelroleum products 
are con~el'ned. 

So far us fertilizCl' IS con~emed, which 
is utililed by the small man; the a~ricul. 

turis(, .:1 slightly more liberal attitude can 
be taken, But that liberal view in regard 
to freight cqualisa( ion should 1I0t be taken 
in rel.ttion to commodities lIke iron and 
steel, CCllleil' and I)Clroleul11 products. 
But, it could be done in relat ion to fer· 
tilizer for the agriculturi~tb and also for 
foodgrains and those commodities which 
arc used by the common consumer for 
mass consumption. 

So those commodities which arc used 
for mass consumptionf in their case if we 
find after proper analY51s that the diffe: 
rential of prices in different regions 
arises because of the transp:!rt charges, 
we should see if in that case freight 
equalisation can be resorted to or not. 
In tbat case, of course, the public dis-

tribution system also has to be streamlined j 
and adequately made Powerful. That also 
will solve the problem. Therefor.:, in 
this respect I fully agree with the recom·, 
mendation that has been made in the 
National Transport Policy do\.:ument whieJ:. 
says that we must phase out the existing 
fr~ight equalisation. And if it tS granted, 
the commodities of mass consumption, 
which deserve this par(icular concession 
of freight equalisation, their problem 
should be taken not 'of. 

/.. 

Then in regJrd to the problem of 
coordination, I would like to say that 
modes of transport should not harm each 
other. they must complemenl each other. 
To giv: you a simple instance, Sometimes 
there is conll;"t between th! railway 
and the motor transport. Molor transport, 
particularl} in the private sector, is de­
manding more and more national licences 
to carry commodities ovtr large distances. 
They actually carry the commodities at 
high rat e. as a rcsul t they lose. Therefore. 
we mu.t al;o guard the interests of the 
Indian Railways and must not allow the 
railways suffer for the interest of the 
motor transport. At lhe same time I do 
no mean that we should harm the interest 
of the motor transport. Some ~or of the 
althY balance has to be restored between 
the railw3} and the motor transport. We 
should also ~ee as I said earlier, that 
the role between the t\\'o has to mUlually 
compl cmen tary and not mut uaily destruc. 
tive. 

There is one mOle a&pect to which 
woulJ Iik c 10 nuk ~ a ref (renee. 1 havc 

taken 'I lot of time of the House. but 
if we Co through a.l aspects of Lhe Report 
it will not be possible for u~ to .do justice 
to all a~pccts. Therefore, 1 am makin, 
a refercn ... e 10 these in a cursory manner. 

-The last a~j)cct to which I am makina 
a rcfcren.:c is lhe general approach of the 
Government to various expert committee 
reports. Unfortunatei) the fact is Ihat 
Governments may come and lovern. 
menls may go, but very often ~ome of 
the most impol'tent documants that arc 
prepared and also some of the best 
recommendaLions IhaL ~re prepared by 
various expert committees, jUlit lie ill the 
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rp;Of. M1dhu Dlndavatel 
shelf. I remember one occasion. When 
Shri Ashok Mehta, who happened to be a 
Member of ParI i mcn!, became a Mini­
ster, at that time some report was also 
p~epared. And later when he be;;pme an 
ordinary Member, he asked what had 
happened to that report which was pre­
",)\red when he was a Minister. Somebody 
said that report is lyIng in the godown and 
and you also go to the godown and remain 

there. 

PROF. N. G. RANGA: What about 
the Planning Commission. 

PROF. MADlIU DANDAVATE : Plan-

ning Commission is the best instance. 

PROF. N. G. RANGA : They are sup­
posed to study them, 

PROF. MADHl! DANDAVATE: 
Therefore. I would like to point out that 
a numb:r of reports h:lve been prepared. 
For instance for thc frclght equalisation 
M.l.rathe Committee was appJinted. This 
Report has taken cognisance of the 
various aspects of the probl ems and nude 
recommendations. but even then the 
freiaht equalisation pol icy remains un-

o changed today. I give another instancc. 
An expert committee for e1ectrifieat ion 
.... as appoin(cj. They have aln:ady made 
their reeommendations, but still they 
remain unimplemented. Therefore. I 
would suggest all these expert ~omll1i ttee 
reports. including the National Transport 
Policy Report, which has touched upon 
a number of aspects and has framed the 
basi~ for a proper and rational coor­
dination between various modes of trans­
port. should be taken note of properly. 

DUTlng the last the year~ in every 
session I had been fighting for this report 
to be di\cussed. Ultimately. I think. my 
patience has won. I remained patient for 
the last fhe years in the House. Every 
time during zero hour I used to get up 
and ask the Speaker as to what happened 
to that report. 

'Ultim:uely the Speaker got fed up of me 
and seeing that for five years I have been 
QClllillldina to know the fate of the Report 

day before yesterday he said: Let us dis. 
cuss it, They were in need of agenda 
today and) was also in need of discussion 
on this subject. J think both the interests 
came together and I am olad that discus­
sion on this has ultimately taken place. 

But I .... ill request the Ministries con­
cerned th1t after ,,]I this is a report, not 
prepared by nny plrty. but prepared by 
certain experts. So they should take a non­
partisan attitude and implement it in the 
best possible way in the interest of develop­
ing the infrastructure in the country. 

SHRf G. L. DOGRA Wdhampur): 
Madam, thank you for Il,iving me (his 
opportunity to speak. 1 agree with Prof. 
Dandavate that this r cport has been pre­
pared after hard work by th e study of the 
e"perts from diffcrer.t groups and th :ir 
various recomm cnd.:ti ons have been made. 
but I differ with Prof. Dandavate with 
regard to the GO\ crnmcnt's automobile 
policy. Wher<.:as Janata Gove~nment 

decided that the automobiles industry 
should cater only to the public th'lnsport. 
But the Congress Government changed 
the polky and in produced the small car 
as well he attributed it to Maruti. 

He said that 'we fecI scnsiti\c·. I think 
he has some prejudice about it. There 
were sm~.11 cars earlier also. Another 
licence was given and there were further 
liccnces given after that also. Now it hal> 
come in the public sector. I do not think 
he should have any prejudice about it 
now. 

16,00 hrs. 

Madam, I would like to say that Ihis 
Report lacks in one respect. All Members 
of this Committee were probably from 
cities and developed areas. Bulk of the 
peop'e in India live in the undeveloped 
areas. They should have suggested an in­
tegrated trans{,0ft sy,t em for the whole 
country. People living in the mountainous 
areas, in the far-flung areas, in the cut­
off areas. are bearing the burden of 
the development of the rest of the 
country, they are bearing the burden of 
the expenses of development. The price 
levelloes up; tbe thinas arc priced hip 



B3 Discussion 0/1 fi,~ RtPOIf PHALGUNA 23, 1906 (SAKA) ' of Nalional Trallsport Hoi 

and they are bearing the burden. For 
whatever they are producing, they are not 
getting anything. Unless those areas are 
opened. you cannot have an integrated 
development. Here there is one difficulty, 
because con~titutionally most of the things 
which have been recommeded by them, 
fall in the jurisdiction of the state Govern­
ments. The Centre by itself cannot inter­
fere in those things, but they must dis­
CUiS the proposals with them. It has been 
pointed out that so far as the road trans­
port system is concerned, the National 
Highway system constItutes six per cent of 
the total road system of the country 
and 2S per cent of the goods are trans­
ported on the Natio.Jal Highway. But we 
know that since the report WlS presented 
more roads in the state and rural sectors 
have been constructed, that six per cent 
must have come down further as there has 
been expansloo ofth~ roads in the States. 
there is tOJ rapid e'<plllsion-and the 
development of rural roads, as you Itave 
pointed out, is a vuy important part of 
the development of the country and 
development of the econ:>my of the coun­
try. This percentage must hlVe gone down 
from six to som:thing lower than that 
because National Highway. are not expen­
ding lik.e Hut. The m lintenanccs of the 
National Highw.1Y. a Id other roads is 
very poor. BJt in the far·tluag areas 
they are Dot opened. I went to HimlChal 
Pradesh this time. I weot some other 
places also. I went to even Orissa, I saw 
tbat the areas were lIOt oi)¢ned aJd unle,s 
yOU open an area, unless a rOld goes there, 
unleis electricity go: .. th: e, d::ve:o)m~\l 

is not p:)SSible. w~ He thi.lkin!; of com· 
puters, we are t:Llkill~ in term; of C01l,)lI· 
terS. but we are forgetting tnoie peo.lle 
who are living in th) ,! fa~·lill~ areas. 
Unleis we dJ somethIng for them. it will 
be ve 'y ditfi;lIlt. ! tell yo:.!, we are living 
00 th eir ig lora IC! beclllse they do not 
understand the imp:ic.ltions anJ intricaciel 
of thillgS. Whose burden are they bearing? 
It is ollr development, the burdeo of 
which they are bc.Lrin,g. Wint they pro· 
duce gives them nothing; whlt we produce 
carries very high price. What has this 
Committee done? It has not touched this 
aspect. Professor Sahib has suggested 
certain things which are in contradIction 
with the recommendation:;. For example, 

in respect of coastal shipping. they say 
that this is not very important. But as far 
as ports are concerned, they say that 
some of the ports which are congested 
should be further developed and in respect 
of some of them which are idle. some 
more traffic should be diverted towards 
them and some facilities should be created 
there. The wording used here is that 'it 
requires foresight and forward planning 
so far as port developme It is concerned'. 
Therefore, these are the things which 
should be considered. . 

I do not want to repeat all the things 
which Professor Sahib mentioned and 
with which I agree. About the Motor 
Vehicles Act they say that it is restrictive 
in na'ure. It should, be abolished or it 
needs to be modified. Rather it should be 
replaced by a new Act. 

The Motor Vehicle Act of 1939 is of 
restrictive character and has lost its rele­
vance. The procedure for natural permit 
is to be Simplified and the issue of permit 
Should also be expedited. 

About the transj'lort system, we In ust 
be able to conserve p.::troleum a nd petro­
leum products. They Sly that for two 
decade., it may not be possible for uS to 
do much in this regard. But that should 
be O:lr Inlin aim, that i; to c:n.erve 
petroleum and its projucti. Becau9C 
whatever we get from below the earth, we 
are exhaustinl the r¢lo:m;.;:s which could 
be available to the fut'Jre generation. So, 
if we can substitute th: p:troleum resources 
with electricity, thel it will be possible for 
us to save a lot of our pre:ious foreign 
e."(ch!lnge and in~efi1al remurces. So, 
electrification of railw.1Ys is also important 
from lhlt point of view. It will cost more 
as com;>lred to diesel which h1.5 to be 
cOllserved but its co l~um?tio:l sholll.! be 
minimi~ed so a~ to S;lV.: foreis 1 exchange 
resource.. So f.Lr a, ele::tricity is concern­
ed, we need not im.)o:t and we Cdn gene­
rate el:ctricity from our nalurdl resources, 
water resollrce~. If we generol,e hydro 
electric power from WJste resourc.:s, we 
would be generating from water which 
would be flowing to the sea. But in term. 
of diesel, the main consideration is to save it. 
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There is one more important thing 
which the Committee has mentioned. They 
said that the railway services should be 
expanded and improved. Railway nelwork 
needs to be carried everywhcre. RailwaYs 
should carry things, carry passengers and 
goods and services from far-flung areas. 
They say, passengers' traffic is developing 
mu.:h more rapidly than population 
growth the growth of our national income 
or per capita income. The number of 
passengers is increasing rapidly and we 
havc to proV'ide transport for Ih ~m. The 
hon. Railway Minister hlS said that the~ 
are providinl faster train services so that 
they Will be cury ing mJre passengers at 
quicker pace. They will be carrying 
more passengers with the same cxisting 
resources availabl e. 

But so far as the Railways are 
concerned. I think, they need more money 
and therefore the COO1!nittee rce(lmmends 
that they should be given money ungrudg­
ingly. Unles, we stre~gthen our railWaY 
system, unl'Css we enlarge our railway 
system, unless railway system goes to the 
interior of the States; the benefit will not 
reach our people. We have slarted rail­
from Jammu to U<lhampur. And the hon. 
Railway Minister is prob.ib!y giving only 
one crore of rupees this year because he 
has no money. If we carry our railway 
to those areas, we will get the return 
immediately at a very high rat e and in 
addition we witr s'rcllgthen our defence 
system. That will give a confidence to the 
people in those areas. The main object as 
ha~ been declared in this House is to 
carry the railways to the Kashmir valley. 
But with this systcm. I think, probably it 
will take more than 20 gcneratton~ to 
reach the valley. Therefore. the,c are the 
things which we havc to consider seriously. 

I do not wanl to takc a very long 
time. I ngrce With Professor. Saheb's 
suggestion that theu: ~hould be a 
body appointed by the Governmert 
to go through the reports. consider them 
to take follow-up action. Wherever neces­
sary. The Government may not agree with 
all the recommendations. For imtance, as 
far as freight equalisation is concerned, 
Professor Saheb has expressed the view 
with which I do not airee. 1 say, there 

are poor people living in far Hung areas. 
If YOll do not give them cheap transport 
how will you get fo~dgrains? How will 
they transport foodgrains from these area 
if you do not give them cheap transport? 
Hnw Will they get it? They live on 
meagre and poor agriculture; they live on 
horticulture. Whatever they produce, they 
are not able to sell because of transport 
bottleneck. And you say that you do not 
wan! to give a little sub~idy in the trans­
port, in the railways. You want to ra isc: 
the fare and freight. 

ThiR is very unfair. A trader can say 
so. But a Person who serves the people, 
who serves the common man, who serves 
the backward areas, cannot say so. As 
far as lhe frei~ht equalisation is concern· 
ed, I congratulate the Government for 
ignoring the recommendation, whatever 
may have been recommended by the 
Committee. I want to ask the Government 
whether they keep the people belonSinjt to 
backward areas on the Committee. If tbey 
do so, then I can appreciate it. But when 
the people coming from big cities make cer­
tain recommendations ignoring the bulk 0 f 
thc people, it is very unfair. 

As regards other things which ha ve 
been said, I a{lree. This aspect of the 
problem concerning transport system ha s 
being ignored. I have very humbly tried 
to put it as clearly and as forcefully a s I 
could. There are various other modes of 
transport. It may be a pipeline; it' mav 
be a rope way. But these modes 0 f tran;. 
port are not very common in our country 
Some experiments are being made in this 
regard. In hilly areas, they will be of some 
of some use. I think. the Central Govern· 
ment should try to devote their attention 
to thiS a~pect so that the backward areas 
which are their responsibility can be help­
ed by these modes of transport. 

would again like to say that the 
people who are living ill far-flung areas, 
in cut-off areas, who are our santries. 
who are guarding our frontiers, who are 
he people who face the enemy whenever 
the time comes, they are the most neglect. 
ed people even from transPort system point 
of view. Let the Central Government tty 
to help those backward area" let tho 
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benefits of civilisation to go them and" leI 
them feel that they are also a part' of 
a big system, they are a part of a big 
country and an enlightened world. 

r. . ...,--

SHRJ SoBHANEDREESWARA RAO 
(Vijaywada): Madam Chairmen, J fully 
agree with the views expres~ed by Prof. 
Danda\lpte. In fact. it is very saddening 
to find that the Government of India 
has not taken ferious (omi<.'eration of the 
Report given by an expert body; they 
have kept it Pending for such a long time 
tnd they ha\e shown no interest in tak­
ing any action on the recommendations 
or valuable suggestions made by the Pande 
Committee. 

In fact. the transport ~ystem has to 
serve the needs of the economy of the 
(ountry. The economic development of an 
area is linked with the developm ent of a 
transport ~y~tem connecting that area. 
Particularly it is so in the ease of back­
ward areas and the interior areas of the 
country. It is common knowledge that 
without a proper transport system. the 
rural people are exploited by the 
traders. 

The farmers will get a lesser price for 
their agricultural produce and the pros­
perity of the rural areas is linked with the 
better transport system development. 

In fact, instead of increasing or allo­
cating more funds for the transport deve­
lopment, the allocations are being reduced 
In the First, Second and Third Five Yellr 
Plans, the allocations were 23 % but since 
the Fourth Five Year Plan, the allocations 
have been on the decline and ultimately 
in the Sixth Five Year Plan period. it was 
hardly 12 % as a result of which unfortu­
nately, out of S.7 6,0 00 villages in this 
country, 4 lakh villages are even now left 
out to be connected with all-weather roads. 
3,14,000 villages are left out without 
roads and those villages have to be con­
nected with some type of road. Road deve­
lopment should be given top priority at 
least in the coming Budget Session. 

Regarding passenger traffic. there is 
nearly three-fold increasing in re(lard to 
rllilwllY PassenKer traffic over tbe la~t 

26 -years and fr :ight - traffic has increaFcd 
nearly 14 times. Whqc \'loth Central as 
well a~ the State Governmrnt are collect­
ing thousand~ of croreS of rupees by way 
of Motor Vehicle tax and customs duties 
in one form or the other .... they are 
~pendir,g mu(h fer rM.d clevelopment and 
only one-third is spent for road develop­
me' t. 1 his is a ,el y s; d state 0 f affairs. 

I requeH the Govrrnment to collect 
lar!:e amounts through taxes, rod to spend 
that amount, t IcaM for thl" dev('lo"m~nt 
of the roads and in pnrtict;lar, the rural 
roads because. 'Ahcn \Ie eXllmine from fhe 
point of view of proviein[l. employment, 
the road tmnspOlt system gives better 
oprortllnitie~ as for every lakh of rupeeS 
27 persons get emrlo~ment oPP<'Ttl1nities 
for road transport system whrreas in rail­
way system only 4 people get the emp­
loyment. For lon~ diManee trnd. railway 
fystcm will be of ml'ch use nnd for short 
distrnce travel. ror.d Iransport ~ystem \\iIl 
ferve belln. Prof. Madhu D;mda\'ate has 
ri.l!htly said that thc'y arc not cc.ntradictOlY 
and, in fact. they are suppltmcntrry and 
the Government ~hould take that point of 
view. In the road transpurt ~ystem. the 
example which has been set by Tamilnadu­
Government is more ~uitab~('. Thr.t i's, 
Some routes of ttavel are taken up by 
Government-owned transport organisations. 
and some routes are left out to private 
operators so th~t the RTC buses run by 
the State Go\'ernmcnt~, funds for which 
.. re provided by people. GO not ircur 
losses, they enn some pro,t or e\en if 
they do pot el'm p!ofit. tht'y at least do 
not incur any loss. they run on no-pre fit­
no loss busis. So. such ways and mcans 
should be exc.mined and implemented on a 
national scale. 

Regarding nation;11 permit bwes. ml1ny 
people are misusing 'he provj~ions of the 
present A~t and tht·y [re doing regular 
business by carrying the passengers who 
have to travel by R TC buses; in their 
national tourist buses, instead of taking 
tourists from one place to another, they 
are taking the passengers who are supposed 
to travel by RTC buses, thereby causing 
losses to the RTC buses. Scm(! plovision 
should be made in the pre~ent At't in this 
resard: if a vehicle with a natiol1al perlli! 
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Is u~ed for carrying, not tourists, but ordi­
nary pa~sengers, it should be punished 
severely so that those people do not mis­
use the provisions of the Act. 

Regarding air travel, I feel -that some­
thing can be done 10 reduce the terrible 
traffic congestion, especially in the Bom­
bay Airport. For example, from our State, 
Andhra Prade~h. people go to Gulf 
countries and other part of the world and 
they are all made to go via Bombay, and 
this causes a lot of congestion there. So, 
we suggest and request that the Govern­
ment of India consider making Hyderabad 
Airport an international airport so that the 
congestion problem can be solved to some 
extent. Even goods like egg and meat are 
routed through Bombay Airport. In the 
process, only the bussiness people who are 
in Bombay are getting more and more 
profits and not the actual producers or 
peasants or the small local people of our 
Slatt'. So, J request the Government to 
consider this suggestion ~ympathetically. 

Regarding inland waterways, it is the 
cheapest mode of transport. Infact, in 
t'l]e olden days when Sir Arthur Carton 
developed the irrigation systems, he origi­
nally de~igned the canals so as to be 
suitable also for canal navigation. But 
now with addition of more acreage under 
the irrigation system, this purpose is not 
served. Unless the canal bunds 3re raised 
and strengthened, 1 fear, nothing much 
can be done. If the canal bunds are raised 
and strengthened. it will certainly help 
and it wiJ1 ease the traffic conge~tion on 
our roads as well as railways. 

Regarding seaports also, at present 
there is lot of congt-stion in major port~ 
as a result of which we are paying several 
crores of rupees as demurrage and penalty 
for keeping the vessels waiting in the 
ports. For exporting our food-grains 
and .,thcr commodities to other coun· 
tries and for receiving fertilisers and 
Olher cummodities from other countries, 
I think, there is very necessity to improve 
the minor por'~ and reduce the overheads. 

I have made all these sugvestions for 
con~ider,ltion. I request the Government 
to earnestly take up, at least now, consj-

deration of the report submitted by the 
Pande Committee and try to implement 
the very valuable suggestions made 
therein. 

I think you, Mlldam, for giving me 
this opportunity to speak. 

SHRT AMAL DATTA (Diamond 
Hllbour) : Prof. Dandavate, while he was 
Minister, had got this committee appoint­
ed and, as he said, the committee gave 
its report within 2 years' time and it hu 
tnken the Parliament 5 years after that 
to disHUSS the report. Prnf. Dandavate 
is obviously very plel'sed that thii report 
is being discussed before the House. But, 
has he considered that it will take another 
IS years to get it implement cd ? When 
the discuss ion itself takes .5 years to be 
held, implementation certainly will not 
take place within 15 year.s. 

This cCITtmittee was appointed for 
the purpose of suggesting wh~t should be 
the ... 

PRoF. MADHU DANDAVATE' 
Even if it is implemented, it will be a 
homage to us afterwards. 

SHRI AMAL DATI'A: This committee 
was appomted to suggest what should be 
the role of th~ different modes of trans­
portation in India during the next 10 years 
or so. That is what it says in the terms 
of reference and of that 10 years 5 years 
have alrea(ly gone and the data on which 
the committee gave its report is already 
outdated because it had to depend upon 
data mainly from 1977·78 or earlier to 
that naturally because the committee was 
appointed in 1978. 

Now this is the Iype of things that 
this Government is habituated to doing. 
Anybody having a nodding acquintance 
with the economic history development 
knows that transport development is 
one of the prime necessities of any 
kind of economic development. Not only 
that, transport development precedes 
economic development. It is always at a 
higher perc'entage rate than other types 
of economic activities. Even in India 
we have ~een that during the first two 
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decades of the Plan period. that is 
the 19505 and 1960s. the development 
of transport ha~ preceded the growth of 
economic activity in oth:r spheres. It has 
been in fact double the rat;: of economic 
activity ill other spheres. In the third 
decade it was the same and now it is 
lagging hehlnd. 

Now in this particular report which is 
under discus.ion a number of considera· 
tions and a number of points have been 
discus<ed about the various methods of 
transport including what my friends said 
about the role of rural roads and my 
friend from 1 elugu Desam quoted statis· 
tics that out of 575,000 villages in India. 
400,000 villages do not have all weather 
roads and 300,000 villages have no roads 
at all. These are also out of that report. 
They considered this also. But all these 
factors Cannot be gone into in a short 
discussion which has been very kindly 
allowed to-day. The main thing that 'Prof. 
Dandavate discussed and I would also 
emphasize is the role of the railways and 
the rol e of road traffic. Air traffic is verY 
marginal and is meant f(\r passenger traf. 
fie on the trunk routes. But the role of 
road and rail transport for the whole 
country has to be properly brought out. 
which part of the cargo will be moved 
by rail and which type of cargo will 
be moved by road. for what distances 
and what will be the freight \,.harge, fare 
charge for passeng:ers, etc.-these are the 
things whi.:h this report has gone into 
and they have very cl eMly hrought out 
the considerations on the basis of which 
the policy has to be formulated. They 
have not given the concrete suggestions 
which can be immedillte'y implemented 
They have given the poli L considerations 
which must be applied 'jh the facts and 
to the data and then only concrete plans 
can be drawn up. 

Now, the difficulty is-the Committee 
itself has pointed out-that there is today 
no data available for what goods are 
bein!! mo\ed from one region of India to 
another. Even no estimate is available as 
to what kind of goods movement will take 
place in future-say five. ten or twenty 
years hence-from one r ~gion of India to 
another. There is no m~thodology of pre· 
diction al~o. The reports says that the 

Planning Commission has started a tran~· 
port policy planning project. Very well. 
I do not know what is the outcome of 
that project. But it appears from the Sixth 
Plan document also that they are not able 
to predict what would te the nature of 
the movement of cargo and passengers 
between one region of India to another 
and. therefore. whatever this' report as 
stated remains only in the realm of policy 
and no concrete schemes can be drawn up 
But still certam guidelines have been 
given and keeping in view those guidelines 
the Railways can decide whether a particu­
lar line should be approved or not. Now, 
this report gives some guidelines which the 
railways arc not following. They do not 
even know whether such @.uidelines exist. I 
know it for a fact because 1 had discussions 
with the previous Railway Minister and I 
found he had no idea whether such guide· 
lines ale there. He thought he was formu­
lating his own guidelines. Railway line 
after railway line that was promised-not 
out of considerations of parochialism-but 
On consideration of opening up a backward 
a rea, those have been scuttled in the railway 
budget today, possibly on the plea that 
they do not give any economic return. That 
Committee report says for opening of such 
areas which have got a growth potential 
you do not look at the economic return 
but look at it as a social obligation on the 
part of the Government. The Ministry is 
required to take into consideration these 
guidelines which they have not done. 

Similarly this report says that the in­
land water transport has been utterly neglec­
ted. Upto 1977 starting from 1951 in 
these twenty-six years only Rs. 34 crores 
had been spent on development of inland 
water transport. Now, whatever was there 
has just dis-appeared. If you SO down 
from Calcutta to Sandhead5 which is about 
80 nautical miles you will ~ee not even 
80 boats. I saw in this report that in 
1875 there were 1,50,000 boats registered 
in Calcutta and another 80,000 boats 
registered at Hooghly and they were piyin, 
up and down the river. Today you will not 
find 80 boats. They have disappeared. 
And you do not find even mechanised 
boats there. In the report it has also been 
said that water transport is more efficient 
than land transport. The vast stretch of 
the river which is about 1 kilometer wide 
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is just lying idle. 1n 26 years they have 
spent only Rs. :14 crores. I do not know 
what has been done in the Sixth Plan. 
The allocation was there. Usually alloca­
tions are made but the money is not spent. 
If one goes there and sees the activity 
one assUl;nes the money has been allocated 
to show that they are doing somethinl' but 
later on they ~ive one excuse or another 
for not spending the money. 

There i~ a lobby for road transport. 
As Prof. Madhu Dandavate has pointed 
Ollt, there is a very !!ood lobby for road 
transport who have been able to see to it 
that valuable c:'rgo found its way out of 
the Railways. Today the Railways are 
tarrying aoo,!t 80 per cent of the low­
freight y;elding cargo. From 1960 they have 
followed a peculiar policy whereby the 
people who are shipping the high freight­
yielding cargo or valuable carro will not 
come to the Railways but will go to the 
Road transport. where they will charge 
less. These road carriers will take tho~e 
high yielding cargo ar,d Rai1\\sys have 
heen left only with the low freight-yielding 
cargo. So: they rannot !let much profit. 
Another point is this. Whatever profit they 
ret goes to th~ Freight Equa lisation. 
They have to herr ~ocil'l burdt'n of the 
order of Rs. 400 cr<'res liS Prof. M~.dht1 
Dandnvnte has. pointed out. That figure 
must have increased by this time. I don't 
know 'Ihat this figure is. because intenal 
subsidY is there. It helps Defence; it 
help~ the Steel illdu~trv. But it should not 
be there. Whatever y~u want. you openly 
subsidise. Last yrar's Defence Blidget 
could have been added by another Rs. 200 
crores. Last year's Defence Budget which' 
was of t he order of Rs. 8.000 crores 
could have been increased by another 
Rs. 200 crOTrs and it would not have mat­
tered much. But there should not be that 
sort of hidden subsidy. Our coastal shipp­
ing has been totall} neglected. The other 
day made an enquiry as to what is the 

Ifost of bringmg salt from Tuticorin to 
"calcuttA. 1 found that the cost is very 
high. They said. it is costly because the 
ships have to &0 back emply. I asked, why 
canflot you enrry coal. They said. they 
cannot carry coal because the freight of 
coal by Rail is lower than by ship. Every­
body kncw~ thllt ~nnying by Fhip is always 

cheaper than carrying by rail. Govern. 
m!nt has been following a policY of Frei. 
ght Equalisation whereby they charge less 
than ! or 113 of wh'lt it actually costs to 
carry the cmgo of coal from Ben!!al to 
Bihar cor.1fields. Coal is carried over a 
distar.ce of J 500 or 1800 kilometres by 
rail at subsidiscd price. Because of that, 
it cannot be carried by coastal vessels al­
though actual coast of carriage by ship is 
lower. So. my Iloint is that Coastal shipp­
ing in that respect has been scuttled. 
Inland W~tcr Transport System is destroy­
ed. So, what remains? It is only the 
Rail al1d the Road and the Rnil Transport 
Syst em gets only the low profit yielding 
cargo whereas the RO:1d Transport System 
gets the prize cargo. So we find that the 
Railways cannot make profit. They have 
to bear the social burden, the cost of 
frci!!ht cqullJiSII tion and so on. As a re­
sult of this what happens ? Ra i1way pas­
sengers have to pay more and the freight 
which J.vs 10 be sent by rail has to be 
charged II high rate. This is what is I 'mp­
pening and that is why the Railways 
cannot generate enough intnnal resources. 
We find that only 300 kilometres of rail. 
way lines have been built dUJ ing the last 
30 years. More lines have been c)(lsed duro 
ing the la~t several years since Independence 
than have been built. So, this is the achi­
evement of the Railways in India' No 
doubt more passengers are carried. The 
figure given just now shows an increase of 
four times of the number of passengers 
carried by Railways in 1977 com pared to 
J951- whereas road Transport System 
has :arried more than ten times the num­
ber (If passenger carried by them in 19.51. 
Railway lines have not increase. Rail­
ways have not expanded. 

19'1 

There is one more eXllrnple which I 
would like to give. Before the Sixth 
Five-year plan the Railways declared that 
thry will acquire hundred thousand 
wagons. 

The capacity of the wallon building in. 
dustry was slightly lower than JOO thou­
·'and. They call it FWUS-Four Wheeler 
Units. They say that they will acquire 
1 CO thousar.d wagons in the coune of five 
years. These people have to increase their 
capl'city. Thry had to iT.crease their capa-
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city to t 20 thousand }'WUs in the next five 
years' time. But in five years Railways could 
hardly acquire 50 thousand FWUs. So, they 
made them increase their capacity bJt they 
did not utilise the capacity and their capo­
city utilisation re:nJined low. lnstead 
of squiring 10 thousand FWUS next­
year they will acquire 011y five thousand 
capacity of FWUs. The Railw.tys were 
acquiring Wagons at the fate of 10 thou­
sand per year long a~>o. But that figurc 
has been going down. 

Now, do you h~ve surfeit of wabons. 
But you don't know wh lt is happening to 
them? We hear reports every day that 
coal does not reach the power station 
because the wagons have not reac:led the 
collieries. Coal it accumulating :It the 
pit-heads. This is happening everywhere. 
But the Railways are cuttin!'; the purchase 
orders of wagons and ultimetelY the result 
would be that more industries will become 
sick and according to the Government's 
new policy, they would declare closure of 
the sick industries. Now, some of the in­
dustries manufacturing w,~gO.1S are Govcrn­
ment-owned by the InduHrie, Deputment 
or owned by the Railw.lYs them sclves. 
Before the present GJVetnmCl( Clmc to 
power, the previous G Jvernl11C It-at least did 
not try toclose down n.e G )Ver.l:nC!1t OW-led 
undertakings. N ,W, the p:elc!lt GJv,rn­
ment has Come with a uew policy th'lt 
they will close dow" the sick inJu~trics. 
That is the pJlicy of the i>rcse~1t Govern­
ment. But I am ~aying that in transport 
there is no policy at all. There is no i'lt J­

gration of different modes of traasp.:>rlation 
They have not worked out allY fu~ure re. 
quirements for the next liVe y.:ars, 
and ten years. Whereas in all other 
departments, they work out their 
requirments for next five or te.l years, 
ooly in regard to the transport and Kail­
ways they go about in this ad hoc fashion 
and all the' dosts will be: borne by the 
ordinary citizen s. 

SHRI CHIN r AMANl P ANIGRAHl 
(Bhuabncswar): Respected ,Madam, I 
am happy that the hon. Speaker' has allo­
Wed this discussion on the N ltional Tran­
sportation policy Comm ittce Report. I 
was going through the repJrt and the re­
port has said that the share of transport 
in the total Plan Outlay which was Z2.3 % 

in the first Plan and 23.5 % ill the Sec­
ond Plan deciined steeply to J 2.1 % in 
the Sixth Pia'!. Ther.:fore. the im,ortant 
probl em rCl!anling the development' of 
tran~port system in this country was not 
given full consideration in the SiXlh Pia., 
allocation. It wa~ rcdu.:ed from 23.5% 
to 12.] %. Therefore, what I wal plead 
from the beginni:lg. I have pleaded also 
in the previous Lok Sabhas- it that the 
transport should be: includc;:l in the core 
sector of the Plan. The late Prime Mini­
ster Shrimati Indira Gandhi also indicated 
that the Railways md the transport 
sljould be included in the core sector of 
the Seventh Plan. I hope the Govern­
ment of Ind:a should try and see that 
this is included in core sector so th,!t 
more fund is alloCated for the transport 
sector. This m:lrIling the Railway Bud!!Ct 
was presellted in the House. It was most 
unfortuna!e and I cannot sa} something 
more than this. But I think that those 
words could be used because the entire 
objective of the Natio'1al Planning Policy 
and the TranspOJ t Policy is to see that 
the regio:lal imbalances in ihc different 
regions Olre removed from Plan to Plar. 
What we find tod.lY is that in the budget 
the Talcher.Sambolpur Railw.lY line which 
W.lS gi ,e,) the topnll'lst priority and money 
wa, :dlocltej to the extent of Rs. ::: 
c;or e towards the cnd of 1984 has not 
found a place. Today we find that no 
mention of that railw.lY Iiile was made 
in the Railway Bud~et. 

Secondly, out of 18 districts which 
have no railway conncctiO'1 in this eountlY 
there are two dlliic(s in Orissa and they 
are mostly tribal d'~tricts. The laiC 
Prime MI.lister. Shrimati Indira G.lndh i 
WlS kind enough to sanction a wrvey 
for the Khurda Road.Phulbani.Bolangir 
link. This would conOlect the coastal 
Orissa wi,h the west.!l'D Orjssa. 'fhoullh 
th e moncy had be en sanction ed in 1983, 
for the la~t three year~, this survey has 
not progre~~ed at all. I was expecting 
that at least ~ome mention wIJuld be 
made about it!> plO&reSS in railway Bud­
get. 

There is another \'~ry imlllJctant 
If you have gone to I'uri to sec 
Jagannath, Khurda Koad (0 Puri 
distance of 41 klUs and it a sinale 

thing, 
Lord 
is a 
11'a~ 
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About eight trains are moving on this 
line; so many passengo!rs and pilgrims 
go to Puri. For the last many years 1 
have been pressing for doubling lhis 41 
kms of single track, but it has had flO 

effect. 

Then, there is so much of plssenrcr 
traffic in the Puri- Palasa pa~senger train. 
But the passenger tra in on this line has 
been withdrawn. I am not able to appre­
ciate why this train has been withdrawn. 
It should be restored immediately. 

MR. CHAIRMAN: Why don't you 
come to the point. We arc discussing 
the Rerort of the National Transport 
policy Committee. It appears as if we 
arc discusssing the Railway Budget. 

SHRI CHINTAMANI PANIGRAHI 
Madam, the report sa)s: 

"In our ,;c:w, the Indian railway net_ 
work has remained s'atic since inde­
pendence and for a country of Our 
size, with its population. Vast poten­
tial, and anticipated growth of traHk 
its expension is esential. New growth 
centres can be established and conges­
tion removed from exi~ting metropo­
litan cities and o;her growing cities 
only through a judicious expansion of 
of the railway netwo rk. Ther ~ is 
a need to expand the network, provide 
alternative coridors to busy saturated 
trunk routes and to dt:velop areas rich 
in mineral and forest resources." 

But from the BLidget today, we find 
that 4.5 per cent of the allocation is 
,Bing for development of major tunk rou· 
lCS. We have been mentioning these points 
every year; these mJst be look-ed into 
seriously. 

Paradip was a major maritime port 
on the eaSlern India, and it needs to be 
developed further, but on the other hand, 
we find that it is almost dyi.lg. O.le dredger 
was purch;ued at a ':051 of Rs. 10 .:rorcsJ 
for this p:>ft ; it !Pl J lin l~eJ. T.l.:re W<lS 

an accident, and II r"n allround in 1980 
and &ti11 remains inoperative. Consequ. 
ently, the grounded dredaer has been 
blocking the &hips with large draft; the 
"'&0 ships ot ll."lvier draft fiDd the harb-

our unsu Hable. The port is having neither 
c"<P:)I't im:,ort h:lsiness. The port is also 
without a sand pump of its own after its 
Rs. 2.5 erore sand pump went out of order 
These thinge need to be looked intosseri. 
ou51). We have invested crores of rupees 
on thi. major POit. but it is dyipg and 
languishing Why should the Government 
not give more money for this port? Rec­
ently, J am told, they have sanctioned 
Rs. 40 crores, hut we do not know, what 
kind of progrpmme they are going to impl. 
ement to save the situation. The rail and 
road transport in Orissa need~ very urg· 
en! attention. 

Then, the river MJhan'ldi has 700 kms 
of navigable water. but this has not been 
made usc of for inland waler transport 
The report has menlioncd all about these 
things Though the report h.'s said that the 
inlandwater system in Orissa needs to be 
developed, it has not Deen developed all 
these years. 

Pnradeep in spite of being a major 
port is languishing. it is not heing de~elop. 
ed. Minor ports like Gopalpur et~. also 
need to be developed but they are not be­
ing developed. The Report has actually 

recommended the develompcnt of all th\!se 
ports and I only request the Government 
that they should give: more attention for 
the implementation of the.re~om l1endations 
of the Report. O:issa which is l.lgginp beh. 
ind in all respects shoul d find its place and 
it should be allo;ated 1110re money in the 
Seventh pIau for all round deve lopment. 
of transport. 

SHRI INDRAHT GUPTA (Bas· 
irhat) ; I would just like to touch br· 
iefly on a few aspects of this question 0 f 
National Transport Policy. This report is 
a very valuable report. But like many of 
its predecessors and successors, I think, it 
is being consigned to the pigeo.l holes or 
cold storage, whatever you I i(o.e 10 ca II it, 
and most of the recommendations that you 
lind in this report have not been impl· 
emented by the Governme:lt, whether it is 
the Central Government or phe State 
Government, or the two of them havina 
joint responsibility in some of these matt­
ers. The problems which IU'O fa.iDi th. 
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country in this respect ·are gettin~ more 
and more acute. 

Madam, you will forgive mc if 1 speak 
with parlicular refelence to some of the 
problems, as they affect my :'.!tate and my 
part of the country, not because of any 
local or partisan outlook, but because I 
just &ot very limited time at my disposal. 

About freight equalisation, there is a 
whole chapter in this report. Prof. Danda­
va te has spoken about it. I only wish to 
point out that this report itself has stated 
categorically that the original purpose of 
railway freight equalisation was to stimu­
late the dispersal of industries, But they 
have also admitted that this object has not 
been achieved and rather than helping the 
proper optimal dispersal of industries, it 
has actually added to the real transport 
costs. 

Now for example in west Bengal, iron 
and steel which are available in our region. 
are covered by freight equalisation. So, 
that is an advantage enjoyed by the eng­
ineering industries located in other States 
at great distances. like Maharashtra and 
so on. But in the reverse process you find 
that Bengal docs not grow any raw cotton. 
We have got textile industries and all the 
raw material. i. e' cotton has to be brought 
from cotlongrowing areas. But it is not 
covered by freight equalisation. So, our 
textile industry suffers this disadvanlrge in 
in competition with other older textile 

eentres. 

Similarly, consumer goods have also not 
been covered. We have to get all our sugar 
from outside. We do not grow any sUllar­
cane. Even mustard oil, which is the nor~ 
mal cooking medium for most of the peo­
ple in Bengal, strongly enough has to be 
brQught from. outside. Mustard oil seeds 
have to be ~rought from outside which are 
grown much more in Uttar Pradesh and 
ot)lcr parts of the country. 

Coal, I believe, is not actually covered 
by this freight equalisation,but there exists 
a system of telt~copic rates, as a result of 
which, the consumers of coal (I am talk­
ing ·especially about industrial consumers) 
Who are situated at a great distance from 
the coal fields nre actually cr.Joying t:'e 

advantage of the telescopic rates. It is 
another form of freight equalisation, eVen 
if formallY it may not be so. 

T thin'k that it is high time Ihat the 
Go .. ernmcnt should make up l'Is mind as 
to wh~t to do with this freight equalisat­
ion which has been in force for some cons­
iderab!e time. The Committee has said, J 
quote -

"We endorse the view that freight 
equalisation in industrial commodities 
does not meet the desirable objective 
of dispersal of economic activity. but 
can lead to non.optimal location of 
industri.:s. We therefore recmmend 
that it should be phased oul. JI 

So, 1 strongly plead that this recomm­
endation of the Committee should be 
taken seri~usly. 

They had spoken about phasinp- out, 4 
or 5 years ago. I think it is high time that 
this equalization policy was given up. it 
is working to the advantage of some States. 
but it is working against the Interests of 
other State s. Therefore, it becoml.:s an 
issue, not of harmonious reconciliation of 
interests, but it becomes an issue of con­
troversy and dirpute, and adds to inter. 
State tcnsh," and disputes. 

Then, Madam. 1 would like to say som· 
thing. about the Calcutta Port, with 
which the hon. Minister of Shipping and 
Transports is very much concerned. Tbi'i 
Report has Spoken about the fact tbat 
most of our inland waterways are facing 
very s:rious hazards; that is to say, haza­
rds of shallow water, erosion of the banks 
of the rivers and so on. But of all the inl­
and waterways, the one which is never 
described as. an inland waterway-because 
it happens. to be one of the major rivers 
of this couutry-is the Ganga when it 
reaches the Gangetio deltawhen it becom­
es known more familiarly as the river Ho­
op-hly. Everybody knows that for years Wo 
are grappling with this problem, viz. that 
unless something is doue to improve the 
the naVigability of that river, the Calcutta 
Port ion dwindling, is shrinking and it can 
no longer receive large vessels all it used 
'0, ~I one fmc. An~ th.~ is .111 due Ie Ihe: 
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~iltation of the river, for which Government 
has spent a LOmiiderable lImOullt of money 
conslru(O'ing the Farakka Barrage. in the 
hope that we would get an exira flow of 
waler from the Ganga diverted through the 
Farakka Barrage, which would flush out 
the accumu lated silt from the Hooghly 
river, and thus permit navigability 'to be 
increased, But I regret to say that this a 
not happening at all. 

T think the State Government only a 
couple of wecks ago has drawn the atten­
tion of the Centre to the fact that despite 
the fact that under the agreement between 
India and Bangladesh we are supposed to 
receive 40,000 cusecs of additioua I water 
through Farakka - that is the minim um 
which has been judged by water experts to 
be the required amount for flushing out the 
sill from the river-in addition to dredging, 
of course and dredging has also to go on­
instead of 40,000 cusecs, we rece for 
example in January, 18,000 cusecs and in 
February 12,000 cusees of water. The 
condition of the river is deteriorating all 
the time; and the future of Calcutta Port 
Itself. which serves a huge hinterland and 
on which depends the employment not onl: 
of tile people of my State but of lakhs of 
Jl(lople belonging to other Stat es who are 
located in area that for their own business 
trade employment and So on-all that future 
is at stake. So J suggest that the stretch of 
the Hooghly river from the seamouth i.e. 
from wkat is known as sand-heads riaht 
upto the two ports viz. Haldia and Calcutta 
should be treated as a national water-way. 
Just as we have the national highway. 
there is no reasod why this should not be 
considered as a national water-way This is 
the only river port, the major port in our 
country. The other ports arc all situated on 
the sea-coast. This is the only' major 
port which is situated at a considerabla 
distance from the seamouth; and it is an 
inlportant major port on which much of 
the commercial and industrial a'tivity of 
this country depends. And the Government 
knows v:ry well that conditions are det­
erioratin. every day. and unless that river 
is properly dc-silted, and unless it is prop­
erly trained also-training works on·the 
various tributaries of Hooghly have been 
ailln up long ago-I think. in a few ye­
ars' time we will f;nd that tbe Calcutta 

Port has died a natural death. So, J wish 
to draw your all eMion to this: this Na t­
ional Transport Policy Committeet's re­
pOft has emphasized lhe fact that when 
you arc undertaking modernisation measur­
es in these ports, at present. the single 
biggest item of modernization that one 
finds is the introduction ocontainerization 
Well, J suppose that with the progress of 
modern techno logy and all that, one can­
not go on saying that containers should not 
be aliowed in our country, because they 
are going to displace huma n labou r. 

So, there is a big argument about it 
because we cannot compare our country 
with its huge volume of mass unemployment 
with other highly developed countries of the 
West. However, this report has pointed out 
that whenever measures of modernisation 
are introduced in the port, the labour there 
must beconsulted at every stage. I am not 
quoting at the moment. The paragraph is 
here. They said very clearly that without 
consultation with labour, these new methods 
of containerisation and other technological 
innovations should not be introduced because 
there is likely to be a areat deal of displace­
ment of people leading to friction and so 
on. This is already happening in Calcutta 
Port. I do not want to go into details 
because of lack of time. The number of 
workers has already been reduced substanti­
ally and I believe with the extension of con­
tainerisation, nobody tell us what would be 
their own projection ; we are supposed to be 
taken into confidence ; but, nobody tells us 
whar are their actual projections in the next 
five or 1 0 years. as to how much fllbour 
will be displaced and what will happen to 
that labour in case this containerisation 
becomes the rule of the day. 

As far as shippinll goes, I have not 
much to say. but I just point out that there 
was some talk at one time, I remember of 
the government stepping into it to bring 
le,islation, if necessary. to fix some kind or 
minimum level of cargo which would avail­
able, reserved for Indian shippine. I do not 
know what has happened to that. The Indian 
shIppers, I know, were very keen on that. 
By shippers J mean the shipping line. But. 
at a prestl'lt, the total share of traffic carried 
by Indian shipping as compared with non-
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Indian shipping or world"shipping i; declin­
ing all the lime; it is not' going up at all ; 
and I do nor refer only to Calcutta. This 
is the general picture in all the I~dian pOrts 
and we are constantly told that the foreign 
shipping lines are offering attractive terms 
to the shipping and so on and. therefore, 
they prefer to patronise those shipping lines 
rather than our own. As far as I know, 
the attractive terms' so-called, which are 
being offered are only some kind of a dis· 
count in freight rate Which is done under the 
table ; and apart from that, I think govern­
ment should definitely step in and take 
some concrete measures to see that Indian 
shipping' is protected in the sense that there 
must be minimum amount of cargo res,r/­
ed for Indian shippers; that is not beina 
done. 

On the question of roads and bridges, 
Prof. Daadavate was pointing a picture 
very vividly as to what would happen if 
during a war damage is done to a par'i­
cular form of transport in an' area, if there 
is no alternative form of transport available, 
there would be absolutely a chaos. I must 
mention the fact tbat after all these years 
and years, these twin citie s of Calcutta and 
Howrah are still connected by only one 
bridge and the eastern- railway terminal is 
located on the Howrah side and the rest of 
the City of Calcutta is on the other side and 
connecting two is one sinlrle bridge. I think 
many members in this House have occasions 
to visit Calcutta occasionally for various 
purposes; they have travelled across that 
bridle. Missin, of planes and missing of 
trains ii the least part of tbe trouble that is 
caused by the tremendous congestion on this 
single bridge. 1 also wonder what would 
happens if anything happens to that bridge 
any day. Suppose something happens; 
some damage is done to that bridF and it 
has to be closed for some time; if it be­
comes unuseable, )Ne have not yet got the 
~ccond bridge to fall back. The iCCond 
HooiJlly Bridse which is hanging fire for so 
many years is makin, no progress at all. 
On two banks of the river, some infrastruct· 
ure has been built, some approach road has 
been built and so on. But, as far as the 
river itself is concerned, we do not find a 
single span of the bridge coming up even 

now. 

1 am sure, lhe Minister wbo hilS travel-

led extensively, knows"that in practically all 
the cities of the world which are situated on 
rivers or which have been divided by a river 
in. between, there arc at least 12-1S bridges 
across that river at different parts of the 
city. But Calcutta City has got one bridge 
and if anything happens, God forbids, to 
that bridge, then there will be utter disloca-
tion and chaos. . 

Between Howrah and Calcutta with the 
railway track on the one Side and the air· 
port on the other side there will be no link 
left at a II. Therefore, it is necessary for the 
aovernment to take very seriously and 
Ihicntly the question of completing or going 
fipead with the second bridge. We do not 
know the position. We just read now and 
then that funds have been allotted and all 
that but the work docs not seem to progre's 
at all. 

SHRI AMAL DATTA: Funds have not 
been allotted. 

SHRJ JNDRAJIT GUPTA: I do not 
think that funds were n problem at all. The 
foreign consultants who were given thi" job 
in the beginning they wastcd time quarrel­
ling about what type of bridge should it be 
high level bridge, or low level bridge or 
cantilever bridge, and that was the reason 
for the delay. On this rests the future of the 
city and the transport problem. 

Now, coming to roads, I have one final 
words to say aboutlroads. This report has 
said quite a lot about roads, Right here at 
palfC 169 you will find that they have 
commented: 

"The development of rural roads receiv­
ed encouragement durinr the bfth I'lan 
period as a part of the Minimum NeedS' 
Prolltfamme, with the obje.:t of li1lking 
of all villagei havine a POllulalion of 
1.5'00 and above with can lUI all-

. weather road". 

• 
If this, was the encouragcmenl 8ivcn in 

the. Fifth Plan period, to link it up wilb 
the Minimum Needs ProJramme. we arc 
now in tbe Seventh I'lan and the JlO~ition 
must be better. 

I think the MiniAtor would like to 
mention about the 20-Point Programme: 
.I'lso. 
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[Shrillnderjit Gupta] 
,_., For election campaign when we go to 

our· constituencies,' where rural constituen­
cies' are there we find that-I do not know 

'about Punjab and I cannot speak about 
. Haryana also they may be better off-the, 
: position in respect of rural roads in my 

State or in the Eastern region is a single 
issue of discontent and dissatisfaction of our 
rural people. The condition of our rural 
roads has to be secn.-they are not all 

, weather roads at all. They are all fair we­
t ather roads. That at least is the position in 

my part of the country. In the, monsoons 
they are not negotiable at all. The total 
cost in terms of money and the time which 
will be required to convert these rural roads 
into all-weather roads or to connect them 
with the main highway would be prohibitive. 
But this report has suggested some' really 
good alternatives. They have suggested 
supplementary sources of finance. They have 
suggested other pssibilities' of cost reduc­
tiod in this matter of improving rural roads 
on which the vast majority of the people of 
our country depend. 

I know that in my constituency, during 
rainy season, if patients or sick people have 
to be taken to a hospital or rural health 
centre, first of all they have to be carried 
by three or four people on their shoulders 
because if is impossible for anybody to 
negotiate those roads, because, they are all 
full of water-knee-deep in slush some 
time-for you to reach the metal roadll. 
Then they will have to be taken to the rural 
health centre which may be several kilo­
metres away. We have been doing quite a 
lot for rural development, but as far as 
roads are concerned. the situation really is 
absolutely deplo~nble even now. 

And the other thing I would like to say 
is that there are some border areas. I do 
not mean orders which are necessarily, or 
potentially very hostile or explosive. Those 
borders are looked after by the Border 
Roads Organisation Ilenerally. I am speak­
ing for example about my constituency 
which lies along the centire border of 
Bangladesh. In many places there are no 
roads at all. You have to move by boats in 
rivers. 

It has to criss-cross so many rivers and 
narrower channels of water. On tbis border 

i.e. 2{Parganas district on 'our side and 
Khulna and J essore districts of Bangla~esh 
on the other side. there is a total lack of 
any kind of decent roads or bridges. We 
may not be apprehending, at the moment, 
any trouble with our neighbour on that 
side as we mar be. facing on the western 
border, for example. But what is happening 
is that (here is a tremendous Increase in 
criminal activities. Armed dacoits and arm­
ed criminal miscreants come across from 
the other side and commit crimes on oul' 
border, terrotise the people, commit dacoi­
ties and then run away crossing the river. 
This whole a~ea is patrolled by the BSF. 
The BSF here is supposed to be having 
mobile patrol not only on land but on the 
rivers aiso. But the people of this arca have 
lost all confidence m the BSF which goes 
on saying that they cannot apprehend these 
people coming across b.canse, they say, 
the condition of the roads is so bad that 
their patrols cannot move about. I am say­
ing that this is not a question of defence in 
the military sense, but certainly both for 
the convenience of the people liVing in these 
areas as well as to give them some security' 
from this kind of trans-border criminal 
activities. at least the roads in this area and 
should be - built at places where bridges 
should be constructed but there are no 
bridges, the~e should be constructed. This 
should be looked into very thoroughly by 
the Government and if necessary, the 
cooperation of the State Government will 
also be available. But they should together 
do something in this matter, because the 
condition IS so bad that the peop'e are 
completely fed up. 

Fmally, I will say that it is all a ques_ 
tion of priority. 1 understand that. The 
Planning Commission itself should be con­
cerned with this \\ho:e general problem of 
transport policy because so many Ministries 
are imolved. 'So, we will hear as, of course 
we were hearing this morning from the'· 
Railway Minister ,also, that it is all a ques­
tion of financial constrants, scarciiy of 
resources and all that. Obviously, thllt 
means that in that case you have to decide 
on priOrities: ~ am not saying anything 
about the railways because we are going to 
have extensive discussion on the Grants for 
Railways and all that. But as far as major 
~rts of the country, taming of rivers, Shift-
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ping and roads especially rural roads, are • 
concerned, all these different aspects and. 
sectors of this transport que~tion have to 
be taken up in an integrated way with, of 
course, necessary priorities. But the 
Government should come forward with 
some well·thought·out plan and tell us how 
they propose to move, because in the 
Seventh Five ¥ ear Plan. we expect, in this 
respect also some targets will be fixed and 
we will be told how they arc going to be 
attained. 

Finally, I would like to remind the 
Railway Minister that it is high time that 
freight equalisation policy is now done 
away with. It has not served the purpose 
for which it was introduced. The Committee 
has' said so clearly. Five years ago. they 
have recommended that thi~ policy should 
be phased out. Now, five years have passed 
but that policy is still continuing. It is not 
helping the dillpersal of industry. But it il 
certainly helping the interests of some States 
and harming perhaps, some other States. 
That is not a good thing in the prevailing 
atmosphere of the country. It is better 
that this freight equa lisation policy is 
abolished forthw ith. 

rnanslafionl 

SHRI LALIT MAKEN (South DeIhl) : 
Mr. Deputy Speaker, sir, transport is a 
very important subject today in our coun­
try. I think National Transport Policy is 
of grelt impJTtance and. especially, road 
transport and railways are of vital 
importance. 

This report refers to national hi"h­
ways and road development. According to 
the present information, about 32 thou­
sand kilometres of roads have been cons­
tructed in th.;: country as national high­
ways. 

There has been a per si5tcn! demand 
that more and more national highways 
should be constructed, but the demand 
could not be met due to pencity of funds. 
I am of the view that there should be 
more and more national highways to 
facilitate development of the country, 
The Planning Commission should al· 
locate more funds f<'f ttie cons. 

truction of national highway~ to 'accelerate 
,the pace of development. At the same 
time, 1 Sllpport the sU!l:gestion made in the 
report, that instead of constructin!!: new 
national hij!.hwavs. what is needed is that 
the national highways already con~tructed 
should be propcrly maintained. The con., 
truction of roads in ~tarted and stones 
rubble etc. are laid and thereaf' er for 
S to )0 years no further work is done. 
Therefore, instead of constructin!! new 
roads, priority should be !liven to proper 
maintel'\ance of national highways alreald 
constructed. Besides. the highwaYs shour 
be linked with state capitals nnd backwny 
areas. In this way. the· backward nreM 
and remote villages in the St::tles will he 
linked with stat e hil%hways. Pancity of 
funds is the hindrance in the construction 
of these state hi""hways and for this my 
suggestion is that puhlic sector under· 
takings and other institutions, with whom 
crores of mpee~ are lying unused may be 
asked to construct roads, national high. 
ways, state highways and the amount so 
spent can be recovered by levying toll 
tax. When the money is fully recovered 
thc money released as loll tax therr.after 
may be made use of for the construction 
clc. of roads. In this way millions of 
rupees lying with the public sector will be 
put to proper usc. national hilZhways will 
constructed leading to development of 
the country. 

I wanl to say one thing spe~iflcally, 
10 which a little attention has been paid. 
I would like to speak !\ bout the transport 
facilities in metropolitan cities. The pro. 
blem of metropolitan citie~ is of different 
nature. That there are no transport faci­
litics there; transport facilities are there 
in big cities The higgest problem, which 
might aggravate with thc passage of time, 
whethcr it is Delhi, BClmbay. M'idras or 
Calcutta, is the pace at which the traffic 
is increasing in all the metropolitan cities, 
lind aft er ten years it will not be possible 
to' arive vehicle, or to walk on the roads. 
Therefore. what is needed is that we 
should plan for the next 20 to 30 years. 

. So far as De,ihi is concerned. it is 
compared with Bombay and it is said that 
whereas the people of Bombay have traffic 
senSe, Delhites do not have such sense. 

Delhi'S Traffic problem is II different one 
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The people of Delhi makes maximum 
use of road transport and do not travel 
by trains unlike Bbmbay. In Delhi, there 
were 500 tinses ~O years ago and now 
there are 660"buses',' 

PROf. MADHU DANDAVATE; 
Whatever is said about Delhi relates to 

rural area s of Delhi. 

RHRI LALIT MAKEN : It is said 
about Delhites that they do not have traffic 
sense. It is a bi!! f)roblem and I am 
speaking from that point of view. 

One thing to which I would like to 
draw the attention of the House is the 
speed at which trAffic is increasing in 
Delhi. It will be difficult after ten years 
to drive buses on the roads. Some hon. 
members have ~ugge sted that for smaller 
distance, road transport should he made 
use of whereas for lon~ distance. trains 
should be used. I think this formula can­
not be applied to the metropolitan cities 
because as I have aiready stated, in Delhi 
and other big cities the problem of 
transport and increased traffic cannot be 
solved through buses alone. I would like 
to suggest that in all the metropolitan 
cities there is need to plan for the next 
10 or 30 years and when the construction 
of new flyovl"rs and widening of roads is 
undertaken this fact should be born in 
mind. The roads should not be widened 
by two or three fact just to cope with 
the traffic for next one or two years but 
we should try to visualise the situation 
after, say 20 or 30 'Years and plan accord-
. ingly. In bi" citizen large scale 
encro;lchments on rOlds have been 
made by constructing Jhuggis and 
hop~ and therehre, r request the 
Government to eract .tringt'nt laws regard. 
ing trunk roads on which buses ply and 
enforce them strictly and there should 
be no compromise in thi~ regard. The 
encroachments on roads. wherever they 
exist, should be remo~ed so that there is 
smooth flow of traffic About Delhi I would 
like to say that Ring Railway was intro­
duced to ease the traffic in the city. But 
it .6 lying mostly unused. But one happens 
to travel by Ring railway. onc will hardly 
find fifty or hundred peopl e travelling 
there in. The rc~son is that the Ring Rail-

, 
way In Delhi covers a small aroa and it . 
stops at Stations meant for loading and 
unloading goods and people at largo caa 
not make use of thorn. 

As Mr. Madhu Dandavate has said 
there is need for electrification and 
instead of' using diesel and petrol we 
should use more of electricity. But at 
the same time I would like to. suggest 
that if we do not take to other means of 
transport, apart from road transport, in 
the metropolitan cities, then, say after 
ten. ftfteen or twenty years, the situation 
in these cities will wor~n. My suggestion 
is that we should run electric t~ol1ey 
buses. we shou ld not only be satisfied 
with the electrification of trains but ply 
electric trolley buses, trams and tube 
railway in the cities, It might appear to 
be a dream but we have to undertake 
perspective planning. J feel that we are 
discussing this report after five years and 
therefore, it has become obsolute. OUf 

aim should be to plan for the coming 
twenty, thirty or forty years. We should 
keep that in our mind. I Mould like to 
submit that there should be prov;sion for 
electric trolley buses. tube railway and 
mono rail, as are being run in foreign 
countries. 

There was also a discussion about 
pollution in Delh i. Now the Government 
is stressing the need to check pollution 
For this, it becomes all the more neces­
sary that there is more of electrification 
The number of diesel and petrol operated 
vehicles should be minimised and there 
shoulJ be greater stress (In vehicles run 
with electricity. Recently, we saw a few 
vehicles on Delhi roads which lire battery 
operated. The Government should pay 
attention to this fact and use baltery­
operated vehicles in metropolitan cities 
and in Delhi, so that world·wide diesel 
and petrol crisis and !llso the pollution 
problem are operated. It will also reduce 
the noise pollution. This will be usefu I 
from all points of view to Apart from 
term, the committee has suggested in 
its report the eonstitution of a single 
authority, Whether this is possible or 
not, I do not want to go into tbis contro­
versy. Th~ attention being paid to the 
road transport is evident from the fa~t 
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that in big cities it is heing run by small 
municil)alities. (w)uld like to say that 
there should be some kind of uniformity in 
the rOld tran~port system: The DTC emp" 
loyees in Delhi have diff~renl PlY scales 
as complTed 10 others. Some get indus­
trial DA, Other get Central DA. some are 
covered under I;,e Pay Comm:ssien, others 
arc nOI. Road transport should, at least, 
be controlled and coordinated by the 
Cent!al Transport Ministry. If it is not 
possible to cover the entire coun try and 
each and every town or village, at least 
in the metr()politan cities, where small 
municipal Committees run the transport 
and due to due to lack of funds cannot 
run it, efficiently road transport should 
be brought under the control and super­
vision of the transport Ministry. There 
should be uniformity. The fares structure 
should be uniform all over. The pay 
scales, dearness allowance lind other 
facilities should be allowance and olher 
gestion is accepted, then we can provide 
useful transport facility everywhere, with 
these words I conclude. 

r English] 

SHRI K. P. UNNIKRISHNAN 
(Badagara) : Mr. Deputy-Speaker, Sir 
the House should be grateful to the Hon. 
Speaker for permitting this d!seussion on 
the Report of the National Transport 
policy Committee and also to Prof. 
Madhu Dandavate for insisting on this 
discusaion. J wish this credit had gone to 
my friend Shri Madhavro or Ansari 
Saheb. But it is unfortunate that for the 
last five year~ in spite of the repeated 
requests- the House did not get an oppor­
tunity to discuss this vital document. This 
was very important because the problems 
have aggravated even after the report 
that was submitted. These problems, I 
dare say, are closely inter-I inked with our 
own development goals and priorities and 
the: problems of our basic infrastructure. 
It impin!ses upon the very growth and 
progress of our national ecooomy. The 
appoir.tment of this Committee itself was 
a significant land-marmark and I must 
congratulate Prof. Madhu Dandavate_ for 
taking this initiative when he was in the 
treasury benches. 

There has been debate among the 
e~.).lo;nisti a:nJI the im,) 'r an,a of social 

overheads and about the importance of 
"comparative improvement~ of transport 
and so on, but the way the tral1~port 

system has developed. particularly the 
railway system, has not been in keeping 
with the economic needs of the country. 
] know you have been teachin(t the students 
about the development of transport system. 
The political approach was basically 
d itTerent and it had to be ditTerent. It 
developed in a hazard manner because it 
was geared towards control of the vast 
territory of the sub-continent. 

SHRI AMAL DATTA (Diamond 
Harbour) : It developed in a very systema­
tic manner to benefit them. 

SHRI K. P. UNNIKRISHNAN: Yes, 
but I am talking in terms of the economic 
development of the sub-continent. So, the 
ports and railways developed and there is 
a graphic account of this development in 
our great leader, Dadabhai Nauroji's 
book where he developed the 'drain theory. 
He descrihed how the British imperialism 
had been draining otT the reasources and 
taking away the bJoodstrem of the Indian 
masses. III his book called pverty and 
British rule in India he examined Io'ng 
back this question of successive drains. 
During the national liberation struigle, 
when there was a national planning com­
mittee wi~h which Prof. Ranga and other 
distinguished persons were associated with 
Subhash Chandra Bose and Jawharlal 
Nehru, all these problems were focussed. 
Later on, even when we began the Plann­
ing process itself, many of these problems 
were focussed properly. We had a set of 
problems with the structure of the railways 
and with the Sterling companies which we 
had taken over later on. So, after Indpen­
dence our priorities had to change and it 
did change, but somehow we did not give 
enough attention to this crucial area. You 
will forgive mcfor saying so. It is vital 
not only for national security and rapid' 
economic development, but also for our _ , 
national integration. So, the approach to 
the transport policy or development of 
the railway system network or highwaYi 
and ports and so on should not be viewed 
III isolation. It should not be viewed only • 
as a mode for improving our transpOrt 

sy,tem, but also i:l the overall nat iOllal 
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interest for promoting national il'lcj!.ra­
tion. 

Therefore, when we talk about some 
of thesc things, it is important in terms of 
our very existence as a nation, it is not 
only that we are discussing about airports, 
sea ports and National Highways and 
coastal shidping or inland waterways sys­
tem and so on, but the very existence of 
this nation itself. That is why it is a very 
welcome mc'!sure and lhh Rcport rcceived 
national acclaim. In the First Plan Period 
there was an investment of Rs. 434 crores, 
but that is, if I remember, about 20 per 
cent or so, whereas in the Sixth Plan, 
althoUl[h the outlay is Rs. 8620 crores, 
percentwise it has come down to 12 per 
cent. From 22 per cent or 23 per cent it 
has been cut almost half in the Sixth 
Plan period. I do not remember the figures 
of the Seventh Plan estimdtes. Therc.forc, 
as I said, it should not be looked at from 
the point of view of the movement of 
goods and people which is important but 
.from the point of view of our very exis­
tence as a natioti. 

There were about 1000 ki 10m etres of 
route length of railway system. After 
Independence we have been able to achieve 
only an expansion of about 6000 kilo· 
meleres. And, Sir, ,when we have our 
entire planntng process, the social aim 
was to doslrory the regional imba12nces 
of the system. I cannot say Ihe same 

'thing that in the development of railways 
or transport system this has happened. 
Particularly, take the State from where 
I come, Kerala, which has the hi~hest 
passenger density. I am sure Shri Madha· 
vrao will not deny that, but I can also 
say that we are not casting any as perions 
on frieads elsewhere, but we also buy 
tickets. Ticketlcss travel is the least in 
Kerala. 

SHRI PRIYARANJAN DAS MUNSHI 
(Howrah) : 

(Interruption) 

SHRI K. P. UNNIKRISHNAN; Yes. 
Therc.fore. it is almost al nil Jevel. But it 
is only QlIe-third of the nat ional . average 
in route length an~ in spite of our repea· 
lea elons Ibrou~h thc StIle GJvern ncots 

and Members of Parliament and various 
other agencies-and you know, we are also 
nown' for our mobility, I am not talking 
kbout palitical mobility I am if talking 
about mobility-if you go and sec Ihere 
aou wi II lind that t wonty four hours people 
are on the move in that State. But 
what are the prioritie s, as for exampl c. 
of railway traction ? Power is the 
most abundant, it is the cheapest in 
the State and her'e,is mobile State where 
people are demanding more and more 
trains moving straight criss-cross· and 
people ~re ariving in thDusands all the 
time from the Gulf countries and various 
other countries where they have gone in 
search of their livelihood. But in spitc of 
that there M,s not even been a po (icy 
for electric traction has nol even been 
considered, which should have provided 
the cheapest mode of Iransport in Kerala 
le1I1th-wise. Similarly, vital links like 
Mysore-Tel echerry, Madurai·Bodina ikanur 
or even th e pilgrim line which waS pro­
mised by Shri Kamalapati Tripathi. like 
Guruvayo-the~e have nol bcen taken up. 
Therefore, by any investment criteria some 
of these lines would have got priority, but 
the Railway Board strangely enough has 
oth er priorities. Similarly, I am happy 
that the question has been raised, and 
(here was a mention in tody's Budget 
speech by Ihe Railway Ministcr on the 
Bombay.Mangalore line. Thistis one of 
the most, I would say, key, arterial lines 
and it was a deliberate policy of the 
British nol to have constructed these 
lines along the west coast. It not only 
benefits the coastal Stales of Maharashtra, 
Goa, Karanalaka and Kerala ..• 

PROF. MADHU DANDAVATE: Even 
the Britishers were afraid of our constitu. 
encies. 

. SHRI K. P. UNNIKRISHNAN Sir. 
it is the biggest missing link in the 
entire railway system. Therefore, the 
Committee was right when it said-you 
may permit me to quote: 

''It is in this:;cootellt that there is an 
:urgent need for developing alternative 

routes on which traffic can 'be diverted. 
reducing leads and consequently total 
lransport:tti.lo effort, The saviD6 h e:ler.:y 
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as a result of reduced transportation
effort is of great value to the economy in
the context of energy shortages. There is
for example a missing link between
Bombay and Mangalore. Traversing the
potentiaIly rich west coast areas this Iink
will reduce lead on the north south
traffic by about 600 to 1000 krns and
considerably relieve congestion on the
Grand Trunk and Bombay-Madras
routes. "

Sir, I do not want to quote more.
The Comrntt ee goes on. This should have
got topmost prior ity. But unfortunately
some have had a kind of wrong consi-
deration. I mean, I do not want to
mention names-this is Mr Dandavate's
project, this is Mr T. A. Pai's project
and so on because some of them happened
to be coming from those areas. This is
a very unfortunate approach to take. And
I am happy that the Railway Minister
today mentioned it. But mention is not
enough. It has to be carried forward 01
a gigantic way and construction of line
has to be done on a time-bound programme
and I can also assure you that I know
finance for this line would be forthcoming
if the Government of India is serious.
I do not want to go into the details of
that.

Therefore, the question of expansion
and priorities is very important. Sir,
Railways have another importance of its
own. It is a very energy efficient" mode of
transport and in the present context of
economic development and phase of econo-
mic development, priority bas to be given
for railway development.

Sir, now you would permit me to
make some references to other transport
mode as well. Sir, the national highway
system is only about 5- to 6 % of the total
route length, although it carries 1/3rd of
the transport. Now I am told that it is
40%. I read the other day that it was
more than 40 %. When the report came
it was 30%. Earlier, it was 25%.
Therefore, the development of this high-
way network has not b een commensurate
with the traffic that it is now handling. It
is also partly the result of the failure" of

the railway administration. I t is because
certain commodities which were being
moved by th , railway system are not mexing
n~w and they have taken altern~tive route
and have put a burden on the national
highway system and the road network
system. Th er efor e , Sir, it is important
that this grossly mad equate national high-
way system should be developed" ·and
things like Express Highways 'and
double laning should be taken up-irn-
mediately on a priority basis. Sir, here.
I want to say something again-if you
permit me-something about some "of us
who have come from the coastal States.
You cannot have a maintenance criteria of
national highways on a uniform basis.
Where you have 5 times the rainfall in
coastal dist ricts, particularly in Ker ala,
Karnataka, Konoan area of Mahar ashtrs
and also coastal area of A.P., you cannot
impose a uniform pattern of maintenance
criteria. This resulting in huge losses m the
in the State where we cannot ma int am
them and you know what ever we give,
it is devoured so that national highway
expansion work cannot be taken up. This
was our experience in Kerala whether it
is national highway No. 170r 470r 47A
and some of these areas, as I have said,
have been neglected In terms of national
highway development. Certain. important
roads like Bornbay-Mysor e-Calicut which
have been recommeded for long have' not
been taken up for expansion in the nat-
ional highways.

I may also be permitted to point. out
that today we have the highest per capita
ownership of automobiles in Kerala , "The
roads are cluttered with automobiles,
may be as a result of the Gulf boom, and
therefore, it is very important that urgent
attention is given to our road system.

Similarly, I want to any somethingrabout the national permit system. I must
here pay a tribute to late Shri Sanjay
Gandhi who was primarily responsible for
introducing the national permit system
because at that time I happened to be one

~;of the authors in a committee on the
first 20-point programme and the only
one point on which he emphasized and
he wanted it to be included in the 20-
po int programme was the national Permit
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(I.. P. Unnikrishnan 1 
'ystem. 1 do not know why the Rai Iway 
authorities ~hould question it. The,Rail. 
way authorities havc started questioning 
tbe de~lrability of having the nation::ll 
permit ~ystem itself. Your Putting a res· 
traint on the national permit system ha~ 
resulted in I'l\cket eerinp and corruption in 
thf' sy~tem it~elf. 1 d.., not know how 
we are (loin(t to carryall our traffic or 
movement of peop1 ... Todny 1 know about 
the movement of peopl e in the south 
Indian States, the movement of people 
from state to state, the inter·Slate move· 
ment of pilgrims, tourists and so 011, and, 
plrticuhrly, the movement of people in 
the ~o-called video.coaches has developed 
10 rapidly that the only thinl! that is 
preventiug it from de"eloping further which 
il the demand of the people is the absence 
of free distributiM of a legitimate number 
of national permits. Therefore, I do not 
accept the objections raised by thl: Rail· 
way authorities in re~ard to the national 
permit syst em. 

Ther:: has been an argument that some 
Stales are losing revenue. Why can't you 
hon have a pooling of th! revenue of 
three or four States in a zone 1 After all. 
trimarily. this kind of tra:1sport is limited 
po a zone. Therefore, it is very important 
that we pay urgent :ltter.tion to this 
tmatter. 

SimilarlY. I want to draw the atten. 
tion of the House to a problem of bullock 
carts which is the most important thing 
In the transport struct ure of cur country 
where there are more Ihan 30 million 
bullock-curls. Frankly. I did not realise 
it till my friendS. Prof. Ramaswamy. who 
has been doing a lot of work ill the 
Institute of Management at Bangalore 
drew my attention to it. There are more 
than 30 million bullock·carls in this 
country and that means more .han 30 
million families arc dependent 011 this 
mode of transport. New. 85 to 90 per 
cent of thc!>C bullock-cuts to not hav ~ 
even tyres which nny sensible transport 
policy and system wou d have provided. 
This is destroyirg our roads, our assets in 
tum. In theolY at least we say that we 
arc wedded as Prof. Oandaval e reminds 
US to :l Gnndhian philosophy; we are 
wedded to AhiPIIsu. But the basic thing is 
to prevent cruelty to animals. The ques-

tion is whether you look at it from the 
point of view of a sensib'e notional trans. 
port policy affecting the most important 
and vital transport instrument or whether 
you look at it from the point of view 
of Ahimsa. There is an immediate reed 
of paying attention to the rerovation of 
bullock system which will be the most 
cost dficient system by inirodu ing even 
tyre~ and improving the design of the 
bullock-cart itself. 

I would like to refer to a few other 
matters. There is al~o the problem of road 
safety. 1 would like to say something 
about the air transport also. 

In the Soviet Union, YOli will find 
that more the distance you travel, not 
only telcsccp:c rates are in operation 
but cheaper rates. I wC\s told that it is 
one of the means by which Republics 
have been enrouragcd to come together. 
Here my friends Shafi Qureshi came and 
abolished the te!escop:c rates and tod ,y 
it is in computer under a different point 
10 point basis. 

PROF. MADHU DANDAVATE: He 
introduced microscopic rates; 

SHRI K.P. UNNIKRISHNAN : There" 
fore, it is very imporlant that if a man 
from North-East has to come to Kerala 
from Kashmir to Kanyakumari or from 
East coast to W cst Coast and if he wants 
to use the modalitY of air trar.sport sys­
tem, he has to bc encotlraged to do so 
and the only way cf doing it is by pro­
vidinv tel escopic rat e and also a special 
rale. 

In my State, the migration of half a 
million people-it is very important as 
nobody can be shut out-demands new 
airports and airport facilities in the State 
of K~rala. 

The Calicut airpOl t was promised in 
the year of n !,race of 1950 by Shri Raft 
Ahmed Kidwai in this House. In 1980, 
were told that it will be ready tby 
1983·84. 

We lOre r.ow 1985, and we .arc to:d 
tbllt it will be ready by 1988 ? • 
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Is this the way to approa!;h the prob­
lems of a State which contributes thou­
~ands of crores of rupees every yea~ by re­
mil1ances of people lly F.weat ar.d toil '1 

Therefore. through you I would request 
the hort, Minister concerned to pay emer,­
p'ent 9.ttenlion to thi~ probl~m and see 
that the cOflstftlction work I1f the Calicut 
airport is speeded up. 

J conclude hy saying that (here can be 
only an integrated transport poliey. While 
e~ch of these problems can be solved in 
their respective ways. ther~ has to.be an 
integrated approach within the Govern­
ment it~elf. [n spile of th e Transport Di­
vision of the Planning Commission, there 
has not been enough coordination within the 
Government itself. In spite of the Trans­
port Divi~ion of the Planning Commision, 
there has not been enough coordinat­
ion within the Government and that has 
been a grll,)'e lacuna 10 which the Commi­
l1ee it~elf has invileJ your attention. 

Similarly. we musli mprove our coas­
tal shippirg facilities for movcnlent of bulk 
commodities and aho introduce lIew sys­
tems of hydrofotls and ~o on in the coas­
tal areas as '>.ell as well a.s in the deve­
lopment of navigable waterways. 

~HRl PRIY A I{ANJAN DAS MUNSHI 
(Howrah): Mr. Dcputy Speaker, Since 
the bl'ginr.inll of the debate, I have been 
hearing that after the years of struggle 
Prof. Madhu Dandavale has been able to 
get this matter discussed today. While I 
appreciate his efforts, f would like to 
remind him since he is a shrew cd pariia­
mentarian that this is not a point to accuse 
the Government in this matte- in the sense 
that in Parliament. many more committees 
recommendations do come and many more 
o;uggestions will be gi\en but h~rdly there is 
any scope to debate all those recommen­
dalton and all those committees' reports 
and that is the usal closed prac1ice not 
only in india but in the House of Commons 
also. 

I was just calcll;atin~ how many reports 
do appear in a year in Parliament based 
on rccommen.dation~. And it i~ the task of 
the Committee to go into the merit of 

! ; 

those recommendations. Prof. Madhu 
Dandavate mfght be scoring a point in 
the ~ense that while lecommendatior:s do 
come from a parliamentary committee. 
even they cannot he discussed in· the 
House became Membc's of Parliamen­
are inl'ohed. But ,·.hen lecommendat 
lions come from a Committee. Mem­
ber of Parliament do not participate, 
there is much scope for the House to 
discuss and debate it and possibly from 
that point of ~i(w. Prof. Madhu Danda. 
vate has referred this mattcr and Ihat is 
why it has not been discussed for the last 
many yea.rs. 

In 1978. the matter was referred to 
the Commiltee. Under the supervision of 
the P!anning Commission. the report was 
made in 1980 and the action taken propo­
sals and the r(commendations were pub­
lished in a book in 1982 .. It was made 
c!ear in that book which were the recom­
mondations accepted by the Government 
in principal and whieh were the recom­
mendations which could be accepted and 
which rccommcdations have not been 
considered. T would have been extremly 
happy if Prof. Madhu Dandavate would 
have refered at least these pomts to the 
credit of the Government. 

Prof. Madhu Dandavate could have 
examined the document in the sense that 
the whole object of the Committee was­
to prodJe guidelines ~nd counsel for inb 
elusion of proposals in the the Sixth 
Plan which is about to be ended and 
he eonld have also enquired as to which 
were the proposalS whieh had already 
been implemented within the Sixth Plan 
period or about to be implemented ... 

The Opposition Members have very 
intelligently ignored or deliberately a\oid­
ed one aspect. They have put the 
whole burden on the Central Govermcnt. 
But if you See the whole thing, you 
will find that most of the things, if we 
really mean business; are to be dealt 
with by the State Governments. For 
example, if I want a ntw raHway line or 
expand a railways line, fintthe lartd has 
to be: acquired by the State Government. 
And it has been seen that money has 
been depOSited, but in spite of Ihat, there 
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I Shri Priya Ranjan Das MUDSi] 

was delay on she part of the Stat e autho­
rities in getting the land. I am not talking 
of West Bengal, but I am speakin!, gene­
Tally. 

Now I will confine myself to develo­
ment of roads which is the.most the impo­
rtant thing. In the case of district roads. 
who is the executive agen cy ? It is not even 
the State Government. it is the local self­
governing units, Zila Parishads and 
Panchayats which are concerned with rural 
people. A brahmin village pradhan of a 
Brahmin dominated village, takes care 
of his village discriminating against 
Harijans, and the pradhan of the particular 
political party dominating that particular 
village takes care of the interests of 
that Party-zone, There is this discrimi­
nation. I can substantiate with docu­
ments to prof. Madhu nandavate and 
oth,er Members how this has happened 
in the last few years in our country. 
In the last few years, in every matter 
we have been only politicking without 
tak ing care of the totality of the problem. 

Who is the executive agency in resp­
ect of State highways? The State PWD. 
I may refer Mr. Amal Dat'a to one point 
here. The PWD Mini~ter of their 
Government has stated that the funds 
for developing roads had been taken away 
by other Departments. Then the Chief 
Minister, in order to save the prestige 
of the Government, made those funds 
available for construction of roads. This 
is what is happening. Mr. )ndrajit Gupta 
is absent no.w I mav say that we have the 
worst road conditions today in the coun­
try only in West Bengal, the condition is 
horrible. Again, in re~pect of national 
highways, the executing authority is the 
State Government. Only money is to be 
aranted by the Central Government. Mon­
ey is granted, any by t he time the tender 
is called and by the time the work starts 
monsoon sets in. I do not know what is the 
conspiracy. Deliberately the Mork begins 
durin, the monsoon so that it gets washed 
out in the rains resulting in escalation of 
cost. Thill i~ the position as far as pro 
grammes for development of roads are 
concerned. This point should be taken 
note of. 

-om 015_,. Mr:h In~rajil Gupta referretl to the 

question of construction of the second 
bridge on the Hoo~hly. He knows what 
is happening there. He knows that Ihe 
executing authonty here is not the Central 
Government but the State Gov::rnment. 
If you went to speed up Ih_ progress of 
the ccnstruclion of the second Hooghly 
bridge. ] want Mr. Datta to change the 
Chairman there * *- --but h!st erm 
has been extended for reasons which 
J do not know. He has spoiled the whole 
thing. I am prepared to say with a sense 
of responsibility that, if an inquiry is 
inst itut ed, I can prove that a lot of scan­
dals are there. The Chairman, s term is 
over, but it has been extended ..• 

AN HON. MEMBFR: Chairman of 
what? 

SHRI PRIYA RANJAN DAS 
MUNSHI Chairman of the Secol'd Ho-
oghly Bridge Contsruction Authority. Mr. 
J nd.ajit Gupta is not here But what can 
he do? has to defend the Government 
there. So. these are certain things wh­
ich arc happeninr. 

Mr. Amal Datta says that coal can be 
carried by sea and that will be much 
cheaper than carrying ceal by rrilways. It 
may be so; I have not caJculat ed. But I 
would request him to name one port near 
Dhanbad or Raniganj or AsansoJ where 
ships can move. 1 do not know of any 
such portl do not knew hew he says that. 
How can you move coal from Dhanbad 
or Raniganj by ship? You will have to 
move by road transport or wal!\on and 
then come to the ship. Let him show one 
coalfie'd in the country where such trans­
portation is possible. 

PROF MADHU DANDAVATE: He 
misunderstood the concept of day port-

SHRI PRIYA RANJAN DAS 
MUNSHI: What I want to mean is not 
criticism alone and what I said is the sixth 
plan is already over. Now we have to 
think of the Seventh PIan. My first personal 
suagestion is that so far as the National 
Highways are concerned; please don't 
leave it to the mercy of the State Gover-

•• Ellpanltd., as ordere~ by tbe Cbair. 
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ments for execution. There are so many 
national highways, ¥ou take thcm over 
and look after them and sec that they 
are improved. You consult the Law 
Min istry. If you want to expand the road 
or construct II new on:. you face litigation. 
¥ou go to the court for an injunction. I 
will request you to please find out a way 
to amend the Constitution in such a manner 
that so far as transport and communication 
development programmes are eoncrened, 
no such writ petitions are admitted. If this 
is not done, I am afraid nothing will be 
done. The gre.!t monumental achievement 
of the Shershah Suri's G,ant Trunk ROld 
from Delhi to Howrah, is now like a'skele­
ton. You cannot eXp.ind it. Lot of litiga­
tion is there. I request the Minister to tahe 
care of this thing and se: thl( a NJ.tional 
H;ghwlY A'Jthorit)' is fO~'m,d im'nediatelf 
to t'lhe care of our N,diolal Highways 
which lie within the J lIrisdiction of the 
State Go{crnmcnts aJ1d see that proper 
co-ordinatioa is ensured and also sec tllat 
the State Government of Bc~g II c'ungc 
tint"" Ch.drm Ln of the New Hooghly 
Bridge. I do not know whenever the 
construction of the Hooghly Bridgc gets 
delayed, 1 cOll~d see some new party head­
quarters buildings are coming up. I do not 
know what connection it has got. 

SHRI ERASU AYYAPU REDDY 
(Kurnool) The Committee which was 
appointed in 1978 has presented its report 
in 1980.Prom the stati~tic5 which were taken 
into cons ideration bo the Committes, some 
of them hold good, but most of them do not 
hold good. During the last 6 years vast 
technological chlnges have taken place 
and a number of changes hlve tlken place 
in India itself. New iudustrial sectors 
have grownand and new agricultural 
production centres have also grown. The 
mode and methodology of transport has 
witnessed a vast change. Therefore, what 
I suggest is that we must have an eXPert 
body to co-ordinate .•. 

AN RON. MEMBER: You want an­
other committee? 

SHRI ERASU A YYAPU REDDY: It 
is unfortunate that we ure allergic and 

•• Expunged as ordered by the 
Chair. 

sceptical of committees. J am not suagest­
ing any expert committee to go int 0 the 

',question. 1 am suggesting an expert commi­
ttee which will co-ordinate. It will be a 
committee at the national levet which will 
co-ordinate. For instance we have a 
Ministry for Civil Aviation. We have a 
Ministry for Railways. We have a Mini­
stry for Transport & Shipping. There arc 
three different Ministries. But we require 
an expert committee at the national 
level to co-ord inale all these things. For 
instance, even transport can be divided 
into a number of catelfories-rural transport 
is different. Urban transport is different 
alll aglin plSsenger transport is one thinG 
and goods transport is another thing. And 
goods tran~port ag ... in can be divided into 
several things. There is transport 0 f 
agricultu 'al produce. Then there is the 
transport of cO!lsum~r goo ds, tran~port of 
raw m.ltel'ials to industrial centres. All 
these thing, requirc an elaborate Mudy and 
expert <ldvice. of cOllrse. as I have stal!d, 
vast teChnological changes have taken 
place. We have now come into the age of 
computers and electronics and where 
forcign coutTies are thinking of monorails 
and electrie rails and flying rails, wc arc 
still in the bullockcartsage. 

18.00 hrs 

SHR[ AMAL DATTA: We have 11 
million bullock-carts. 

SHRI ERASU AYYAPU REDDY: Yes, 
we do have bullock-carts. I am Dot saying 
lhat we can dispense with il. We must 
have bullock-carts and as suggested by my 
friend, something must be done with 
regard to bullock-cart~ also-what is called 
research must be unde;taken, by which 
transport into rural areas by bullock­
carts can be made eaiY a!ld which facili-_ 
tate easy transport of ajtrieullural produce 
from Village centres to urban ccnttes. That 
is also improved. 

But what is that the ~tatistics which 
were taken into consideration some of the 
basic statistics remain unchanged. It is true 
more than three and a half lakh 
villages ... 

MR. DEPUTY SPEAKER : The hon . 
Member will continue his speech 
tomorrow. 
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Report of the Busincss Advisory Committoe. .. 
18,01 hrs, 
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